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BEFORE THE HON’BLE NATIONAL GREEN TRI};ﬁKﬁL *}.ﬁ\ o |
WESTERN ZONE BENCH, PUNE /s 4 & i"'.'-: e ﬁ_ "‘{_\_
ORIGINAL APPLICATION NO. 70 OF 202;1,.,,%,{ "'NPMR;}
IN THE MATTER OF: { gl < ST ,.:j,'.f}
BRACKISH WATER RESEARCH CENTRE APPLICANT(
VERSUS ===
GUJARAT STATE POLLUTION CONTROL ... RESPONDENT(S)

BOARD & ORS.

REPLY ON AFFIDAVIT ON BEHALF OF RESPONDENT NO. 8, HINDALCO

INDUSTRIES LTD. (UNIT-BIRLA COPPER)

MOST RESPECTFULLY SHOWETH:

I, Dr. Vinod K. Verma S/o Dharampal Verma, aged about 50 years, working as Vice
President, Corporate Affairs with M/s. Hindalco Industries Limited, having residence at Ekta 166
Sector 8 Block A, 4™ Floor, Dwarka, New Delhi, 10075 presently at New Delhi, do hereby
solemnly affirm and declare as under: -

1. That I am the Authorized Representative of Respondent No. 8. I am fully conversant with
the facts and circumstances of the present case based on the records maintained by

Respondent No. 8 in the usual course of business. I am competent to affirm this affidavit

on behalf of the Respondent No. 8.

2. Atthe outset, it is stated that the present Application constitutes an abuse of process of this
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Jgs Lompl\‘anbe ot environmental norms by the Respondent No. 8 and alleged failure of the
A SN Ve | -

Py ; ;
e | '1\/ xbf%m\al chs,pundents to fulfill their statutory obligation of ensuring compliance of

by reason of specific non-traverse.

PRELIMINARY OBJECTIONS:

3. That due to paucity of time, the Respondent No. 8 is filing the present Affidavit for the

limited purpose of demonstrating that the Applicant has approached this Hon’ble Tribufal
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with unclean hands. and deliberately concealed material information which is necessary for
this Hon’ble Tribunal to form an opinion as to whether the instant Original Application
ought to be entertained. The Respondent No. 8 reserves the right to file a detailed Affidavit
at a later stage.

4. It is submitted that the following facts and information elaborated in the present affidavit,
which have not been placed on record with the Original Application, are / ought to have
been available to the Applicant with exercise of due diligence and conduct of proper inquiry
and investigation before filing the Original Application:

(1) Immediate remediation measures undertaken by the Respondent No. 8 post
observations and corrective steps indicated by Respondent No. 1 from time to time.
Especially, the bona fide efforts made by the Respondent No. 8 to constructively

address the observations made in Inspection Reports issued by Respondent No. 1

and sustained efforts to facilitate closure of the issues raised therein by adoption of

constructive and sustained remedial steps.

(ii)  The series of investments undertaken by the Respondent No. 8 to reduce its
environmental footprint by upgrading infrastructure and adopting newer and
cleaner technologies in operations.

The voluntary shut down of the fertilizer unit at Birla Copper, comprising the Di-

iy __Ammonium Phosphate plant (DAP) and Phosphoric Acid plant (PAP), way back

in "April 2020, with the sole objective of ensuring environmentally sustainable

T
5

v 4. \opetations by substantially reducing generation of high volume waste, particularly

5ipﬁ5§ﬁhogypsum. The Applicant has deliberately presented a misleading factual

maﬁ‘*lx on the misconceived basis that the fertilizer unit (DAP and PAP plants)

O

~“ continues to remain operational and generates phosphogypsum as on date, which is

completely without basis. The detailed submissions as regards shut down of the
fertilizer factory have been made in paragraph 24-28 of this affidavit.

(iv)  The Applicant has deliberately suppressed the fact that the presence of copper slag
over forest land outside the boundary of the Respondent No.8’s unit was a historical
issue. The Respondent Nos. 1, 3 and 4 (i.e., GPCB and State Forest Department)
have taken cognizance of this issue and Respondent No. 8 has consistcnt_ly made

bona fide efforts to constructively address the concerns under thq supervision and

et
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guidance of the regulatory authorities, particularly the Respondent Nos. 1, 3 and 4.
The Respondent No. 8 has also deposited penal compensatory afforestation charges
of approx. INR 94 lakhs as determined by the regulatory authorities in terms of
applicable laws towards restitution. The significant remedial and restoration efforts
undertaken by the Respondent No. 8 and the Respondent No. 3 and 4 have shown
positive results, as evident from latest pictures of the relevant. The detailed
submissions as regards allegations of dumping of copper slag in reserved forest area
have been made in paragraph 35-43 of this affidavit. The Applicant has suppressed
information of the efforts undertaken by the Respondent No. 8 to subsequently lift
the copper slag from the diverted forest area in its possession and the continued
efforts to work with the Respondent Nos. 3, 4 and 7 to restore the forest area falling
outside the boundary wall of the Respondent No.8.

(v) The Applicant has deliberately drawn a picture as if the Respondent No. 8 is
wantonly disposing of untreated hazardous waste without following necessary
safeguards prescribed under law. Such allegations have been made without basis
and are without substance. Contrary to the allegations raised by the Applicant, the
Secured Land Fills (“SLF”) constructed by the Respondent No. 8 have been
designed by a reputed institute in line with guidelines published by the Respondent
No. 6 and are operated and closed as per design. Latest photographs showing the

SLFs constructed by Respondent No. 8 is annexed hereto as ANNEXURE R8/1.

(vi)  The Applicant has cherrypicked and highlighted certain observations from
Inspection Reports issued by Respondent No. 1, without placing on record the

=wwin. action taken by the Respondent No. 8 under the supervision of regulatory

.........
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7% - % 1’ __#( authorities to address these observations through remedial steps. The Applicant has

, cqﬁyeniently omitted to point out that most of the alleged violations stated in the
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directions of the regulatory authorities.



5. As stated in the Resolution dated 06.08.2021 filed as Annexure A/l [page 110], the
Applicant claims to have filed the instant Original Application “in public interest”, to
purportedly espouse a cause “on behalf of the local people and fishermen™. It is respectfully
submitted that the well-established disclosure obligations prescribed for entertaining public
interest litigations of this nature are not satisfied in this case. While the Applicant has
placed various Inspection Reports of Respondent No. 1 on record, the detailed responses
furnished to each of the said Inspection Reports by Respondent No. 8 along with supporting
documentation which evidence the sustained constructive remedial action taken by
Respondent No. 8 under regulatory supervision, have conveniently not been filed along
with the Application, even though the said responses form part of the official record and
could be obtained if the Applicant had sought for the same. The Respondent No. 8 craves
leave to refer to guidelines published by the Delhi High Court for filing of public interest
petitions. A copy of the Notification dated 25.11.2010 published by the Delhi High Court

is annexed hereto as ANNEXURE R8/2.

6. It is further submitted that the Applicant has sought to mislead this Hon’ble Tribunal by
alleging on the one hand that the cause of action for filing the Application arose after
25.03.2021 [page 104], while on the other hand purporting to build a narrative of
“continuing environmental violations” against Respondent No. 8 as well official
Respondents by relying on a cause of action going as far back as at-least 2007 [para 19,
page 49]. It is respectfully submitted that Respondent No. 8 has consistently made bona
fide efforts to constructively address the historical issues pointed out from time to time by
Respondent No. 1 during inspections and continues to remain committed to comply with

iy

environmental norms.
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( ‘»‘:._.S(}t‘lgfj_._ty;-by the Applicant, i.e., revocation of the Consolidated Consent & Authorization

dated 30.05.2020 granted in favour of Respondent No. 8 by Respondent No. 1, is also
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barred by limitation by virtue of Section 14(3) of the NGT Act.
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PRELIMINARY SUBMISSIONS:

8. It is submitted that the Respondent No. 7 in collaboration with the Respondent No. 6 has
categorized industries into red, orange, green and white category based on the relative
pollution potential of the industrial sectors and grouping based on use of raw materials,
manufacturing process and pollutants likely to be generated. The copper industry is a
permitted industry and has been categorized under red category. It is submitted that the
purpose of categorization is not to isolate red category industries for closure but to prompt
industrial sectors to adopt cleaner technologies ultimately resulting in generation of fewer
pollutants. The categorization seeks to strike a balance between economic development
and environmental concerns as per the principles of sustainable development, permitting
red category industries to operate under a stricter regulatory framework in
acknowledgement of the contribution of such industries to economic development,
employment generation as well as revenue augmentation for the State. Routine inspections
of red category industries by Respondent No. 1 (once every three months) are built into the
regulatory framework in acknowledgement of the potential impact of these industries on
the environment, with the objective being not to close such industries, but to make
sustained efforts to monitor,regulate and continuously explore alternatives for minimizing
the emissions from such industries. The alarmist tone of the Applicant by citing three
Inspection Reports issued by Respondent No. 1 in this case completely ignores the fact that
such inspections are supposed to be conducted routinely, and the Respondent No. 8 has
closed most of the observations in these Inspection Reports through sustained efforts under

thesupu vision of Respondent No. 1 and continues to make earnest efforts to constructively

address thc outstanding concerns. A copy of the Modified Directions dated 07.03.2016
::.regardmg harmonization of the classification of industrial sectors under red / orange / green
If vsllhlte pategorieb issued by Respondent No. 6 and the inspection procedure for red-
. .calegmjlf‘ mdustnes as available on the website of Respondent No. 1 is annexed herewith as

,AﬂNQX_URE R8/3.

9.7 Thc Respondcnt No. 8 has consciously and voluntarily taken the burden of reducing its
emissions seriously and has made substantial investment in undertaking a series of
measures to install newer and cleaner technology to reduce its environment footprint as

elaborated in paragraph 23 of this Affidavit. It is disheartening that despite guch enormous

t----*'v::/l
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efforts, the present Application has been filed seeking drastic reliefs include closure, which
if granted would have far reaching consequences not only for the Respondent No. 8 but for
the economy itself including the workers and contractors (approx. 5000) dependent on the
Respondent No. 8 for their livelihood.

10. Before discussing the significant efforts made by the Respondent No. 8 under the
supervision and guidance of the Respondent No. 1 to reduce its environment footprint, it is
necessary to place on record certain material facts relating to the Respondent No.8’s
contribution to the economy of the State.

Contribution of the Respondent No.8 to the Economy:

11. It is submitted that Respondent No. 8’s copper division, Birla Copper, operates one of the
largest single location custom copper smelters in the world. The Birla Copper unit is located
in the Petroleum, Chemicals and Petrochemicals Investment Region (“PCPIR™) managed
by the Gujarat Industrial Development Corporation (“GIDC”) established under
the Gujarat Industrial Development Act of 1962, with the objective of accelerating
industrialization in the State of Gujarat. The Respondent No. 8 is one amongst atleast 13
other leading industries operating in this region. A list of leading companies in the PCPIR

as available on the website of GIDC is annexed hereto as ANNEXURE R8/4.

12. It is submitted that the Respondent No 8’s copper plant is spread over 342 Ha land, of

which 117 ha is covered by Green belt which also includes a residential township. The

""«-.. ‘“\.

\’:\‘ u‘whra,h a,re further segregated into industry segments and technologies and includes two

h\ﬁ‘)‘ " P '\}‘.“ Y »\

.....

,.,.C tnt & Approval dated 30.05.2020 granted to the Respondent No. 8 by Respondent No.

1 for establishment and operation of the Birla Copper plant is annexed hereto as

ANNEXURE R8/5.

13.  The Respondent No. 8 is one of the major producers of copper in the country and meets
43% of the copper requirement in the country today. It is submitted that the copper is known
as a metal of choice worldwide due to its inherent properties and use in various

applications. Refined copper is also a widely traded high value commoflity globally

]ud‘-—-”’J
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recognized as a strategic metal for the 21% century. The primary refined copper industry in
India plays a critical role in ensuring adequate availability of this strategic metal
domestically as well as worldwide. The copper industry contributes to the growth,
innovation and development of sectors such as Power, Automotive, Electronics &
Telecommunication, Railways, Construction, Electric vehicle, Renewables, Defence that
are critical for the country.

14.  The Respondent No. 8’s Birla Copper unit employs 378 Management Grade Employees,
1110 Operational Grade and Local Management Staff from nearby villages including
Lakhigram and Dahej and 3500 Contract Manpower. In addition, the Respondent No. 8’s
copper plant generates ancillary business opportunities for approximately 114 contractors
and thousands of contract workers.

15.  The Birla Copper unit of Respondent No. 8 also contributes significant revenues in the
form of taxes and statutory dues to the State and Central Governments. The Respondent
No. 8 has deposited approximately INR 12,706 Crores in taxes and statutory dues,
including surcharges, entry tax, CGST, SGST, IGST, UGST/Cess, TDS, municipal taxes

to the Central and State Governments in the last five years alone, as tabulated hereunder:

Year Amount (INR Crores)

2016-17 "
—— 1,909
o 2018-19 .
) T2019-20 2,852
\;Il‘"-. 2020-21 -
o, Total 12,706

-~

~ T . . —_— D .
-:—:rl@h,‘f_jg:gﬁ'g}ﬂdent No. 8’s commitment to the community is equally strong. This is evident from

Respondent No. 8’s actions and initiatives in supporting the government initiatives the
ongoing war against Covid-19. Respondent No. 8 provided tons of Oxygen during the crisis
in the State of Gujarat. The said action has been acknowledged and duly appreciated by the
Additional Chief Secretary Dr. Rajiv Kumar Gupta (Environment & Forest Department,

Managing Director Sardar Sarovar Narmada Nigam Ltd.). The letter of apprecjation dated

17.05.2021 is annexed herewith and marked as ANNEXURE R8/6. ‘,”L
(vel
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Support rendered by the Respondent No. 8 to the State Government during Covid-19

pandemic:

17. The Respondent No. 8 has wholeheartedly supported the State Government in battling
Covid-19 pandemic. Specifically, it has participated in the following activities:
(1) Undertaking sanitization drives in villages of Dahej and Lakhigam.
(i)  The Respondent No. 8 has supplied oxygen to hospitals during the pandemic.
(iii) The Respondent No. 8 has increased its labour workforce during COVID-19

pandemic to absorb unemployed labour.

Activities undertaken by the Respondent No. 8 as part of its Corporate Social

Responsibility:

18. The Respondent No. 8 has always believed in community development and has regularly
invested in Lakhigam & Dahej through various programmes including:
(1) Under Infrastructure Initiatives the Respondent No. 8 has constructed 123 houses
for below poverty line families at Dahej & Lakhigam villages, a community hall at
Lakhigam, a computer training centre for the students of primary school at Dahe;j
and a total investment of around INR 203 lakhs.

-, Under health infrastructure, the Respondent No. 8 has constructed 241 toilet blocks

atDaheJ & Lakhigam at an investment of approx. INR 31.75 lakhs.
’\'(i.:;;[-‘l}_‘q..‘liespon.dent No. 8 has constructed drainage system at Lakhigam village at an
Y _Eilz\_?':"-é:sffmem of approx. INR 150 lakhs.

’ i‘_i-l;;tj;iii‘eti])()lidt}l‘l'[ No. 8 provides 24*7 ambulance service and emergency medical
\sewmes for the villagers.

The Respondent No. 8 also provides drinking water facilities through pipeline for
the villagers of Lakhigam.

(vi)  The Respondent No. 8 has been organizing primary health checkup camps in every

15 days at Lakhigam and Dahej & multi-speciality health checkup camps every

year. Eye screening & Cataract operation camps have been organized by

-

Respondent No. 8 for the people of both villages every year.
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(vii)  Under Education initiative, the Respondent No. 8 has provided education material
support to the 3,000 students of Lakhigam & Dahej. To promote digital literacy in
the area Respondent No. 8 has started the Tablab project targeting around 600
students at Government primary school of Lakhigam and Dahej.

(viii) Under sustainable livelihood initiative, the Respondent No. 8 has provided skill
trainings in sewing to 400 women and beauty parlour training to 100 women of
Lakhigam & Dahej. Additionally around 06 Self Help Groups have been formed
consisting of 72 women of Lakhigam and Dahej.

(ix)  Apart from these initiatives Respondent No. 8 supports these villages by providing
'[’ood; plastic sheets during natural calamities like heavy rain, cyclone etc.

19. Tt is submitted that all these activities are well appreciated by the communities and
Grampanchayat of both the villages. These initiatives have resulted in improving literacy
rate, health and hygiene standards in the two villages.

20. Respondent No. 8 also runs the Aditya Birla Public School at Kesrol which provides quality

education to children in the region. The School is considered one of the best English

~: { jt is subrintled that the Respondent No. 8 in collaboration with the Respondent No. | has

‘_.- ot
--..‘ r—— e
A T v

made enormous efforts to mitigate the effect of its historical emissions as well as to reduce
current emissions. The information below specifically belies the dismal narrative sought to
be portrayed by the Applicant.

21.  The Respondent No. 8 has recently invested approximately INR 114 crores in a de-
salination project in collaboration with GIDC to reduce its dependency on the Narmada
river water.

22. It is further noteworthy that due to the exothermic process of the copper smelting process
it is not entirely dependent on electricity for heat generation. The Respondent No. 8
operates two thermal captive power plants having generation capacity of 135 MW (o cater

to its power requirements for its remaining operations. However, being conscioug of the

1o
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cost on the environment of thermal power generation, the Respondent No. 8 has been
consciously exploring opportunities for reducing its dependency on its captive power
plants. Today, the Respondent No. 8 itself generates only 60-65MW of electricity and
meets the remaining requirement by procuring energy from renewable sources of power

and by drawing from the Gujarat Electricity Board.

[a]
(%]

In addition, the Respondent No. 8 has adopted the 3R approach i.e., Reduce, Reuse and
Recycle by investing in the following Environment Improvement Projects:

A. Air Quality Improvement Projects:

1. Tail Gas Scrubber: Respondent No. 8 has commissioned Tail Gas Scrubber at
its Sulphuric Acid Plant — 3 (“SAP-3”) in the year 2019, with world class
technology from Dupont, USA at a total investment of around INR 34 crores.
This is a high efficiency caustic based three stage scrubber system with a
reverse jet technology. This scrubber is instrumental in providing sustainable

solution to maintain SO2 level at or better than prescribed standards.

2.

Bag Filters Revamping in Captive Power Plant: In the year 2020,
Respondent No. 8 has installed four bag filters across the coal transfer towers
with an investment to the tune of INR 7 crores to extract dust during coal
transfer and auto transfer of the dust back into the coal feeding system. This
will control the fugitive emissions due to coal handling and transportation from

screening, crushing and up to coal feeding.

Wind Fencing around Coal Storage Yard: In line with the Coal Handling

YL VA .. Guidelines, Respondent No. 8 has implemented Wind Fencing around the coal

ol 'Y"'ar_d. This wind fencing project includes garland drain and pits that will help

‘Respondent No. 8 to prevent fugitive dust emission and Ambient Air Pollution

ot

:'_:‘ij;":the surrounding Coal Yard.

i -~ s }'\‘

H-u;__._,pﬂ_ﬂ:;,a/f Belt conveyor systems replacement: Respondent No. 8 is installing new
conveyor systems with covered galleries to prevent spillages. About 30% of
coal conveyor length has already been constructed.

5. Upgradation of Conveyor Scrapper systems: Respondent No. 8 has
upgraded more than 20 scrapping systems of conveyors with latest tgchnologies

in order to prevent dust generation from the return belt. I/_(
- v
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Close loop handling of solids: With regard to the dust generation handling
points, Respondent No. 8 has implemented dust collection trolleys with tractor
to collect dust from chute directly instead of manual handling and transfer back
into the process in close loop system.

Dust Free Lime Dosing- Respondent No. 8 has already installed a pneumatic
system for lime handling instead of lime bags at the ETP Plant, thereby greatly
mitigating fugitive emission and reduction of dusty spillages. This has
eliminated the manual lime handling practice and helped in the control of
fugitive emission and reduction of dust spillages.

Major focus on Housekeeping: In terms of good housekeeping, in addition to
manual cleaning activities, Respondent No. 8 has implemented the pneumatic
dust collection systems in plant operation areas. In road cleaning, Respondent
No. 8 has implemented two jumbo sized Vacuum Road Sweeping Machines for
continuous sweeping and dust collection.

Technological Upgradation of Gas Scrubbers: Respondent No. 8 is
currently working on upgradation of off-gas scrubbers in Smelter- 1 and
Precious Metal Recovery plants. The basic engineering study for treatment
philosophy and downstream has been completed with support of M/s MECON.
Further, Respondent No. 8 has engaged M/s Gas Cleaning Technologies, LLC

(“GCT”) (a US based copper technology expert) for off-gas reduction at source,

“.__gas convey to primary handling system and bleed treatment process. GCT has

conducted a site visit in August, 2021. The entire execution would cost around
INR 150 crore (approx.) and the Respondent No. 1 intends to complete the same

unhder strict timelines.

. Revamping of Smelter 1 Gas Collection system: It is submitted that the

water-cooled hood has been implemented in three converters of Smelter 1 for

efficient collection and further neutralization of off-gas gencrated during the

u..e\/—}

—

charging process.
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B. Water Quality Improvement and Recyeling Projects:

k

)

Secondary Water treatment: The Respondent No. 8 has installed Brackish
Water RO for recycling of treated effluent from ETP which is enabling
recycling of about 1600 KI./Day water.

Tertiary Water treatment: Further, to recycle Brackish water RO reject in the
process Respondent No. 8 has completed the construction and erection of a
Tertiary Water Recycling Unit (TWRU) with an investment of about of INR 60
crores. The commissioning and the start-up of the TWRU is under progress.
Advanced Technology for Sewage Treatment: The Respondent No. 8 also
implemented a submerged Ultrafiltration based membrane bio-reactor Sewage
Treatment Plant for treatment and recycling of sewage.

Revamping of Drains — process and storm: The Respondent No. 8 has
undertaken multiple projects for revamping of storm and process water drains
inside and on the peripheral premises. More than 13km length of drains are
revamped already and additional Skm is under progress which is likely to be

completed by March 2022.

C. Improvements in Solid Waste Management

L
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Phosphogypsum yard upgradation and monsoon covering: Respondent No.

.. 8 has covered the entire gypsum yard (400X800m) with HDPE Liner in the year

-,_“

" 2(:'")20 to avoid generation of leachate and to directly transfer the rainwater in

Vi

e ‘stmm drain. This has effectively arrested any possibility of potential

Voo
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Xfa‘,lye recovery from wastes: It is submitted that as a part of manufacturing

J:. "\g"‘ff ‘e . . -
 atfivities various kinds of wastes are generated, Respondent No. 8 has been

making consistent efforts to apply the waste management hierarchy to all the
waste. It is meant to reduce the quantity of waste produced during operations,
by following techniques to reuse and recycle generjted waste in an

‘uJ\__{

-

environmentally friendly manner.
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D. Other Initiatives

1. Apart from Copper Slag, Solid Wastes generated from the Smelters, Refinery
and Precious Metal Recovery plants have valuable metals. The Respondent No.
8 has been recycling these through smelters to recover such metals internally
through various stages of smelting process. The Respondent No. 8 has also got
permission from Ministry of Environment, Forest, and Climate Change
(MOEF&CC) for exporting Dore Slag, C- Slag, Dust & Lumpy and Liberator
Cake materials to overseas authorized recyclers.

2. In addition to the above initiatives focused on environmental performance,
Respondent No. 8 has recently undertaken major overhauling and revamps of
two major production facilities.

a. Smelter 3 went under shutdown from 18" of March, 2021 for a period of
roughly two months. During this period, Respondent No. 8 replaced and
revamped the major equipment at an overall cost of around INR 200 crores
supported by major vendors such as GE, Tata, Siemens, Dupont, Howden
and L&T.

b. The Fertilizer plant consisting of Phosphoric Acid Plant and Di-ammonium

Phosphate plant (DAP) has been shut from 27" April, 2020.

_ Copies of photographs evidencing establishment of the aforesaid measures at the Birla

24. The Applicant has misrepresented that the Fertliser Plant is still in operation and
Respondent No. 8 is continuously generating phosphogypsum waste.

25.  The fertilizer plant comprising of the PAP and DAP plants was installed to utilize sulphuric
acid which is a byproduct of the copper smelting process. Sulphuric acid is treated to create
phosphoric acid at the PAP which is in turn reacted with ammonia at the DAP to produce

Diammonium Phosphate which is a fertilizer. Phosphogypsum is produced ag a byproduct

‘IMJv—J
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during production of Diammonium Phosphate. Phosphogypsum in concentration is a
pollutant but when mixed with soil in small quantities, is widely regarded as “the poor
man’s fertilizer”.

26. Asper Schedule I of Hazardous and Other Waste Rules, 2016 (“Hazardous Waste Rules™)
phosphogypsum and slags from pyrometallurgical operations are excluded from the
category of hazardous wastes. The noting in this respect in the Hazardous waste Rules is
reproduced below:

“Note: The high volume low effect wastes such as fly ash, Phosphogypsum, red mud,
jarosite, Slags from pyrometallurgical operations, mine tailings and ore beneficiation
rejects are excluded from the category of hazardous wastes. Separate guidelines on

the management of these wastes shall be issued by Central Pollution Control Board. "

27. It is submitted that since the year 2018, the Respondent No. 8 had been receiving several

negative observations from the Respondent No. 1 constituting environmental challenges in

operations of its PAP and DAP including the following:

r’\D‘d fJf f-(‘ﬁ)

1 e G)’bSum conveyor — rainwater mixing with gypsum and acidic water drip
(5] e TS

11 fe \.‘ REG 0. HO. -i}:.. i plﬂg in gypsum conveyor;

3! e?':‘}"\\ =XPIRY 1 ”P

. B34INGI0 p ; ' . .. .
o A DI ,(‘in) Qoollng Tower — acidic mist from cooling towers causing eye irritation,

-IDAP — spillages of DAP leading to storm water contamination;

(v) Scrubber system — inefficient scrubbing of gases leading to frequent
breakdown.

28.  Accordingly, with the objective of exploring ways of reducing pollution, the Respondent
No. 8 commissioned M/s. ThysenKrupp. M/s Prayon (Belgium), M/s Incro (Spain) to study
the PAP and DAP plants and recommend equipment and process upgradation to ensure
sustainable plant operations. Based on the study, the Respondent No. 8 took a conscious
decision to shut down operations at its DAP and PAP on 27" April 2020 and is
consequently no longer producing phosphogypsum waste.

29. The Respondent No. 8 currently generates about 1 lakh mt/month of sulphuric acid which

is supplied to inter-alia, the chemical industry, cement industry and fertilizer industry in

-

—
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the domestic as well as international markets. The Respondent No. 8 also supplies

sulphuric acid to certain chemical industries where it is used as input/raw material.

Scientific storage and disposal of previously accumulated phosphogypsum waste:

30. Phosphogypsum is stored in a dedicated storage yard by Respondent No. 8 which was built
as per prevalent guidelines.
31. Details of the phosphogypsum stack in the last three years which shows that Respondent
No. 8 is proactively trying to reduce its pollution load on account of phosphogypsum is as
under:
2018-2019:  The stack height at the dedicated yard was upto 10 mtr from ground level
and stock was approximately 28 lac MT.
2019-2020: The stack height reduced to approximately 8.5 mtr from ground level and
stock was 25 Lac MT.
“épril 2020:  Production at the fertilizer plant was stopped whilst the Respondent No. 8
}zj;"';f ;%1 “b‘:‘ continued to evacuate the accumulated phosphogypsum.
;r "/%{;/ g Hc:;ﬂ 3. i | i The stack height has reduced upto apprx. 1.5 mtr with a stock of 15 Lac MT
| | ¥ ‘.._I{.at present.
\?}i REGD. N
°‘:"\ & [—)(v.r{\ DATE /|
NN \.:‘ ’S{; 3 _’i’f‘xé Rfsiqoudellt No. 8 plans to implement a solution for clearing the entire phosphogypsum
v 7T

L-gtéxdge yard within the next 12 to 16 months. The Respondent No. 8 is currently exploring

options for removal/ disposal of the phosphogypsum and thereafter backfilling the area
with soil composite to reclaim the land; or in the alternative capping the phosphogypsum
and making it suitable for plantation in situ in consultation with expert agencies such as
The Energy and Resource Institute (“TERI”™).

The Applicant’s allegation that the Respondent No. 8 is continuously dumping
Phosphogypsum in forest area is belied by the fact that the Respondent No. 8 no longer
produces Phosphogypsum and the accumulated waste is safely stored.

In the year 2019, Gujarat witnessed exceptionally heavy rainfall leading to flooding in the
region. The Respondent No. 1 regularly inspected premises of various industries in the

region during this period to monitor seepage, overflow, spillover etc of jndustrial pollutants

and made observations wherever necessary to ensure that correcfive measures were
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immediately taken. The Respondent No. 8 also received such observations including a
Closure Notice in 2019 on account of seepage of acidic water in the area adjoining its
phosphogypsum yard. Pursuant to the Closure Notice, the Respondent No. 8 adopted
immediate corrective measures which were monitored by the Respondent No. 1 every week
for 3 months. The steps taken by the Respondent No. 8 during this period included:

(i) Pumping out of the leachate back to the phosphogypsum yard:

(i)  Scraping off of the top layer of the soil, addition of fresh soil added and

turning the soil to restore the PH balance:

(iii)  Creating plantation over the affected area;

(iv)  Installing geomembrane lining at the yard to contain the Phospogypsum.
Copies of news articles recording that the area witnessed exceptionally heavy rainfalls in

2019 are annexed hereto as ANNEXURE R8/8.

Allegations regarding dumping of hazardous waste in forest area are misleading.

35. The Applicant has alleged that the Respondent No. 8 “has over the years dumped

hazardous solid waste and acidic/acidic wastewater into the compartment No. 596 of

Dahej Reserve Forest” and that the Respondent No. 8 “has encroached upon the forest
land and is using the forest land for dumping copper slag and Phospho-Gypsum without

seeking any permission thereby violating provisions of the Forest Conservation Act, 1980”

{ ﬁ}ma D“o*f Grounds for Relief @, Pp. 78-79 of Original Application).

.\. ’/_
Py fr»uf/ E?Lﬁ e G lq followmg true and correct facts show that the Applicant has once again suppressed
i e Jiy
’f “i, :
| %ﬂ ok Eaj‘jtfhp lete facts and placed them on record selectively to create a narrative of continued
{ m;‘ . |
;\;E. “a: ‘ - i o g Y ! !
. f‘ )5\ Y ) g
W, g Mg R -
- _~to the Respondent No. 8 as on date; and 9 ha beyond the boundary wall of the

premises of the Respondent No. 8.
(i)  The issue of dumping of copper slag in forest area is a historical non-compliance

for which the Respondent No. 8 has already paid penalty way back in 2013 to the

‘uv l'\-——’—k

—

extent of INR. 95 lakhs for the entire areca of 25 ha.
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(iii)  There is NO current dumping of copper slag or Phospho-Gypsum or waste water
or any other waste or by-product in the 16 ha which stands diverted to the
Respondent No. 8 or in the 9 ha beyond the boundary wall.

(iv)  The Respondent No. 8 has already removed the copper slag dumped historically in
the 16 ha land.

(v) The Respondent No. 8 is working with the Respondents 3, 4 and 7 to clean up and
reforest the area of 9 ha beyond the boundary wall for which it requires permission
from the Forest Department.

37. In the year 2007 a complaint was lodged against the Respondent No. 8 for damaging 25 ha
of forest land for which penalty of INR 17,84,000/- for afforesting double the measurement
of damaged land ie., 50 ha was recovered from the Respondent No. 8. Internal

communication dated 8.2.2010 of the Forest Department, copy of which was marked to the

Respondent No. 8 is annexed hereto as ANNEXURE R8/9.

38. Thereafter the Respondent No. 8’s application under Section 2 of the Forest (Conservation)
Act, 1980, for diversion of 16 ha out of the 25 ha of forest land was allowed subject to
deposit of INR 94,20,000/- towards penal compensatory afforestation over 50 ha in the

damaged/degraded land. Such compensation has also been duly paid by the Respondent

et --\-.-n.._.___‘

r/;’.d‘”" & Ne:8. In—prmuplc approval dated 21.2.2013 granted by the Respondent No.7 for diversion
P _,45 o)
y/4 e - of 16 ha subject to deposit of penal compensatory afforestation over 50 ha is annexed hereto

f",l- -.!
mas ANNEXURE R8/10. Letter dated 22.4.2013 of the Forest and Environment

Department' ' Government of Gujarat confirming deposit of penal compensatory

\I o [ \,;
\l\ “;“\ E‘ (¥ I.:\Y 1"“\ i 5 FL \"
Y N01/0Y u aﬂowstﬁtmn is annexed hereto as ANNEXURE R8/11.
':.‘e Jf ‘-"‘-..
~ n\_. y‘,"'

*“‘" 39 1 Il ‘lSrbllbmlﬂLd that pursuant to diversion of the 16 ha of forest land, the Respondent No. 8
has completely lifted the dumped material from the said area and has restored it. Present

day photographs of the 16 ha. land which clearly show that the area has been completely

cleaned up upto the boundary wall, are attached as ANNEXURE R8/12. The Respondent

No. 8 has also undertaken steps to plant a green cover alongside the boundary wall as
required by the Respondent No. 1.

40. On 18.03.2021 the Respondent No. 1 conducted an inspection of the premises and made
certain observations. The Respondent No. 8 has taken prompt action pursuant to such

observation and the issue stands partially closed. As detailed in the latest response dated

NSO |

-~
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11.11.2021 to the Forest Department, the following action are planned and pending and

will be completed in collaboration with wherever their permission is required Respondents

1,3.4 and 7:

(1) Plantation alongside the boundary wall.

(ii) Scraping off of the small amount (approx 300 tons) of copper slag lying beyond the
boundary wall.

(iii)  Pumping out the accumulated water in the areca so that afforestation may be
undertaken.

(iv)  Planting of trees once the area is made suitable for plantation.

The letters exchanged with Respondents 3, 4 and 7 in this regard are attached as

ANNEXURE R8/13.

Storage and 100 % annual disposal of copper slag

The Respondent No. 8 has constructed a dedicated storage yard for copper slag. As Copper
Granulated Slag (Copper Slag) is generated from pyrometallurgical process of Primary
Smelting in Copper Manufacturing, the same is a high-volume low effect solid waste and
is non-hazardous in nature under the Hazardous Waste Rules.

It is submitted that copper slag, which is a byproduct of the copper smelting process, is an
essential raw material for certain industries. In fact, copper slag is a substitute for sand in
the construction industry. The total quantity of copper slag produced by the Respondent
No. 8 per day measures approx. 3000 metric ton. The entire quantity of copper slag

produced by the Respondent No. 8 in a year is disposed of by supply to inter-alia. the

we-cement industry, road/highway construction industry and abrasive products industry. In

et 2
A
e ¥

&

%féceqt_ years, the Respondent No. 8 has disposed of more than 100% of the copper slag

d o 'g_‘e:ne"r'ated in a year, by supply to other industries, and there is no disposal of copper slag

l_i_rla Copper unit or outside its premises as wrongly alleged by the Applicant.

I

FIRY | Deiallscf '_gf;-l;ileration and dispatch of copper slag in the last two years is as follows:
Financial Generation (in Dispatch (in
Year metric tons) metric tons)
FY-21 488794 492216
FY20 663500 883305
FY19 723105 1302846

1ud‘\""J
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43. The Applicant’s allegation that the Respondent No. 8 is continuously dumping copper slag
in forest area is belied by the records which clearly show that the Respondent No 8 is

currently disposing more quantity of copper slag than it produces.

Scientific treatment of liquid effluent

44, Tt is submitted that the liquid effluent from the Smelter I, Sulphuric Acid Plant, Refinery,
etc. of the Respondent No. 8 is first treated in two Effluent Treatment Plants (“"ETP”): ETP
1. which was installed in the year 1995 and ETP 2, which was installed in the year 2005.
The treated effluent from the two ETPs collects temporarily in a lagoon. Until 2008, the
treated effluent was discharged from the lagoon into deep sea through a dedicated discharge
pipeline in accordance with CTO conditions.

45. The Respondent No. 8 has now installed an additional reverse osmosis plant which further
treats the water from the lagoon before it is discharged into the deep sea as per prescribed
conditions. The earlier discharge pipeline from the lagoon towards the sca has been
disconnected and presently there is only one discharge pipeline from the reverse osmosis
plant to the deep sea.

46. In the year 2018, pursuant to certain observations made by the Respondent No. 1 regarding
seepage from the lagoon resulting in formation of a pond outside the boundary of the
Respondent No. 8, the Respondent No. 8 re-lined the walls of the lagoon with concrete
lining after systematically emptying it in two phases.

47 - Most importantly, the Respondent No. 8 has completed the construction and erection of a

“‘Tertiary Water Recycling Unit (TWRU) with an investment of about of INR 60 crores

~ which will recycle the reject from the reverse osmosis plant. The Respondent No. 8 has
applied for’consent to operate the plant which is awaited. The TWRU has already been
I'-ih{sga’lfleqi-{qr' the purpose as stated and can be clearly visible to any one willing to make the

b \,.‘,;Qﬁbl{f._.;,'iﬁstallation of the TWRU is a step towards zero discharge ambition of Respondent

!f‘é‘

SRR, 8 and has been completely suppressed by the Applicant.
48. The Applicant has deliberately painted a false picture of discharge of effluent directly into

the deep sea by the Respondent No. 8 and seepage from the lagoon whicl] is contrary to

documented facts. /&
|\~ J

—
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49. That further, the Applicant’s allegations that the Respondent No. 8’s activities have
resulted in destruction of mangroves is patently false. The photographs of the mangroves

near the Respondent’s No.8’s premises which are annexed at ANNEXURE R8/14 speak

for themselves.

Upgradation of yards to ensure non-contamination of water:

50. The Respondent No. 8 has undertaken the following measures at the gypsum yard. and coal
yard:

i)  Gypsum Yard: Entire gypsum yard and drains are properly graded and covered with
HDPE liner below the surface as well as over; this ensures that there is no leaching
in ground water as well as that the rain water is directly taken to storm water drains
without impact on water quality.

ii) Coal yard: Coal yard has multi layered protection system for dust and run off
control. Coal storage is covered with tarpaulin, wind screen/barrier structure, water
sprinklers & mist canon. The rain water is collected in settling pits before discharge
into storm drain. Latest photographs from the coal yard are annexed hereto

ANNEXURE R8/15.

51. It is submitted that the Applicant has placed on record various reports of inspections
conducted by the Respondent No. 1 from time to time in accordance with its statutory duty
but has conveniently suppressed the remedial measures undertaken by the Respondent No.

8 thereafter, under the guidance and supervision of the Respondent No. 1, in order to

P

“No.i and, detailed responses furnishing documentary evidence of remedial action taken by
-, Respondent No. 1 are tabulated hereunder:

.

841

! it ..f;R.é;pondent No. 1 Respondent No. 8

e e e o R

S'No~ __Reggi-{atory Action taken by Responses and remedial action taken by

1 Inspection Report dated 13.06.2018 was | As detailed in the 1st Reply dated 11.07.2018
issued by Respondent No. 1 with 11 |and 2™ Reply dated 22.05.2019, all the

observations observations flagged in the Irspection Report

—
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dated 13.06.2018 stand closed as on
22.05.2019 and supporting documentation
was furnished to the Respondent No. 1
regarding remedial measures undertaken.
Copy of the Respondent No. 8’s reply dated
11.07.2018 are annexed hereto ANNEXURE

R8/16.

J

Inspection Report dated 14.08.2018 | As stated in the Reply dated 25.08.2018, the
issued by Respondent No. 1 with 1 | observation was immediately addressed and
observation closed and supporting documentation was
furnished to the Respondent No. 1 regarding
remedial measures undertaken. Copy of the
Respondent No. 8’s reply dated 25.08.2018 is

annexed hereto ANNEXURE R8/17.

3. Inspection Report dated 10.08.2019 | As detailed in the 1% Reply dated 12.08.2019,
issued by Respondent No. 1 with 3 2" Reply dated 03.09.2019, all the three
observations observations were addressed and closed and
supporting documentation was furnished to
the Respondent No. 1 regarding remedial
measures undertaken. Copy the Respondent

No. 8’s reply dated 12.08.2019, 03.09.2019

are annexed hereto ANNEXURE R8/18.

Twé “Show Cause Notices dated | Detailed responses were furnished on
24012020 were issued by Respondent | 23.09.2019,  11.10.2019,  18.11.2019,
lebascd on inspections conducted on | 06.02.2020 and observations were addressed.
e ::-':‘-';It.".,:.;::-t‘;'-.:'if.?f""1‘9.69.2019 and  09.10.2019  and | Supporting documentation regarding action
06.02.2020 taken was furnished to Respondent No. 1.
Copies of Show Cause Notice dated

24.01.2020 and replies dated 23.09.2019,
|

1\]3\'——’5

-—
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11.10.2019, 18.11.2019 are annexed hereto

as ANNEXURE R8/19.

5 Notice of Direction dated 02.02.2020 | Detailed response was furnished on
was issued by Respondent No. 1 in | 06.02.2020 addressing the observations and
relation to disposal of phosphogypsum | supporting documentation was furnished to
Respondent No. 1. Copy of Notice of

Direction dated 02.02.2020 and response

ANNEXURE R8/20.

dated 06.02.2020 is annexed hereto as

dated 18-20.03.2021 and replies
31.03.2021, 24.05.2021, 05.08.2021
17.09.2021 are annexed hereto

ANNEXURE R8/21.

6. Inspection Reports dated 18-20.03.2021 | Detailed responses were furnished on
were issued by Respondent No. 1 with 7 | 31.03.2021, 24.05.2021, 05.08.2021,
observations 17.09.2021. Copies of Inspection Reports
dated

and

as

52. It is submitted that the Applicant’s narrative ends after the inspections conducted by the
Respondent No. 1 from 18.03.2021 to 21.03.2021without placing on record the follow up
actions undertaken thereafter. The Applicant has once again attempted to paint a picture of
continuing violations without remedial actions which is wholly contrary to the truth. It is
submitted that during this time when the Respondent No. 1 visited the premises of the

4 ‘“--..

g Re&pbﬂdem No. 8 for its scheduled inspections, the Respondent No. 8 was undergoing 57

e P!
-"I %‘S-‘:}:;/“ PR
-'\_{%} P days"* 101&1 shutdown for the purpose of conducting maintenance activities. The
f rM, .);/ ] f Q
e, I8 |
( { " [ -;-Responclcnt No 8 undertakes such maintenance at an interval of 2 2 years. Most of the
i | L f
i Lo 4 \ F-J . ¥ .-f
y Cﬁ \'\E S obs’ervatwnﬁ*made by the Respondent No.1 during these inspections were in any case to be
A NAE N j ;
N/ medied by ‘the Respondent No. 8 during its scheduled maintenance activity. The

observallons made by the Respondent No. 1 and follow up and remedial actions taken

pursuant thereto by the Respondent No. 8 are tabulated below for ease of refergnce.

\u-h/-"‘x

-—
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53. It is submitted that on 8.11.2021 the Respondent No. 1 conducted further follow up
inspections when queries relating to the issues of stack emissions, deposit of copper slag
beyond the boundary of the Respondent No. 8, waterlogging in the reserved forest area,
and details regarding generation and disposal of arsenic waste were raised. The Respondent
No. 8 has duly responded to all the queries raised by the Respondent No. 8. Copy of the
Respondent No. 1’s observations dated 8.11.2021 and Response filed by the Respondent

No. 8 on 11.11.2021 are annexed hereto as ANNEXURE R8/22.

54, In view of the submissions made hereinabove it is respectfully submitted that the present

Appeal is devoid of merit and therefore deserves to be dismissed with exengplary cost. ,

1 wu) |
' s Depnnent wiv
(qentily the Qeponent 7 o
ﬂ.iQr‘-!':dfﬂlﬁT Nt ey
VERIFICATION

16 Nov 2qag
It is verified on this day of November, 2021 at at the contents of the

aforesaid affidavit are true and correct to my knowledge based on records maintained by

the answering Respondent, no part of it is false and nothing material has been concealed

luul\,_)

DEPONENT ~

therefrom.

Neatarm Sharma
aavpcale
*h No 16AA, Gate NO. No. 1%,
Patiata rinuse Courts,
naw Delhi-110001
4y GROGANRINS

1 6 nov 2021
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ANNEXURE-R8/2 25

HIGH COURT OF DELHI: NEW DELHI

NOTIFICATION

No. 451/Rules/DHC Dated: 25.11.2010

In exercise ofthe powers conferred by Section 7 ofthe Delhi High Court Act, 1996 (Act
No.26 of 1966) and all other powers enabling it, and in accordance with the order dated
18.1.2010 of the Supreme Court in Civil Appeal No.1134-1135/2002 titled "State of Uttaranchal
Vs. Shri Balwant Singh Chaufla", the Delhi High Court hereby makes the following Rules with
respect to Practice & Procedure for the Exercise of Jurisdiction under Article 226/227 of te

Constitution ofindia pertaining to Public Interest Litigation.

Part I

Preliminary

L Short Title: These Rules may be called the 'Delhi High Court (Public Interest
Litigation) Rules, 201 O.

2 Commencement: These Rules shall come into force from the date of their
notification in the Delhi Gazette Extraordinary Part IV.

3. Definitions: In these rules, unless the context otherwise requires:

(a) "High Court" means High Court ofDelhi.

(b)  "Letter Petition" means an informal written communication, addressed to the
High Court or Hon'ble the ChiefJustice or any Hon'ble Judge ofthe High Court.
() "Public Interest Litigation" means a writ petition under Article 226 of the

Constitution oflndia filed as a Public Interest Litigation or a Letter Petition which
may be entertained as a Public Interest Litigation under these Rules.

(d) "Public Interest Litigation Cell" means a cell created by the Chief Justice for
processing Letter Petitions to be placed before the Public Interest Litigation
Committee.

(e)  "Public Interest‘Litigation Committee" means the Committee consisting of at least
two sitting Judges nominated by the Chief]Justice.

(0 "State" means the State as defined under Article 12 of the Constitution oflndia.
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(@) "Deputy Registrar" means an officer appointed by the Delhi High Court to the
post o f Deputy Registrar under the Delhi High Court Establishment (Appointment

and Conditions o f Service) Rules, 1972.

PartU

Letter Petitions

4. Public Interest Litigation Cell: The Hon'ble Chief Justice of the High Court
shall by an order constitute a Public Interest Litigation Cell in the High Court which shall be
headed by an officer not below the rank of Deputy Registrar.

5. Duty of the PuBlic Interest Litigation Cell: Letter Petitions shall be processed
by the Public Interest Litigation Cell for being placed before the Publig Interest Litigation
Committee.

6. Public Interest Litigation Bench: Without prejudice to the powers ofthe Chief
Justice to mark any matter to any Bench for hearing, the Chief Justice shall constitute a Public
Interest Litigation Bench which, subject to any directions to the contrary, shall hear all matters of
Public Interest Litigation.

7. Guidelines for screening Letter Petitions: Letter Pelitions raising or alluding to
matters of Public Interest shall be entertained as Letter Petitions and unless directed by the
Public Interest Litigation Committee, Letter Petitions under the following categories shall not be

entertained as Public Interest Litigation:

(i) Landlord-Tenant disputes;

(ii) Service matters and those pertaining to pension (not being family pension) and
gratuity;

(i)  Personal disputes between individuals.

‘(iv) Disputes relating to contractual or statutory liabilities.

V) Matrimonial disputes.

8. Processing, screening and listing of Letter Petitions as Public Interest
Litigations before the Public Interest Litigation Committee: (a) All Letter Petitions received
in the Public Interest Litigations Cell, shall first be processed in the Public Interest Litigation
Cell. However, neither any anonymous Letter Petition nor any such Petition from which the

identity ofthe Letter Petitioner cannot be established or ascertained shall be entertained.
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(b)  Public Interest Litigation Committee, shall take such action, it may consider
necessary, on the letter Petitions presented before it.

(c) Once a Letter Petition is approved to be entertained as a Public Interest Litigation
Petition, the same shall be placed before the Public Interest Litigation Bench unless otherwise
directed by the Chief Justice.

(d) The Public Interest Litigation Cell shall prepare a gist of the Letter Petition in
English and the points ofpublic concern raised in the Letter Petition, the replies, ifany, received
from any department, Addresses of the Government Depariments/officials, who may be

considered as the necessary or appropriate parties for the decision of'the petition and send it for

listing.
Part ill.
Filing of .Public Interest Litigations
0. Instructions for filing Public Interest Litigations:
(1) A writ petition intended to be a Public Interest Litigation shall contain:-

(a) An inscription immediately below the number of the writ petition in the
title, namely: 'In The Matter Of A Public Interest Litigation'.

(b) A specific averment in para 1 ofthe writ petition to the effect that the writ
petitioner has no personal interest in the litigation and that the petition is not
guided by self-gain or for gain ofany other person/institution/body and that there
is no motive other than ofpublic interest in filing the writ petition.

(c) A specific averment in para 2 of the writ petition as to the source of
knowledge of the facts alleged in the writ petition and- the forther
inquiries/investigation made to determine the veracity ofthe same.

(d) A specific averrnent in para 3 ofthe writ petition specifying the class of
persons for whose benefit the petition has been filed and as to how such persons
are incapable o faccessing the Courts themselves.

(e) A specific averment in para 4 of the writ petition of the
persons/bodies/institutions likely to be affected by the orders sought in the writ
petition and which/who shall be impleaded as respondents and a further averment
that to the knowledge of the petitioner no other persons/bodies/institutions are

likely to be affected by the orders sought in the writ petition.

848
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§}) A specific averment in para 5 of'the writ petition of'the background ofthe
petitioner with qualifications so far as it may be material to show the competence
of the petitioner to espouse the cause. If the petitioner is an organization, the
names and address of’its office bearers and the nature of'its activities shall also be
stated. An averment shall also be made that the petitioner has the means to pay
the costs, if any, imposed by the Court and on an undertaking to the Court in that
respect.

(g)  In para 6 ofthe writ petition, details of the representation(s) made to the
authorities concerned for remedial actions and replies, if any, received thereto
shall be set out precisely.

(h) Ifthe petitioner has previously filed public interest litigation or preferred
Letter Petitions, the details thereof would be set out in a tabular form giving the
number ofthe writ petition, the status and outcome thereof.

(1) Pleadings in brief divided into paragraphs setting forth the cause which
has given rise to the filing of'the writ petition shall be pleaded followed by the
grounds i support of the prayer, followed by the prayer clause in the last
paragraph giving the precise prayer which the petitioner wants to be granted by
the Court.

Proviso: Provided that ifthe petitioner is unable to provide information for any of
the matters above there shall be a specific averment as to the reason why said

information is not being provided.

(i)  Every Public Interest Litigation shall be accompanied by an affidavit as per

Proforma 'A' annexed to these Rules.

Part IV
10.  Inherent Power of the Court not affected. Nothing in these Rules shall
be deemed to limit or otherwise affect the inherent power of the Court to make such
orders as may be necessary for the ends ofjustice or to prevent abuse ofthe process of
the Court, including the power to impose exemplary costs and/or to debar a petitionr or
an Advocate to file Public Interest Litigation if found to be indulging in frivolous or

motivated litigation.
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PROFORMA-A

AFFIDAVIT

I aged years, /0 I/o

do hereby solemnly affirm and declare as under:

1. That I am the petitioner above named OR T am of the petitioner above

named. The petitioner is a society / company having its registered officeat __ and I have
vide resolution passed in the Meeting of the Board of Directors/ General Body/Executive
Committee of the petitioner been authorised to institute and sign this petition.

2. I have filed the present petition as a Public Interest Litigation,

3. I have gone through the Delhi High Court (Public Interest Litigation) Rules, 2010 and do
hereby affirm that the present Public Interest Litigation is in conformity thereof.

4. I/petitioner have/has no personal interest in the litigation and neither myself nor anybody in
whom ] am/petitioner is interested would in any manner benefit from the relief sought in the
present litigation save as a member of the General Public. This petition is not guided by self-
gain or gain of any person, institution, body and there is no motive other than of public interest
in filing this petition,

5. 1 have done whatsoever inquiry/investigation which was in my power to do, to collect all
data/material which was available and which was relevant for this court to entertain the present
petition. I further confirm that I have not concealed in.the present petition any data/material
fi.nf'ormation which may have enabled this court to form an opinion whether to entertain this

petition or not and/or whether to grant any relief or not.

DEPONENT
IN VERIFICATION

EEEEEES L LR )

BY ORDER OF THE COURT
Sd/-
(V.P. VAISH)
REGISTRAR GENERAL
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ANNEXURE-R8/3
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No.B-29012/ESS(CPA)/2015-16/ March 07, 2016

To
The Chairman
All the State Pollution Control Boards / Pollution Control Committees
( List Attached)

SUB: MODIFIED DIRECTIONS UNDER SECTION 18(1)(b) OF THE WATER
(PREVENTION & CONTROL OF POLLUTION) ACT, 1974 and THE AIR
(PREVENTION & CONTROL OF POLLUTION) ACT, 1981 REGARDING
HARMONIZATION OF CLASSIFICATION OF INDUSTRIAL SECTORS
UNDER RED/ ORANGE/ GREEN /WHITE CATEGORIES.

WHEREAS, under section 16 (2)(b) of the Water (Prevention and Control of
Pollution) Act, 1974 and under Section 16 (2)(c) of the Air (Prevention & Control of
Pollution) Act, 1981, one of the functions of the Central Pollution Control Board (CPCB),
constituted under the Water {Prevention and Control of Pollution) Act, 1974, is to
coordinate activities of the State Pollution Control Boards ( SPCBs) and Pollution Control
Committees (PCCs); and

WHEREAS, under section 16 (2)(c) of the Water (Prevention and Control of
Pollution) Act, 1974 and under Section 16 (2)(d) of the Air (Prevention & Control of
Pollution) Act, 1981, one of the functions of the CPCB is to provide technical assistance
and guidance to SPCBs and PCCs; and

WHEREAS, it was brought to the notice of CPCB, that different SPCBs /PCCs
were  following  different criteria for classification of industrial sectors under
Red/QOrange/ Green category and that classitication was being used by the SPCBs/PCCs
for grant of consents to industries and for Inventorization / surveillance of industrics.

WHEREAS, the issuc regarding classification of industries was deliberated upon
in the 56" Conference of Chairmen & Member Secretarics of CPCB & SPCBs/ PCCs held
on August 31, 2010 and a working group comprising of representatives from SPCBs &
CPCB was constituted to prepare a consolidated list of industrial scctors falling under
Red/Orange/Green category to bring uniformity in classification of industrial sectors
across the country;

CIECEIE CE | f[ WA 1, Reel-110032
Parivesh Bhawan', East Arjun Nagar, Deihi - 110032
Fax . 22305793, 2230707
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WHEREAS, the report prepared by the Working Group was discussed in the 57t
Conference of Chairmen & Member Secretaries of CPCB& SPCBs/PCCs held in Delhi on
September 15, 2011, wherein some modifications were proposed;

WHEREAS, the final report of the working group was prepared, incorporating the
suggestions/observations made in the 57% Conference of Chairmen and Member
Secretaries of CPCB & SPCBs/PCCs and in exercise of the powers delegated to the
Chairman, CPCB under Section 18(1)(b) of the Water Act, 1974, following directions were
issued for compliance to all SPCBs/PCCs to maintain uniformity in categorization of
industries as red, orange and green as per list finalized by CPCB, which identified 85
types of industrial sectors as "Red’, 73 industrial sectors as ‘Orange’ and 86 sectors as
‘Green':

a). To maintain uniformity in categorization of “industries under Red/
Orange/Green category, the SPCBs /PCCs shall adopt the list as finalized by CPCB based
on the recommendations of that Working Group for grant of Consent, inventorization of
industries under Red, Orange and Green categories and other related activitics.

(b).  The SPCBs/PCCs shall revise the list of Red, Orange and Green categorics
of industries operating in their jurisdiction based on the criteria specified in the final
report of that Working Group and submit the same to CPCB within 90 days in hard copv
as well as soft copy;

WHEREAS, later-on, it was observed that the process of categorization thus far was
primarily based on the size of the industries and consumption of resources and pollution
due to discharge of emissions and effluents and its likely impact on health was not
considered as primary criteria;

WHEREAS, there have been proposals from the SPCBs / PCCs and industrial
associations for categorization of the industrial sectors in a more pragmatic manner. The
issuc was discussed during the national level conference of the Environment Ministers of
the States, held in New Delhi during April 06-07, 2015 and also during the Conference of
the Chairmen and Member Secretaries of CPCB and SPCBs/ PCCs held in New Delhi on
April 08, 2015. Accordingly, a "Working Group’ comprising of the Members from Central
Pollution Control Board and State Pellution Contrel Boards representing the States of
Andhra Pradesh, Punjab, Tamilnadu, West Bengal, Madhya Pradesh and Maharashtra,
was constituted to revisit the criteria of categorization of industries and suggest rationale
based on pollution potential for categorization of industrial sectors and adopting it for
implementation of pollution control plan;

WHEREAS, the Working Group has developed the criteria of categorization of industrial
sectors based on the concept of Pollution Index which is a funcltion of the emissions (air
pollutants), effluents (water pollutants), hazardous wastes generated and consumption of
resources. For this purpose the references are taken from the the Water (Prevention and Control

2/5
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of Pollution } Cess {Amendment) Act, 2003, Standards so far prescribed for various pollulants
under Environment (Protection) Act , 1986 and Doon Valley Notification, 1989 issued by
MoEFCC. The Pollution Index (PI} of any induslrial sector is a number from 0 to 100 and the
increasing value of Pl denotes the increasing degree of pollution load from the industrial sector;

WHEREAS, based on the series of consultations with SPCBs, different Government / Non-
government Institutions including industries and MoEFCC, the following criteria on “‘Range of
Pollution Index “for the purpose of categorization of industrial sectors has been finalized:

o Industrial Sectors having Pollution Index score of 60 and above - Red category

o Industrial Sectors having Pollution Index score of 41 to 59 -Orange category
o Industrial Sectors having Pollution Index score of 21 o 40 -Green category
¢ Industrial Sectors having Pollution Index score incl. & upto 20 -White category

WHEREAS, bascd on the revised criteria, the ‘Tinal Report on Revised Categorization
of Industrial Sectors under Red/Orange/Green/White” has been evolved. The
‘Categorization’ is based on the relative pollution potential of the industrial sectors and
grouping of the industrial sectors based on the use of raw materials, manufacturing
process adopted and pollutants likely to be generated;

WHEREAS, based on relative Pollution Index, the number of industries in various
categories are as under :
i, The Red category of industrial sectors: 60
ii.  The Orange category of industrial sectors: 83
iil.  The Green category of industrial sectors: 63 and
iv.  The Newly introduced White category: 36

WHEREAS, there shall be no necessity of obtaining the Consent to Operate” for White
category of industrics and an intimation to concerned SPCB / PCC shall suffice;

WHEREAS, the purpose of categorization is to ensure that the industry is
established in a manner consistent with the environmental objectives and to prompt
industrial sectors to adopt cleaner technologies, ultimately resulting in gencration of no
or minimum pollutants.

WHEREAS the new categorization system shall also facilitate in self-assessment
by industries;

Now, therefore, in exercise of the powers delegated to the Chairman, CPCB under
Section 18(1)(b) of the Water (Prevention & Control of Pollution) Act, 1974 and Section
18(1)(b) of the Air { Prevention & Control of Pollution), Act, 1981 the carlier Directions
issued in June 2012 in the context of categorisation of industries as Red, Orange & Green
are withdrawn with immediate effect and following ‘Directions” are hereby issuced for
compliance by all SPCBs and PCCs :

3/5
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That the SPCBs and PCCs shall adopt the Revised Criteria of categorization
of industrial sectors as detailed in table nos. I'1, ¥2, F3 and F4 and Revised
Lists of Red, Orange, Green and White categorics of industrial sectors,
presented at table no. G2, G3, G4 and G5 respectively, in the "Final Report’
as attached herewith immediately.

That all pending applications for consideration of ‘Consent to Establishy’
and ‘Caonsent to Operate’ and future such applications shall be processed as
per revised criteria.

That the SPCBs and PCCs will provide the list of industries identified in
each category existing in the Statc which have been considered for grant of
consents. SPCBs/PCCs will forward the list of such industries before
31.05.2016 and the same will be uploaded on the websites of respective
SPCB/PCC.

That the ‘Revised Lists of Red, Orange, Green and White category of
industrial sectors’ shall be used by the SPCBs and PCCs for Consent
Management and inventorization of industries under Red, Orange ,Green
and White categories. Siting of industries shall be only in conforming areas.
SPCBs / PCCs shall evolve sector specific plans for control of pollution and
industrial surveillance for verifying compliance.

That the SPCBs and PCCs shall revisc /prepare the inventory of Red,
Orange, Green and White categories of industrics operating in their
jurisdiction based on the revised criteria specified in the Final Report and
submit the same to CPCB within 90 daysi.e, before 30.05.2016 in hard copv
as well as soft copy.

That the listed category of industries or those identified later-on under
different categories shall not be linked to sanction of loan /finance or bank
proceedings.

That any further addition of any new or left-over industrial sector and their
categorization which is not listed in the revised list of Red, Orange, Green
and White industrial sectors, shall be done at the level of concerned SPCH3
/PCC following revised criteria & guidelines as detailed in the attached
document and no concurrence of CPCB shall normally be required. Tt is
further clarified that while categorizing the industries, fractional numbers
shall be rounded off to nearest integer.
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The SPCBs/PCCs shall acknowledge the receipt of directions and submit the
‘Action Taken Report’ in compliance with thesc directions to CPCB before

15.04.2016.
Copy to:

1. The Chief Secretary of all the States and UTs

2. The Secretary ,
Ministry of Micro, Small and Medium Entrepreneurs
Udyog Bhawan, Rafi Marg, New Delhi - 110 011

3. The Secretary ,
Ministry of Heavy Industries
Udyog Bhawan, Rafi Marg, New Delhi - 110 011

4. The Secretary,
Ministry of New and Renewable Energy
Block-14, CGQO Complex,
l.odhi Road,New Delhi-110 003,

5. The Adviscr(CP Division)
Ministry of Environment ,Forests and Climate Change
Indira Paryavaran Bhawan
Jor Bagh Road, New Dclhi - 110 003

6. All Zonal Offices of CPCB

5/5

(Arun

-
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(A.B. Akolkar) 5. ¢ /¢
Member Sccretary
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Final Document
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Executive Summary

Categorization of Industrial Sectors under Red, Orange, Green and White Category

The Ministry of Environment, Forest and Climate Change (MoEFCC) had brought out
notifications in 1989, with the purpose of prohibition/ restriction of operations of certain industries to
protect ecologically sensitive Doon Valley. The notification introduced the concept of categorization
of industries as ” Red”, “Orange “and “Green” with the purpose of facilitating decisions related to
location of these industries. Subsequently, the application of this concept was extended in other parts
of the country not only for the purpose of location of industries, but also for the purpose of Consent
management and formulation of norms related to surveillance / inspection of industries.

The concept of categorization of industries continued to evolve and as different State Pollution
Control Boards interpreted it differently, a need arose to bring about necessary uniformity in its
application across the country. In order to harmonize the ‘Criteria of categorization’, Directions were
issued by CPCB under Section 18(1)(b) of the Water ( Prevention & Control of Pollution), Act, 1974 to
all SPCBs/PCCs to maintain uniformity in categorization of industries as red, green and orange as
per list finalized by CPCB, which identified 85 types of industrial sectors as ‘Red’, 73 industrial
sectors as ‘Orange” and 86 sectors as ‘Green’'.

The process of categorization thus far was primarily based on the size of the industries and
consumption of resources. The pollution due to discharge of emissions & effluents and its likely
impact on health was not considered as primary criteria. There was demand from the SPCBs / PCCs
and industrial associations for categorization of the industrial sectors in a more transparent manner.
Accordingly, the issue was discussed thoroughly during the national level conference of the
Environment Ministers of the States, held in New Delhi during April 06-07, 2015 and a ‘Working
Group’ comprising of the members from CPCB, APPCB, TNPCB, WBPCB, PPCB, MPPCB and
Maharashtra PCB is constituted to revisit the criteria of categorization of industries and recommend
measures for making the system transparent and rational.

The Working Group has developed the criteria of categorization of industrial sectors based on the
Pollution Index which is a function of the emissions (air pollutants), effluents (water pollutants),
hazardous wastes generated and consumption of resources. For this purpose the references are taken
from the the Water (Prevention and Control of Pollution ) Cess (Amendment) Act, 2003, Standards
so far prescribed for various pollutants under Environment (Protection) Act, 1986 and Doon Valley
Notification, 1989 issued by MoEFCC. The Pollution Index PI of any industrial sector is a number
from 0 to 100 and the increasing value of PI denotes the increasing degree of pollution load from the
industrial sector. Based on the series of brain storming sessions among CPCB, SPCBs and MoEFCC ,
the following criteria on ‘Range of Pollution Index “for the purpose of categorization of industrial
sectors is finalized.
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o Industrial Sectors having Pollution Index score of 60 and above - Red category

o Industrial Sectors having Pollution Index score of 41 to 59 -Orange category
o Industrial Sectors having Pollution Index score of 21 to 40 -Green category
o Industrial Sectors having Pollution Index score incl.&upto 20 -White category

The newly introduced White category of industries pertains to those industrial sectors which are
practically non-polluting such as Biscuit trays etc. from rolled PVC sheet (using automatic vacuum
forming machines), Cotton and woolen hosiers making (Dry process only without any
dying/washing operation), Electric lamp (bulb) and CFL manufacturing by assembling only,
Scientific and mathematical instrument manufacturing, Solar power generation through photovoltaic
cell, wind power and mini hydel power (less than 25 MW).

The salient features of the ‘Re-categorization” Exercise are as follows:

» Due importance has been given to relative pollution potential of the industrial sectors

based on scientific criteria . Further, wherever possible, splitting of the industrial sectors is

also considered based on the use of raw materials, manufacturing process adopted and in-

turn pollutants expected to be generated.

The Red category of industrial sectors would be 60.

The Orange category of industrial sectors would be 83.

The Green category of industrial sectors would be 63.

Newly introduced White category contains 36 industrial sectors which are practically non-

polluting.

There shall be no necessity of obtaining the Consent to Operate” for White category of

industries. An intimation to concerned SPCB / PCC shall suffice.

> No Red category of industries shall normally be permitted in the ecologically fragile area
/ protected area.

YV VVY

A\

The purpose of categorization is to ensure that the industry is established in a manner which
is consistent with the environmental objectives. The new criteria will prompt industrial sectors
willing to adopt cleaner technologies, ultimately resulting in generation of fewer pollutants. Another
feature of the new categorization system lies in facilitating self-assessment by industries as the
subjectivity of earlier assessment has been eliminated. This ‘Re-categorization’ is a part of the efforts,
policies and objective of present government to create a clean & transparent working environment in
the country and promote the Ease of Doing Business.

Other similar efforts include installation of Continuous Online Emissions/ Effluent
Monitoring Systems in the polluting industries, Revisiting of the CEPI (Comprehensive
Environment Pollution Index) concept for assessment of polluted industrial clusters, Revision of
existing industrial Emission/Effluent discharge standards, initiation of special drive on pollution
control activities in Ganga River basin and many more in coming future.
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Revised Criteria of Categorization of Industries

“Securing industrial pollution control in accordance with the Water (Prevention & Control
of Pollution) Act, 1974 and Air (Prevention & Control of Pollution) Act, 1981 by linking with
categorization of industries, consent management and vigilance - ‘In context of Red, Orange,

Green and White categories of industries”

A: Genesis of Categorization:

e The Ministry of Environment, Forest and Climate Change (MoEFCC) had
brought out notifications, which inter-alia refers to Prohibition/ Restriction on
operation of industries to protect ecologically sensitive areas or areas of specific
importance. This has for the first time brought the concept of categorization of
industries to” Red”, “Orange “and “Green” and restrict their operation in
certain areas of importance. Therefore, it is at-once interpreted that Red,
Orange and Green categorization is linked with location specific needs.

e The notification of MoEF was first brought on 2nd February,1989 in case of
“Restriction on location of industries, mining operations and other
developmental activities in Doon Valley in “Uttarakhand” and thereafter
another notification on 24th February 1999 regarding restriction on the setting
up of industries in Dahanu Taluka in Maharashtra. The categorization had
been made mainly on the basis of size of the industries, man power and
consumption of resources.

e However, in other parts of the country, there have been variations in context to
the classification of industries under Red, Orange and Green categories. SPCBs
/ PCCs were following their own criteria in different States thereby creating
confusion.

e In order to harmonize the ‘Criteria of categorization’, a “Working Group” was
formed as per resolution passed during the 57th Conference of the Chairmen &
Member Secretaries of CPCB and SPCBs. Based on the recommendations of the

Working Group, Directions dated 4/6/2012 under Section 18(1)(b) of the Water

4



39 860

( Prevention & Control of Pollution), Act, 1974 were issued to all SPCBs/PCCs
with the effects to maintain uniformity in categorization of industries as red,
green and orange as per list finalized by the Working Group. This indicative
list included 85 types of industrial sectors as ‘Red’, 73 industrial sectors as
‘Orange’” and 86 sectors as ‘Green’. However, these identified categories have

not been assigned with scores as per existing criteria/ or any new criteria

B: Categorization criteria used by SPCBs/PCCs:

SPCBs and PCCs use the criteria of Red, Orange and Green categories for consent
management and vigilance purposes for carrying out inspections to verify compliance
to the stipulated standards. However the above categorization do not emphasize on
sector-specific plan for control of pollution in accordance with priority based on

pollution index.
C: Gap in the process:

1. The categorization has been made mainly on the basis of size of the
industries and consumption of resources. The pollution due to discharge of
emissions & effluents and its impact on health was not considered as
primary criteria.

2. Categorization was on random basis, no scoring system was adopted.

D: Resolutions made during National Level Conferences

The issue was discussed thoroughly during the following national level conferences held in
New Delhi:

e Conference of the Environment Ministers of Central Government and State
Governments during April 06-07, 2015

e 59th Conference of Chairmen & Member Secretaries of Pollution Control Boards /
Pollution Control Committees held on April 08, 2015

Accordingly following resolutions were made during the Conferences:

5
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1. A "Working Group” comprising of the members from CPCB, APPCB, TNPCB, WBPCB,

PPCB,

MPPCB and Maharashtra PCB is constituted.

2. This WG shall revisit the aategorization of industries that is based on pollution index criteria &
environmental issues such as generation of emission, effluent and hazardous wastes.

3. The categorization will be done on the basis of composite score (0-100 marks) of Pollution
Index given in accordance with the following weightage.

Air Pollution Score based on parameters namely PM, CO, NOx, SOx, 40 Marks
HMs , Benzene, Ammonia and other toxic parameters relevant to the

industry.

Water Pollution Score based on parameters namely pH, TSS, NH3-N, | 40 Marks
BOD, Phenol and other toxic pollutants relevant to the industry.

Hazardous wastes ( land fillable, incinerable, recyclable) as generated | 20 Marks

by the industry.

Note :

e Parameters to be decided on the basis of the nature of the wastes generating from

the industrial sector.

o Industries having only either water pollution or air pollution, the score will be

normalized wrt 100.

4. Based on the score of the Pollution Index, following categorization be made :

O

o

O

o

Type of industries, if scores 60 and above be categorized as Red
Type of industries, if scores from 30 to 59 be aategorized as Orange
Type of industries, if scores from 15 to 29 be categorized as Green

Type of industries, if less than 15 be aitegorized as White or non-polluting industry.
5. SPCBs/PCCs may issue consent to the industries

Red category of industries for 5 years.
Orange category of industries for 10 years.
Green category of industries for 15 years.

No necessity of consent for non-polluting industries.

6. No red categories of industries will be permitted to establish in eco-sensitive areas and

protected areas.

E: Follow-up Actions made on the Resolutions :-

e Accordingly, a Committee comprising the Chairmen of CPCB, APPCB, TNPCB,
MPPCB, MPCB, PPCB, WBPCB and MS, CPCB was constituted vide CPCB OM dated
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23.04.2015 to review & classify industrial sectors into different categories based on

criteria of respective pollution potential.

e The categorization is made on the basis of following:
o Quality of emissions (air pollutants) generated
o Quality of effluents ( water pollutants) generated
o Types of hazardous wastes generated

o Consumption of resources

e Reference is taken from the following :
o The Water (Prevention and Control of Pollution ) Cess Act, 1977
o Standards so far prescribed for various pollutants under the Environment
(Protection) Act, 1986
o Doon Valley Notification, 1989 issued by MoEEF.

F : Scoring Methodology :

The details on the scoring methodology in respect of the aforesaid 3 components is

presented in the following tables F-1 to F-4 .
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Table F-1 : Water Pollution Scoring Methodology

Sl. No.

Activity / Types of Discharges

Score

Part A : Score W1 : Score based on types of expected criteria water-pollutants present in
industrial processes waste waters. Maximum of the following seven categories is to be taken.

W11

Waste-water which is polluted and the pollutants are -

e not easily biodegradable ( very high strength waste waters having
BOD > 5000 mg/1); or

e toxic; or

e both toxic and not easily biodegradable.
(Presence of criteria water pollutants having prescribed standard
limits up-to 10 mg/1 or having BOD > 5000 mg/1). For details
appendix 1 may be referred)

30

W12

Non-toxic high strength polluted waste-water having BOD in the range of
1000-5000 mg/1 and the pollutants are biodegradable.

(Presence of criteria water pollutants having prescribed standard
limits from 11 mg/1 to 250 mg/1 and having BOD strength in the
range of 1000-5000 mg/1) . For details appendix 1 may be referred)

25

W13

Non toxic- polluted waste-water having BOD below 1000 mg/1 and the
pollutants are easily biodegradable.

(Presence of criteria water pollutants having prescribed standard limits
from 11mg/1 to 250 mg/1 and having BOD strength below 1000 mg/1) .
For details appendix 1 may be referred)

20

W14

Waste-water generated from the chemical processes and which is polluted
due to presence of high TDS ( total dissolved solids) of inorganic nature.
(Presence of criteria water pollutants having prescribed standard limits
more than 250 mg/1. For details appendix 1 may be referred)

15

W15

Waste-water generated from the physical unit operations / processes and
which is polluted due to presence of TDS (total dissolved solids) of
inorganic nature and of natural origin like fresh-water RO rejects, boiler
blow-downs, brine solution rejects etc.

(Presence of criteria water pollutants having prescribed standard limits
more than 250 mg/1. For details appendix 1 may be referred)

12

W16

Non-toxic polluted waste-water from those units which are:
e Having the overall waste-water generation less than 10 KLD and

e The pollutants are easily bio-degradable having BOD below 200
mg/1 which can be easily treated in a single stage ASP (activated

12

8
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sludge process) based Effluent Treatment Plant.
Note : This is a special category and is applicable to only those units
having over-all liquid waste generation less than 10 KLD with low
strength organic load.

W17 Waste-water from cooling towers and cooling-re-circulation processes 10
Part B : Score W2 : Score based on huge discharges of any kind (Penalty Clause)
W2 Industry having overall liquid waste generation of 100 KLD or more | 10

including industrial & domestic waste-water.

Overall Water Pollution Score W = W1+W2
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Appendix 1

Water Pollutants covered under Group W11:

v' Free available Chlorine , Total residual chlorine, Fluoride (as F),
Sulphide (as S), Free Ammonical Nitrogen, Dissolved phosphates (as
P), Free ammonia (as NH3), Nitrate Nitrogen, Mercury (As Hg),
Selenium (as Se), Hexa-valent chromium (as Cr + 6), Lead (as Pb), Tin,
Vanadium (as V), Cadmium (as Cd), Manganese (as Mn), Total
chromium (as Cr), Copper (as Cu), Iron (as Fe), Nickel (as Ni), Zinc (as
Zn), Benzene, Arsenic (as As), Benzo-a-pyrene, Cyanide (as CN),
Phenolic compounds (as C¢HsOH) , Adsorbable Organic Halogens
(AOX), Boron and /or

v BOD strength of waste water >5000 mg/1

Water Pollutants covered under Group W12:

v Sodium Absorption Ratio (SAR) , Biochemical oxygen demand (3 days
at 27°C), Total Kjeldahl nitrogen (TKN), Ammonical nitrogen (as N),
Suspended solids, Total nitrogen (as N), Chemical oxygen demand, Oils
& grease and

v BOD strength of waste water is in the range of 1000-5000 mg/1

Water Pollutants covered under Group W13:

v Sodium Absorption Ratio (SAR), Biochemical oxygen demand (3 days at
27°C), Total Kjeldahl nitrogen (TKN), Ammonical nitrogen (as N),
Suspended solids, Total nitrogen (as N), Chemical oxygen demand and

v BOD strength of waste water is below 1000 mg/1

Water Pollutants covered under Group W14 and W15:

Chlorides as Cl, Colour , Total dissolved solids (TDS - Inorganic)

Water Pollutants covered under Group W16

v BOD strength of waste water is below 200 mg/l and overall
discharge is less than 10 KLD.

10
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SL Air ‘Range of Prescribed Standard ’ of criteria pollutants Marks
No. Pollutants
Group
Part1 :Score Al = Score based on types of expected criteria Air Pollutants present in the emissions .
Maximum of the following seven categories is to be taken. For details appendix 2 may be referred.
1 Group AlA Presence of criteria air pollutants having prescribed standard limits up - 30
to 2 mg/Nm3
2 Group A1B Presence of criteria air pollutants having prescribed standard from 3 25
t0o10 mg/Nm3
3 Group A1C Presence of criteria air pollutants having prescribed standard from 11 to 20
50 mg/Nm3
4 Group A1D Presence of criteria air pollutants having prescribed standard from 51 to 15
250 mg/Nm3
5 Group A1E Presence of criteria air pollutants having prescribed standard from 10
251mg/Nm3 & above.
6 Group A1F e Generation of fugitive emissions of Particulate Matters which are: 10
o Not generated as a result of combustion of any kind of
fossil-fuel.
o Generated due to handling / processing of materials
without involving the use of any kind of chemicals.
o Which can be easily contained /controlled with simple
conventional methods
7 Group A1G e Generation of Odours which are : 10
o Generated due to application of binding gums / cements
/adhesives /enamels
o Which can be easily contained /controlled with simple
conventional methods
Part2: Score A2 = Score based on consumption of fuels and technologies required for air pollution control :
6 Group A2F1 e All such industries in which the daily consumption of coal/fuel | 10
is more than 24 MT/day and the particular
(Particulate/ gaseous/process) emissions from which can be
controlled only with high level equipments / technology like
ESPs, Bag House Filters, High Efficiency chemical wet
scrubbers etc.
7 Group A2F2 e All such industries in which the daily consumption of coal/fuel | 5
is from 12 MT/day to 24 MT/day and the particular
(Particulate/ gaseous/process) emissions from which can be
controlled with suitable proven technology.

Overall Air Pollution Score -A = Al + A2

11

866
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Appendix 2

Air pollutants covered under Group AlA:

Cd+Th, Dioxins & Furans, Mercury, Asbestos

Air Pollutants covered under Group A1B:

HF, Nickel+ Vanadium, HBr, Manganese, Lead, H2S, P205 as H3PO4

Air Pollutants covered under Group A1C:

Chlorine, Pesticide compounds, CH3Cl, TOC, Total Fluoride,
Hydrocarbons, NH3, HCL vapour & Mist, H2SO4 Mist, SO2

Air Pollutants covered under Group A1D:

CO, PM, CO, NOx

Air Pollutants covered under Group A1E:

NOx with liquid-fuel, SO2 with liquid-fuel

12



Table F-3: Hazardous Waste Generation Score
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S1.No.

Types of Hazardous Waste Generated as per Schedule 1 /

Schedule 2 of Hazardous Waste ( Management, Handling &
Trans-boundary Movement) Rules , 2008 . Maximum of the

following four categories is to be taken

Score

HW1

Land disposable HW which require special care &
treatment for stabilization before disposal.

20

HW?2

Incinerable HW

15

HW3

Land disposable HW which doesn’t require treatment &
stabilization before disposal.

High volume low effect wastes such as fly-ash, phspho-
gypsum, red-mud, slags from pyro-metallurgical
operations, mine tailings and ore beneficiation rejects)

10

HW4

Recyclable HW, which are easily recyclable with proven
technologies.

10

13
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Table F-4 : Calculation Sheet
Industrial Sector - .............
1. Water Pollution Score (W)
Scores Waste Water Category Value

Score on W1
Score on W2

Water Pollution Score = W1+W2

2. Air Pollution Score (A)

Scores Air Pollutant Category Value

Score on Al

Score on A2 - -

Air Pollution Score = A1+A2
3. Hazardous Waste Score (HW)

Score HW Category Value

HW

Grand Total = W + A + HW

Note :

1. Any of the industrial sector having only either air pollution (A) or water pollution

(W) , the score will be normalized to 100 as per the following formula -
Normalized Score = {100 x W (or A)} / 40

2. Any of the industrial sector having air pollution (A) and water pollution (W) both but
no hazardous waste generation (H) , the joint score of air & water pollution will be
normalized to 100 as per the following formula -

Normalized Score = {100 x (W+A)} / 80

3. Any of the industrial sector having air pollution (A) & hazardous waste generation
(H) but no water pollution (W), the joint score of air pollution & hazardous waste

generation will be normalized to 100 as per the following formula -
Normalized Score = {100 x (A+H)} / 60

4. Any of the industrial sector having water pollution (W) and hazardous waste
generation (H) but no air pollution (A), the joint score of water pollution & hazardous

waste generation will be normalized to 100 as per the following formula -

Normalized Score = {100 x (W+H)} / 60

14
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G : Developments :

i.  The existing Red ( 85 sectors) , Orange ( 73 sectors) and Green ( 86 sectors) i.e a total of 244
industrial sectors have been assessed as per the proposed formula by the Working Group. For
this purpose, concerned Engineers / Scientists from the Member SPCBs were also involved &
consulted during May 28-29, 2015.

il.  After careful examination and consideration of the suggestions of concerned stake-holders the “Draft
Document on Revised Concept of Categorization of Industrial Sectors “ was prepared by the
Committee and circulated to all the SPCBs, PCCs and concerned Ministries for their information &
comments. The * Draft Document * was uploaded on the website of CPCB also for information &
comments of one & all.

iii. ~ The matter was discussed during the 170t Board Meeting also and issues raised by the Board
Members pertaining to some of the industrial sectors were clarified.

iv. Responses were received from various concerned Ministries, SPCBs, Industrial Associations
including individuals.

v. Based on the above, final meeting was convened by the Secretary , MoEFCC with CPCB and
senior officers of MOoEFCC on January 06, 2016 to resolve the issues appropriately and finalize the
‘Re-categorization’. Accordingly , following modifications in the ‘Range of Pollution Index ‘for

the purpose of categorization of industrial sectors were suggested :

Industrial Sectors having Pollution Index score of 60 and above - Red category

Industrial Sectors having Pollution Index score of 41 to 59 -Orange category

Industrial Sectors having Pollution Index score of 21 to 40

>
>
> -Green category
>

Industrial Sectors having Pollution Index score incl.& upto 20 -White category

vi. Based on the final criteria as described in v above , the final categorization is as follows :

Category of Existing Categorization Proposed (New)
Industrial Sector categorization
Red 85 60
Orange 73 83
Green 86 63
White — 36
Total 244 242

vii.  In the proposed categorization, some of the industrial sectors have been either deleted

due to duplication or merged with similar type of sectors on account of same

15
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characteristics of pollution generation. In a similar way, some of the industrial sectors
are split into more sectors on account of variation in the raw materials /
manufacturing process. As a result final totals of the existing and proposed
categorization are different.
viii. ~ The industrial sector which doesn’t fall under any of the above four categories ( Red,
Orange, Green and White) , decision with regard to its categorization will be taken at
the level of concerned SPCB/PCC by a committee headed by the Member Secretary ,
SPCB/PCC and comprising of two senior cadre Engineers / Scientists of the SPCB /
PCC in accordance with the scoring-criteria specified in this document.
ix. =~ The summary is presented in the following Table G-1 and final lists of Red, Orange,
Green and White categories of industries are presented in Tables G2, G-3, G4 and G-5

respectively, which are self explanatory.

16
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Table G-1: Final Summary Table Red , Orange, Green and White Categories of Industries (16-01-16)
S1 Original Initial | Addition| Deletion/ Re- Re- Re- Re- Check
No. | Categorization | Nos. by Shifting to | categorization | categorization | categorization | categorization
Splitting | foot-note due to Red to Orange to Green to White
into to vague term
further / Merger /
classes | other reasons
1
2 3 4 5 6 7 1+2)=(3
to 7)
1 Red 85 11 7 60 26 3 Nil 96=96
2 Orange 73 2 3 Nil 51 19 2 75=75
3 Green 86 Nil 3+2=5 Nil 6 41 34 86=86
Final 244 13 15 60 83 63 36 257
Categorization . =257
(Red) (Orange) (Green) (White) (Total
categories
including
in foot-
note)

17
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Table G-2: Final List of Red Category of Industrial Sectors

SI No. [ Orgnl | Industry Sector Wil | w2 | W Al A2 A H W+A+H Revis REMARKS
SI.No ed
Categ
ory
1. 38 Isolated storage of hazardous R-R As per provisions of Rules, to be kept under Red
chemicals (as per schedule of categoryespedallyforsafety purposes.
manufacturing, storage of
hazardous chemicals rules ,1989
as amended)
2. 4 Automobile Manufacturing | 30 | - 30 20 - 20 10 60 R-R i. Such types of plants are having either one or
(integrated facilities) combinations of polluting activities viz. washing,
metal surface finishing operations, pickling, plating,
electro-plating , phosphating, painting , heat
treatmentetc.

ii. Some of such plants may outsource some /all of
the polluting activities. In such cases, after
thorough inspection of such units by concerned
SPCB, re-categorization of the industry shall be
made accordingly.

3. 34 Industries engaged in recycling / | 30 - 30 20 - 20 10 60 R-R All the three types of pollutants are expected.
reprocessing/ recovery/reuse of
Hazardous Waste under
schedule iv of HW( M, H& TBM)
rules, 2008 - Items namely -
Spent cleared metal catalyst
containing copper,,
Spent cleared metal catalyst
containing zinc,,
4. 44 Manufacturing of lubricating oils [ 20 - 20 20 - 20 20 60 R-R Generates all sorts of pollution.
,grease and petroleum based
products
5. 66 E DG Set of capacity >5MVA - - - 20 5 25 - 62.5 R-R i. Mainlyair polluting.

ii. DG sets consume the diesel @ 0.21
litres/hr/KVA at full load.

iii. Average running is taken @ 12 hrs / day
although many of the DG sets run for more
than this period.

6. 31 Industrial ~ carbon including | 10 - - 20 5 25 10 62.5 R-R Mainly air polluting. Air pollution score is

electrodes and graphite blocks,
activated carbon, carbon black

nomalized to 100.

18
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39

Lead acid battery
manufacturing(excluding
assembling and charging of lead-
acid battery in micro scale)

10

10

25

25

10

62.5

R-R

ii.

iii.

Mainly air polluting. Air pollution
scores are normalized to 100.

Lead Acid Battery manufacturing
consists of various stages which
broadly involve (after producing or
receiving lead oxide): Paste Mixing ,
Grid Casting , Grid Pasting & Curing ,
Hydro-setting, parting & enveloping ,
Stacking, grouping & inter-cell
welding , Formation.

Exposure of workmen to lead during
all or any of the processes outlined
above  exceeds the  prescribed
standards if appropriate equipment in
this respect is not installed at any
Battery Manufacturing Unit.

All of the above processes, some more
than others, involve release of lead
particles or fumes into the
environment. Pollution from the above
processes can be grouped into two
possible types, viz: (a) Lead Oxide
becomes airborne and there is
Particulate Pollution (b) Fumes are
generated and there is Gaseous
Pollution

62

Phosphate rock processing plant

30

30

20

20

62.5

The separation of phosphate rock from
impurities and non-phosphate materials for use
in  fertilizer manufacture  consists  of
benefidation, drying or caldning at some
operations, and grinding. Phosphate rock from
the mines is first sent to benefidation units to
separate sand and day and to remowe
impurities. Steps used in benefidation depend
on the type of rock.

The water &airpollution scores are normalized
to 100.
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9. 66 Power generation plant [except [ 10 - 10 15 10 25 62.5 R-R 1. Mainly air polluting. It uses a mixture of biomass
Wind and Solar renewable (agro based) and coal ( < 10 %) as a fuel. Almost,
power plants of all capacities and round the yearoperation. 2 .In case of DG sets
Mini Hydel power plant of of 5 MVA & more and emissions of SO2 will take
capacity <25MW] place due to use of liquid fuel. Air pollution score

will be =20 + 10 = 30, Normalized score will be 75.
3. In case of 'Waste to Energy Plants' , water will
be used for cooling and air score will be - 30+10 =
40.

10. 34 Industries engaged in recycling / | 30 - 30 25 - 25 10 65 R-R All the three types of pollutants are expected.
reprocessing/ recovery/reuse of
Hazardous Waste under
schedule iv of HW( M, H& TBM)
rules, 2008 - Items namely -

Spent catalyst containing nickel,
cadmium, Zinc, copper, arsenic,
vanadium and cobalt,

11. 67 Processes involving chlorinated | 30 - 30 20 - 20 15 65 R-R Chlorinated hydrocarbons are wused in the
hydrocarbons manufacture of insecticdes, pesticides and organo

chloro pesticides. Effluents & emissions are toxicin
nature.

12. 74 Sugar ( excluding Khandsari) 20 10 30 15 10 25 10 65 R-R i. This industrial sector is the one among the ‘17

categories of Highly Polluting Industries’.
ii. Sugar mills generate all sorts of pollution
problems.

13. 22 Fibre glass production and | - - - 20 - 20 20 67 R-R i. The use of styrene in most methods of
processing (excluding moulding) fiberglass production causes hazardous air

pollution that is hammful to breathe at
excessiwve levels.

ii. It is mainly air polluting & HW generating
industry. The air pollution & HW scores are
nomalized to 100.

iii. In case of lead containing glass, the score of
Al will be 25 and final normalized score will
be 75and shall be categorized as Red.

14. 23 Fire crackers manufacturing and | - - - 20 - 20 20 67 R-R i. This is the normalized score based on air

bulk storage facilities

pollution & HW generation.

ii. Various hazardous chemicals are used in
the manufacturing process.

iii. These chemicals are namely Potassium
Nitrate , Potassium per-chlorate, Barium
Nitrate, Aluminium compounds, Copper
Chloride etc.

20
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iv. These chemicals are highly hazardous and
cause serious diseases among the
workers. espedally ability of blood to
carry oxygen leading to headaches,

methemogl obinemia and  kidney
problems , skin problems, thyroid metal
fume etc.
15. 34 Industries engaged in recycling / - - - 30 0 30 10 67 R-R Mainly air polluting and hazardous waste
reprocessing/ recovery/reuse of generating. Air & HW pollution scores are
Hazardous Waste under jointly normalized to 100.
scheduleiv of HW( M, H& TBM)
rules, 2008 - Items namely -
Dismantlers Recycling Plants --
Components of waste electrical
and electronic assembles
comprising accumulators and
other batteries included on list
A, mercury-switches, activated
glass cullets from cathode-ray
tubes and other activated glass
and PCB-capacitors, or any other
component contaminated with
Schedule 2 constituents (e.g.
cadmium, mercury, lead,
polychlorinated biphenyl) to an
extent that they exhibit hazard
characteristics indicated in part
C of this Schedule.
16. 47 Milk  processes and dairy | 20 10 30 20 5 25 - 68.75 R-R i. Water as well as air polluting due to use of
products(integrated project) boilers.
ii. Water & air pollution scores are normalized
to 100.
17. 63 Phosphorous and its compounds | 30 - 30 25 - 25 - 68.75 R-R Water pollution & air pollution containing
compounds of phosphorous are expected
18. 61 Pulp & Paper ( waste paper based | 20 10 30 15 10 25 0 68.75 R-R Mainly water &air polluting . Water & air pollution
without bleaching process to scores are normalized to 100.
ma nufacture Kraft paper)
19. 13 Coke making , liquefaction, coal | 30 - 30 20 - 20 20 70 R-R Itis a kind of petrochemical industry.

tar distillation or fuel gas making
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20. 41 Manufacturing of explosives, [ 30 - 30 20 20 20 70 R-R i Explosives manufacture and use
detonators,  fuses including contribute some measure of hazardous
management and  handling waste to thf? environment. _
activities ii.  Nitroglycerin produces several toxic

byproducts such as acids, caustics, and
oils contaminated with heaw metals.
These must be disposed of properly by
neutralization or stabilization and
transported to a hazardous waste
landfill.

iii. The use of explosives creates large
amounts of dustand particulate from the
explosion, and, in some cases, releases
asbestos, lead, and other hazardous
materials into the atmosphere.

21. 45 Manufacturing of paints | 30 - 30 25 25 15 70 R-R i. The process may cause considerable emissions
varnishes, pigments and of volatile organic compounds (VOC). VOC
intermediate (excluding contribute to the creation of ozone in the
blending/mixing) lowerlayers of the atmosphere (photoche mical

airpollution) and can presentdanger to health.
ii. Dustand odour mayalsobe a problem.
iii. Washing of vessels will contribute waste-
waters.
iv. Large quantityof HWs are also produced.

22. 56 Organic Chemicals | 30 - 30 20 50 20 70 R-R Such types of industrial sectors generate all sorts of
manufacturing pollution.

23. 1 Airports and Commercial Air | 20 10 30 - - 10 75 R-R i. The Airports are generating mainly the waste-
Strips waters.

ii. This is the water pollution normalized score for
aimports having discharge more than 100 KLD.
iii. The airports /strips having discharge less than 100

KLD will have score of 50 and hence orange

category.

iv. If the score is normalized wrt water + HW both,
then all the aimports will come under Orange

category (score - 58.33).

24. 3 Asbestos and asbestos based | - - - 30 30 10 75 R-R i. Thisis mainlyair polluting industry.
industries ii. Finalscore is based on air pollution score only.

iii. Asbestos is cardnogenic and banned in many
countries.

25. 5 Basic chemicals and electro | 30 - 30 - - 10 75 R-R i. Standards prescribed for Inorganic Chemicals are

chemicals and its derivatives
including manufacturing of acid

adopted.

ii. It is mainly water polluting industry having
effluents which are toxic and not easily
biodegradable.

22

877




57 878

iii. Water pollution score normalized to 100 is

undertaken.

iv. The earlier Red category industrial sector

namely “Hydrocyanic acid and its derivatives
" is also merged under this industrial sector.

26.

Cement

20

10

30

75

This is mainly air polluting industry & hence
nomalized air pollutionscore.

27.

Chlorates,
peroxides

per-chlorates &

30

30

75

R-R

It is mainly water polluting industry having
effluents which are toxic and not easily
biodegradable.

Water pollution score normalized to 100 is
undertaken.

28.

10

Chlorine, fluorine, bromine,
iodine and their compounds

30

30

75

R-R

It is mainly water polluting industry having
effluents which are toxic and not easily
biodegradable.

Water pollution score normalized to 100 is
undertaken.

29.

16

Dyes and Dye- Intermediates

30

30

20

25

20

75

R-R

This industrial sector is the one among the ‘17
categories of Highly Polluting Industries’.

Such types of industrial sectors generate all sorts
of pollution.

30.

26

Health-care Establishment ( as
defined in BMW Rules)

20

10

30

75

R-R

Mainly water polluting.

The water pollution score is normalized to 100 &
valid for Hospitals having total waste-water
generation > 100 KLD.

The hospitals with incinerator will be categorized
as Red irrespective of the quantity of the waste-
water generation.

The hospitals having total waste-water
generation less than 100 KLD and without
indnerator, the nomalized water pollution score
will be 50 and will be categorized as Orange
category.

31

29

Hotels having overall waste-
water generation @ 100 KLD and
more.

20

10

30

15

15

75

Mainly water polluting. Small boiler may be
installed.

The water pollution score is normalized to 100 &
valid for Hotels having waste-water generation >
100 KLD.

The hotels having more than 20 rooms and
waste-water generation less than 100 KLD and
having a coal / oil fired boiler , the pollution
score will be 35/40 & are categorized as Orange.
The hotels having more than 20 rooms and
waste-water generation less than 10 KLD and
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having no-boiler & no hazardous waste
generation, the pollution score will be 20 & are
categorized as Green.

32.

34

Industries engaged in recycling /
reprocessing/ recowery/reuse of
Hazardous Waste under schedule iv
of HW( M, H& TBM) rules, 2008 -
Items namely -
Lead add battery plates and other
lead scrap/ashes/residues not
covered under Batteries
(Management and Handling) Rules,
2001. [ * Battery scrap, namely:
Lead battery plates covered by ISRI,
Code word “Rails” Battery lugs
covered by ISRI, Code word “Rakes”.
Scrap drained/dry while intact, lead
batteries covered by ISRI, Code
word “rains”.

30

30

25

25

20

75

R-R

All the three types of pollutants are generated.

33.

34

Industries engaged in recycling /
reprocessing/ recowery/reuse of
Hazardous Waste under schedule iv
of HW( M, H& TBM) rules, 2008 -
Items namely -
Integrated Recycling Plants  --
Components of waste electrical and
electronic assembles comprising
accumulators and other batteries
induded on list A, mercury-
switches, activated glass aullets
from cathode-ray tubes and other
activated glass and PCB-capaditors,
or any other component
contaminated with Schedule 2
constituents (e.g. cadmium,
mercury, lead, polychlorinated
biphenyl) to an extent that they
exhibit hazard characteristics
indicated in part Cof this Schedule.

30

30

25

25

20

75

R-R

All the three types of pollutants are expected.

34.

43

Manufacturing of glue and
gelatin

30

10

40

20

20

75

R-R

Highly water polluting & obnoxious air polluting.

35.

49

Mining and ore beneficiation

30

10

40

15

20

75

R-R

Both air and water polluting. Score is normalized
withair & water pollution.
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36. 52 Nuclear power plant 10 - 10 30 - 30 15 75 R-R i. Mainly air polluting due to indnerator.
Others - cooling water.
ii. Air pollution score is normalized to 100.
37. 58 Pesticides (technical) (excluding | 30 - 30 25 - 25 20 75 R-R i. This industrial sector is the one among the ‘17
formulation) categories of Highly Polluting Industries’.
ii. Such types of industrial sectors generate all sorts
of pollution.
38. 64 Photographic film and its | 30 - 30 - - - - 75 R-R i. Silver salts and other chemicals are used in
chemicals preparation. Slight quantity of effluents is
generated.
ii. Water pollution scores are normalized to 100.
39. 68 Railway locomotive work | 20 10 30 - - - 10 75 R-R i. Mainly water polluting industry . Water is used
shop/Integrated road transport in the washing of locomotives, road transport
workshop/Authorized  service vehides during senidng.
centers ii. This score is valid for those Centers having
discharge more than 100 KLD.
iii. Service Centers having waste-water generation
< 100 KLD, the normalized score will be =(
100*20)/40= 50.
40. 84 Yarn / Textile processing | 30 10 40 15 - 15 20 75 R-R In this sectorall sorts of pollutionare generated.
involving any effluent/emission
generating processes including
bleaching, dyeing, printing and
colouring
41. 8 Chlor Alkali 30 10 40 20 10 30 10 80 R-R i. This industrial sector is the one among the '17
categories of Highly Polluting Industries’.
ii. Chlor-alkali units are having different section like
NaOH, Cl2, SBP etc which are having toxic
effluents. Additionally, fuel consumption is also on
higher-side.
42. 70 Ship Breaking Industries 30 - 30 30 - 30 20 80 R-R i. The  ship-breaking industry creates

numerous hazards for the coastal and
marine environment.

Ship-breaking releases a large number of
dangerous pollutants, induding toxic
waste, oil, poly-chlorinated biphenyls, and
heavy metals, into the waters and sea bed.
While most of the oil is removed before a
ship is scrapped, sand used to mop up the
remaining oil is thrown into the sea. High
concentrations of oil and grease are then
found in the coastal waters, choking marine
life.
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iv. Solid waste strewn on the shore, 45 tonnes
on any given day according to a study by
the Central Pollution Control Board, also
finds its way into the sea.

V. Adding to the stress on coastal waters, the
organic load from the thousands of
workers living in cramped conditions with
litle or no sanitary facilities results in
unacceptably highlevels of BOD.

43, 53 Oil and gas extraction including | 30 - 30 - - - 20 83 R-R i Mainly water polluting & hazardous waste
CBM (offshore & on-shore generating.
extraction through drilling wells) ii. The water pollution & HW generation scores

are normalized to 100.

44, 36 Industry or process involving [ 30 - 30 - - - 20 83 R-R Mainly water polluting & toxic hazardous waste
metal surface treatment or generatingindustry. Scores are normalized to 100.
process such as pickling/
electroplating/paint  stripping/
heat treatment using cyanide
bath/ phosphating or finishing
and anodizing / enamellings/
galvanizing

45, 80 Tanneries 30 - 30 - - - 20 83 R-R Mainly water polluting & hazardous waste

generatingindustry. Scores are normalized to 100.

46. 65 Ports and harbour, jetties and | 30 10 40 15 10 25 20 85 R-R This category contain all sorts of pollution.
dredging operations

47. 77 Synthetic fibers induding rayon | 30 10 40 25 10 35 10 85 R-R This sector generates all sorts of pollution problems.
jtyre cord, polyester filament
yarn

48. 81 Thermal Power Plants 30 10 40 20 10 30 15 85 R-R i. This industrial sector is the one among the ‘17

categories of Highly Polluting Industries’.
ii. TPP generate all sorts of pollution problems.

49. 71 Slaughter  house (as  per | 25 10 35 - - - - 87.5 R-R Mainly water polluting and obnoxious odour
notification S.0.270(E)dated generating industry. The water pollution score is
26.03.2001)and meat processing normalized to 100
industries, bone mill, processing
of animal horn, hoofs and other
body parts

50. 2 Aluminium Smelter 30 10 40 20 10 30 20 90 R-R i. This industrial sector is the one among the ‘17

categories of Highly Polluting Industries’.
ii. This sectoris generating all sorts of pollution i.e.
air,waterand HW.

51. 12 Copper Smelter 30 10 40 20 10 30 20 90 R-R i. This industrial sector is the one among the ’17

categories of Highly Polluting Industries’.
ii. Integrated Copper Smelters contain all sorts of
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pollution.

52. 20 Fertilizer  (basic)  (excluding | 30 10 40 20 10 30 20 90 R-R i. This industrial sectoris the one among the '17

formulation) categories of Highly Polluting Industries’.
ii. Generatesallsorts of pollution.

53. 37 Iron &  Steel (involving [ 30 10 40 20 10 30 20 90 R-R i. This industrial sector is the one among the 17
processing from ore/ integrated categories of Highly Polluting Industries’.
steel plants) and or Sponge Iron ii. Such types of industrial sectors generate all sorts
units of pollution.

54, 61 Pulp & Paper ( waste paper based | 25 10 35 25 10 35 20 90 R-R Waste paper based Pulp & Paper mills with
units with bleaching process to bleaching process generate all sorts of pollution.
manufacture writing & printing
paper)

55. 85 Zinc Smelter 30 10 40 20 10 30 20 90 R-R i. This industrial sector is the one among the ‘17

categories of Highly Polluting Industries’.
ii. Integrated Zinc smelter generates all sorts of
pollution problems.

56. 55 Oil Refinery (mineral Oil or | 30 10 40 25 10 35 20 95 R-R i. This industrial sector is the one among the ‘17
Petro Refineries) categories of Highly Polluting Industries’.

ii. Such types ofindustrial sectors generate all sorts
of pollution.

57. 59 Petrochemicals Manufacturing ( | 30 10 40 25 10 35 20 95 R-R i. This industrial sector is the one among the ‘17
including processing of categories of Highly Polluting Industries’.
Emulsions of oil and water ) ii. Such types of industrial sectors generate all sorts

of pollution.

iii. The earierred categoryindustrial sector namely
“Processing of Emulsions of Oil & Water “is
merged with thisindustrial sector.

58. 60 Pharmaceuticals 30 10 40 30 5 35 20 95 R-R i. This industral sector is the one among the ‘17

categories of Highly Polluting Industries’.
ii. Such types of industrial sectors generate all sorts
of pollution.

59. 61 Pulp & Paper ( Large-Agro + [ 30 10 40 25 10 35 20 95 R-R i. This industrial sector is the one among the ‘17
wood) , Small Pulp & categories of Highly Polluting Industries’.

Paper ( agro based-wheat ii. Large /Small Agro based Pulp & Paper mills
straw/rice husk) contribute all sorts of pollution problems.

60. 15 Distillery ( molasses / grain / | 30 10 40 - - - - 100 R-R Mainly water polluting industry. Final score is the
yeast based) nomalized water pollutionscore.
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Note :
i.  Under the column Revised Category, the full forms of the abbreviations are as follows :
a.  R-R means original category was Red and revised category is also Red
b. R-O means original category was Red and revised category is Orange
c.  O-O means original category was Orange and revised category is also Orange
d.  O-G means original category was Orange and revised category is Green
e.  O-Wmeans original category was Orange and revised category is White
f- G-O means original category was Green and revised category is Orange
8. G-G means original category was Green and revised category is also Green
h.  G-Wmeans original category was Green and revised category is White
fi. There are specific remarks in respect of some of the industrial sectors. These sectors are either merged with other relevant sectors or deleted due to duplication. The overall
details are as follows :
Sl Original Industry Sector Original Remarks
No. Sl No. Category
1 14 Common treatment and disposal facilities(CETP, TSDF, E- R i. All such facilities are classified as Red but special category projects as these are parts of
waste recycling, CBMWTF, effluent conveyance project, pollution control facilities.
incinerator, solvent/acid recovery plant, MSW sanitary land ii. In case of CETP, the categorization will depend upon the category of member industries
fill site) being served.
2 18 Processing of Emulsions of Oil & Water It is a part of Petrochemical industries. Transferred and merged with the industrial sector
namely ‘Petrochemicals’ at SI. No. 54.
3 27 Heavy engineering including ship building (with investment R Most of the pollution generating processes / operations under this category are similar to
on Plant & Machineries more than Rs 10 crores) the industry category namely “Automobile Manufacturing (integrated facilities)” at SI .
No. 1 and may be referred accordingly.
4 30 Hydrocyanic acid and its derivatives R Have been merged with the red category industrial sector namely “ Basic chemicals and
electro chemicals and its derivatives including manufacturing of acid “ at SI. No. 24
5 32 Industrial estates/ parks / complexes/ areas/ export processing R The classification will depend upon the category(ies) of the industries operating /
zones/ SEZg/ Biotech parks/ leather complex proposed to be permitted in the area. In this context, guidelines prescribed in EIA
Notification, 2006 shall be followed.
6 33 Industrial inorganic gases namely- R These gases are generally secondary products and produced alongwith other main
a) Chemical gas- Acetylene, hydrogen, chlorine, fluorine, products. To be classified as per the main parent plant.
ammonia, sulphur dioxide, ethylene, hydrogen-sulphide,
phosphine b) Hydrocarbon gases-
Methane , ethane, propane
7 69 Reprocessing of used oils & waste oils R i. The industry generates mainly the air pollution and oil bearing hazardous wastes.
The normalized (air pollution & HW generation score is 58.33.
ii. To be deleted as already covered under HW Recyclers / Re-processors ( Used oils /
Waste Oils) under Orange Category
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Table G-3 : Final List of Orange Category of Industrial Sectors
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FinalSl. | Orgnl Industry Sector w1 W2 | W Al A2 A H W+A+H Revised Remarks

No. S.No category

1. 20 Dismantling of rolling stocks ( wagons/ -- -- -- 15 -- 15 10 41.67 0-0 Emissions of dust and

coaches) generation of waste oils take
place during dismantling. Air
pollution & HW generation
scores (15+10=25) are
normalized to 100.
2. 5 Bakery and confectionery units with 20 -- 20 15 -- 15 -- 43.75 0-0
production capacity > 1 TPD. ( With
ovens / furnaces)
3. 10 Chanachur and ladoo from puffed and 20 -- 20 15 -- 15 -- 43.75 0-0 Normal water and air
beaten rice( muri and shira) using polluting.
husk fired oven

4, 23 Coated electrode manufacturing 15 0 15 | 20 0 20 0 43.75 G-0 Preparation of core wire /
rod, preparation of dry mix,
preparation of wet mix,
application of coating by
extrusion, baking of coated
electrodes

5. 24 Compact disc computer floppy | 15 0 15 | 20 0 20 0 43.75 G-0 Generates waste-water and

and cassette manufacturing / Reel process emissions.
manufacturing

6. 24 Flakes fromrejected PET bottle 20 - 20 | 15 - 15 - 43.75 R-O Normal  water &  air

pollutions are generated.

7. 30 Food and food processing including | 20 - 20 15 - 15 -- 43.75 0-0 Normal  water and air

fruits and vegetable processing polluting.

8. 40 Jute processing without dyeing 20 -- 20 15 -- 15 -- 43.75 0-0 CPCB has notified standards
for this category. Both air and
water pollutions are
generated.

9. 56 Manufacturing of silica gel 15 0 15 | 20 0 20 0 43.75 G-0 Waste-waters containing TDS

and emissions of H,SO,; are
generated.
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10.

45

Manufacturing of tooth powder,
toothpaste, talcum powder and other
cosmeticitems

20

20

15

15

43.75

0-0

Both air and water pollution
are generated.

11.

55

Printing or etching of glass sheet using
hydrofluoric acid

15

15

20

20

43.75

Both air and water pollution
are generated.

12.

65

Silk screen printing, sari printing by
wooden blocks

20

20

15

15

43.75

0-0

Wash-water and PM emissions
from boilers .

13.

76

Synthetic detergents and
soaps(excluding formulation)

20

20

15

15

43.75

R-O

i. This is the score for units
having generation of waste-
waters less than 100 KLD.

ii. The units having waste-
water generation more than
100 KLD will become mainly
water polluting and
accordingly normalized
water pollution score will be
75 and be categorized as
Red.

14.

71

Thermometer manufacturing

15

15

20

20

43.75

0-0

Process - making glass bulb,
forming reservoir in the glass
tube for fluid, inserting fluid,
scale marking. Use of fuel to
heat the glass tubes and
hydrofluoric acid to seal the
scaling. Small quantities of
spent acids are generated.

15.

14

Cotton spinning and weaving (
medium and large scale)

15

37.5

10

47.5

0-0

Mainly air polluting industry.
Sources of air pollution (PM)
are the fine particles of cotton
from spinning process. Air
pollution score is normalized
to 100.

16.

Almirah, Grill Manufacturing (Dry
Mechanical Process )

20

20

50

0-0

Air pollution due to spray
painting (emissions of VOCs).
Units without painting
operations shall be
categorized as White.
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17. Aluminium & copper extraction from -- -- -- 20 - 20 10 50 0-0 i. Normalized Air pollution
scrap using oil fired furnace (dry score.
process only) ii. Significant air pollution

due to melting (emissions
of SO2, PM).

18. Automobile servicing, repairing and 20 -- 20 20 -- 20 10 50 0-0 Normal water & air polluting
painting (excluding only fuel and recyclable waste oil
dispensing) generating. If the waste water

generation is more than 100
KLD, it will become mainly
water polluting and Red
category unit.

19. Ayurvedic and homeopathic medicine 20 -- 20 15 -- 15 15 50 0-0

20. Brickfields ( excluding fly ash brick -- -- -- 20 -- 20 -- 50 0-0 Significantly air polluting.
manufacturing using lime process)

21. Building and construction project 20 -- 20 20 -- 20 -- 50 0-0 1. In the pre-construction
more than 20,000 sq. m builtup area stage, itis mainly air polluting

due to generation of dust ( PM
) emissions. 2. After
construction, itis mainly water
polluting. If the discharge is
more than 100 KLD, it will be
having the normalized score
of 75 and be categorized as
Red.

22. Ceramics and Refractories - - - 20 - 20 - 50 R-O i. Mainly air polluting

industry.

ii. This score is for the units
having coal consumption <
than 12 MT/day.

iii. For the units having coal
consumption > 12 MT /day,
the normalized air pollution
score will be 62.5 and shall
be categorized as Red.
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23. 11 Coal washeries 15 10 | 25 | 15 - 15 - 50 R-O i.  Wet washeries are mainly
water polluting industry
generating effluents
which are having
inorganic SS & TDS.
Additionally, air pollution
due to PM emissions is
also generated.

ii. Water & air pollution

scores are jointly
normalized to 100.

24. 16 Dairy and dairy products (small scale) 20 -- 20 20 -- 20 -- 50 0-0 Water and air polluting both.

25. 18 DG set of capacity >LMVA but <5MVA -- -- - 20 -- 20 -- 50 0-0 Mainly air polluting . air

pollution score is normalized

to 100.

26. 17 Dry coal processing, mineral - - - 20 - 20 - 50 R-O Mainly air polluting industry.
processing, industries involving Final  score is  the
ore sintering, pelletisating, normalized air pollution
grinding & pulverization score.

27. 19 Fermentation industry including 20 - 20 - - - - 50 R-O i. Mainly water polluting
manufacture of yeast, Dbeer, industry.  This is the
distillation of alcohol (Extra normalized water pollution
Neutral Alcohol) score for units having

discharge < 100 KLD.

ii. For the units having
discharge > 100 KLD, the
normalized water pollution
score will be 75 and shall
be accordingly categorized
as Red.

28. 21 Ferrous and Non- ferrous metal - - - 15 5 20 | 10 50 R-O i.  Mainly air polluting.
extraction  involving  different ii.  This score is
furnaces through melting, refining, applicable to
re-processing, casting and alloy- secondary production
making of ferrous & non-

ferrous metals
(excluding lead) up-to
1 MT/hour
production.

32




67

iii.

For lead, the
normalized air
pollution score will be
= (100*25)/40= 62.5
and is categorized as
Red.

For Induction Furnace
clubbed with AOD
furnace - separate
calculation shall be
made based on the
capacity of the
furnaces. In  such
industries, the molten
metal from induction
furnace is transferred
to AOD furnace
where other metals
like manganese and
nickel are added to
get the metal of
desired constituents.
The lime and silicon
are also added for
reduction of the metal
oxides to the base
metal. the normalized
air pollution score
will be = (100*25)/40=
625 and is
categorized as Red.

29.

26

Fertilizer (granulation / formulation /
blending only)

20

20

50

0-0

Air polluting.

30.

27

Fish feed, poultry feed and cattle feed

20

20

50

0-0

Obnoxious odour , H2S etc. AP
scoreis normalized to 100

31.

28

Fish processing and packing (excluding
chilling of fishes)

20

20

50

0-0

Mainly water polluting. WP
scoreis normalized to 100.
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32. 31 Forging of ferrous and non- ferrous -- -- -- 20 -- 20 - 50 0-0 Heating furnace. Mainly air
metals ( using oil and gas fired polluting.
furnaces)

33. 32 Formulation/pelletization of camphor -- -- -- 20 -- 20 -- 50 0-0 Mainly air polluting. Emissions
tablets, naphthalene balls from of Benzene, HC are expected.
camphor/ naphthalene powders.

34. 33 Glass ceramics, earthen potteries and -- -- -- 20 -- 20 -- 50 0-0 Mainly air polluting. Emissions
tile manufacturing using oil and gas of SO2 are expected.
fired kilns, coating on glasses using
cerium fluorides and magnesium
fluoride etc.

35. 35 Gravure printing, digital printing on 20 -- 20 20 -- 20 10 50 0-0 Waste waters , emissions of
flex, vinyl VOCs

36. 36 Heat treatment using oil fired furnace -- -- -- 20 -- 20 -- 50 0-0 Mainly air polluting and noise
( without cyaniding) generating. AP  Score is

normalized to 100.
37. 28 Hot mix plants - - - 20 - 20 - 50 R-O Mainly air polluting. Air
pollution scores are
normalized to 100.

38. 37 Hotels (< 3 star) or hotels having > 20 20 -- 20 20 -- 20 -- 50 0-0 Mainly water polluting. WP
rooms and less than 100 rooms. scoreis normalized to 100.

39. 38 Ice cream 20 -- 20 20 - 20 - 50 0-0 Wash-water and boilers / oven

for pasteurization.

40. 34 Industries engaged in recycling / - - - 20 0 20 0 50 R-O Mainly air polluting. Air
reprocessing/  recovery/reuse  of pollution score is
Hazardous Waste under schedule iv of normalized to 100
HW( M, H& TBM) rules, 2008 - Items
namely -

Paint andink Sludge/residues
41, 34 Industries engaged in recycling / | 10 - 10 | 20 - 20 | 10 50 R-O Mainly air polluting.

reprocessing/ recovery/reuse of
Hazardous Waste under schedule
iv of HW (M, H& TBM) rules, 2008
- Items namely - Brass Dross ,,
Copper Dross,,
Copper Oxide Mill Scale,,
Copper Reverts, Cake & Residues,,
Waste Copper and copper alloys in
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dispersible form,,
Slags from copper processing for
further processing or refining ,
Insulated Copper Wire,,
Scrap/copper with PVC sheathing
including  ISRI-code  material
namely “Druid” p
Jelly filled Copper cables ,,
Zinc Dross-Hot dip Galvanizers
SLAB,, Zinc Dross-Bottom Dross,,
Zinc ash/Skimming arising from
galvanizing and die casting
operations,,

Zinc ash/Skimming/other zinc
bearing wastes arising from
smelting and refining,,
Zinc ash and residues including
zinc alloy residues in dispersible
from,,

42.

35

Industry or processes involving
foundry operations

20

20

50

R-O

i. This scoreis valid for the
foundries having
capacity < 5 MT/hr as
such units require the
coal/coke @ <500 kg/hr.

ii. Theunits having capacity
of 5 MT/hr and more,
the coal/coke
consumption will be
more than 500 kg/hr and
the normalized score will
be 62.5 and classified
accordingly as Red.

43.

40

Lime manufacturing (using lime
kiln)

20

20

50

Mainly air polluting

44.

41

Liquid floor cleaner, black phenyl,
liquid soap, glycerol mono-stearate
manufacturing

20

20

20

20

50

Both air and water pollution
are generated.
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45, 42 Manufacturing of glass 10 - - 20 - 20 - 50 R-O i.  Mainly air polluting
( melting at 1500°C
and refining .
ii.. In case of lead glass
, the score of Al
will be 25 and
accordingly the
normalized scores
will be 62.5 i.e. Red
46. 43 Manufacturing of iodized salt from 12 -- 12 20 -- 20 -- 50 0-0 Boiling in Evaporators
crude/ raw salt (multiple effect evaporators),
centrifuging, iodization with
KIO3 mixing Mainly air
polluting. Air pollution score is
normalized to 100.
47. 42 Manufacturing of mirror from sheet -- -- -- 20 -- 20 -- 50 0-0 Evaporator &  furnace for
glass heating the metal to be
applied as reflector on mirror.
Mainly air polluting.
48. 44 Manufacturing of mosquito repellent -- -- -- 20 -- 20 -- 50 0-0 Mainly air polluting. Toxic
coil fumes are expected.
49, 46 Manufacturing of Starch/Sago 25 - 25 | 15 - 15 - 50 R-O i. Water and air
polluting industry.
Boiler is used for
steam generation.
ii. Water & air
pollution scores are
normalized to 100
50. 46 Mechanized laundry using oil fired 20 -- 20 20 -- 20 -- 50 0-0 Both air and water pollution
boiler are generated.
51. 47 Modular wooden furniture from -- -- -- 20 -- 20 -- 50 0-0 1. Mainly air polluting. Boiler
particle board, MDF< swan timber etc, as well as VOCs from use of
Ceiling tiles/ partition board from saw adhesives. 2. Without bailer, it
dust, wood chips etc.,, and other will be a Green category
agricultural waste using synthetic industry.
adhesive resin, wooden box making (
With boiler)
52. 50 New highway construction project - - - 20 - 20 - 50 R-O Mainly air polluting project.
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53. 51 Non-alcoholic beverages(soft | 20 - 20 | 15 5 20 - 50 R-O i. Both air and water
drink) & bottling of alcohol/non polluting. Score is
alcoholic products normalized with air &

water pollution. This score
is wvalid for industries
having waste-water
generation < 100 KLD.

ii. For the units having
waste-water generation >
100 KLD the, normalized
score would be 62.5 and
categorized as Red.

54. 49 Paint blendingand mixing (Ball mill) 20 -- 20 20 -- 20 10 50 0-0 Both air and water pollution
are generated.

55. 62 Paints and varnishes (mixing and | 20 0 0 20 0 20 0 50 G-0 Waste-waters as well as fumes

blending) of VOCs due to solvents,
pigments, varnishes.

56. 51 Ply-board manufacturing( including 0 -- 0 20 -- 20 -- 50 0-0 Mainly air polluting because of
Veneer and laminate) with oil fired use of boiler. AP score is
boiler/ thermic fluid heater(without normalized to 100
resin plant)

57. 52 Potable alcohol ( IMFL) by blending, 20 -- 20 -- - -- -- 50 0-0 Mainly water polluting. WP
bottling of alcohol products scoreis normalized to 100.

58. 54 Printing ink manufacturing 20 -- 20 20 -- 20 -- 50 0-0 1. Pigments, binders and
solvents are used. 2. Boiler is
also used. 3. Emissions of
VOCs take place.

59. 70 Printing press 20 0 20 | 20 0 20 0 50 G-0 Colored waste-waters
containing dyes and VOC
emissions are generated.

60. 59 Reprocessing of waste plastic 20 -- 20 20 -- 20 -- 50 0-0 Large quantities of wash-water

including PVC and fugitive emissions are
generated.

61. 61 Rolling mill (il or coal fired) and cold 10 -- 10 20 - 20 - 50 0-0 Mainly air polluting. Air
rolling mill pollution score is normalized

to 100. Others - cooling water

and recyclable waste oils etc.
are generated.

62. 67 Spray painting, paint baking, paint -- -- -- 20 - 20 10 50 0-0 Mainly air polluting. Emissions

shipping

of VOCs and HC are generated.
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63. 72 Steel and steel products using | 10 - 10 | 20 - 20 | 10 50 R-O i. Mainly air polluting. In the
various furnaces like blast furnace emissions, oxides of
/open hearth furnace/induction manganese, nickel etc. are
furnace/arc  furnace/submerged also present.
arc furnace /basic oxygen furnace ii. Air pollution score s
/hot rolling reheated furnace normalized to 100.

64. 73 Stone crushers - - - 20 - 20 - 50 R-O Mainly air polluting. Air

pollution score is normalized
to 100.

65. 75 Surgical and medical products | 20 - 20 | 20 - 20 - 50 R-O Both air as well as water

including prophylactics and latex polluting. Air and water
pollution scores are
normalized to 100.

66. 85 Tephlon based products 0 0 0 20 0 20 0 50 G-0 Due to spraying applications,

emissions (HC) are generated

67. 70 Thermocol manufacturing (  with -- -- -- 20 -- 20 -- 50 0-0 Polystyrene is heated. Mainly
boiler) air polluting with boiler.

68. 82 Tobacco products including | 20 - 20 | 20 - 20 - 50 R-O Such industries generate
cigarettes and tobacco/opium both air as well as water
processes pollution. These scores are

normalized to 100.

69. 72 Transformer repairing/ manufacturing -- -- - 20 -- 20 10 50 0-0 Mainly air polluting because of
(dry process only) ovens, shot-blasting etc.

70. 73 Tyres and tubes vulcanization/ hot 10 -- 10 20 -- 20 -- 50 0-0 Mainly air polluting . Emissions
retreating of PM, VOCs and obnoxious

odour are generated.

71. 83 Vegetable  o0il = manufacturing | 20 - 20 | 15 5 20 | 10 50 R-O i.  Allsorts of pollution are
including solvent extraction and generated.
refinery /hydrogenated oils i.  This score is valid for

plants having waste-
water generation < 100
KLD.

i If the waste-water
generation is more than
100 KLD, the unit shall
be classified as Red.

72. 74 Wire drawing and wire netting 20 -- 20 -- -- -- -- 50 0-0 Mainly water polluting. WP

scoreis normalized to 100.
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73. 21 Dry cell battery (excuding manufacturing | 30 - 30 | 15 - 15 10 55 0-0 Water and air polluting both.
of electrodes) and assembling & charging
of addlead battery on microscale
74. 50 Pharmaceutical formulation and for R 20 -- 20 20 -- 20 15 55 0-0 i. All sorts of pollution are
& D purpose ( For sustained release/ generated.
extended release of drugs only and ii. R&D activities are to be
not for commercial purpose) shifted to Red category.
75. 78 Synthetic resins 20 - 20 | 20 - 20 15 55 R-O All sorts of pollution are
generated.
76. 79 Synthetic ~ rubber  excluding | 20 - | 20| 20 - 20 | 15 55 R-O i.  Most synthetic rubber
molding is created from two
materials, styrene and
butadiene. Both are
currently obtained
from petroleum.

ii. Process is similar to a
part of Petrochemical
plants.

77. 9 Cashew nut processing 25 -- 25 20 -- 20 -- 56 0-0 Normal water and air
polluting.

78. 12 Coffee seed processing 25 -- 25 20 -- 20 -- 56 0-0 Normal water & air polluting
industry.

79. 57 Parboiled Rice Mills 25 - 25 20 - 20 - 56 R-O i. Rice Mills are

generating both air and
water pollution. Waste-
waters are having high
strength in respect of
BOD.

ii. This is the normalized
air & water pollution
score for units having
waste-water generation
< 100 KLD and fuel
consumption less than
12 MTD.

iii.  For units having waste-
water generation > 100
KLD or fuel
consumption > 12 MTD
or both , the unit shall
be classified as Red.
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80. 29 Foam manufacturing -- -- -- 20 - 20 15 58 0-0 i. Raw material is

polyurethane, latex etc.

ii. Emissions of VOCs and
HAPs. CH3CI2 and similar
compounds as blowing
agents.

iii. Outdated raw materials
and spoiled slots are
discarded as HW.

81. 34 Industries engaged in recycling / 10 0 10 20 0 20 15 58.33 R-O Mainly air polluting and
reprocessing/  recovery/reuse  of hazardous waste
Hazardous Waste under schedule iv of generating industry. Air
HW( M, H& TBM) rules, 2008 - Items pollution & HW scores are
namely - normalized to 100
Used Oil — As per specifications
prescribed from time to time.

82. 34 Industries engaged in recycling / - - - 20 0 20 15 58.33 R-O Mainly air polluting and
reprocessing/  recovery/reuse  of hazardous waste
Hazardous Waste under schedule iv of generating industry. Air
HW( M, H& TBM) rules, 2008 - Items pollution & HW scores are
namely - normalized to 100.

Waste Oil ---As per specifications
prescribed from time to time.

83. 56 Producer gas plant using conventional -- -- -- 20 -- 20 15 58.33 0-0 Mainly air polluting & tar (HW)
up drift coal gasification ( linked to generating. SO2, CO, NOx are
rolling mills glass and ceramic industry generated. Tar is the by-
refectories for dedicated fuel supply) product and utilized by other

industries in co-processing.

Note :

i.

Under the column Revised Category, the full forms of the abbreviations are as follows :

a.

T T A =

R-R means original category was Red and revised category is also Red

R-O means original category was Red and revised category is Orange

O-O means original category was Orange and revised category is also Orange
O-G means original category was Orange and revised category is Green

O-W means original category was Orange and revised category is White

G-O means original category was Green and revised category is Orange

G-G means original category was Green and revised category is also Green
G-W means original category was Green and revised category is White
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ii.

75 896

There are specific remarks in respect of some of the industrial sectors. These sectors are either merged with other relevant sectors or deleted due to duplication /vague

category. The overall details are as follows:

Sl Origin Industry Sector Original Remarks
No al Sl Categor
No. y
1 24 | Excavation of sand from the river bed (excluding 0
manual excavation)

Since such types of activities cause ecological disturbances, the instructions issued by
the government from time to time be followed. To be categorized by MoEF&CC.

2 39 | Infrastructure Development Project 0 Vast variety of such projects come under such category. This is to be decided by the
concerned SPCB in line of EIA Notification , 2006.

3 >3 | Power press 0 Very vague term hence deleted. Such types of general engineering units have already
been covered.
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Table G-4 : Final List of Green Category of Industrial Sectors

76

Sl. Orgnl Industry Sector W1 W2 4 Al A2 A H | W+A+H | Revised Remarks
No. | SI No. Category

1. 2 Aluminium utensils from - - - 10 - 10 - 25 G-G Minor air pollution due
aluminium circles by to some fugitive PM
pressing only (dry emissions from buffing
mechanical operation) operations.

2. 6 Ayurvedic and homeopathic 10 - 10 -- - - - 25 G-G Small quantities  of
medicines (without boiler) waste-waters are

generated from washing
operations.

3. 8 Bakery / confectionery 10 - 10 -- - - - 25 G-G Small  quantities of
/sweets  products  (with waste-waters are
production capacity <ltpd generated from washing
(with gas or electrical oven) operations.

4. 6 Bi-axially oriented PP film 10 - 10 - - - - 25 0-G Mainly extrusion
along  with metalizing process involving
operations Cooling water

recirculation

5. 10 Biomass  briquettes  (sun - - - 10 - 10 - 25 G-G Minor air pollution due
drying) without using toxic to some fugitive PM
hazardous wastes emissions from

pulverization / mixing
operations.

6. 13 Blending of melamine resins - - - 10 -- 10 - 25 G-G Minor air pollution due
& different powder, to some fugitive PM
additives by physical mixing emissions from

pulverization / mixing
operations.

7. 15 Brass and bell metal utensils - - - 10 - 10 - 25 G-G Minor air pollution due
manufacturing from to some fugitive PM
circles(dry mechanical emissions from buffing
operation without re-rolling operations.
facility)

8. 16 Candy 10 - 10 10 - 10 - 25 G-G Small  quantities  of

waste-water and minor
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PM emissions are
generated.

9. 17 Cardboard or corrugated box - - - 10 - 10 - 25 G-G This score is valid with
and paper products Small gas / electricity
(excluding paper or pulp operated oven / furnace
manufacturing and without for making glue.
using boilers)

10. 18 Carpentry & wooden - - - 10 - 10 - 25 G-G Minor air pollution due
furniture manufacturing to some fugitive PM
(excluding saw mill) with the emissions from cutting
help of electrical (motorized) operations.
machines such as electrical
wood planner, steel saw
cutting circular blade, etc.

11. 19 Cement products (without - - - 10 - 10 - 25 G-G Minor air pollution due
using asbestos / boiler / to some fugitive PM
steam curing) like pipe emissions from mixing
,pillar, jafri, well ring, operations.
block/tiles etc.(should be
done in closed covered shed
to control fugitive emissions)

12. 20 Ceramic colour - - - 10 - 10 - 25 G-G Minor air pollution due
manufacturing by mixing & to some fugitive PM
blending only (not using emissions.
boiler =~ and  wastewater
recycling process)

13. 11 Chilling plant, cold storage 10 - 10 - - - - 25 0-G Cooling water
and ice making recirculation only.

14. 13 Coke briquetting ( sun - - - 10 -- 10 - 25 O0-G Mainly air polluting
drying) industry. Sources of air

pollution (PM) are
pulverizes and mixers.
Air pollution score is
normalized to 100.

15. 28 Cotton spinning and - - - 10 -- 10 - 25 G-G Minor PM emissions
weaving (small scale) from spinning process.

16. 17 Dal Mills - - - 10 -- 10 - 25 O0-G Some fugitive emissions

of PM.
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17. 29 Decoration of ceramic cups - - - 10 - 10 - 25 G-G Fumes of enamels.
and plates by electric furnace Minor air pollution.

18. 19 Digital printing on PVC - - - 10 - 10 - 25 0-G Minor  emissions  /
clothes odour generations are

expected.

19. 25 Facility of handling, storage - - - 10 - 10 - 25 0-G Some fugitive emissions
and transportation of food of PM during handling
grains in bulk of grains.

20. 36 Flour mills (dry process) - - - 10 - 10 - 25 G-G Fugitive dust emissions.

21. 41 Glass , ceramic, earthen - - - 10 - 10 - 25 G-G Minor fugitive
potteries, tile and tile emissions only.
manufacturing using
electrical  kiln  or not
involving fossil fuel kiln

22. 34 Glue from starch (physical - - - 10 - 10 - 25 O0-G Some fugitive emissions
mixing)  with gas / of PM during mixing of
electrically operated oven raw materials.

/boiler.

23. 42 Gold and silver smithy - - - 10 - 10 - 25 G-G Minor fumes from
(purification ~ with  acid cleaning process.
smelting  operation and
sulphuric acid polishing
operation) (using less or
equal to 1 litre of sulphuric
acid/ nitric acid per month)

24. 1 36 Heat treatment with any of 10 - 10 10 - 10 - 25 0-G ¢ Cooling waters and
the new technology like minor heat fumes.
ultrasound probe , induction e Finalization of
hardening , ionization beam, categorization
gas carburizing etc. subject to field

verification.

25. 46 Insulation and other coated - - - 10 - 10 - 25 G-G Minor fumes due to
papers (excluding paper or application of poly-
pipe manufacturing) urethane

26. 49 Leather foot wear and leather - - - 10 - 10 - 25 G-G Minor fumes due to use

products (excluding tanning
and hide processing except
cottage scale)

of adhesives / gums.
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27. 50 Lubricating oil, greases or - — - 10 - 10 — 25 G-G Minor fumes at the time
petroleum based products of transfers from one
(only blending at normal container to other.
temperature)

28. 54 Manufacturing of pasted - - - 10 - 10 - 25 G-G 1. Minor fumes due to
veneers using gas fired boiler application of gums /
or thermic fluid heater and adhesives / pastes etc.
by sun drying 2. This score is valid only

for gas fired boiler.3. The
units having coal fired
boilers shall be categorized
as Orange.

29. 59 Oil mill Ghani and extraction 10 - 10 - - - - 25 G-G Small quantities of floor
( no hydrogenation / washings & equipments
refining) washings are generated.

30. 48 Packing materials - - - 10 - 10 - 25 0-G Some fugitive emissions
manufacturing from non of PM are expected.
asbestos fibre, vegetable fibre
yarn

31. 65 Phenyl/toilet cleaner - - - 10 -- 10 - 25 G-G Minor fumes of VOCs
formulation and bottling in the work zone

32. 67 Polythene and plastic 10 - 10 10 -- 10 - 25 G-G Cooling water &
processed products emissions due to mixing
manufacturing (virgin of raw materials.
plastic)

33. 68 Poultry, = Hatchery  and - - - 10 - 10 - 25 G-G Obnoxious odour
Piggery containing H»S, CHjs etc.

and fugitive PM
emissions

34. 69 Power looms (without dye - - - 10 - 10 - 25 G-G Minor emissions of PM.
and bleaching)

35. 71 Puffed rice (muri) (using gas - - - 10 - 10 - 25 G-G Minor emissions of PM.
or electrical heating system)

36. 57 Pulverization of bamboo and - - - 10 - 10 - 25 0-G Some fugitive emissions
scrap wood of PM are expected.

37. 72 Ready mix cement concrete - - - 10 - 10 - 25 G-G PM emissions.

38. 73 Reprocessing of waste cotton - - - 10 - 10 - 25 G-G PM emissions.

39. 60 Rice mill (Rice hullers only) - - - 10 - 10 - 25 0-G PM  emissions  are

generated. Mainly air
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polluting. AP score is
normalized to 100

40. 62 Rolling mill ( gas fired) and 10 - 10 10 - 10 - 25 O-G Mainly air polluting. AP

cold rolling mill score is normalized to
100

41. 75 Rubber goods industry (with - - - 10 - 10 - 25 G-G Some PM emissions and
gas operated baby boiler) obnoxious odour.

42, 63 Saw mills - - - 10 - 10 - 25 0-G Mainly air polluting.
PM and noise are
generated.

43. 77 Soap manufacturing (hand 10 - 10 - - - - 25 G-G Small  quantities  of

made without steam boiling waste-water are
/ boiler) generated.

44. 80 Spice grinding (upto-20 HP - - - 10 - 10 - 25 G-G Small quantities  of
motor) fugitive emissions of

raw materials.

45. 66 Spice grinding (>20 hp - - - 10 -- 10 - 25 O0-G Mainly air polluting.
motor) Fugitive emissions of

PM.

46. 81 Steel furniture without spray - - - 10 - 10 - 25 G-G Obnoxious gases from
painting welding as well as noise

pollution.

47. 82 Steeping and processing of 10 - 10 -- -- - - 25 G-G Washing waters are
grains generated.

48. 86 Tyres and tube retreating - - - 10 -- 10 - 25 G-G Due to applications of
(without boilers) binding gum /

adhesives / cement,
some obnoxious fumes
may generate.

49. 22 Chilling plant and ice 12 - 12 - - - - 30 G-G Cooling water and brine
making  without  using water circuits. Spillages
ammonia / blow down may take

place

50. 26 CO2 recovery 12 - 12 - - - - 30 G-G Normal water pollution
from scrubbing action

51. 32 Distilled water ( without 12 - 12 - - - - 30 G-G TDS as  distillation
boiler) with electricity as residues

source of heat
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52. 45 Hotels (up to 20 rooms and 12 - 12 - - - - 30 G-G This score is valid for
without boilers) hotels having overall
waste-water generation

less than 10 KLD.

53. 53 Manufacturing of optical 12 - 12 -- - - - 30 G-G Small quantities  of
lenses (using  electrical waste-waters containing
furnace) TDS, SS are generated.

54. 58 Mineralized water 12 - 12 - - - - 30 G-G RO Rejects.

55.| 68 Tamarind powder 12 -- 12 15 -- 15 -- 33.75 0-G e Dried tamarind fruits -
manufacturing cleaned and  after

soaking them in water
they are boiled in steam
jacketed kettle  for
about 40-45 minutes.
Then pulp is extracted in
pulper and dried in
drum type drier and on
cooling, the final
productis packed.

e  Generates small
gquantites of waste
waters and air
emissions. Joint score is
nomalized to 100.

56. | 15 Cutting, sizing and polishing of 15 -- 15 -- -- -- -- 375 0-G Mainly water polluting .
marble stone Water pollution score is

normalized to 100.

57.| 22 Emery powder ( fine dust of -- -- -- 15 -- 15 -- 375 0-G Air polluting. PM
sand) manufacturing emissions take place

during various stages of

grindings of naturally
occurring minerals.

58. | 25 Flyash export, transport & - - - 15 - 15 - 37.5 R-G e This is mainly air
disposal facilities polluting activity.

e  This is the normalized
score based on air
pollution.

59. | 48 Mineral stack yard / Railway 15 - 15 15 - 15 - 37.5 R-G e Mainly air pollution
sidings due to loading,

unloading, storage

and transportation of
the minerals.
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e Waste-water
generation mainly
during rains only.

60. | 54 Oil and gas transportation - - - 10 5 15 - 37.5 R-G e Contains small gas
pipeline based power plants
up-to 5 MWs.

e Air pollution score is
normalized to 100.

e |In case , if these
power plants are
bigger / liquid fuel /
oil based, scores will
be calculated
accordingly.

61. | 64 Seasoning of wood in steam -- -- - 15 -- 15 -- 375 0-G Air pollution due to use
heated chamber boiler for supply of steam.

Air polluton score s

normalized to 100.

62. 84 Synthetic detergent - - - 15 - 15 - 37.5 G-G e This score is valid for
formulation the industries which
are not
manufacturing LABSA.
It is procured from
outside.

e Small quantities of
emissions are
generated from mini
boiler.

e Air pollution score is
normalized to 100.

63.| 69 Tea processing ( with boiler) -- -- -- 15 -- 15 -- 37.5 0-G With boiler, itis an orange
category industry.

Without boiler, it will be

green category industry.
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Under the column Revised Category, the full forms of the abbreviations are as follows :

TR T A0 A

R-R means original category was Red and revised category is also Red
R-O means original category was Red and revised category is Orange
O-O means original category was Orange and revised category is also Orange
O-G means original category was Orange and revised category is Green
O-W means original category was Orange and revised category is White
G-O means original category was Green and revised category is Orange
G-G means original category was Green and revised category is also Green
G-W means original category was Green and revised category is White

904

There are specific remarks in respect of some of the industrial sectors. These sectors are either merged with other relevant sectors or deleted due to duplication. The overall

details are as follows :

Sl Origin Industry Sector Original Remarks
No al Sl Categor
No. y
1 47 | Jobbing and Machining G Vague category to be deleted, as such activities have already been covered in
other categories.
2 66 Reel manufacturing G Already covered in other categories. Hence, deleted
3 1 Assembling of acid lead batteries (up to 10 batteries per | G Already covered in Orange category. Hence, deleted
day excluding lead plate casting)
4 5 Automobile fuel outlets (only dispensing) G Minor air pollution due to some fugitive emissions during fuel filling operations.
May be exempted from the purview of Consent management.
5 30 Diesel generator sets (15 KVA to1 MVA) G e  Normal operation — 12 hrs a day.

e Consumption of diesel = 1680 litres for 1 MVA DG set at full load @ 0.21
litres / KVA / hr.

e Stand-alone DG Sets having total capacity 1 MVA or less and equipped with
acoustic enclosures alongwith adequate stack height may be exempted
from the purview of Consent management. Higher capacity DG sets have
already been covered under Red / Orange categories .
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Table G-5: Final List of White Category of Industries

84

Sl. | Orgnl | Industry Sector W1 W2 W Al | A2 A H | W+A+H | Revised
No. | Sl No. Category
1. 3 Assembly of air coolers /conditioners -- -- -- -- -- -- -- -- G-W
,repairing and servicing

2. 4 Assembly of bicycles ,baby carriages and - - - - - - - - G-W
other small non motorizing vehicles

3. Bailing (hydraulic press)of waste papers -- -- -- - -- -- - -- G-W

4 Bio fertilizer and bio-pesticides without using - - - - - - - - G-W
inorganic chemicals

5. 11 Biscuits trays etc from rolled PVC sheet (using | -- - - - - - - - G-W
automatic vacuum forming machines)

6. 12 Blending and packing of tea - - - -- - - - - G-W

7. 14 | Block making of printing without foundry -- -- -- - -- -- - -- G-W
(excluding wooden block making)

8. 21 Chalk making from plaster of Paris ( only -- -- - - - - - -- G-W
casting without boilers etc. (sun drying /
electrical oven)

9. 25 Compressed oxygen gas from crude liquid -- -- -- -- -- -- -- -- G-W
oxygen ( without use of any solvents and by
maintaining pressure & temperature only for
separation of other gases)

10.| 27 Cotton and woolen hosiers making ( Dry - - - - - - - - G-W
process only without any dying / washing
operation)

11. 31 Diesel pump repairing and servicing ( - - - - - - - - G-W
complete mechanical dry process)

12.| 33 Electric lamp ( bulb) and CFL manufacturing - - - - - - - - G-W

by assembling only
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13.| 34 | Electrical and electronic item assembling ( -- -- -- -- -- -- -- -- G-W
completely dry process)

14.| 23 Engineering and fabrication units (dry process | - - - - - - - - o-w
without any heat treatment / metal surface
finishing operations / painting)

15.| 35 | Flavoured betel nuts production/ grinding ( -- -- -- -- -- -- -- -- G-W
completely dry mechanical operations)

16.| 37 | Fly ash bricks/ block manufacturing -- -- -- -- -- -- - -- G-W

17.| 38 | Fountain pen manufacturing by assembling -- -- -- -- -- -- -- -- G-W
only

18.| 39 | Glass ampules and vials making from glass -- -- -- -- -- -- -- -- G-W
tubes

19.| 40 | Glass putty and sealant ( by mixing with -- -- -- -- -- -- -- -- G-W
machine only)

20.| 43 | Ground nut decorticating -- -- -- -- -- -- -- -- G-W

21.| 44 Handloom/ carpet weaving ( without dying - - - - - - - -- G-W
and bleaching operation)

22.| 48 | Leather cutting and stitching (more than 10 -- -- - - - - - -- G-W
machine and using motor)

23.| 51 Manufacturing of coir items from coconut - - - - - - - -- G-W
husks

24. 52 Manufacturing of metal caps containers etc -- -- -- -- -- -- -- -- G-W

25.| 55 | Manufacturing of shoe brush and wire brush -- -- -- -- -- -- -- -- G-W

26.| 57 | Medical oxygen - -- - - - - -- -- G-W

27.| 60 | Organic and inorganic nutrients ( by physical -- -- -- -- -- -- -- -- G-W
mixing)

28.| 61 Organic manure (manual mixing) -- -- -- - -- -- - -- G-W

29.| 63 | Packing of powdered milk -- -- -- - -- -- -- -- G-W

30.| 64 Paper pins and u clips - - - - - - - - G-W

31.| 58 Repairing of electric motors and generators ( - - - - - - - - o-w
dry mechanical process)

32. 74 Rope (plastic and cotton) - - - - - - - - G-W
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33.| 76 | Scientific and mathematical instrument -- -- -- -- -- -- -- -- G-W
manufacturing

34.| 78 | Solar module non conventional energy -- -- -- -- -- -- -- -- G-W
apparatus manufacturing unit

35.| 79 | Solar power generation through solar -- -- -- -- -- -- -- -- G-W
photovoltaic cell, wind power and mini hydel
power (less than 25 MW)

36.| 83 | Surgical and medical products assembling -- -- -- -- -- -- -- -- G-W

only (not involving effluent / emission
generating processes)

Note : Under the column Revised Category, the full forms of the abbreviations are as follows :

5o Th oA S & R

R-R means original category was Red and revised category is also Red

R-O means original category was Red and revised category is Orange

O-O means original category was Orange and revised category is also Orange
O-G means original category was Orange and revised category is Green

O-W means original category was Orange and revised category is White

G-O means original category was Green and revised category is Orange

G-G means original category was Green and revised category is also Green

G-W means original category was Green and revised category is White
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Annexure

? el =t gyl im0 AT
= CENTRAL POLLUTION CONTROL BOARD
1 ) = Py )
R (wafaRor wd o AR, W IWIR)
(:f:{jm‘ t (MINISTRY OF ENVIRONMENT & FORESTS. GOVT. OF INGIA)
No. B-29012/ESS/CPA /2015-16 19.08.2015

Sub: “Harmonization of Classification of industries under Red / Orange / Green / White Categories”,

During the Conference of the Environment Ministers of States held in New Delhi during
April 06-07, 2015, it was resolved to adopt pollution potential criteria for categorization of Red,
Orange & Green categories of industries and that a Committee be constituted with State
representatives.  Further, in the 592 Conference of Chairmen & Member Secretaries of Pollution
Control Boards/PCCs held in New Delhi on April 08, 2015, it was agreed to constitute a
Committee to look into categorization system of industries based on their respective pollution
potential index,

Accordingly, a Committee comprising the Chairmen of CPCB, APPCB, TNPCB, MPPCB,
MPCB, PPCB, WBPCB and MS, CPCB was constituted vide CPCB OM dated 23.04.2015 to
review & classify industrial sectors into different categories based on criteria of respective
pollution potential indices,

The existing Red ( 85 sectors) , Orange ( 73 sectors) and Green ( 86 sectors) industrial sectors
have been assessed as per the proposed formula by a group of Scientists from CPCB . For this
purpose , concerned Engineers / Scientists from the Member SPCBs of the Committee were also
involved & consulted during May28-29, 2015.

After careful examination and consideration of the suggestions of concerned stake-holders the

“Draft Document on Revised Concept of Categorization of Industrial Sectors “ is prepared by
the Committee ,

In this context, the Undersigned is directed to forward a copy of the “ Draft Document on

Revised Concept of Categorization of Industrial Sectors to all the SPCBs, PCCs and concerned
Ministries for their comments. Accordingly, the same is enclosed herewith and all the SPCBs, PCCs
and concerned Ministries are, hereby requested to provide their comments by 04.09.2015. The
comments may kindly be sent through hard copy as well as soft copy at e-mail:

nkgupta.cpcbi@nicin , nkgepeb@hotmail.com .
Encl : As above

To:

LA o

IN.K. Gupta]
Incharge - ESS

All the State Pollution Control Boards / Pollution Control Committees

The Secretary, Ministry of Micro Small and Medium Enterprises, New Delhi
The Secretary, Ministry of Heavy Industries & Public Enterprises, New Delhi
The Advisor & Incharge , CP Division, MoEFCC, New Delhi

CPCB Website

o)

et e gl o e, Reeh-11002

4 j - 32
‘Parivesh Bhawan’, East Arjun Nagar, Delhi - 1100 )
oS / Tel. - 43102030, %aRT / Fax : 22305793, 22307078, 22307079, 22301932, 22304948

%-3d / e-mail :cpcb@nic.in TETET / Website ; www.cpcb.nic.in
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Inspection Procedure

RED Category Industries :

Red Category Industries will be routinely visited as per the following schedule :

Large and Medium Scale : Once in three months

Small Scale : Once in a year

Usually inspection team comprising of two or more officers are authorised to carry out inspection under
the provisions of various environmental legislations.

>

>

On the entry of premises, the team serves a notice of entry & inspection to the responsible person
/ occupier of the premises.
During inspection, in the presence of the responsible person / occupier of the premises the team
carries out inspection, which includes, verification of:
v’ Operation of plant(s),
v Product(s) being manufactured with quantity,
v' Status of operation of Environment Management System comprising of control measures
for liquid, gaseous and solid wastes,
v" Generation of liquid, gaseous and solid wastes & their disposals,
Maintenance of records in the form of logbooks etc.,
Availability of various utilities and consumption of resources viz. water, fuels electricity
etc.,
v" Number of outlets provided for disposal of liquid effluent and compliance of thereof vis-
a-vis conditions in the consent granted,
v Number of emission stacks / vents / boilers etc. and compliance of thereof vis-a-vis
conditions in the consent granted,
During the inspection and verification of the industrial unit the team will collect the sample(s) of
waste water, gaseous emission(s) and hazardous waste(s), as and where the team feels necessary,
depending upon the environmental circumstances during the visit.
At the end, the monitoring team issues written instructions to the industry for the non-
compliances observed, if any, and they are brought to their notice with required corrective
measures.
Team also lists suggestions (based on their earlier experience) to take additional measures so as
to reduce pollution load at source or to improve treatability.
A check list of the documents, which inspection team might verify during its visit is also
appended with procedure and are as under:
e Water Consumption Data
e Production details (RG — 1 Register)
e Raw Material details (RG — 11 Register)
e Hazardous Waste Generation and Disposal Records and Logbooks
e Effluent Treatment Plant Logbook
e Air Pollution Control Measures Logbook
e Electricity Bills

ANRN
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Name of Company

Reliance Petrochemical Complex (formerly IPCL)

Petronet LNG Limited

Hindalco Industries Ltd
(Birla Copper)

ABG Shipyard
BASF Styrenics Pvt. Limited

Guijarat Alkalis and Chemicals Ltd

Gujarat Fluorocarbons Ltd

Oil & Natural Gas Corporation

Guijarat Chemical Port Terminal Company Ltd
Meghmani Chemicals Ltd.

Welspun Gujarat Stahl Rohren Ltd

Firmenich Aromatics (India)

Gujarat State Petronet Ltd

DEPARTMENT OF
", CHEMICALS & PETRO-CHEMICALS
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GUAARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN
e ~ Sector-10-A, Gandhinagar-382 010
a1/ 4 Phone : (079) 23226295
GPCB Fax  : (079) 23232156
Website : www.gpcb.gov.in
By R.P.A.D.
CONSOLIDATED CONSENT AND AUTHORIZATION(CC & A)
CCA NO: AWH- 108216
178 DT: __/09/2020

in exercise of the power conferred underSection-250f the Water (Prevention and
Control of Pollution)Act-1974, under Section-21 of the Air (Prevention and Control of
Pollution}Act-1981 and Authorization under rule 6(2) of the Hazardous & Other Wastes
(Management and Trans boundary Movement) Rules-2016, framed under the E(P)Act-1986.

And whereas Board has received consolidated application dated 30/01/2020 and
inward no. 171166 for the consolidated consent and authorization (CC & A}of this Board under
the provisions / rules of the aforesaid Acts, Consolidated Consent & Authorization lS hereby
granted as under.

CONSOLIDATED CONSENT AND AUTHORISATION:
(Under the provisions / rules ol the atoresaid Environmental Acts)

To,

M/s. HINDALCO INDUSTRIES LTD,,
PLOT NO: 2,10,11,43,

AT & POST DAHEJ, LAKHIGAM
TAL: VAGRA, GIDC ESTATE DAHE],
DIST-BHARUCH.

1. Consent Order No.: AWH-108216 date of Issue 30/05/2020.

2. The consent under Water Act-1974 for conveying the industrial treated effluent
discharge to deep sea, The consent under Air Act-1981 & Authorization under
Environment (Protection) Act, 1986 shall be valid up to 02/03/2026 to operate
industrial plant to manufacture following products: '

. _Sr.No. Products Quantity(MT/Annum)
A ' Copper Cathode ) 500000
’ 2, . Sulphuric Acid (984 %) 1470000

3. | Oxygen (Toch) 780000
4 ) Gold 26
e [ cCRed 484000
_— 7. ; Phosphorlc Acid (as P205] 360000
| 8. | DAP/NPK Fertitizer 872000
o 9 ] Electric Power ( MW) i __145.60

" Copper Wire (<4 mm dia) through
10 Mechanical Drawing Process. g 60000

Clean Guarat Green Guiarat
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ANNEXURE- R8/4 92

Sr No. Name of By-Product Quantity
1. Selenium 60 TPM
2. PGM Concentrate 0.0508 TPM
3 ... ..GranulatedSlag = | 65500 TPM
4} Phosphogypsum 150000 TPM
5L Mydrofluosilic acid .. B580TEM
6. ﬁ.lu_miniuql__l_-'_l_ugtide R 500 TPM
Specifi jitions:

a) Unit shall comply with all the conditions stipulated by SEIAA / MoEF in the order of
Environment Clearance issued vide letter No.J-11011/07 /94-1A11(1) dated 14/03/1995
No.J-11011/81/2000-1A11 (1) dated 08/01/2002, No.-11011/86/2002-1Al1 (1) dated

. 10/02/2004, No.|]-11011/220/2002-1A1} (1) dated 18/03/2005, No. |-11011-927/2008-
1A-11 (I} dated11/02/2009 and No. J-11011-927/2008- I1A-11 (1) dated.23/02/2017.

b) Unit shall sell out their hazardous waste to authorized end users who is having
authorization with valid CCA and rule 9 permission to receive this waste. Unit shall
make MoU with such authorized end users and submit MoU.

c) All the efforts shall be made to send hazardous waste to cement industry for Co-
processing first & there after it shall be disposed through other option.

d} Unit shall follow coal handling guideline framed by Board and provide close ash
handling facility.

e) Unit shall strictly follow the Fly Ash Notification for disposal of generated ash.

f) Unit shall install online Continuous Emission Monitoring Systems (CEMS) and link it
with the server of GPCB for real time data transter for boiler more than 8 TPH capacity
or equivalent capacity of TFH.

3. CONDITION UNDER THE WATER ACT:

3.1'  The quantity of total water consumption shall not exceed 39742 KL/Day as per below
break up as mentioned in form D submitted for consent application under the Water
Act- 1974.
a) Industrial: 38524 K1./Day
b) Domestic: 1218 KL/Day

3.2 The quantity of total waste water generation shall not exceed 5161 KL/DAY as per
below break up as mentioned in form D submitted for consent application under the
Water Act- 1974.
a) Industrial: 4755 KL/Day (Including R.0 reject 1000 KL /day)
b) Domestic: 406 KL /Day

33 Mode of disposal of wastewater:

a) The treated effluent conforming to the standards as per condition no. 3.4 shall be
reutilized as per specific condition no. {Il) of Environment Clearance Certificate
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GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector-10-A, Gandhinagar-382 010

Phone : {(079) 23226295

Fax : (079) 23232156

Website : www.gpcb.gov.in

dated: 18/03/2005 i.e. unit shall use 1330 M3/Day of treated effluent for greenbelt
development. 475 M3/Day of treated effiuent for lime siurry preparation. 480
M3/Day of treated effluent for make up in slag granulation and remaining 370
M3/Day of treated cffluent in gas cleaning section. However, additional treated
effluent shall be discharged into the deep sea through HDPE pipeline at a point
through multiple diffuser system as recommended by the NIO specifically for the
effluent generated from copper smelter Plant 1 & II. There shall not be any discharge
outside the premises for the effluent generated from copper smelter Plant-[ll. The
treated effluent should conform to the marine environmental standards as specified
as per condition no, 3.4, '

The Sewage lrom the entire complex shall be treated separately te conform to the
following and ulilized on land for gardening and plantation only.

Sr.No. } PARAMETERS | PERMISSIBLE LIMIT
L1 Bmchenuml Oxygcn Demand, BOD 27“C 20 mg/L
A El otal suspended Solids (TSS) 30 mg/L
.3 iTotal Residual Chlorine | Minimum 0.5 ppm

The company should operate a separate online Fish pond using treated effluent to
ensure that the quality of treated effluent discharged into the sea does not have any
adverse impact on the marine life. The effluent quality at the marine discharge point
must also be monitored periodically by an independent agency authorized by CPCB
and report of the independent agency should be submitted to the Ministry’s Regional
office at Bhopal /CPCB/GPCB.

Adequate facilities and safety measures including protective clothing for personnel
working in the critical area. e.g. in the anode casting area must be strictly explored.

t

The quality of industrial cffluent shall conform to the following standards (as per GPCB
norms, whichever s appiicable) (additional treated effluent shall be discharged into the
deep sea through HDPE pipeline at a point through multiple diffuser system as
recommended by the NIO)

Sr. No. PARAMETERS PERMISSIBLE LIMIT

1 pii 5.5-9.0
2 Temperature A5°C
3 Colour( Pi,Co. <scale) 100 units
4 Total suspended solids 100 mg/|
5 BOD( 3 daysat 270 C) 100 mg/]
6 COD 250 mg/1
7 0il and Grease 20 mg/l
8 Phenolic Compounds 5 mg/]
9 Ammonical Nitrogen 50 mg/l
10 Sulphides 5 mg/l
11 Cyanides 0.2 mg/! '
12 Fluoride 10 mg/!
13 Hexavalent Chromium 1.0 mg/|

|14 | Total Chromium 2.0 mg/l

| 15  Copper 3.0mg/l

Clean Gujarat Green Gujarat
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3.6

3.7

3.8

39

3.10

3.11

3.12

3.13

3.14

3:15

94

16 Nickel ' 5.0 mgji

17 Zinc 15.0 mg/l

18 Mercury 0.01 mg/|

i9 Lead 1.0 mg/]

20 Arsenic 0.2 mg/l

21 Cadmium 2.0 mg/|

22 Insecticide/Pesticide Absent

23 Selenium 0.05 mg/I

24 Bio-Assay Test 90 % survival of fish after 96 hours in 100 %
effluent

The treated effluent conforming to the above standards shall be reutilized in the
process.

Unit shall implement & follow communication plan so that respected work can be done
in minimum responsc time in case of emergencics.

Unit shall install continuous / online monitoring system and shall transmit online data
so generated simultaneously to GPCB and CPCB as well for the parameters such as pH,
BOD,COD, TSS, other sector specific parameters etc. with recorder & magnetic flow
meters for flow measurement of treated wastewater as per CPCB guideline.

Unit shall make fixed arrangement for discharge of the effluent from their Final
collection tanks. Unit shall not keep any by-pass line or system or loose or flexible pipe
line for discharge of the effluent into underground drainage network of Pipeline.

Magnetic flow meters shall be installed at the inlet & outlet of effluent collection
tanks/ETP to measure the quantity of effluent.

Unit shall affix of water meters as per Section 4 (1) of the water (Prevention and Control
of Pollution) Cess Act - 1977 for the purpose of measuring and recording the quantity of
water consumed at such places as may be required.

Unit shall provide adequate / safe effluent sampling facility for the effluent being stored
in final collection / discharge tank of ETP.

Unit shall put uplat the entrance a board displaying the name of unit, particulars of the
products/ process, the name of proprietor/partners /directors of the unit.

Unit shall have to display on-line data outside the main factory gate with regard to
and nature of hazardous chemicals being handled in the plant, including waste water
and -air emission and solid hazardous waste generated within the factory premises, if
applicable as per CPCB norms.

Unit shall either stop or curtail its production activities if the effluent is not conforming
to the standards of GPCB.

Unit shall keep accurate records of quantity of production of cach product, quantity of
water consumption, quantity of effluent generated and consumption of electricity
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on day to day basis and required to submit the complied record of each month to
GPCB on or before fifth day of the succeeding month.

Disposal system for storm water shall be provided separately. In no circumstances
storm water shall be mixed with the industrial effluent.

Leachate from the Secured Land Fill, if any shall alsobe connected into a collection
tank through leachate collection facilities and shall be treated along with industrial
efftuent.

The Environmental Management Unit/Cell shall be sctup to ensure implementation on
and monitoring of environment safeguards and other conditions stipulated by statutory
authorities. The Environmental Management Cell / Unit shall directly report to the Chief
Executive of the organization and shall work as a focal point for internalizing
environmental issued. These Cells also coordinate the exercise of environmental audit
and preparation of environmental statements.

The Environmental audit shall be carryout yearly, if applicable. The environmental
statements pertaining to the previous year shall be submitting to this State Board latest
by 30th September every year.

In case of change of ownership/ management the name and address ofthe new
ownership/ partners/ directors/ proprietor should immediately be intimate to the
Board. Also any change in cquipment or working conditions as mentioned in the
consents form/ order should immediately be intimated to this Board.

The Board reserves the right to review and/or revoke the consent and / or make
modifications in the conditions which it seems fit in accordance with provisions of
Water Act-1974.

CONDITIONS UNDER THE AIR ACT:
The following shall be used as fuel:

Sr. No. _Nameoffuel | Quantityin TPM
1. __HsD 900
2. HFO 1530
3 Imported Coal 36980
4. LNG(SCM) 1486197
The fluegas emission threugh stack shall conlorm to the following standards: l
i : é Stack | l’oli\l;:ion
‘ i ! ightin | issi
| prack . Stack attached to | Height in + Control | Parameter Pern-ns.SIbIe
.~ No. . Meter limit
i (From G.L.) Measure
_ _ _ PM 150 mg/Nm?3
1. | [)D;iqflgiﬂ:f]i of 45 { Bag Filter S02 100 ppm
| NOx S50 ppm

Clean Guarat Green Gujarat
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2. Package boiler | 43 | Scrubher 502 100 ppm
NOx 50 ppm
3, Sulphuric Acid i 30 __ 502 100 ppm
Preheater -| :
L : S NOx - SO0ppm
o i PM 150 mg/Nm?
' Sulphuric Acid
4. 30 - 502 100 ppm
Preh -
reheater NOx 50 ppm
_ PM 150 mg/Nms3
5. DG Set -1 30 Sceyglroailsr 502 100 ppm
| P NOx 50 ppm
* Care. . PM 150 mg/Nm?
6. DGSets-l 1 54 Jydone |50, 100 ppm
R o PN L Nox | s0ppm
Cabiive awer PSP PM | 100 mg/Nm?
ant (CPP-1) lime . 4
7. ) 75 ) S02 600 mg/Nm
CFBC Boiler 35 | dosing NO 600 mg/Nm?
_Mwo ] system | T [ PR MEITAY
Shaft Furnace of : PM 150 mg/Nm3
8. CCR Plant-| ! 26 ' - _ S02 100 ppm
| ' i 'm& : l.q?JQpp;n;__.{
T . ' 50 mg/Nm?
: 9. | Shafifurmaceof 26 . 502 100 ppm
NOx 50 ppm
. . PM 150 mg/Nm?3
o | Smctt s |- | s | oo
___ NOx 50 ppm
Pont (cPR | me | PM 1 100me/Nm
11. o by : 60 ; . 502 600 mg/Nm?
AFBC Boiler dosing  NOx 600 mg/Nm?3
15.34MW ¢ | system | | £
Captive Power ESP + PM 50 mg/Nm3
12 Plant {CPP-11I) 85 I lime S02 600 mg/Nm?
' CEBC Boiler 60 I dosing NOx 300 mg/Nm?3
] MW ; . system ; Mercury | 0.03 mg/NM*)
) e _ ; PM i 150 mg/Nm?
L T .. i . Nox | 50ppm

4.2 The Process emission through various stacks/ vent of reactors, process, vessel shall
conform to the following standards:
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|
i ’ Hesitalf:{in Air Pollution \
; Stack * Stack attached & ' Control Permissible
i ;. Meter Parameter .
_: No. | to ! (From . Measure | limit
A R
PM 150 mg/Nm3
Anode Casting 40 mg/Nm3
L of Smelter-I 20 - 502 25mg / Nm3
' NOx 8
_ M siack ; S R S
2 Secondary Gas
) Scrubber of
Smelter-l Two stage alkali
Copper scrap 75 Scrubber s02 40 mg/Nm3
3 melting furnace
' (Cap,50 TPD)
| _ofSmelter-1 |
Main stack Slag | '
Cleaning ] PM 150 mg/Nm3
+. Furnace of 75 ; Rag filter 502 40 mg/ Nm3
. Smelter-l - e
! : 25 mg/Nm3
Main Stack - TP 2.0 Kg per
| U | 5 stage DCDA Acid Mist 0
5. Sl]lphl..lllt Acid . 75 D systom & Mist 502 Ton of 100 %
i Plant-| | : e conc.
: ¢ Eliminator )
: ; Sulphuric
L o Acid
Cathode
Stripping M/C ) 502
6, Plant-1 of 20 - 40 mg/Nm3
Refinery-| .
Anode scrap 502
7. Washing M/C 20 -- 40 mg/Nm3
of Refinery-l _ | . e :
| LiberatorStack $02 40 mg/Nm3
ofRefinery-1 | 201 SeruOber | o mise | 25 mg/Nm3
Slag |
9. | Granulationof 45 - SPM 150 mg/Nm3
R Smelter-) ‘ l .
i | Steam Dryer of ir
; : Copper : i PM 150 mg/Nm3
Y| concentrate of | 58 Bag Filter S02 40 mg/ Nm3
__Smelter-| L
S|
Pifn"ﬂ;cegr[‘;;f PM 150 mg/Nm3
11. Passvent] of 46 Bag lilter S02 40 mg/ Nm3
Smelter-1

(Jean Gujarat Green Gujarat
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Cathode
12. | SppemsM/C 20 N 502 40 mg/Nm3
Refinery-l | | | i
Centralized . PM 150 mg/Nm3
13. ing 75 Bag Filter + 502 40 mg/ Nm3
System . Alkali Scrubber §
. Smelter-lll | L y
i 5stage DCDA
| system & Mist 25 mg/Nm3
Sulphuric Acid Eliminator Acid Mist LOKg pero
col1a Plant-1Ii 75 Tail Gas soz | Ton of100%
Scrubber based Sufgl?s‘ric
on Dynawave Aci
cid
. scrubber
Cathode
15. Stripping M/C 20 = 302 40 mg/Nm3
Refinery-11l B o o
Liberator Stack SO2 40 mg/Nm3
16 | ofRetmerym | 26| Serubber | e | 26 mejums
PM 150 mg/Nm3
! ¢ Dual media 502 0 mg/Nm3
17, DAP | 60 : Serubbor I NOx 25mg / Nm3
i P | NH3 175 mg/Nm3
U R o .y HE 1 60mg/Nm3 |
PS Convertor ‘- 1
area (Gases 150 mg/Nm3
. are to be PM 40 mg/Nm3
18. transferred to 47 -- 502 20m g/ Nm3
H2504 plant) Copper g
only emergency
vent
Reactor
19. (Phosphoric 60 Scrubber HF 6.0 mg/ Nm3
AcidPlany) | |
: o PM 150 mg/Nm3
| 20. ]?,Mhii"‘l?[‘ 30 | Baghilter SO2 40 mg/Nm3
; ~NOx | 25mg/Nm3
43 The concentration of the followmg pammot( rs in the ambient air within the premises of
the unit shall not exceed the limits speuﬁed hereunder.
$b-No. [ Parameters Permissible lelt 1mlcrogram /m3) ]
; !, Annual 1 24 Hours Average |
1. | Paltnulate M'\lter (PMyp) 60 1 100_
; 2, | Particulate Matter (PM.<) 40 . 60
3. | Oxides of Sulphur (S0.) {50 l .80 -
4 Oxides of Nitrogen (NOy) | 40 80
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Annual arithmetic mean of minimum 104 measurements in a year at a particular
site taken twice a week 24 hourly at uniform intervals.

24 hourly or 08 hourly or 01 hourly monitored values, as applicable, shall be
complied with 98% of the time in a year. 2% of the time, they may exceed the
limits but not on two consecutive days of monitoring,.

Unit shall operate industrial plant / air pollution control equipment very efficiently and
continuously so that the gaseous emission always conforms to the standards specified as
above.

The consent to operate the industrial plant shall fapse if at any time the parameters of
the gaseous emission are not within the tolerance limits specified as above,

Unit shall provide portholes, ladder, platform etc at chimney(s) for monitoring the air
emissions and the same shall be open for inspection to/and for use of Board's staff. The
chimney(s) vents attached to various sources of emission shall be designed by numbers
such as $-1, $-2, etc. and these shall be painted/ displayed to facilitate identification.

Unit shall take adequate measures lfor control of noise levels from its own sources
within the premises so as to mamtain ambient air quality standards in respect of noise
to tess than 75 dB{a) during day time and 70 dB (A) during night time. Daytime is
reckoned in between oant and 10 pan. and nighttime is reckoned between 10 p.m. and 6
a.m.

All efforts shall be made to control VOC emissions and odor problem, if any.

Total control of odor nuisance from the plant premises, shall be achieved & maintained
by the unit continuously

Unit shall install continuous / online moniloring system in the stacks and shall transmit
online data so generated simultancously to GPCB and CPCB as well for the parameters
such as PM, SO2, NOx, other sector specific parameters etc., if applicable as per CPCB
guideline.

GENERAL CONDITIONS: -

In case of change of ownership/ management the name and address of the new
ownership/ partners/ directors/ proprietor should immediately be intimate to the
Board. Also any change in equipment or working conditions as mentioned in the
consents formy order shoutd immediately be intimated to this Board.

Unit shall put up at the entrance a board displaying the name of unit, particulars of the
products/ processtand the name of proprictor/partners /directors of the unit and the
electricity consumer number as on the record of DGVCL.

AUTHORISATION FOR THE MANAGEMENT & HANDLING OF HAZARDOUS WASTES
Form-2 (See rule 6(2)).

Number of authorization: AWH-108216 date of Issue 30/05/2020.

M/s..HINDALCO INDUSTRIES LTD. is hcreby granted an authorization to operate
facility for following hazardous wastes on the premises situated at PLOT No.2,10,11,43,
AT &PO DAHE], LAKHIGAM, TAL.VAGRA, GIDC ESTATE DAHE], DIST: BHARUCH.

Sr. | Category . .
F No. | | ”Nfclrl-le of Haz. Waste Number Quantity Facility
) | +
1| ETP waste sludge & 8.2/l 175095 TPA Collection ,S}orage,
. u ubbm wasle o transportation and

ujarat Green Gujarat
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{Sludge & Filter cakes) I

100

disposal at own SLF site/
common TSDF of BEIL.

Arsenic bearing studge,

2 As-Cu precipitate
3 Used oil
4 Spent Litectrolyte .'
solution
5 | Residue dust from SAP
6 Spent catalyst
i
Used Empty Drums
(Empty barrels/ '
” Containers/ liners
contaminated with
hazardous chemicals
/wastes)
| Flue gas cleaning
8 | residue (Exhaust air
- /8as cleaning residue) |,
Spent resin from DM
plant (Spention
9 exchange resin
containing toxic
t metals)
10 | Selenium & selenium |

compounds.

i ms L SR . . . ... 1

7.3/1

33.1/1

270.80 TPA

50 KL/Yr

' 52560 KL/Yr

12 TPA

160 KL/Yr

200TPA

Collection in closed
stainless steel vessel,
recycle & treatment
Jencapsulation &
disposed at own SLF
site/ common TSDF of

transportation and
disposal by sale to
~_registered re -refiners

Coliection, storage,

Collection, Storage,
treatment in in-house
Collection, Storage,
Transportation and
Disposal in furnace or
into own SLF site /
common TSDF

Collection, Storage,
Transportation and
Disposal in furnace or
into own SLF site /
common TSDF of BEIL
Collection, Storage,
Decontamination,
Transportation and
Disposal by reuse after
in-hotse
decontamination ot
send it to authorized
decontamination
facility / recycler or
send back to supplier.

35.1/1

35.2/1

A-B/11

2 am  ~om

864 TPA

75 KL/Yr

6 (PA

—

Collection, Storage,
Transportation and
Recycle into process.

| disposal by selt outto

Collection ,Storage,
transportation and
disposal at own SLF site
'/ common TSDF of BEIL.

Collection, storage,

! transportation and

921
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33

' ! 1 authorized users who is
: : : having authorization
; with valid CCA and rule 9
permission to receive
this waste after making
Mol.
Collection, storage,
transportation and
disposal by sell out to
_ authorized users who is
C 11 Silver compounds. A9/l | 6 TPA having authorization
| | with valid CCA and rule 9
‘ | permission to receive
this waste after making
Mol.
Collection, storage,
: __i transportation and reuse
. 7 to Mfg of ALF3 /disposal
by sell out to authorized
users who is having
authorization with valid
CCAandrule9
permission to receive
this waste after making
Mol.
Collection, Storage,
Transportation and
recycle in smelter or
sell to recyclers
Collection, Storage,
Transportation and
recycle in smelter or
- sell to recyclers
Collection, Storage,
Transportation and
recycle in smelter or sell
to recycters
Collection, Storage,
16 Copper Revert 4/IV | 72000 TPA Transportation and
, recycle in smelter or sell

P L o to recyclers
. Dore Slag (Slags from Collection, Storage,
| . .
copper processing for 6/1V 2500 TPA Transpgrtatlon and
further processing or recycle in smelter or
refining) ) sell to recyclers

; .
‘ 18 ‘ funebAvmsdie Cathode | 7./ 80 TPA Collection, Storage,

Inorganic Acid

12 (Spent Acids)

B15/11 66960 TPA

13 Dust & Lumpy 4/ 35000 TPA

Copper Converting or

C-Slag 6/1V : 6000 TPA

15 Liberator cake 4/1v 3000 TPA

17

__Transportationand |

Clean Cuiarat Green Cuiarat
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I recycle in smelter or

_____ - opselltorecyclers. |
Cotton waste use . .

1o | (Contaminated cotton | 33.2/1 15 TPA ,‘;I?;:f;;‘;’r';;t;’:;gneé
rags O;]gi}e’:figﬂ)ea"'“g Disposal to CHWIF.
Collection, Storage,
Used Insulation X-X02 | 1007TPA Transportation and

20 Disposal in furnace or
into own SLF site /

commeon TSDF of BEIL.
Collection, Storage,
Discarded PPE X-X08 5 TPA Transportation and

21 (Rubber) ' Disposal in furnace or
? - into own SLF site /

_____ . .| common TSDF of BEIL
i f Collection, Storage,
Used membrane/ | 7-37 | 20TPA Iransportation and

22 Filter cloth and bags Disposal in furnace or
g into own SLF site /

PRI L T LL J i —— Common TSDF 0f BEI L.

The authorization is granted to operate a facility as above.

The authorization shall be in force for a period up to 02/03/2026.

The authorization is subject to the conditions stated below and such other conditions as
may be specified in the rules from time to time under the Environment (Protection) Act-
1986.

TERMS AND CONDITIONS OF AUTHORISATION:;

The authorised person shall comply with the provisions of the Environment (Protection)
Act, 1986, and the rules made there under.

The authorisation or its renewal shall be produced lor inspection at the request of an
officer authorised by the Gujarat Pollution Control Board.

The person authorised shail not rent, fend, sell, transfer or otherwise transport the
hazardous and other wastes except what is permitted through this authorisation,

Any unauthorised change in personnel, equipment or working conditions as mentioned
in the application by the person authorised shall constitute a breach of his authorisation.
The person authorised shall implement Emergency Response Procedure (ERP)} for
which this'authorisation is being granted considering all site specific possible scenarios
such as spillages, leakages, fire etc. and their possible impacts and also carry out mock
drillin‘this regard at regular interval of time;

The person authorised shall comply with the provisions outlined in the Central Pollution
Control Board guidelines on “Implementing Liabilities for Environmental Damages due
to Handling and Disposal of Hazardous Waste and Penalty”

It is the duty of the authorised person to take prior permission of the Gujarat Pollution
Control Board to close down the facility.

923
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The imported hazardous and other wastes shall be fully insured for transit as well as for
any accidental occurrence and its clean-up operation.

The record of consumption and fate of the imported hazardous and other wastes shall
be maintained.

The hazardous and other waste which gets generated during recycling or reuse or
recovery or pre-processing or utilization of imported hazardous or other wastes shall be
treated and disposed of as per specific conditions of authorization. '

The importer or exporter shall bear the cost of import or export and mitigation of
damages if, any.

An application for the rencwal of an authorization shall be made as laid down under
Hazardous & Other Wastes (Management and ‘Fransboundary Movement) Rules-2016.
Any other conditions for compliance as per the Guidelines issued by the Ministry of
Environment, Forest and Climate Change or Central Pollution Control Board from time
to time.

Annual return shall be filed by June 30 for the period ensuring 31st March of the year.
Unit shall have to display the relevant information with regard to hazardous waste
as indicated in the Court’s order in W.P. No. 657 of 1995 dated 14 October 2003.

Unit shallhave to display on-line data outside the main factory gate with regard to and
nature ofhazardous chemicals being handled in the plant, including waste water and air
emission and solid hazardous waste generated within the factory premises.

Unit shall have to manage used or spent oil; empty or discarded barrels / containers /
liners contaminated with hazardous chemicals / wastes, process waste as per
Hazardous & Other Wastes (Management and Transboundary Movement) Rules-2016,
framed under the E(P)Act-1986 and shall apply Authorization for all applicable waste.

For and on behalf of
GUJARAT POLLUTION CONTROL BOARD

Jre

(P.B Patel}
Dy. ENVIRONMENT ENGINEER

Clean Gujarat Green Gujarat
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Government of Gujarat

Forest and Environment Department
Block No. 14, Bth, Floor, Sardar Bhavan,
Sachivalaya, Gandhinagar-382 010

wn

- Tel. : +91-79-23251051, 23251053
Dr. Rajiv Kumar Gupta ias E-mail : secfed@gujarat.gov.in
Additional Chiel Secretary
&

Managing Director, SSHNL Date:17" MEY- 2021

Sub : Uninterrupted oxygen supply for medical purpose from Birla
Copper, Dahej.

Dear ,‘lw. Kunmthe rlvr‘l“a:';

This is to place on record our great appreciation and gratitude to Birla
Copper for having supplied hundreds of tons of oxygen for medical purpose
during last few weeks to Ahmedabad city. These supplies have gone a long
way in treating thousands of COVID patients and saving their lives.

Since | have been looking after COVID management in Ahmedabad city
for last over one year, | deem it fit to intimate you about cooperation of the
highest order that we have received in Oxygen supply from Shri Ashish Patel,
President (Corporate Affairs) Aditya Birla Group and also Shri S. Kanakanand,
President & Unit Head, Birla Copper, Dahej.

On behalf of Government of Gujarat and also on behalf of Ahmedabad
Municipal Corporation | would like to again express my sincere gratitude and
heartfelt thanks to you and your team in Gujarat. We would be sincerely looking
forward to a similar gesture in future, if need be.

With regards,

& Managing Director, SSNNL

Shri Kumar Mangalam Birla
Chairman

Aditya Birla Group

Aditya Birla Centre

S K Ahire Marg, Worli
Mumbai — 400 030

w Sardar Sarovar Narmada Nigam Limited
é_.—. Block No. 12, 1st Floor, New Sachivalavs_ Gandhinagar-382010
\—-’#‘\ Phone : +91-79-23252355, 232 57654 E-mail : md-ssnnl@gujarat.gov.in
y www.sardarsarovardam.org
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Air Quality Improvement Projects:

1. Tail Gas Scrubber-
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3. Wind Fencing around Coal Storage Yard:

4. Belt conveyor systems replacement:

New Constr
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6. Close loop handling of solids
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Water Quality Improvement and Recycling Projects:

1. Secondary Water treatment
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4. Revamping of Drains — process and storm

Improvements in Solid Waste Management

1. Phosphogypsum yard upgradation and monsoon covering:
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PHOTOS: Heavy Rains Lead to Flash Floods in Vadodara, Gujarat

Four persons were killed and over 5,000 have been evacuated from Vadodara city and surrounding areas in Central Gujarat which was battered by
nearly 500 mm of rain in 24 hours. Take a look at the pictures...

India | PTI | August 03, 2019, 23:26 IST

A birds eye view of a flooded area in Vadodara city. (Image: PTI)
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A birds eye view of a flooded area in Vadodara city. (Image: PTI)
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NDRF personnel carry out evacuation of patients from a hospital after flood like sitution following heavy monsoon rain in Vadodara. (Image:
PTI)
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Flooded villages are seen in the vicinity of Vadodara city. The Vadodara city of Gujarat state got flooded due to very heavy rains, through water

coming from Ajwa Dam and Vishwamitri river. (Image: Defence Public Relations Officer (PRO) of Gujarat/AFP)
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NDRF personnel carry out evacuation of patients from a hospital after flood like sitution following heavy monsoon rain in Vadodara. (Image:
PTI Photo)

Hospital staff move the body of a deceased patient on a stretcher, through a flooded area inside the S.S.G goverment hospital, in Vadodara.
The city received nearly 500 mm rainfall in 24 hours which created a flood-like situation in the city and disrupted the normal life. (Image: PTI)
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A view of the Vadodara airport after heavy rainfall in Vadodara. The city received nearly 500 mm rainfall in 24 hours which created a flood-like

situation in the city and disrupted normal life. (Image: PTI)
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People are being rescued on a boat by personnel from the National Disaster Response Force (NDRF) as they pass by vehicles submerged
floodwaters of Vadodara. (Image: AFP)

A view of the Vadodara airport after heavy rainfall in Vadodara. (Image: PTI)
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A view of flooded streets in the city following incessant monsoon rainfall, in Vadodara. The city received nearly 500 mm rainfall in 24 hours
which created a flood-like situation in the city and disrupted the normal life. (Image: PTI)

People wade in floodwaters to board a rescue boat of the Disaster Response Force (DRF) of the Gujarat state, in Vadodara. (Image: AFP)
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Commuters move slowly through a flooded street following incessant rains, in Vadodara. (PTI)
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National Disaster Response Force (NDRF) personnel rescue people in Vadodara following flash floods in the city, due to heavy rainfall. (Image:
ANI)

¥

|
.

[

Flood-affected people being shifted a safer place by National Disaster Response Force (NDRF) personnel after heavy rains in Vadodara. (Image:
Special Arrangement)
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A view of a flooded locality following incessant monsoon rains in Vadodara. (Image: Special Arrangement)

Flood-affected people being shifted a safer place by National Disaster Response Force (NDRF) personnel after heavy rains in Vadodara. (Image:
Special Arrangement)
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A view of a flooded locality following incessant monsoon rains in Vadodara. (Image: Special Arrangement)

NDRF personnel rescue people in Vadodara following flash floods in the city, due to heavy rainfall. (Image: Special Arrangement)
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A view of a flooded locality following incessant monsoon rains in Vadodara. (Image: Special Arrangement)
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Vehicles move slowly on a waterlogged street during heavy rain in Anmedabad. (Image: PTI)
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The 340.824 km-long expressway will start from the state capital and end in Ghazipur, in eastern UP. Counted as one of the most prestigious »‘
and praised projects of the Yogi Adityanath-led BJP government, the total cost of the project is Rs 22,494.66 crore, including the cost of land.
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The six-lane Purvanchal Expressway is expandable to eight lanes and will connect Lucknow with cities like- Azamgarh, Mau, Ghazipur, Faizabad,

Sultanpur, Ambedkar Nagar and Amethi. (Image: Special arrangements) inPixio Photo Studio 11 - One-Click Image
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The expressway will also connect the eastern districts of Uttar Pradesh with the national capital New Delhi via the Yamuna expressway. This
will become the longest expressway in the country. (Image: Special arrangements)
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The expressway will start from village Chand Sarai in Lucknow and end in Haidariya village in Ghazipur district. (Image: Special arrangements)

Glelal~

The expressway will also be used as an emergency runway for Indian Air Force (IAF) aircraft. It will allow IAF’s fighter jets to use it as an airstrip

for emergency situations. (Image: Special arrangements)
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The expressway has eight fuel stations (one in each Wayside Amenities), while four CNG stations are being set up. (Image: Special
arrangements)

Four lakh trees are being planted in the ROW of the expressway, and rainwater harvesting pits are also constructed as required by geological
conditions, at every 500 metres. (Image: Special arrangements)

o

The lighting arrangements are made on interchanges, flyovers, major bridges, minor bridges and underpasses with solar backup. (Image:
Special arrangements)
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To handle accidents and emergencies, ambulances with life support systems will be kept ready, and reportedly, 20 patrol vehicles will also be

deployed. (Image: Special arrangements)

o

Safety measures include- metal beam crash barriers on both side of either lanes and median, caution boards, chevrons, and median
plantation has been completed. (Image: Special arrangements)
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Uttar Pradesh Expressways Industrial Development Authority (UPEIDA) has made elaborate security arrangements on the expressway for the

safety of the passengers. It will have an advanced traffic management system and fencing to stop stray animals. (Image: Special arrangements)
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Dahej Complex water-logged; Gujarat Alkalies shuts plants
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Rains in Gujarat - PTI

GACL shuts units at Dahej complex due to flooding

Water-logging in Central Gujarat region, including in Vadodra, Bharuch and parts of South
Guyjarat, due to heavy rains has prompted State-run Gujarat Alkalies and Chemicals Ltd

(GACL) to temporarily shut its all plants, except one, at Dahej Complex .
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The company informed on Monday that following heavy rains and water-logging in the
entire Dahej Complex, as a precautionary measure, it is shutting down all its plants at Dahe;
Complex, except Anhydrous Aluminum (AAC) plant, which has been running on emergency

chlorine supply through tonners and hot water system.”

444 Subscriber Exclusive

Technical-Analysis (Https://Www.Thehindubusinessline.Com/Portfolio/Technical-
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Nifty Call: Nifty 50 November Futures (18,078)

. (https://www.thehindubusinessline.com/portfolio/technical-analysis/nifty-call-...

PATI eily
(https://www.thehindubusinessline.com/portfolio/technical- (ht
analysis/nifty-call- of’
nifty-50-november- ped
futures- for
18078/article37391623.ece) m;

“Plants were stopped in safe manner with all due precautions. De-watering measures are
being taken. As per the situation, the restoration of plant operations would take some time,”

GACL stated in a statement.

The region received heavy rains over the past few days causing water-logging on roads,
railway tracks and in the fields, including industrial establishments. GACL clarified that all its

plants at Vadodara Complex are operating normally.

Last week, another State PSE, Gujarat State Fertilizers and Chemicals Ltd (GSFC), had

reported monsoon impact at its facilities in Vadodara.

“On account of heavy downpour, close to 20 inches (499 mm) within a span of 12 hours on
July 31, and subsequent water-logging in plant areas, all plants except Hydrogen Section of
Ammonia-IV Plant and GTG Section of Co-generation plant were affected in the Vadodara

Unit of the Company.”
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“Therefore, as precautionary measure, shutdown of plants was taken due to power

interruption from 66 KV sub-station,” it had stated.

On Monday, GSFC shares ended 3.68 per cent lower at X77.30 on BSE, while GACL shares
fell by nearly 1 per cent to close at ¥ 416.80 on BSE.
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ANNEXURE R8/9

No.: A/18/Survey/2358-60/09-10
" Office of the Forest Conservator,
Rajpipla Western Forest Depastment,
Rajpipla. Date: 8/02/2010.
To.

The Forest Caonservator,
Sutrat Circle, Surat.

‘Bl Divetsion of Forest Land of 16,00 Hof
| Forest Lend for (RF) setting wg 40 Mega
watt Power plant DAP/NFK and PAP
Projact  alamgwith  Covoer  Smelter
Expansion Project Phase-3 in favour of
Hindalco Industries in Bharuch District,

Ref: 1) This office Letter No. A/18/Survey/
1122-23 dt. 07-08-2009. '
2) Your Letter No. / /16/295/6259
dt. 26-08-2009. .

With reference to the above subject it is o state that, Provisional Approval
is given vide letter dtd. 16-03-07 of the Government of India to the Proposal made
by the. Hindalco Industries Lid, under the Forest Conservatiom Act, 1980
regarding obtaining Forest land bearing 8. No. 1504 Paiki, admeasuring 16,00 H.
situated at Dahgj, Ta, Vagra, Dlist. Bharuch.

After making the Proposal under the Forest Conservation Act, 1980 by the
User Agency, to the Covernment and prior to getting approval of the
i Governiment, about 25.00 Hactor of Forest Area is damaged due to draining

polluted water containing chemicals in the area as demanded by them, and about
0.75 Hector f avea s coverad by the User Agency by throwing solid waste, which
is mstantaneously removed from the Forest land. Regarding the same, crime
matter lodged against the iforesaid company vide (1) Round Forest Dahej's
V.R.No 6/Dt. 29-1-07 and R.Cr. No. 7/06-07(2) Rang Porest Officer, Bharuch (2)
R.F. 1/07-08 dtd. 11-09-07 and R, Cr. No, 6/07-08. Final Order passed regarding
the aforesaid both crime :matters, vide Letter No. A/Survey/ 18/559 Dt
30/12/2009. In which, it is order to recover the total amount of Rs.17,84,000/-
including amount of total damage to the Forest area for the second time done
crime matter, double of Rs. 3,50,000/- ie. Rs. 7,00,000/- and for the third Hme
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done crime matter amount of total damage to the Forest area, three fold of Rs.
3,60,000/- i.e. Re. 10,80,000/- and in the matter of aforesaid both crime matter
total compensation of Rs. 4000/- at the rate of Rs.2000/-. (Copy enclosed),
Procedure to recover the amowat as per order is irdHated,

aforesaid ciime matter, Use

Agency re §5%; : : 1980,

As the User Agency has damaged total 25.00 Hector of land by draining
wéte: contains chemicals, so double that means amount to grow forest in 50
Hector of land is ltable to be recovered. Hence, amount to grow forest shall be
recovered as the penalty compensation in total 50.00 Hector of land from the User
Agency. Scheme of Penalty Compensation Forest (Vanikaran) as pet recent daily
wages Rs.141.60 is prepared ard enclosed herewith, which please note,

Sd/- Ilegible
(G. L. Naik)
Deputy Forest Conservator
Rajpipla West

Copy to: Chief Conservator Forest (Land), Gujarat Stats, Gandhinagar for
information
Copy with Jaybharat to: President and Chief Managing Officer, Hindalco

Industries Ltd. (Unit Birla" Copper), Dahej, Ta, Vagra, Dist. Bharuch for
information.

Sd /- Illegible
Deputy Forest Conservator
Rajpipla West

Remark: Total penal aforestation charges is per Hector Rs, 1,20,006/- x 50 Hectors

= 60,00000/- (This caleulation is shown in the separate statement, enclosed
herewith) '




135 956

-

29
o A
O
AHLS 1w/ g ::2‘3‘*( foe-a0
A G resglle]] g3y
Uy 4l qu CITEN
e, @ 2 forjaoeg, =
uld,
e wRassl]
el A, yaq
- Q¥ - g5y iy g3 dng g 12.00 3, iy AR Qg 2o (>u3)

Ueol o 1) el yozags . /¢ fud [ 993333 AL 09 - 0¢ - 200¢.
R) Byslley WAEMIS - g/ oy %/ ) g3y AL E-0L-300¢.

U e g U] ey EWia A i3 #8138y UAE-02-00 w; yoqaf]
Al o) wpneyg Hde 8,

R Aorel] min) 4 3oay U 10 dsu] sowpng Heeallu] ey o wyg
WA o) way w3 Al 4o, Raciani lsaysy §8 wel g
HEF 1400 &, ooy Breud wraum gig g, AHY Yoin Bogel] U CLoU dszp Gog
Ractiani gvzos) il goyp RUH] B S ¥ ooy ¥l Gyae]) R g2 530y

et 8. & sy (1) UG- 30y ed%yn) LT RY ALe-2-09 qy; A3, 9/0s -

08,(3) I g3 U230 tigay U333 s, Al.19-0¢-09 qy; LA 3/ce-

Oc¢ dl Gsd $uAf) iy TS lugy wgey S Goct Ul iy ey ¥aiv|

R Lsﬂaa—easteamsea ; XoJday ertupn 02:40 g1 42 uep




136 957

30

wrsdis: 5 udjie; uye AL/ 2006 R e 55 QAL wwda 9. e
AR rilst 2 Yo Riean] ol 3 15U 313,940,000/ oiye Bz 3
#800000f il HAwurd Sy Wk Yo Crai ale go qsaq

3,50,000/1L =19, di8u Bed } g1, 10,£0,000/- dul (st oim} il 514 312000/

&L g8 qae 3LFooOMMl 4 99,0 0,000/uuy o) i Wl ol B waide,
$EH SRAUHL e B (qsa wilie S0 s iy W MRl % aye gud
sl eiat waa wuder B,

Gualsd, Spiisiv 3 uan Syafl e ersiziy S.uxy el taia QLU g
%o o=l 0¥ FAUNBLR B.ux3 Bl
ARBEL WA-9¢¢0 ) eid] a1y 2dd B,

PR Al KRl ge 2400 1522 o Raaad] Bllset yad el B 52
KA 2ude €, el st R2d 3 weoo oy ey aeflsnn 52y wid)

o)
Al 2y
W Al 2 B, 2 Yo Dl yI §% N0.00 €523 €4+{ly Qi q-flsrg 1
e ayd dardl 4y B, uadun 3 dqu A VYLE0 AR £svfly qinay gsflsyend]
el stetiel] 3 01 e ] wes R 3 B3 A, wded RRd g,

0

( @28 .1 s)
Lo U 43 s
wndlue iy

\/"‘*"*ﬁm B Aedls WU A Wy 5y MRl Resic ) Sesadly o],
Cilfe oflre Sue) edwar g o .03, d3§ ¥ig|

TEA AR 1AL = v Yoy Hraisa]) (#04) 2 ey sitlon, SETRATTRNEN

Al mtmes

el Culay

E/BirlaGrup/rca

1-d z.snaa~eastaam-san X0dax eRrtup

41240 g7 tZ uerp
3\_\——._. —




Tm— ek saiaaliy

Vi G LINDIEA

.. ANNEXURER8/10 137 s

SElE!
MINISTRY

Regional Office,

< il &7,
estern Regijon
OF ENVIRONMENT & FORESTS -"Kendriya Paryavaran Bhavan
: = 0-3.Link Roaq No. 3
E-5, Xasieme T¥/Ravi Shankar Nagar,
AT ;‘rOIfG)thopal-‘462016 M.P.
— 2466525246310 2465496
R /Telegram: CENTF
JerETe /E 5
No 6-GIC075/2006-BH0/ Z | 3
To,

OREST
Date 3 |2[12

The Principa) Secretary,

Govt. of Guja_rat,

Environment and Forest
Sardar Patf; Bhawavan,
Block __No.

14/8. Gandhiagar 38201

Department,

Sub:

Expansion Project Phase-I1]
C his office Jetter dated 16/03/2007 (reference 1)
In view of Violation of Provisions .
additiona]

0.00 ha in
r Agency.
€me and the period of Maintance of afforestation shal] be Hetcased from 7 1o
10 years
9. The cost Oflcompensatory afforestation a¢ the prevajling wage rates shall be deposited in
advance with the Forest Department by the User Agency.
10..  All the funds recejveq from the User Agency under the project shal] pe ransferred to the
Ad-hoe Compensatory Afforestation Fund Manag
Saving Bank A/e N¢
110003,

ement & Planning Agency(CAMPA) n
of Corporation Bank, Lodhi Complex, New

Delhi-

Contd.. 2
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After receipt of the compliance report on the fulfillment of the conditions 8(b), 9, and
10 from the State Government further necessary action will be taken under the provisions of the
Forest (Conservation) Act, 1980. -

The order for diversion of forest land to User. Agency shall not be issued by the State
Government till formal approval order is issued by this office. '

Yours faith_fully, =

(Pradeep Vasudeva)
: - Conservator of Forests(C)
-~ Copyto :- p ; '
1) The Director (FC), Ministry of Environment and Forests, Paryavaran Bhawan, CGO
Complex, Lodhi Road, New Delhi-110003. : &
2) The Addl. Chief Conservator of Forests and Nodal Officer (Forest Department) Act, Aranya
"~ Bhavan, Block No. A/3, Near "Ch" Circle, Opposite St. Xaviers High School, Sector-] 0A,
Gandhinagar (Gujarat) - s £ o '
3) Dy. Conservator of Forests, Rajpipla (West), District-Bharuch, Gujarat.
. )" The Hindalco Industries Ltd, (Unit Birla Copper), Village-Dahe;, Ta-Vagra, District-Bharuch
v - (Gifmer, C f WD et O :
~5) Order file.

(Pradeep Vasudeva)
Conservator of F orests(C)

oy,
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GOVERNMENT OF GUJARAT

Forest & Environment Department,
14/8, Sardar Bhavan, Sachivalaya, Gandhinagar-382010.
Ph. 079-2325] 071, Fax- 079-23252156

No.FCA-1012/7-33/1 1/S.F.-48/ F Date:

‘e . 22 APR 2013

- Principal Chief Conservator of Forests( Central )
Ministry of Environment & F orest,
Regional Office, Western Region,
Kendriya Paryavaran Bhavan,
Link Road No.3, E-5,Arera Colony,
BHOPAL (M.P.)-462016

Subject: Diversion of 16.00 ha. of reserved forest land for setting up of
60MW Power Plant, DAP/NPK and Pap projects along with
Copper Smelter Expansion project Phase-III in favour of

Hindalco Industries in Bharuch District of Gujarat.
Sir,

Please refer to your letter No. 6-GJC 075/2006-BHO/319 dated
21/2/2013 on the subject cited above and it ig informed that :-

8(b)&9. The User Agency has deposited R, 94,20,000/- towards the cost of
Compensatory Afforestation scheme revised for maintenance of plantation

for 10 year in the account of Nodal Officer, FCA, Gujarat State,
Gandhinagar, S. B. 1. A/c No.

10.Funds recovered from the User Agency has been transferred to the CAMPA
fund as per Nodal Officer’s letter No. LND/29/C/257—62, Dt.28-03-2013 in
the Corporation Bank, Lodhi Road,New Delhj by RTGS,UTR No is

on dt.28-03-2013. A performa for standard format is
enclosed.

In light of the above compliance, you are requested to issue the formal
approval under the Forest ( conservation) Act, 1980.

You Faithfully,

(P.M ristian )
Joint Secretary to the Govt. of Gujarat,
Forest & Environment Department.
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ANNEXURE R8/12

16 Ha area
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To,
Range Forest Officey S ik
Maldtampur, Bharuch

T s

»
3
i

41
Sub: Permission to ¢
boundary

Referel ce ¢ Letter No. A/PVY/3/57071/ 2001

Sir, . s

We are extremely

Based on the joint inspection stated in
SUPPOIt/necessary actions o be inftated fr

Do let us know earliest convenient date
o carry out the site inspection to enable

‘We remain available for any

Thanling You

For Hindalce Immstnes Lamited
- ~Unit: Birla Copper. .. = =

N
@r’@‘y ' '
Anil Tiple
Jt, President (HR)

d €|, 5 rC'G

g SIS, Teean

(1 1Ss-6&:- {c.e.‘?_,

Been e f maan B ompss

HINDALCO INDUSTRIES LIMITED
{UNIT: BiRLA COPPER]

P.C.: Cahef, Disk. Bharuch,
Gujarat-392 130, iNDIA.
Telephone <91 2441 255004-6
Fax <91 2641 251002-3

Regd. Ahwra Centre, 15t Floor, B-Wing,
Mahalall Caves Road, Andher! {East), Mumbal 460 093
Telephonc +71 22 £651 7000 7 Fax 1 +31 22 5691 7001

144

16.09.2021

arry-out Plantation in | P.eserve Forest Avea adjacent to cur

-22 dated 07.09 .2021

thankful for your abovementioned letter.

the letter, we remain avaﬂab}e for any
O our end-

and time when we can visit the site together
you to initiate next steps soonest.

turther clarifieations/suggestions from your end.

Website viww.hindalco.com
Email hndatcoRagdilyabirla.com
Gorporate ldentily Ho. L27020MH1958PLC011228

965
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Mangroves
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Coal Yard wind screen
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ADITYA BIRLA

““’ JUL\”'ZD'%

HIL/BC/Env./GPCB/BH-18-19

The Regional Officer

Gujarat Pollution Control Board
C/1/119/3- phase-III
Narmada Nagar

Bharuch
Gujarat

Subject: Visit of GPCB officials dated 13.06.2018,

Reference: Queries raised by GPCB official dated 13.06.2018 Page no.1- 9
Dear Sir,

This has in reference to the visit of GPCB officials along with Regional Officer on
13™une, 2018 at our plant and subsequently raised a few observations regarding
environmental improvement. The point-wise replies of the observations are as under;

==

|
$r. Short term / Remarks |
No | GPCB Obsarvations | Birla copper Reply Long Term
Action Plan
1 |The ETP- 1 & 2;The disposal of RO [Action already | As  discussed |
treated water | reject is as per | taken; Lagoon | during the visit, i
collected in Lagoon - stipulations mentioned | line already | separate
from where water is in the CTO. disconnected. | application is |
taken to Ultra being prepared |
Filtration and then @ As suggested by GPCB | Photograph of | for submission |
RO plant for further | officials, lagoon line is | disconnected line to seek |
treatment and reject | already  disconnected. | is attached as permission for%
of RO is discharged | Now, there is only one | Annexure-1 discharge of
into deep sea | final discharge line i.e, treated  water
through pipeline. A | from Reverse Osmosis : from lagoon
bypass line is also | Plant Reject to deep - during RO .
kept from  which | sea. Lagoon water is breakdown/ '
500 -600 KLD | being recycled in the Maintenance.
treated waste water | plant. : i
is discharged as per i
record shown to us. . [
Therefore please f
justify and give your \
clarification ' '
2 | The Online The Jagoon line is | Action already --- |
monitoring system is  already  disconnected. | taken. ; :
Poct 2pp 2/l 0
RARREAR AL &
MINDALCO INDUSTRIES LIMITED ferar Fro L r iy Ten e
{UNIT : BIRLA COPPER) foo wiaig
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installed with RO
reject line where as
there is no online

As no discharge from
the lagoon is proposed,

Photograph of

we do not forsee the | CEMS attached
manitoring system requirement of installing | with RO reject is
with lagoon water on line effluent | attached as
discharge point. Take | monitoring system at | Annexure-2
necessary action Lagoon. On line
Monitoring System at
RO reject line is already
existing.
The fugitive dusting | We are actively | The proposal | Actions under
is observed near | exploring the | prepared is | progress
Lime storage area in | technological solutions | attached as
ETP, which mix with [ near lime storage area. | Annexure-3.
ambient atmosphere,
take necessary action We are
This proposal is based | interacting with
on Dense Phase System | suppliers of
with jumbo bag / Close | proposed
Container Fine Dust | system.
Lime Feeding System.
We expect this to
be completed by
September 2018.
The huge quantity of | We are investigating the | We are | Action in
water is accumulated | source of water | withdrawn  the | progress.
behind ETP boundary | sccumulated behind the hose as per your
v\{all,_andaﬂexuble ETP boundary. We advice. As sq0n
pipeline is seen up to as we determine
the plant assure that the water the source of
accumulated  is  not water, will
discharged from our | approach you for
premises. The hose was | both temporary
kept for withdrawal of [ and permanent
accumulated water. solution.
Opposite Smelter -3, | In  line  with  your | Action Action
slag storage area, | suggestion, we have | completed. completed
water used for dust | reduced the nozzle size |
suppression, huge | for dust suppression. !
quantity of water is | This has addressed the
stored outside | concern raised by you.
factory premises
which  should be
dewatered
Huge quantity of [ The insulation and | Action Action
insulation and plastic | plastic waste seen near | completed. completed

waste are dumped
near SLF-7. -This
dumping should be
stopped immediately.
And these waste
should be disposed
off as per Hazardous

SLF-7 was temporary
during the Smelter-3
shutdown. It has since
been removed and
consigned to the SLF-7.
The  photograph of
stored area is attached

9
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& Others waste
handling Rule-2016

as Annexure-4

During the visit of
SAP-1  Plant, there
was strong smell of
gas in gas cleaning
water U seal,
Therefore proper
system should be
provided to stop the
leakage

The water U seal label
has been changed and
leakage has been
arrested. Hence there
is no smell of gas in
SAP.

Action
Completed

In smelter -1 plant
secondary acidic
stream is provided
with alkali scrubber,
leakage is observed
from top due to
which  heavy acidic
smell was observed
in Ambient Air

The corrective action
has been taken, the top
cover has been provided
oh secondary stream
smelter -1 scrubber.
And there is no acidic
smell in Ambient Air
now. The photograph
of top cover is attached
Annexure-5

Action taken
immediately and
top cover
provided on
15.06.2018.

Action
completed

Smelter-1 secondary
acidic  stream is
connected with
emergency vent/
stack, but there is no
air pollution control
system is provided to
control acidic fumes

We are in process to
attach this emergency
vent with our existing
scrubber. The Techno-
feasibility study has
been completed, The
third party expert
agency M/s. Maxflow,
Kolkata has submitted
the technical reports
and execution is under
progress. The technical
report submitted by M/s
Max flow is attached as
Annexure-6

The emergency
vent  will be
connected with
existing scrubber
by Dec. 2018.

Action has
been started

10

In PAP due to use of
acidic waste water in
cooling tower, strong
acidic smell was
observed in plant
area. Take necessary
corrective action

As per the technology
provider, the PAP
cooling tower is
required to be
operated in acidic water
condition (1.25%
P205). The copy of
Original Equipment
supplier guidelines is
attached as Annexure-
7.

To arrest the
smell, installation
of cloth curtain
with Cooling
tower towards
the road side is
under progress.
It will convert
the mist into
droplet and the
acidic water will
be taken back to
the cooling
tower. We
expect the acidic

We will
continue to
explore
atternate
solutions to
completely
arrest the acidic
smeil,

971
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smell to go down
substantially.
This  will be
completed by
end of July,
2018.

11

In DAP Plant, inside
and outside walls are
heavily deposited
with dust. It seems
that air pollution
control devices are
not in  operation,
Huge amount of fine
dust have observed
near dryer bottom
and transfer  of
material from one
machine to another
machine

While comprehensive
preventive action plan
has been put in place to
mitigate the fugitive
emission, the reason for
the deposit was on
account of the quality of
rock, which has since
been changed. The
current stock of rock
which caused the
deposit has been
consumed, We do not
anticipate similar
situation with the
change of quality of the
rock. The photographs
of plant area and wall is
attached as Annexure-
8

Action
completed.

11In DAP plant, water

is used to scrub
ammonia gas, pH of
scrubbed solution
Was observed 9-10
on pH strip.
Therefore, it is
suggested to change
the scrubbing media.
It is also observed
that scrubber media

was laying in
haphazard manner,
The Jeakage from

transfer line of PAP
was observed. Due to

improper
arrangement of area,
the storm  water

drain was acidic as
well as alkaline. Take
necessary actions

We have taken note of
your observation
regarding pH of
scrubber solution.
However, we wish to
point that beyond pH of
7-8, the DAP plant
would be dysfunctional,
We, therefore, ensure
continuous  monitoring
of pH at all times. We
will, however, take a
closer look at vyour
observation and take
necessary  steps, if
required. We use only
water as media for
scrubbing. We have
further bolstered
housekeeping, We have
immediately  replaced
the pipe with PP line for
take care of any

PAP transfer line
already replaced
on 18.06.2018

Required action
taken.

Photo in
Annexure 8a

Action
completed
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sporadic leak.

13

14

Phospheogypsum
generated from PAP
is stored in open area
inside pfant which
should be
immediately removed
so that dusting can
be stopped

The stored material was
rock phosphate which is
raw material of PAP not
Phosphogypsum.
However, we have
covered the  stored
material to mitigate the
fugitive emission during
windy condition. The
photographs of covered
rock phosphate is
attached as Anenxure-
9

Required action
already taken

Rock phosphate
has been
covered.

Action
completed

In PAP, DAP and SAP
-1 plant area. Acidic
waste water was
observed in storm
water drain. This
storm water drain is
used for conveying
acidic  water. This
should be stopped
and proper conveying
system for waste
water to be adopted.

While we have separate
drain for both acidic
water and storm water,
we have erected a sump
pump to collect the
acidic water to the PAP
plant in case of
breakdown,

Action completed

15.

Vent of (98 %)
Sulfuric acid storage
tank is open in
atmosphere, this
vent to be connected
with proper scrubber
system.

The vent is provided to
toke care of any
emergency release of
fumes only. This is as
per the design of the
manufacturer. In our
view based on
discussions with the
manufacturer, it may
not be feasible to
connect this small vent
kept open for
emergency with
scrubber. However, we
are open to vyour
suggestions in  this
regard.

16

The manometer - of
several bag filters are
nonfunctional,

therefore pressure
drop cannot be
observed. Advice to

The bag filters are
already  fitted with
digital manometers. The
photograph of DP
transmitter is attached
as Annexure-10.

Action completed
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check the
performance of bag
filters and provide
the correct
manometers

phosphogypsum is
stored at many
locations in  your
plant premises. The
belt conveyor for
conveying

phsophogypsum is
open from both side,
Therefore from
storage area and belt
conveyor, huge

stored at many
locations contains 30-
40% moisture.

Therefore the possibility
of fugitive emission
from stored
phosphogypsum and
belt conveyor is
minimal. However we
will try to convey the
phosphogypsum

17 | The storm water | The water observed was | -=-— | ——ws
drain was filled with | not Boiter blow down
boiler blown down |water. It was plant
water. The | water used for floor
transportation of | cleaning. However, we
boiler blow down | will monitor and ensure
water should be in{no mixing of storm
proper manner, water with boiler blown

: down water,

18 | The Copper cathode | We are using fresh | ---- ———--
cleaning chambers to | water for cleaning of
be provided with | cathode in copper
scrubbing system so | cathode cleaning
that residual acidic | chamber. Therefore the
fume can be stopped possibility of residual
to disperse in | acidic  fumes from
Ambient Air. cathode cleaning

chamber is ni.
However, we are open
to your suggestions in
this regard.

19 | Where and how the | The exhausted | ---
exhausted scrubbing scrubbing media of PAP
media of PAP plant is | plant is wused for
handled, explain | production HFA
Clearly and this HFA is being

used for manufacturing
of AIF3 which is used in
Aluminum industries.
The totai HFA produced
during the month of
May,18 is 36 Tonns,
20 | It is observed that | The phophogypsum [ --- [ -———-

9
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amount of fine dust
is being dispersed in
Ambient Aiir,
Immediate corrective
action to be ensured.

smoothly up to the
disposal point, so that
there will be no spillage
and fugitive emission
from belt conveyor
system. Analysis report
for moisture content in
phosphogypsum
available with us and
can be made available if
required.

21

It is observed that
huge amount of fly
ash is stored in open
area of CPP-2 &

CPP-3. The conveyor
belt of fly ash is open
from both side, which
resulted huge
amount of dusting in
Ambient Air. The

water sprinkling
provided is
insufficient in such a
large area.

Immediate corrective
action is required, so
that fly ash should
not be stored in open
area. Silo should be
provided for storage
of fly ash and it's
disposal to be done
as per Environmental
Rule and Regulation.

Fly ash is not stored in
CPP area. However,
some quantity of fly ash
is stored in designated
area because of little
delay of getting bulker,
Since 2016, fly ash is
being transported
through close container
and buiker only.

PHOTO attached as
Annexure -11

Fly ash stored in
the fly ash pond

area  will be
disposed off by
end August,

2018 to ensure
no  accumulation
of stock.

22

The coal storage yard
where coal handling
i being done not
followed the coal
handling guidelines,
Corrective action to
be taken and strictly
follow the coal
handling guidelines

The Coal is stored in
close barricaded area
where dedicated water

sprinkling system s
deployed to mitigate
fugitive coal dust
emission. Steps are

being initiated to ensure
strict compliance of coal
dust guidelines in
storage and handling of
coal,

Required steps
are being taken
and a detailed
project report
will be submitted
by mid-August,
2018.

23

The coal is stored in
open  area, coal

Comprehensive
technical study has

Detailed
engineering is
completed.

9
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grinding,
conveyor
used,
For transportation of
coal which caused
huge amount of
dusting in Ambient
Air, Therefore
immediate corrective
action is required to
be taken

and open
belt s

been conducted and
techno commercial
proposal has been
received from one of
the agency competent
to address this
situation.

Required action
will be completed
before Dec. 18,

24 | The dust deposition The dust suppression | Action already
is observed in CPP, measure is  already | taken and
SLF and it's parallel | taken, and presently we | Completed
road and surrounding | are spraying water in
area. Due to vehicle | CPP, SLF and on road
movement and heavy | parallel to SLF through
wind condition, dust | truck mounted
is observed in sprinkler.
Ambient Air, for
which corrective
action is required to
be taken,
25 | In Phosphogypsum The phosphogypsum | --- ---
yard proper fencing storage vyard is inside
or boundary wall is the plant boundary and
not available. For is protected &
which corrective prohibited area. The
action is required to movement of
be taken unauthorized person is
totally restricted, We
have security deployed
to ensure no
unauthorized access to
the storage vard. We
will further iook into the
possibility of fencing
and will revert with a
proposal to your office
in due course,
26 | In  phosphogypsum | We have been supplying | Plantation is in | ---

storage vyard heaps
of  phosphogypsum
are bigger than

bund wall of
phosphogypsum and
periphery bund wall
have no wind
breaking wall

phosphogypsum
continuously to cement
manufacturing
industries and the stock
holding has already
come down. We are
also exploring possibility
of collaborating with

progress and will
be completed by
March, 2019.
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therefore dust s
spreading in
surrounding area,
immediate correcting
action is required to
be taken

GNFC for use of
Gypsum as product. In
the meanwhile, as
discussed, we are
increasing the
plantation to further
accentuate the wind
barrier to avoid dust
spreading. We would
appreciate your
feedback and inputs and
we are committed to
take such further steps
as may be required,

27

In  phosphogypsum
storage yard from
different places acidic
lechate is discharged
to kuccha pond, due
to  which ground
water may be
contaminated.

Therefore acidic
lechate should be
collected in acid
proof jechate

.| collection pit.

A lechate collection
pond is provided with
liner. The desired
protective liners will be
checked and corrected
as per your guidance.
We are regularly
checking the ground
water quality and
reports are available for
inspection if required.

Completion and
checking of liners
will be completed
by Nov, 2019,
Liner in kutcha
pond will also be
completed by
Nov. 2019,

28

East side of
phosphogypsum yard
open land is
contaminated
{Acidic) for
which is remediation
steps to be taken

As per the advice
received from the RO,
we have scrapped the
acidic layer of the soil,
and have started
plantation of trees to
remediate.

Wikl be
completed oy
Aug,18

29

Acidic lechate is
collected in open
concrete drainage
surreunding to

phosphogypsum

storage vard. It is
also observed that
acidic  lechate is
collected in kuccha
pond nearer to
phsophogypsum

yard. Flexible
pipeline are used to
transfer acidic

The liner will be
provided in Kuchha
pond, and fix pipeline
will be provided to
transfer  the acidic
leachate from drainage
to leachate pond., The
drainage line will be
repaired

The fix HDPE pipeline
for Lechate
transportation from
lechate sump to PAP

The preparation
of proposal for
procurement of
liner is under
process . it will
be completed
before Dec,18

9




lechate from drain to
leachate pond. Fix
pipeline arrangement
to be made, it was
also observed that at
some area drainage
are broken condition,
This should be
imrnediately repaired

30

Lechate coliected in
phosphogypsum
storage yard is used
in phosphoric acid
plant but no record is
maintained. For
which corrective
steps to be taken, A
flexible pipeline to be
converted to fix
pipeline and flow
meter to be provided
online to maintain data.

The fix HDPE pipeline
for Lechate
transportation from
lechate sump to PAP

is provided and the
quantity of lechate
transferred to PAP is

available and
maintained. The flow
meter is available at

plant receiving site.

i 31

The Copper slag is
used for land filling
near jetty road
whose pH was

observed 2 on pH
strip, which is likely

to be contaminate
ground water and
land . therefore

remediation to be
done. Due to rain,
acidic water should
not accumulate or
immediate action is
required to be taken

We do not use copper
slag for land filling near
jetty road. And it was
kept for loading in the
ship for export purpose.
We have completed as
of know there is no
copper sag near jetty
area,

Soil remediation
measured taken.
Action completed
Soil  filling and
tree plantation is
under progress.

After loading the
copper stag , we
have cleaned up
the top soil . as
there is no
copper slag near
the jetty area

32

The contaminated
top soil is observed
in open area opposite
of road no 20
behind SAP-3 plant,
remediation and
corrective action is
required to be taken

As explained you during
the visit we have not
stored the raw
materials, products and
by products in the open

area  opposite road
no.20, where
contaminated soil is
observed. However

remedial measures have
been taken to remove

Contaminated
soil scrapped and
removed

on

completed

157
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the contaminated soil
from that locations.

33

The huge amount of
copper slag is stored
in plant premise at
different places
locations, this should
be stored  at
appropriate place,
What is your waste
disposal action plan,
submit to this office

The copper slag
generated is stored at
designated locations in
plant premises, The
disposal of slag is
concern for us, Its
utilization is limited. We
have been selling
copper slag to various
cement manufacturing
companies to Dubai and
India. The copper slag is
also used in road
construction as fillers,
We are in process to
envisage the potential
consumers such as
upcoming Metro, Delhi -
Mumbai Corridor and
Mumbai Ahmadabad
Bullets train rail
corridor. Our target is to
reduce the existing
stock by 30% by end of
this financial year

Required Action
are in progress.
And will be
completed by
Jul, 19

34

The SLF-7 lechate
sump was observed
over flowing which
was qgoing to open
kuchha  drain, it
should be stopped
and corrective action
is required to be
taken.

We are looking into the
reason of overflowing of
leachate from SLF -VII ,
as explained during
your visit We have
deployed dedicated
tanker and pump at
lechate sump for
collection, at the same
time we transfer lechate
from sump to ETP for
treatment, there is no
lechate over flow from
sump. The photograph
of Lechate sump is
attached Annexure-114,

Action completed

35

Approach road to
SLF-7, no dust
suppression
measures are taken,
therefore huge

As  explained during
your visit we have
tanker with water
sprinkling system to

suppress the fugitive

Action
completed

9




amount of dust is
dispersed in Ambient

Air, Immediate
corrective action is
required to be
taken,

dust emission generated
from approach road and
vehicle movement. We
have increased the
frequency of tanker
used for sprinkling

36

The rainy season is
about to start, the
required steps to be
taken to cover

SLF-7, S0 that
contamination of
surrounding area
through rain water
and contamination of
soil can be avoided

The work order has
been released to M/s
Kruppa construction for
coveringof SLF-7. Soil
covering is already in
progress and almost
40% is covered.The
photograph of SLV-7
covering is attached as
Annexure-12

37

The online analyzer
attached with boiler
3 & 4 of CPP-3 plant
was found out of
order, which should
be immediately
repaired. Appropriate
steps to be taken to
transmit the data to
CPCB/GBPCB server
as per CPCB
guidelines.

The online analyzers
attached with boiler 3 &
4 of CPP-3 were in
functional and same is
shown to GPCB official
at site. However, due to
linkage issue, it was not
seen in DCS control
reom, now this has
been rectified.The data
transmitted to CPCB
and GPCB as guidelines
data sheet attached as
Annexure-13

Action completed

38

It is observed that
the house keeping
was very poor in
production area,
boiler area and at
SLF site, Immediate
corrective action is
required be taken

We have a dedicated
mechanized jumbo road
sweeping machine for
cleaning of plant
internal roads. We have
increased the frequency
of cleaning to ensure
the proper house

keeping, The
photograph of jumbo
mechanized road
sweeping machine

placed is attached as
Annexure-14

Action taken
& completed

39

The pre-monsoon
precautionary steps
to mitigate the
impact on

We have prepared pre
monsoon  action plan
with  responsibility to
mitigate monsoon risk

Action already
taken

159
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environment is yet
to be taken , Take it
immediately and it

on environment and it's
implementation is in
progress as per action

waste is deveioped,
but CTE is not
obtained. CTE
application to be
done immediately

application in hard copy
for obtaining of NOC

for construction of SLF-
8 to GPCB Gandhinagar
vide dated 16.04.2018.
However, as suggested
by esteemed officials,
we have also applied
online on GPCB portal
dated 15.06.2018 for
obtaining of NOC for
construction of SLF-8,
The copy of application
is attached as
Annexure-16

should be informed | plan is attached as
to Board too Annexure-15

40 | The New SLF-8 for | We have already | Application
disposal of hazardous | submitted an | submitted

Hope that the above submission will suffice your requirement, We , Hindalco Industries belief in
greener production by abiding all the Environment Acts and Rules stipulated by MOEFCC, New
Delhi, CPCB, New Delhi and GPCB, Gandhinagar. Once again We assure you that we have taken
all observations on priority , most of the action are completed and sSQme are in progress which

will be completed under stipulated timeline.

We remain available for any clarification that you may require.
opportunity of personal hearing to put the explanations/clarifications provided by us in

perspective.”

Thanking you,

Yours faithfully,
For Hindalco Industries Ltd.

Sanjay Sarkar
President & COO

CcC:

Member Secretary

Gujarat Pollution control Board

Sec -10A
Paryavaran Bhawan
Gandhingar- 382010

Please do afford us an
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Lagoon line disconnected

Annexure-1
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U taly 7iH s

Reduction in dust and spillage of lime system in & 11

ETP plant, ut present, operates on 40kg lime bags. We consume @ 100 tons of He oo iy
These lime comes in trucks from where each bag is pulled using hooks, cut und vidoodidd i
lime conveyer. 1his causes lot of spiffage and dust. Also this is very anciens wiay of unfocidineg v

and mvolves lof of monpower.
During statutory inspection, the dust and spiltage s always an issue to e monaged

Alternatives to this issue is to buy lime either in fumnbo bog or directly in Bulker .

It we buy lime in Jumbo bags, the extra financial implication will be 2.2.2 crore per wnimniinn cun

one-time investment will be of 1.7 crores.

Whereas if we buy fime in butkers®, the extra financial implication will be Rs 1.4 croie pui cibing

and one-time investment will be @25 lacs.
The comparative cost sheets and offers are attached herewith
The bulker supplier hus also indicated discount of Rs 500 /ton if he is able to shifi (v Dl i

par with 40kg bags.
As no cutting and drogging is involved in bulkers the spillage and dusting will be ofiininiire:
Since this is automatic process we will be able to unfood 100 tons of lime in about 10hotn .,
We visited couple of plants in Surat and found this to be very clean. This s best option avaiioin
at present in the market.

We will keep existing system of AUkg bag in ready mode as an erergency siandl,

crisis,
Looking wi the stringeni cavironinent norins and uplifttirent being douc i oilicr wicus of <ompi,
it is requested to approve above proposal of buying lime in bulkers to reduce the spilfugye and
dust in the area. One-time investment needs to be added in our budget.
[ b
D raon\ -
i_.-..-'aﬁ -
Mr Charndra kushwa

Dr Sanjay Kumar
Head f()} Hesodd “ ltgj:::l

P& COO

*Subject lo trial in ETP-1
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Operating cost with Jumbo bag
N(?S ’I_JJfit.\l.rf.l.hll:-'““’-{_-l.lJ:"I":"llxl.lj-'

item no | Activity e NOS L)
1. [No. of labotrs required with jumbobag in 24 hours [ 63t b
’_ 2 No of labours required at present in 24 hours o _ ol il R
{_..A__ [Saving per day o [ } a
e S e . _ Jtons it v Lo
|1 [Extracost of fire ih jurnbo bags N T 30 Ty
Extra fransportation cost as Jumbo bags of 750kg wiil total to 18 tons n
75 A oy

22 ttruck and fare to be paid of full truck at 1500rsfon. Considering

P
_ 75% material comes in 22 toner tiuck e _
3 [Reduction in lime wastage/day (lime cost + trans) B I S S B2 VY gt

[ _B__ lExtraexpense per day o e
1_:::-.r'. Wit

f o “Hydra for unloading from truck O& M, driver and dissel | U oo [ud 160
- L 2 |Forkiift for shifting t0& from godown 1o charging system. 1z | 10w RO,
] | - it

| ___C [Total cost of Hydra + forkiift per day ] o ' s ;

[ [ I . f

| D [Extracost per day (C-A-B) { ' 5600 |

[Financial implication per annum (considering 37000T/annum consumption} R ‘

{ Any uncovered axpeiice ) zodoooe g

[ Total financial implication per ainam] 27204607, i

eonla e P ;

{ _Presume that all unjoading and shifting to godown will be completed upto 2000hrs as [Rs BOO/NF T D preri |
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Operating cost with Bulker -
lterniio ] Activiy [ Nes il valne7 C Casliday f
B I INo. of Tabours required with jumba bag in 24 hours 2 TERD 1320 |
] [No of labowrs required al presentin 24 hows | 660 I A |
fsavingperday vig
. RO B B T (VT A IR SV S
! Coust of lime n 40kg gy willl Iranspodiaion {4300 500 [!tdr'_ll} 100 S LD i
2___ Cost of procuring lime in bulker including ransportalion 00 1 b‘]d‘ ) IR} I'
[ 3 __IReduction in ifine wastageiday o 880D L] J
{ B |Extra sxpense per day ~ o o R S 6700 f
T T e | ' Costiam !
1 Hydld lor unfuadmg froan Iruck O& M, dnve: and diesel Not reqgutieti i I
BT ‘I ‘arkiift for shifling to& train godown 0 (.hdrglng bysrem Noi wqum,d U f
- e e e e e e L b bt e lJ
i - SO

| D [Extra cost per day (C-A-B) | 32180
- [Financial implication per annum (considering 37000 /ainunt consumption) TI906600 |
- | Any uncovered expenca [ 2000000

i Total financial impfication per annum| 13305600

L
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{in Archive} Fw:Lime in Jurnbo bags
1206 2011708

VIFUE TRIVE D) 0 PARESH THACKAR

Voo AJAYRAL BEDI
This message is ey viewed in an archive.,

RIS

Vipul Trived: o ) G - &
pul tr ( l_f__M—UkDﬂf__‘i Q m;r( ) )\{‘@ } ;

Maderiai Dept. .. |
| AGITER RURLA GAGUR v e
Hindalco Industries Lanited
fLhni ; Birla Coppen)
Post Dahej, Disti. Blarecd, <ajarid
V91 2641 6G62T5H8
. t-vipul.trivedi@adityabirla.com | W www hindalco.com
- We manufacture materials that make the world Greenei - Stronger - Sy
L -emm= Forwartked by VIFLL. TRIVE DEMATERIALSDIBCABG on 10-06-2018 1./43

i "Tara Minerals And Chemicals Private Limited” <sales@laraminerals,co in=
(Y5 “VIPUL TRIVED <vipul tivedi@adityalida. com>
mHarsh Boob™ <harsh.boob@igmail.com=, *Rakesh Boob™ <hooh. rakesh@gmail comz "Havi

£
Kumar™ <tmept ravi@gmail com=

15-06-2018 16:18

Hiales:
RE: Lime in Jumbo bags

Saubyju |
CarPHNE This arnail originated frome nufsicle of e argarnizanom Lioy nnb ek ks on e dtad fnniils tindets v
recogitize the sender and kinow the conlent 1s safe

Pledase Quote Qur Ref;

QT ) 9T B

i5-06-18

M/S Hindalco Industries Limited Daheg

Post- Dahej,
- Dist: Bharuch,
GUJARAT,India
Email: vipultrivedi@adity abirla.com

Kind Athy: Mr. Vipu! Fiivedic 97235058v4

Subject: Your Requirement of Slaked Lime [Hydrated Lime 87 % |, HSN-2521

Dear 5ir,

With reference to your email for the above suhjected matier, we cre pleased to submit oui

offer as under:-

I 5r. I Desciiption l Unit Price INR (PMT) ’ T
No 6 |
1 Slaked Lime [Hydrated Lime 87 %], Works] IGST @ 5% Exira !
H3N-2522
1. Packing: 750 KG Approx Jumbo Bags. ’
2 Freight: Extra to he paid by us, Present Freight for Dii#deRe:) 500.00 /

PMT approx.




Cost {facs) R |

: |

0 Instrmentation 2s per gu7 standard |

3 |‘ §

Xt Gantry for hoigt, “cofing. © Structura. steet 175 ' ;

3 Jdor ( S0k ton:, Rainforcement 20 tons - 45he'ton}._concrete 100m: e s '
_fSO[JOrsfn'.E; 1Easur L8 2| Roofing 0.5 1as -S.piaster+brick work 1 -

"‘———————____"‘—"--—-—.__I

cluding fabricatic
Instaliation of denge phase and com ra
I_"‘—-—-—.____‘_‘_

pressor
T ——

6 :Covering of gany struciure

——  (OVEnng

! [
3 i
:Feeder, cabling “or dense phase Deg dusting filter 2.0KW, Ry F ;

7 L SKW. Morioras 3kw X2 nos). PLC SKW ! 1.E ;

8 AIr compressor 10 sU ! 57

g iFoundation & piping for compressor 1. 3

10 tFeeder and cable for compressor 80+P i

11 Hinstrumentation zabling !

and godown extension design/ [ ) : _
:Contingenc, charges ; 15,35 : :
15 ‘Total 168.85
-.__._______________________——-—__________________
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Pluase releuse payment only in our Bank

| 8.

i

"' NEFT, IMPS. Do not retit Cash in our Bank accounm OR By hemd tocniy o
' Represeniative.

L oo smacnzonzs

We hope you will find below offer quite competitive and suitable to your needs.

Plecise releuse one trial order for festing and evaluation of our quality.
ror turther information/clarification feel free to contact us, it will he vuy Pledsure: 1o v

the same.

i Thanking You,
Faithtully Yours,

,r_
i |

M- +21 8009 404 7860
i Wb S0 ‘N
CHNE U IO LI 1

CAIN LG SO0 2008 e ifiord Compony
KRR TR

aucals il g Jaf,

SO Uinaid fospital e, SARNTIRTa
Iowibignn oo (e iy TN IR
2228, Lk

Carfl b 2y AOAG F ef ar, VO 2 20 e )

f W(.—.‘f,‘."WW\_H\_r_’_.I.'ﬁi'é'ﬂ\“ll-_!l_t_'-.‘lf___;':!__!'. Do
7 ',ki.k,f.mf fudtan Lipe {0 i fye Glokad i tan qnris.
L}
From: viPUL TRIVEDT [maﬂm:w’p::I.trivedf@adil.yaf1ir|a.comJ

Jeni: 14 June 2018 1701
To: Undisclosed recipients:
Subject: Fw: Lime in Jumbo Uérys

Dear,
PL offer vour hest price of Hiyd, Lime i 750ky bag (jumbo) per ton including freight

Reqgarr

VIR e
Materral Dept,

Hindalco industries Lirniii.of
(Ui Biria C.oppror )
Post Iy, Dist EEaris e Do,

in this electronic communication is intended solely for the
ay contan proprietary, confidentiz|
s privting, copying
rmation by

The intormation contained
individual(s) or entity to whicl it is addressed. it m o
legally privileged information, Any review, retransimission, dissemination

or other use of, or taking any action in refiunce on the contents of this info

[ 3. Misc. Expns: All other expenses like vnloading Charges, Hic at o .
4. Delivery: As per the schedule given in advance.
5, Payment Terms; 30 Days from the date of dispatch,
6. g Quantity: As per your requirement in Truck Loads. [Min. 7 | M
7. Price Variation Clause: Any increase / decrease in our uw mdtericl o
i.e. Limestone & coal, we shall seek price revision it our basic price Dy 2% 01 i !
respectively.
Accounty Vi Chioagie e

98
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Annexure-4

Plastic and insulation removed from the site
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Annexure-4

Plastic and insulation removed from the site
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Annexure-5

Smelter-1 Scrubber Top cover
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I DE-DUSTING VOLUME CALCULATION OF RAW MATERJIAL HANDLING SYSTEMS IN SMELTER-!

[Beit Conveyor 20-CV-13 Discharge Point - SH1

Beh Spoed 0.79]mis
Balt Widih 800|mm
Venting volump 1561{m°mr
Balt Convayor 20-CVe14 Reoeiving Point Polnt - SH2A & SHZB
[Batt Spesd 0.76)mis
Bett Width 800[men
Hoight of (all 1700[mm
Venting Volume @ Forwarg Point: 2128w
Veriting Volume @ Backward POt 1700]m*me
Bak Conveyor 20-CV-14 Discharge Point - SH
[Bok Speed 0.75|ms
|eek widn swlrnm
Venting Volime 1561 ]m’:‘hr
|Bak Comveyor 20.GV-15 Receiving Point Poimt - SHAA & SHAB
|Bok Spees 0.75}mvs
|Bok Widih Booimm
Helght of tal 1600[mm
Venting Volums @& Forward Paint: mlm‘fhr
Venting Voksme @ Backward Point; 1700|m’mr
[Belt Convayor 26-CV-15 Dischiarge Point - SHS
{Bok Spesd 0.75}mis
[Bett wiam 600/mm
wiing Vokime 1561|m’ e
[Shutde Conveyor 20-CV-18 Receiving Point Point - SHEA & SHEB
[Beit Spesd 0.75mis
[Ben wictn 800{mem
Halght of ial 1800)mm
Venting Volume @ Forward Point: 2191 [
Varing Volume & Backward Point: 1700|m*mr
Shutile Cotweyor 20-CV=18 Discharge Polnt - SHTY
[oett Spoed 0.75m's
Bak Width 800Imm
Venting Volume 1861 |w'mr
Bins 290-BN-09, 20-3N-10 & 20-EN11 Receiving Point - SHBA, 08 & 30
Bunker Opening BOO X 800'mm Kmm
Venting Volume wmﬁm
Bing 20-BN-09, 20-BN-10 & 3-BNT1 To Vibro Foeder 20-PE-07, 20ME-08 & 20-FE-09 Receliving Point - SHOA, SHIB & SHIC
Bolt Width 1200|mm
Vonding Volume: SMO[m‘nr
|Beit Conveyor 20-C¥-17 Reveivieig Palnt Polnt - SHTOA, SH108, SH100, SHI0D, SHIOE & SHIOF
[Bekt Speed 05|ws
Balt Widlh 800 mm
Haight of 1ay 1700 mm
Yanting Volmne @ Forward Polint; 6287 |m'me
Venting Volime @ Backwasd Pomi: 5090 | m/ne

173
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{Bait Canveyor 20-CV-17 Discharge Point - 520

[Bott Spesd 05w
Bk Wit 800[mm
aling Volume 1561 [n'mr

Bak Conveyor 20-CV-17 to Vitwating Screen 20-SN-01 « SH11

|8men Lengih 2t100jmm
Screen Width 1150|mm
Vionting Volume 8888 |m hr
Beti Canveyor 20-CV-18 Recelving Polt Point - SH12A & 128

[Bsti Spesa 0.4jmvs
Bak Wiith sﬂolmm
Height of 1all m]mm
Venting Vokune @ Forward Point: MIrn‘mr
Venting Volums @ Backward Paint; 1700]we
[Shutts Conveyor 20-CV-18 Discharge Point - SH13

| e Speed 0djmis
Belt Wiith 800{mm
Venting Vokime 1561 in’he
Bait Conveyor 20-CV-19 Receiving Point Polnt - SH14A & 148

[BeR Spesd oAlvs
Bak Width 200|mm
Height of fa 3300/men
Vonting Volume @ Forward Point: ﬂﬂlm’m
Vonting Volrme @ Backwarg Port: 1700 i
[Stiuttle Conmveyor 20-CV-19 Discharge Point - SHIS

@W 0.4[mss
Bait Width 200)mm
Veniing Volwme 1881 m*mr
[Balt Comvayor 25-CV-01 Raceiving Point Point - SH16A & 168

{Bek Speod 0.4fmvs
[Batt width 800]om
Height of fali 1500Imm
Venting Volume @ Forward Point; 2000 m7r
Veniing Voluma @ Batkward Point; 1700)meme

[Shutle Comveyor 25-CV-01 Discharge Point - SH17

lesit Spead 0.4jms
Bekt Widih 800{onen
Venting Volure 1561 m'or
Beit Conveyor 25-CV-02 Receiving Point Point- SH1BA & 108

180l Spead 0.4[mis
Belt Wicith 800jmm
Helght of fal 1600|mm
Vernting Volume @ Forward Poit: 2000 e
Venting Volume @ Backward Point: Tmlm’nw
Shuttle Comveyor 25-CV-02 Discherge Pkt - SHI9

[Bett Speed 0.4]mis

fBen wisw 500]mm

'\Muﬂng Volume 1867 [m¥inr

994




LY

174

[Totat Gas Vokume 75000 m° e
[Margin for Leskages 1

BAG FILTER, BF1, VENT VOLUME .~ 83,000 [m¥hr- -
FAN CAPACTTY 91,300 Im*e
FAN STATIC PRESSURE seommwa

995
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VENT VOLUME( SUCTION HOOD|VENT VOLUME(nii/hi
1561 SH10D 1699
2129 SH10E 1700
1700 SH10F 1700
1561 SH11t 8866
2065 SH124 2966
1700 SH128 1700
1561 SH13 1561
2191 SH14A 2566
1700 SH148 1700
1561 SH15 1561
2342 SH16A 2000
2342 SH165 1700
2342 SH17 1561
1670 SHI18A 2000
1670 SH$BB 1700
1670 SH1g 1561
2129 SH20 1561
2129

2129

BAG F1BTER_

QBN = 83000 m¥n
QfNis 91,300 m¥/h
SP.= 500 mmwy,

LEGENDS —

=T

A

o

=@ MOTORISED DAMPER

DUCTING
SUCTION HoOD
MANUAL DAMPER

o, SCME - 8 PRONCTION
[ -] L ]

SCHEMATIC DIAGRAM OP
DE-DUSTING OF RAW MATERIAL HANDLING
SYSTEM OF SMELTER-1

MAXFLOW

PANS MANUPACTURING PVT.Lid
KOLEATA- 700 008
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+

JHC-2A DE-DUSTING SYSTR
[Conuryor 30-CY45 Discharge Por Seops of Bugely:
::r :’:"’: 13- 315 MM 08:1079) CASING WITH ROOF s1ATCH
2. 3.15 MM (15:1079) BAG HOLDING PLATE
Yome it 3. 40 NB (1S:1239)NOZZLE piPES
[Conunyor M08 Receiving Pors 4. 150 NB {18:1239) AIR MANIFOLD wiTH 15 Np
Bt Speed o COMPRESSED AIR CONNECTION WITH A DRAIN
Boa W, poen PETCOCK
Ty o S. 40 NB PULSE VALVES wiTH INTEGRAL
T SOLENOID OPERATOR
6. 150 MM DIA X 1000 MM LONG NON WOVEN
1 t POLYESTER SPUN BONDED 260 QSM & PTPE
e ) FLEATED FILTER BAGS
7. 1 NO. PRESSURE SWiTCH
T Tt e _ 8. 1 NO. FILTER-REGULATOR UNiT
Copper Ore Cobowntraics & o Daer 9. 1 NO. GATE VALVE IN THE COMPRESSED AIR
Am* hy i LINE UPSTREAM OF AJR MANIFOLD
T = 10. 1 NO. PRESSURE GAUGE IN THE AIR
3 50 MANIFOLD
g = 11. 1 NO. DIFFERENTIAL PRESSURE swiTck 1o
TR W 2500 INTERLOCK WITH TIMER
2500 12. 1 NO. SEQUENTIAL TIMER
Zawe 30-120 13. 1 NO. TUBE MANOMETER
nm WC 150 14.1 NO. CONTROL JB
0 frain fr? 1.47 15. 1 LOT CONTROL CABLE BETWERN TIMER,
o % VALVES AND JB
e 5 16. INTEGRALLY MOUNTED 1D Fan WITH
— 500 MOTOR, COUPLING & EXHAUST EvASE
i 40
mim 16
o 1.28
g [
now [
bt L]
Pulse Jet
—“wﬁ__
[Cotn prossed Air Preseure bar 7
pOstity of Compresand Atr Dty & Gil Frec
Pulse Yalve with IM Sobesoid m 40 NR
Conp. Air Coveumption per Valve N 0.15
Coyehe Ticne b 180
Coen Ay - Nm*fhr 20
_'"%— wﬁ::m - Dry & Ol Free
i1} Pan i M.E 400
WM RmW 200
Filter Ditmemaion L X0 X en xmm i

1360 = 1660 » 1400
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JHC-AB DE-DUSTING SYSTEM
Comtyor 20-CV-08 Dincherge Poit
Ol .,
'—:: f:':: 1.%;uua&1mcasmcwmkoor
HA'
|: J __,i _ Yostla'me 2. 3.15 MM (13:1079) BAG HOLDING PLATE
a h Ll 3. 40 NB (13:1239)NOZZLE FIPES
Speed O75\ms 4. 150 NB (18:1239) AIR MANIFOLD WITH 15 NB
[Sah Wi 909w COMPRESSED AIR CONNECTION WITH A DRAIN
Fleigh o teh e ) PETCOCK
[Vening Vohne O Ferwan Poi: 25 e §. 40 NE PULSE VALVES WITH INTEGRAL
Vo @ 8 Pl PEr e SOLENOID OPERATOR
[vetat votme T 6. 150 MM DIA X 1000 MM LONG NON WOVEN
g it —— PLEATED FLTER By 20 OM & FIFE
Dust Type Copper Ore Cmccnlrwies & Slica Dust _|7. 1 NO, PRESSURE SWITCH
Gis Flow throngh Bag Filter A bt L T 1) 8. 1 NO. FILTER-REGULATOR UNIT
Tekit (s Teraperature Operwing — % 9. 1 NO. GATE VALVE IN THE COMPRESSED AIR
Wlot Doiat Lomd n:f‘ms % LINE UPSTREAM OF AIR MANIFOLD
Garramed G Erasies T 5 10. 1 NO. PRESSURE GAUGE IN THE AR
e MANIFOLD
Dentgn Pressure_ T WO Hl.lﬂo. DIFFERENTIAL PRESSURE SWITCH TO|
FHocmal Pressure Drop scross Bag Pilier SmWC L0130 NTERLOCK WITH TIMER
Maxkmum Pretaute Drop scross BF o W 150 12. 1 NO. SEQUENTIAL TIMER
to Cloth Ratio m*/winfm® L87 13. 1 NO. TUBE MANOMETER
Fakric Ares Required xd 58 14. 1 NO. CONTROL JB
Distweter wmm 150 i5. 1 LOT CONTROL CABLE BETWEEN TIMER,
o 1000 VALVES AND JB
lﬁfﬁ ey ) 16. INTEGRALLY MOUNTED ID FAN WITH
Depth of Prcats e % MOTOR, COUPLING & EXHAUST EVASE
Fabric Arca per Bag = 1.28
Ho. of Bage Doy 48
[No. of Pulse Valves [ 6
Mo, of et Pulss Valyw b )
[Type of raning Pualse Jet
Chemh‘ Madia, GM Adr
[Compresand Air Presanure bar 57
(Quaticy of Compresmed Alr SOt
Putas Valve with Entegral Sobennid Operatar 40 NB
AE Consuy Valve ' 0.1%
mh Tizne e 180
Contproas©d pir Reguireraom - Actus) wm/hr 20
Quality of compreased ir O} content < 0.37 gm /Hm3, Molstors santert ]
jum.dew point temp |-} WS which creTponds
fNm3
1D Fan Capacaty : G400
tackie noWC T 200
Flter Dimencion . X B X WGk A B R 1350 x 1660 x 1400

177 . 998




Scope of $ypply;

:’u 1. 3.15 MM {15:1079) CASING WITH ROOF
HATCH
k.. d 2. 3.15 MM (13:1079) BAG HOLDING PLATE
3. 40 HB (15:1239)NOZZLE MIPES
ot ] 4. 150 NB {13:1239) AIR MANLFOLD WITH 15 NB
[ i COMPRESSED AIR CONNECTION WITH A DRAIN
#453|mm |PETCGCK
2557 |mitw _|5- 40 NB PULSE VALVES WITH INTEGRAL
PTe —|SOLENOQID OPERATOR
YT o - 150 MM DIA X 1000 MM LONG NON WOVEN
POLYESTER SPUN BONDED 260 GSM & PTFE
Pulse Jut Vemt Fidbey I:mmn FILTER BAGS
Copper Ore Concentraies & Sl Dust |7, | NO. PRESSURE SWITCH
Aw fhx L __]8- 1 RO. FILTER-REGULATOR UNIT
ey e 9. 1 NO. GATE VALVE [N THE COMPRESSED AIR
T = —lum: UPSTREAM OF AIR MANIBOLD
- 10, 1 NO. PRESSURE GAUGE IN THE AIR
g/t i ~{mmm
o WC 2600_ L1. 1 NO. DIFFERENTIAL PRESSURE SWITCH Tol
mo W 80120 INTERLOCK WITH TIMER
mo We 150 12. 1 NO. SEQUENTIAL TIMER
m* fmin/m? L67T 13. 1 NO. TUBE MANOMETER
o’ 58 14. 1 NO. CONTROL J&
e 150 15. 1 LOT CONTROL CABLE BETWEEN TIMER,
vy 000 VALVES AND JB
— - 16. INTEGRALLY MOUNTED ID FAN WITH
Y ” MOTOR, COUPLING & EXHAUST EVASE
o 128
bid 45
nos ]
Dow -]
Pulae Joy
— Comprotecd Air
or ST
ll;z & Ofl Free
40 NB
Nat* 018
doc 180
N’ 20
Ol conterst < .02 gra /Wm3, Notatare content:
[k dew point Lamp {-) LOYG which Sorreapands
tor 2 grm { Ninch
10} Fan Cupacity 3 400
S — ~— 25—
Dimeusies {l. X B X H) B X W % R 1260 x 1660 x 1400
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|/HC-3 DE-DusTING SYSTRM
20-CV- Dlnoliargs Peint Qeops of Bypphy:
Speed b 7eem
e o 1. 3.15 MM (I5:1079) CASING WITH ROOP
E—.—w P HATCH
2. 3.15 MM (18:1079) BAG ROLDING PLATE
[Comwerm 28610 Recstving At 3. 40 NB (IS:1339)NOZZLE FIPES
e Spred e 4. 150 NB (15:1239) AIR MANIFOLD WITH 15 NB
Waw Sotgom ‘COMPRESSED AIR CONNECTION WITH A DRAIN
[riolgt of 108 MF- PE'[OOCK
Varsiag okure @ Forwaed Point: [ S. 40 NB PULSE VALVES WITH INTEGRAL
: o — JSOLENOID OPERATOR
S—Tr— Fre moen 6. 150 MM DIA X 1000 MM LONG NON WOVEN
POLYESTER SPUN BOND SM & PTFE
T390 of Bag Fiter [Palse Jut Vent Piitey mmnmf'rl;uaam 0260 05M &
Duasi Type Copper Ore Conceniraica & Silica Dust {7, 1 NO. PRESSURE SWITCH
Flow through Sag An® g E 8. 1 NO. FILTER-REGULATOR UNIT
Imlet Oas T, 50 9. 1 NO. GATE VALVE IN THE COMPRESSED AIR
e — = : AT .
Qe mm’_ 10 MANIFOLD
ign Presvore mm W 1500 11. 1 NO. DIFFERENTIAL PRESSURE SWITCH TO
Presmive Drop scross g Filier nn WE 80-120 INTERLOCK WITH TIMER
[Maximuty Pressure Drop scroas BF = WC 150 12. 1 NO. SEQUENTIAL TIMER
Air v Choch Ratie *fminfo* L.67 13. 1 NO. TUBE MANOMETER
roms Pabric Ares Required = s 14.  NO. CONTROL JB
Bag Dismctey m 1% 15. 1 LOT CONTROL CABLE BETWEEN TIMER,
—n 1000 VALVES AND JB
o ot Pleate T w 16. INTEGRALLY MOUNTED I} FAN WITH
ooy — "y MOTOR, COUPLING & EXHAUST EVASE
Fubric Area o' 1.78
M. of nos N
Wo. of Pubsy Valwy i -3
No. of Bags per Pubse Valve hos ]
[EYpe of Cleaning Pulse Jot
(Clooning Media Compreased Air_
Coupeenmed Aur Pressure e 52
huatity of Compreased Alr Dry & O3 Free
[Pulse Valve with M Salrmoid Operator 40 NB
Air s Vabve Nm” 0.15
[Cydle Time il a0
Comprosacd Alr Requirertent - Actual _ Nen’ iy )
(Quality of compresaed mr il content < 0.02 ga/Nm3, Moistare contert:
[Atem. dew point teanp (4 10°C which ST aponda.
[to 2 gm fHmd
Fan Capacity Al b 6304
Fawy Static e muWe 200
Filtur Dicvasion L. X B X L T L3650 = 1600 x 1400
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.

- AP TDS ITRACES o

mmoepwlmm__

Centralised Processing Cell | TDS Reconciliation Analysts and Correction Enabling System Government of [ndia

FORM NO. 16

[See rule 31(1)a))

PART A

Certificate under Section 203 of the Income-tax Act, 1961 for tax deducted at source on salary

PR T

Certilicate No. BVBJIXAL | Last updated on 20-Jun-2018
| . -

Name and address of the Employer Name and address of the Employee

HINDALCO INDUSTRIES LTD.,

ELA?.'TET%S:‘\?:L}::E[: -IT;gDleEOTR!AL ESTATE, VILLAGE:LAKHIGAM, LALJIBHAI NAVIBHAI RATHVA
. ! F 72, BIRLA COPPER TOWN SHIP, DAHE], YAGRA, BHARUCH -
Gujara! 392130 Gujarat
+(913-251069 Y
SUSHANTNAYAK@ADITYABIRLA.COM
Employce Reference No.
PAN of the Deductor TAN of the Deductor PAN of the Employee | . vided by the Employer
(IT available)
CIT (TDS) Assessment Year Period with the Employer
— - - T
: . T
| The Commissioner of Income Tax {TDS) From o
Raom No. 201, 2nd Floor, Navjivan Trust Building, B/h Gujarat 2018-19 Ol-Apr-2017 | 31-Mar-2018
. Vidhyapith , Ashram Road, Ahmedabad - 330014 ; i
i e e e e o . Lo
I Summary of amount paid/credited and tax deducted at source thereon in respect of the employee
i N
: Receipt Numbers of original Amount of tax deposited / remitted
Quarter(s) quarterly statements of TDS A 1 paidieredifed Amount of tax deducted (Rs.)
under sub-section (3} of mount p ¢ {Rs.) " |
Section 200
| Q3 QSVGFUKF 66452.00 3060.00 3060,00
Q4 QTAPOZQA 510375.00 25641.00 __£641.00
Total (Rs) [+, - #05sdhet - 576827.00 28701.00 28701.00

I. DETAILS OF TAX DEDUCTED AND DEPOSITED IN THE CENTRAL GOVERNMENT ACCOUNT THROUGH BOOK ADJUSTMENT
{'Fhe deductor to provide paymen! wise details of (ax deducted and deposited with respect to the deducive)

Book !Mentification Number (BIN)}

Date of transfer voucher | Status of matching |
(dd/mmiyyyy) with Form no. 24G |

Tax Deposited in respect of the [ - ————~— -~ P

I. No,
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Rock Phosphate covered with tarpauline
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Digital DP transmitter for Dust bag filter



—

186

Annexure-11@

e ol

Lechate collection sump of SLF VII
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Annexure -12

Top covering of SLF-VII in progress
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Hindalco Industries Limited, Unit: Birla Copper, Dahej

Monsoon Preparedness Plan for 2018
Sr.
N:: Activities to be done Responsible Team Accountability | Original Timeline Status Remarks
All storm water drains along with culverts Cleaning of all drains has been
to be cleaned. Entry of materials like slag, [Mr. Ravindranathan {Civil) completed. There are few drains
) ) Mr. Devendra st . .

1 [fly ash and gypsum should be restricted |Mr. D. Jagtap (Admin} Jagtap (Admin) June 1" week {Completed |which are required to be cleaned on
to avoid choking. After cleaning all drains |Mr. Dinesh Bhaduria (Admin) P a regular basis {weekly, fortnightly
should be covered. etc.), which is also being done.

All sump pumps available in plants need

i intai P

to he t:sed|efﬁC|ently to maintain .zero Al the drains in the complex {inMCI::L ?'I]I t?:es:n::ep::z)s .

2 ':'at’er e s:lorm wate': drains along with responsibility is HOD of the drain 31.05.18 Completed com Ietegd Fe\: additional pumps
}mn.g maonsoon. Necessary hoses, circulated to all concerned. They |owner o P p' T pump
pipelines, auto level switches and . . for critical locations have been
g will be responsible. . . .

surrounding net to protect garbage to be identified and installed.

installed

Hume pipe connected to drain at Road Mr. Ravindranathan (Civil) o

Mr. Devendra However, it will be checked on
3 |No. 9 to be cleaned for smooth flow of  |Mr. D. Jagtap (Admin), Mr. eve . 25.05.18 Completed ow . ¢
. ) ) . . Jagtap (Admin) regular basis
water to sea during rain. Dinesh Bhaduria {Admin)
f4 P + are al
Pumps installed in gypsum yard should PMo umps + 1 s..p already
. . Mr. B.Basu (PAP) . done. Manpower will be deputed
4 |be operationai, throughout monsoon it . Mr. Nishit. Dave 25.05.18 Completed ) .
Mr. Nishit Dave there during monsoon for operating
should be cperated.
the pumps
Civil and Admin team along with ICB to . -
Mr. T. Ravind han {Civil Mr. Devendr )

5 |be made available in each shift for r vindranathan {Civil} d Jun’l8 Completed List given at the end.

monsoon activities.

Mr. D. Jagtap {Admin})

Jagtap {Admin}
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Liberator area to be cleaned and liberator
cake should be kept under proper shed to

Liberator cake lying in between
circuit # 4 and stores have been
shifted to RMH area and covered.

. R. Adi . Adi ion |Liberator cake lying i t
6 |avoid leachate flowing down to drain. Mr. R. Adiga (Ref) ‘ Mr fﬁdlga 27.06.18 jShed erection |Libera e lying in spent anode
Mr. RK Gangopadhyay (Materials}|(Refinery) in progress  |area has been covered. Monsoon
Temporary sheds to be made ready .
through hire shed at spent anode yard is also
& ’ being erected and will be
completed by 27/06/2018.
Ensure no spillage of ETP sludge in bund Regular
7 of SLF-VIl and leachate drain. ETP sludge |Mr. Paresh Thackar Mr. Paresh 25.05.18 cleanin A
lying in leachate drain needs to be Mr. Ajita Choudhary (ETP/WTP)  [Thackar(ETP/WTP) o startedg
cleaned before monsoon.
Drain has
Blackish water from CCR should not flow been cleared
3 down to main storm water drain at road Mr. Jayesh Pawar (CCR) Mr. Jayesh Pawar 25.05.18 n?:‘ Water i
no. 3. Ensure that effluent goes to ETP faad {CCR) et “’f' not be
diverted to
only. -
drain
anymore.
Acidic water
idi ter sh i d t
Acidic water should not be discharged to |\ iy oo (sm-3) Mr. Anil Singh (SM- from the plant
9 |main storm water drain at road no. 20 . 25.05.18 will be -
Mr. Pradeep Binu (SAP-3) 3)
from SM-3 & SAP-3 recycled in
1 * ivmnld ny
17504 m2 out
i i . lidh Work i iti h
10 Roof sheeting should be completed in ali Mr. Muralidhar {Civil) Mr ‘Mura idhar 30.06.18 of 20000 ork in all critical areas have been
plants before monsoon {Civil) completed.
completed.
Cleani i Mr. Nishit.
eaning of gypsum ‘I\{mg bEIO\:V conveyor Mr. Nishit Dave (PAP), M. r. Nishit. Dave ‘
from labor gate to visitor parking should B Basu (PAP) Mr (PAP) for Gypsum, Monsoon cleaning completed.
11 |be completed. Fly ash and slag lying near ! ' Mr. Alex 31.05.18 Completed However, cleaning at regular

the boundary wall on Road No. 16 should
be shifted inside.

Devendra Jagtap (Admin), Mr.
Alex D'Mello (Commercial)

{Commercial) for
Fly ash and Slag

interval will be required.




Drain is
Mr. Nishit Dave (PAP) Mr. B Basu for ;‘:m:::elv
No water should be discharged to Road ’ PAP/DAP v R
12 Mr. B Basu (PAP) . 15.06.18 Water will not -
No.09 from PAP,DAP and SAP. . Mr.Pradeep Binu .
Mr. Pradeep Binu {SAP-3) be diverted to
for SAP )
drain
anymore.
13 Regular trials of DG sets at CPP should be Mr. Mohan Sharma (CPP) Mr. Mohan Sharma i Completed Trial frequency is increased to 3
taken. {CPP) from 1 per week.
Sealing of all electrical 1B, DB,
14 :’:far':Sformefr’ -:.E!'th'ght - T'B e d Mr. Mahesh Saini Mr. M 31.05.18 Completed
i alerproot ec, ric connections an Mr. Sriram [Electrical}) Saini(Electrical) o P
lights to be provided near all sump
pumps.
Provision should be made for dewatering Such areas will be identified and
15 from areas which are not connected to Concerned ares owners Concerned area 15.07.18 ) f“f‘”med by t_he concerned  plant
any drain. Tankers shall be hired for the owners o incharge to Admin dept.
sama,
Details of manpower available in Monsoon
Sr No Shift Name Cell Number
1 ;] Ajay Sinh Rana 8155 006214
2 8 Jagdish M Ahir 9624498602
3 B Parasnath Manji 8155005979
4 Night Mangj singh 7046766144
5 Night Dharmendra 7698959723
6 General Dinesh Singh 9723555821

213 1036
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lember Secretary

ujarat Pollution Control Board
aryavaran Bhavan.

gctir-10-A L
andhlnagar- 38201 9

Subject : Regquest for approval of drawing and plan SLF-8

ear Sir,

Aelerortcclyemrent G

Date: 16/04/2018

is has reference to handling, storage, management of hazardous waste ( ETP sludge) generated at
Auent treatment Plant, For handling and management storage we have already obtained CCA vice
‘ter no. GPCB/BRCH-B-CCA-310 ( 11)/15178-216033 dated 11.06.2014 valid upto 02.03.2019 extended
.03.2020. We have own captive secured fand fill sit. The SLF - 7 is in operation which is about to
mplete and new SLF is required for handling and management of ETP sludge. We have approached to
itional Productive Council, Gandhinagar for technical support as per Central Pollution Control Board
idelines i.e. preparation of design, drawing and plan for construction of new SLF-8. The required

sign, drawing and plan have been submitted by National Productive: Council.

2-are-sending-herewith proposed SLF-8 layout plan showing the location of SLF-VIlI, Plan as Annexure-

.2 respectwely for your information and approval pls.

anking You

Hurs Faithfully

r Hindalco industries Limited

Sanjay Kumar

General Manager (Enwronment & Utility}
iadalco Industries Limited

it : Birla Copper

aruch, Dahej { Guj.)
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THE HON’BLE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, PUNE
ORIGINAL APPLICATION NO. 70 OF 2021

IN THE MATTER OF:
BRACKISH WATER RESEARCH CENTRE .... APPLICANT
VERSUS
GUJARAT STATE POLLUTION CONTROL .... RESPONDENT(S)
BOARD & ORS.
INDEX (VOL-I)
18. | ANNEXURE R8/17: 217-220

A copy of the Respondent No. 8’s reply dated
25.08.2018.

19. | ANNEXURE R8/18: 221-240

Copies of the Respondent No. 8’s reply dated
12.08.2019, 03.09.2019.

20. | ANNEXURE R8/19: 241-252

Copies of Show Cause Notice dated 24.01.2020 and
replies dated 23.09.2019, 11.10.2019, 18.11.2019.

21. | ANNEXURE R8/20: 253-259

A copy of Notice of Direction dated 02.02.2020 and
response dated 06.02.2020.

22. | ANNEXURE R8/21: 260-341

Copies of Inspection Reports dated 18-20.03.2021
and replies dated 31.03.2021, 24.05.2021, 05.08.2021
and 17.09.2021.

23. | ANNEXURE R8/22: 342-352

A copy of the Respondent No. 1’s observations dated
8.11.2021 and Response filed by the Respondent No.

8on11.11.2021.




Through: Nﬂﬁb

(ASHISHP AD/MUKTA DUTTA/
KAUSTUBH MISHRA/SPARSH PRASAD)
ADVOCATE FOR RESPONDENT NO.8
(ECONOMIC LAWS PRACTICE)

801 A, KONNECTUS TOWER, BHAVBHUTI
MARG, OPP. AJMERI GATE RAILWAY
STATION, NEW DELHI-110002.

Mobile No0.9911445855

E-MAIL: kaustubhmishra@elp-in.com

Place: New Delhi
Date: 17.11.2021
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ANNEXURE R8/17

ADITYA BIRLA 1040

HINDALCC

HIL/BC/Env./GPCB/BH-18-19
25™ Aug, 2018

PCB ID: 15178

"{he Regional Officer
Gujarat Pollution Control Board
C/1/119/3- phase-III
Narmada Nagar
Bharuch (Guj.)

Subject: Visit of GPCB officials dated 14.08.2018.

Reference: Queries raised by GPCB official dated 14.08.2018

Dear Sir,

This has in reference to the visit of GPCB officials at our plant dated 14.08.2018
observations regarding environmental

and subsequently raised some
improvement. The point-wise replies of the observations are as under:
Sr. GPCB Observations Birla copper Reply | Short term / Remarks
No : Long Term
B Action Plan
1 SLF Site- Cell No.VII is | The work order has | The Action in
not being covered in|been released to M/s | photograph of progress.
rainy season, therefore | Kruppa construction | SLV-VI
take immediate | for covering of SLF-7. | covering is
necessary steps. Once the covering | attached as
SLF-VI is finished | Annexure-1
which is expected in | Covering of
Sep't,2018 after that | SLF-VII will be
immediately we will | started in
start the covering of | Sep’2018
SLF- VII
2 SLF Site- Cell No.VII | As explained during | Action --
lechate collection well | your visit. The lechate | completed.
no-01 was observed | of intermediate well is
over flowing, and no |connected to final The
approach to reach that | sump from where photograph of
location. Corrective | dedicated tanker lift Leacha.zte
action is required to be | the lechate and | SUMP 1S
taken and care should | transfer to our ETP. attached-
be taken to avoid | However we assure Annexure-2
overflow. you that overflow of
lechate will be not
happened and proper
care will be taken
g
Post Received
HINDALCO INDUSTRIES LIMITED Gujarat Pollution Control B0ar0
(UNIT : BIRLA COPPER) BHARUCH
P.0.: Dahej, Dist. Bharuch,
Regd. Ahura Centre, 1st Floor, B-Wing, Website www.hindalco.com
Mahakali Caves Road, Andheri [East), Mumbai 400 093 Email hindalcof@adityabirla.com

Telephone +912641256004-6

Gujarat-392 130, INDIA.
Fax +912641251002-3

Telephone 912266917000/ Fax:+912266917001 Corporate Identity No. L27020MH1958PLC011238
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3 Observations of non|The latest status of | ---
compliance during visit | observations made on

by GPCB team on 13-|13.06.2018 is
06-2018  should be | attached as
complied with, Annexure-3
4 RO Reject discharge line | As  suggested by | Sep’2018 ---
connected with final | GPCB officials,
discharge line is | Reverse Osmosis

underground, therefore | discharge line shifting
suggested to bring it|{above ground is in
above the ground, so | progress and will be

that it can be visible, completed in
Sep’2018

We remain available for any clarification that you may require. Please do afford us an
opportunity of personal hearing to put the explanations/clarifications provided by us in

perspective."

Thanking you,
Yours faithfully,

For: Hindalco Industries Ltd.
Unit: Birla Copper, Dahej

Dr Sanjay Kumar
Asst Vice President (Environment)

CC: Member Secretary
Gujarat Pollution control Board
Sec -10A Paryavaran Bhawan
Gandhinagar- 382010
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Annexure -1

Hindalco Industries Ltd.
Unit: Birla Copper, Dahej

Top covering of SLF-VI in progress
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Annexure-2
Hindalco Industries Ltd.
Unit: Birla Copper, Dahej

Collected by Pump mounted tanker from Well no.02 of SLF-VII
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ANNEXURE R8/18

ADITYA BIRLA

HIL/BC/Env./GPCB/BH-19-20 12.08.2019
PCB ID:15178

The Regional Officer

Gujarat Pollution Control Board

C-1/119/3, GIDC Phase - 11,

Narmada Nagar,

Dist. Bharuch - 392 015

Gujarat

Subject: Visit to Hindalco Industries Limited, Dahej on 10.08.2019.
Reference: Visit Report dated 10.08.2019.
Dear Sir,

Due to heavy rains in the region, Lakhigam village got flooded with very high level of
water. Local administration led by Ms Kshipra Agre IAS (Collector-in-Charge, Bharuch &
DDO) visited Lakhigam along with GIDC officials for evacuating water from the village.
After the visit, the villagers, local administration and Collector-in-Charge came to our
plant. The villagers requested for breaking the road and our compound wall to allow
water evacuation from their village through our premises. Looking at the precarious
condition of the flood in Lakhigam, the Collector-in-Charge, as per the National Disaster
Management requirements, decided to evacuate the water from the village and therefore
instructed GIDC officials to break the road. The GIDC officials along with the villagers
broke the road in two places. The villagers also broke the compound wall to make the
passage for the water to flow though our premises.

In addition to the above, more than 15 pumps were deployed to evacuate water from
Lakhigam village which is also flowing through our premises. Both of the above actions
resulted in to flooding of our premises and water management became impractical.

With reference to your visit along with team of GPCB Officials on 10th August, 2019 and
subsequent observations raised by the esteemed Officials. We would like to submit our
point wise responses below:

Observation No. 1

In your unit, today morning, during transferring of coal from coal yard to cpp-3
via coal conveyer, worker fell down from coal transfer junction tower, due to
this accident he died; submit in detail about this accident to regional office as
well as head office.

Our Response

We have notified the Factory Inspector on 10™ August 2019 morning itself about the
“Fatal Accident” and submitted the “"Form 21”. A summary report of the incident
was submitted to you during the visit. Copy of the Incident Summary Report and
Form 21 is attached in Annexure 1 & Annexure 2 respectively for ready reference.

ok L
Post KeceWea
Gujarat Pollution Contrc! Bodrd
BHARUCH
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Observation No. 2
Storm water drain near Sulphuric Acid Plant-1 of road no.6 and in surrounding

area was found with contaminated rain water of approx. pH 4-6 is seen
accumulated, which should be immediately shifted to ETP for corrective

disposal. Sample is collected from this area for analysis.

Our Response

Due to heavy rains, some acidic water had overflowed from our Sulphuric Acid Plant 1
dyke area. The contaminated rain water was contained in under construction process
drain of Sulphuric Acid plant. This was shown to Officials during their visit.

Two pumps were continuously working to transfer this acidic water to the Effluent
Treatment Plant for treatment and reuse.

In addition, we had also deployed more than 8 dewatering tankers. However, due to
heavy rains and water logging on roads, some tankers had a breakdown. Hence, we
could not completely evacuate the rainwater accumulated due to the sudden downpour.
Accordingly, when the GPCB Officials visited, they observed few acidic puddle, which we
have immediately removed and recycled back.

Sir, as intimated to you earlier, our process and storm drain improvement work is
already in progress (more than 3 km length drain network under implementation).

Observation No. 3
Monsoon action plan to be implemented as per notification given previously and
to be complied with.

Our Response
Updated Monsoon plan is attached as Annexure- 3. Implementation of the activities are

in progress.

Sir, we remain available for any clarification that you may require. Please do offer us an
opportunity of personal hearing to put the explanations/clarifications provided by us in
right perspective.

Thanking you,

Yours faithfully,

For Hindalco Industries Limited,
Dahej Unit

Dr. Sanjay Kumar
Head - Environment

Copy to :

The Member Secretary, GPCB, Gandhinagar 382010



Annexure-1

Summary Report of fatal Incident

Due to heavy rains and high wind velocity for last few days, a portion of structure related to the transfer
tower of coal conveyor of CPP-3 weakened and fell down at 06:50 AM today 10 August 2019. Mr.
Akhilesh Kumar Singh, helper of M/S Sunil Enterprise GP No. 2000835, Age - 25 Years, who was
deployed for cleaning work fell down along with part of the structure and passed away.
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ADITYA BIRLA
3

Date: 11/08/2019
To
The Dy Director Industrial Health & Safety,
Office of the factory inspectorate,
2™ Floor, Multi-storey Building

Kanbivaga
Bharuch-392 001.

Sub: Submission of Accident Report in Form No-21
Dear Sir,

Please find enclosed herewith Form No-21, duly filled in & signed in respect of,
Akhlesh kumar Singh (EC No-2000835) of M/s Sunil Enterprise who met with an
accident on dated 10" Aug'2019 at around 6:50 AM.

Thanking you,

Yours faithfully,
For HINDALCO INDUSTRIES LIMITED,
UNIT: BIRLA COPPER

S. Kanakanand
President & Unit Head
Factory Manager

Encl. as above.

AT T
Uosanini @570 ery Ll
‘M“or

HINDALCO INDUSTRIES LIMITED

{UNIT : BIRLA COPPER)

P.0. : Dahej, Dist. Bharuch, . .
Gujarat-:wlz 130, INDIA. Regd. Ahura Centre, 1st Floor, B-Wing, Website www_hindalco.com

i i 1400093 Emait hindalcodadityabirta.com
Telephone +91 2641 256004-6 Mahakali Caves Road, Andheri (East], Mumbai | ‘
Fax P +91 2641 251002-3 Telephone +9122 66917000/ Fax : +91 22 6691 7001 i Corporate ldentity No. L27020MH1958PLC011238

734
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FORM NO. 21
(Prescribed Under Rule 103)

Report of accident including, dangerous occurrence resulting in death or
bodily injury

ESIC Employer’s Code Number . . . NA

Name and Address of Local ESIC office

NA

Registration Number :- 233/27201/1997

Licence Number

- 11335

(as given in the licence)

D
2)

3)

4)

5)

0)

b)

Name and Address of Factory

Name, address and telephone
number of the occupier

Nature of Industry

(as given in the licence)

Date, shift and hour of :
accident or dangerous
occurrence

Department section and exact

place where the accident or

dangerous occurrence took

place '

a) Describe briefly how the
accident or  dangerous
occurrence took place

Did it involve Explosion

- Akhilesh Kumar

NO

Emission of toxic substances NO

- Hindalco Industries Ltd. Unit: Birla Copper

Lakhigam, P.O Dahej,
Tal: Vagra, Dist. Bharuch
Pin-392 130 Gujarat

- Sh.K.N.Bhandari

5-New power house road
Sector-7.

Jodhpur -342003

Tel. 0291-2549948

- Copper Smelting

10" Aug'2019 at around 06.50AM (Night
Shift)

- CPP I, Junction Tower-6 near Road no

16 beside CFBC#3

Singh fell down to
breaking of part of MS sheet platform
because of heavy wind and rain

Sent him to civil hospital, Bharuch where
he declared dead.

JFire . No.......

Substances emitted: No

1048
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7) Give the total number of persons injured / Killed:

Number of persons injured Number of person killed

Inside the factory  *Outside the factory  Inside the factory  *Outside the factory

00 Nil 01 Nil
Note:-
1)If an accident / dangerous occurrence, persons outside the factory
premises are injured or killed, please furnish the information to the extent
available. -N/A
2) Details regarding injury and persons injured / kiled should be supplied in
the format given in the annexure.-A

' 8) | Name and Address of witness | : Anil Patel, EC no :75516

Jitu Patel, EC 175413

9) Cause of accident or : Akhilesh Kumar Singh fell down to breaking

dangerous occurrence ~of part of MS sheet platform because of -
: heavy wind and rain

I certify that to the best of my knowledge and belief the above particulars are
correct in every respect.

Signature of Factory Manager

_ Moay)

S. Kanakanand
President & Unit Head
Factory Manager
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2)

3)a)

b)

4)

3)

6)

7)

Date :

227 1050

(To be completed by the Inspector of Facto ries)

Date of receipt of the report

District

Number allotted to accident

involving reportable injury and/or
fatality

Number allotted to dangerous :

occurrence involving reportable
injury and/or fatality

Date of Investigation

Classification of accident
Cause wise (give code)
Industries wise

(Give *NIC - Code)

Dangerous operation wise (give :

schedule number under section 87)
Hazardous process wise section

2(cb)

Occupation ~ wise (NCO-Code :

number)
Result of Investigation

Remarks, if any

Signature of the Inspector

Name (in block letters)



Particulars of Persons Injured, Killed

1) Particulars of injured person.
a) Name

b) Age
¢) Sex

d)Serial number in the register

of adult workers

e) Address

f) Precise occupation

g) Nature of job

228

Annexure-A

Akhiesh kumar Singh (EC No-2000835) of
M/s Sunil Enterprise, Contractor of Hindalco
Industries Limited

25 Year

Maie

EC No-2000835

Labour Colony, Dahej Vagara, Bharuch,
392130

Worker

Cleaning

2) Cause of injury Explosion; ___No, FIRE-...NO,

------

Others- Akhilesh Kumar Singh fell down

to breaking of part of MS sheet platform because of heavy wind and rain

a)

b)

<)

Particulars of injury

Fatal (time and date of :

death)

Non-fatal (if serious. give
the extent of injury such as
loss of limb / sight &
hearing, fracture. permanent
impairment, severe burns)
State whether the injured
person was disabled for
more than 48 hours

10.08.2019. 06:50AM

NA

Yes

1051



4)

d)

a)

b)

5) a)

6)

b)

b)

Location of injury (i.e. part :

of body such as right leg,
left hand, left eye, etc.
injured)

State exactly what the
injured person was doing at
the time of accident or
dangerous occurrence

Does this work fall in the
category of hazardous /

dangerous  process  or -

operations (please tick mark
in the box)

Hours at which the injured
person started work in the
days of accident or
dangerous occurrence
Whether wages in full or
part are payable to him for
the day of accident or
dangerous occurrence

In case the accident or
dangerous occurrence took
place while travelling in the
employer’s transport, state
whether: -

The injured person was
travelling as a passenger to
and form his place of work

The injured person or :

implied permission of his
employer

229 1052

NA.

Akhlesh kumar Singh (EC No-2000835)
of M/s Sunil Enterprise was deployed for
cleaning Job

No

o' Aug 2019 at 20:21 PM

Full

No

No

No



<)

d)

7

b)

8) a)

b)

The transport is being :

operated by or on behalf of
the employer or some other
person by whom it is
provided in pursuance of
arrangements made with the
employer

The vehicles is being / not :

being operated in the
ordinary course of public
transport service

In case the accident took :

place while meeting
emergencies, state
Its nature; and

Whether the injured person

at the time of accident was
employed for the purpose of
his employer’s trade or
business in or about the
premises at which the
accident took place

Physicians, dispensary or :

hospital from whom or in
which  injured  person
received or is receiving
treatment

Name of dispensary / panel
doctor selected by the
injured person

230 1053

N/A

N/A

N/A

N/A

Civil Hospital, Bharuch
Dr. Dibakar

Dr. Jaimesh Rao

Signature of Factory Manager

S. Kanakanand
President & Unit Head
Factory Manager
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Annexure 3: Responses on Monsoon Planning

Sr. GPCB Letter on Monsoon Birla Copper reply Present status as on

No Planning dated 03" June submitted on 12* June 11.08.2019
2019 2019

1. | The runoff/storm water at The runoff/storm water at Water quality is

various signification points,
which leads to vital stretches of
Rivers, Nalas, natural drain
etc., should be constantly
monitored for its water quality
assurance.

various signification points,
which leads to vital stretches
of Rivers, Nalas, natural drain
etc., will be monitored
periodically for its water quality
assurance.

monitored regularly and
record is being
maintained

2. | Final outlet of industries / Final outlet of industries / Water quality is
Facility is also required to be Facility will be monitored monitored regularly and
monitored during rainy days to | periodicaily during rainy days record is being
ensure that there is no to ensure that there is no maintained
irregular discharge by any irregular discharge by any
means. means.

3. | The Hazardous waste and other | The Hazardous waste and Hazardous waste and
solid waste accumulated in | other solid waste accumulated | solid waste is
storage site should be provided | in storage site are being accumulated and
with complete  waterproof | provided with complete storage are kept
cover/ roof in order to avoid | waterproof cover/ roof in order | covered
mixing up of rainwater/ | to avoid mixing up of
industrial effluent with the solid | rainwater/ industrial effluent
wastes so as to prevent the | with the solid wastes to
excess leachate generation. | prevent excess leachate
You are also requested to | generation. Stock of hazardous
dispose off all the accumulated | waste and other waste is not
hazardous waste / sludge to | exceeding 90days is already
TSDF site or incinerate it as the | followed.
case may be so that stock
hazardous waste and other
waste for a period of not
exceeding 90days.

4. | You are also required to Relevant guidelines are Discarded packaging
implement relevant guidelines | implemented for materials are stored in
for management plan for used/ | used/discarded packaging separate storage area
Discarded packaging materials | materials.
etc

5. | Effluent treatment plant units & | Effluent treatment plant units &
chemical storage tanks/ | chemical storage tanks/ Leakage in ETP/
Hazardous waste storage Hazardous waste storage sites | chemical storage area/
sites etc. should be monitored | etc. will be monitored to Hazardous waste is
to prevent overflow/leakage | prevent overflow/leakage to monitored regularly
to the surrounding environment | the surrounding environment

6. | You are required to monitor ain

quality & operate Air Pollution
Control equipment measure
efficiently in such a manner tha
any flue gas/process emissio
from your industrial
plants/facility should comply th
GPCB Norms .Further, you ar
required to ensure tha
accidental leakages, fugitiv

Periodic monitoring is done of
air quality & air pollution
control equipments and the
report is being submitted to
GPCB regularly. All accidental
leakages, fugitive emissions
etc. are taken periodically
under maintenance during
preventive maintenance.

Air quality is being
monitored and report
being submitted to
GPCB periodically

Page 1 of 2
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emissions etc. are prevented
through preventive maintenance

7. | You are required to | Required control measures are | Requisite control
control/avoid Odorous | taken to avoid odour from measures to avoid
substances that are emitted | odorous substances emitted odour is being
from industrial sources include | from industrial sources maintained.
both inorganic and organic | including both gases and
gases and particulate particulate.

8. |You are required to avoid | All the required steps are There is no flooding in
flooding in ETP unit's and area | already taken to avoid flooding | ETP in various units of
viz. Collection Tank; | in ETP unit's and area viz. ETP
Equalization Tank, clarifiers, | Collection Tank; Equalization
Aeration Tanks, treated waste | Tank, clarifiers, Aeration
water Holding Tanks and Open | Tanks, treated waste water
waste water conveyance | Holding Tanks and Open waste

| drainage. water conveyance drainage.

9. | You are also required to ensure | Good housekeeping practices Dedicated sweeping
good housekeeping practices to | are followed to avoid any machine and man
avoid any chemical chemical contamination of rain | power is deployed to
contamination of rain water water and to avoid any maintain good
and to avoid any uncertainties | uncertainties. housekeeping.

10 | You are also advice to review All the Act /Rules /Guide lines | All applicable rules and

all the safety measures in your
plant and follow all the Act
/Rules /Guide lines issued by
the various concerned
authorities under the guidance
of respective .Authorities like.
DISH, PESO, Fire etc so that
pollution caused by accident
could be avoided during this

adverse season of monsoon.

issued by the various
government authorities under
the guidance of respective like
DISH, PESO, and Fire are
already followed, so that
pollution caused by accident
could be avoided during this
adverse season of monsoon.

Acts are reviewed
periodically and adhere
to

As World Environment Day (5th June every year) also falls in the monsoon season,
which is symbolic celebrated to show our commitment to protect Environment &
conserve biodiversity.
Following point if duly covered voluntarily under Pre Monsoon planning will definitely help
in long term.

11.

in compliance report.

Development of the Green belt not
only soothes the eyesight but also
helps to protect the environment.
Pre Monsoon is an ideal time for the
planning for the plantation. It would
be pleasure to see if you will include
your “Green Belt Plan” along with
nos. of plants, species and location

Development of

guidelines and
meeting the
required %

green belt is as per

Being complied.
We have planted
more than 600
trees in the plant
area during World
Environment Day,
on 5% June, 2019
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HINDALCO
03.09.2019

HIL/BC/GPCB 19-20 CB ID. 15178
p ;

Shri A V Shah

Senior Environmental Engineer
Gujarat Pollution Contro| Board
Paryavaran Bhawan

Sector -10,
Gandhinagar 382 019

Gujarat

Subject: Direction under section 33-A, dated 31/08/2019

Reference: No: GPCB/BRCH-B/CCA-310 (18)/1D-15178/, dated 31/08/2019

Dear Sir,

With reference to above subject, we are submitting herewith the point wise reply, compliance
status and short and long term action plans to your esteemed office.

We are very much committed to abide by all the statutory rules and regulations under various
environmental laws. We hope our reply and action plans will suffice your requirement and humbly

request your estecmed office to revoke the direction.

Sir, we remain available for any clarification that you may require. Please do offer us an
opportunity for personal hearing to put forward the explanations/clarifications provided by us.

Thanking you,

Yours faithfully,

For Hindalco Industries Limited,
Dahej Unit

/ =

3[04 11

Dr. Sanjay Kumar
Head - Environment

dujarat Pollution Control Boare

Copy to : The Regional Officer, GPCB, Bh h Sector No. 10 A,
w Gandhinagar - 382 010.

-5 1

41209 J04U0) UOjRCd \erind

ALCO INDUSTRIES LIMITED

: BIRLACOPPER)
Jahej, Dist. Bharuch, ;
1-392 130, INDIA. Regd. Ahura Centre, 1st Floor, B-Wing, Website www.hindalco.com
0N +91 2641 256004-6 Mahakali Caves Road, Andheri (East), Mumbai 400093 | Email hindalcofﬂﬂf‘ltvf’b'”a'“’;‘238
912641 251002-3 Telephone +9122 64917000 / Fax : +91 22 6691 7001 Corporate Identity No. L27020MH1958PLCO1 p
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Form No.D7

APPLICATION FOR REVOCATION OF CLOSURE ORDER

(Required in both the cases of closure i.e. with immediate effect or with the effect of 15/30 days)

_Full name and address of the industrial unit: Hindalco Industries Ltd. Unit; Birla Copper, Dahej-392130

. GPCB ID N0.15178 CTE No. & Date: CCA No. & Date:

consent Order No.: AWH-62117, No. GPCB/BRCH/B-CCA-310(11) |D-15178/216033 Dated: 11-06-2014

Amendment to Consent No: AWH 62117,No. GPCB/BRCH/B—CCA-310 (12) ID-15178/227652 Dated: 07-10-2014

3. No. and date of the closure order for which the revocation is sought for:
No: GPCB/BRCH-B/CCA-310 (18)/ID-15178/, dated 31/08/2019
4. Date of disconnection of electric supply: After 15 days of closure order

5. Date of disconnection of water supply: -

6. Remedial measures taken to control the pollution:
The details of remedial measures taken against each of the points raised has been presented in the table on

the next page. In this table, we have presented the details of both, the immediate actions taken by us as well

as the details of various relevant action plans that we have been working on for longer term transformation on
water, emissions and waste management at the factory.

At the outset, we also would like to set out the key environmental factors prevailing at the time of sampling,
testing done at the factory.

1. Heavy Rains: From 4th August, fora week, there were heavy rains in the region and the neighbouring
village, Lakhigam, got flooded with very high level of water.

2. Rainwater evacuation through our factory: Local administration led by Ms Kshipra Agre IAS (Collector-
in-Charge, Bharuch & DDO) and GIDC officials, after visiting the villages and our plant, decided
following measures:

- Breaking the plant’s roadat two places for evacuating water from the village.
- Breaking the compound wall to make the passage for the water to flow though our premises.
- In addition to the above, more than 15 pumps were deployed to evacuate water from Lakhigam
village which is also flowing through our premises.
These above actions resulted in to flooding of our premises, making water management impractical and
rendering our monsoon preparedness plans ineffective.

We are working onengineering options to control and evacuate the rain water effectively and would also be

working with local administration to further strengthen this,
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7. Where remedial measures to mitj
stamp paper of Rs.100/- duly signe

gate pollution are likely to last more than 07 days, an unde *aking (on
Undertaking is attached asAnnexu

d and sealed by the Notary)
rel

8. Letter of Bank Guarantee, if required:
Letter of Bank Guarantee is attached asAnnexure 2

9. Status of CCA along with date of expiry:

CCA Compliance report is attached asAnnexure 3&Date of expiry is 02-03-2020
1 10. Upto which period the Water Cess is paid?

Water Cess has been Paid up to June-2017.

Receipt of July 2017 Water Cess payment is available as Annexure 4
11. Are sample analysis charges paid?

Receipt attached for analysis charges paid dated 13" August 2019 s attached asAnnexure 5.

12. If the unit is in critically dark zone area,
We currently do not use an

what is the source of water? If bore well is in use, can it be sealed
(GIDC).

Y bore well. Water is supplied to us by Gujarat Industrial Development Corporation

13. Closure order(s) issued to the unit by GPCB in last two years:
We did not receive any closure order in last 2 years.

14. Status of Monthly Report from industry (Form -D2):
Monthly Report for July 2019 submitted on 06-08-19 is attached asAnnexure 6.

15. Status of Annual Report from industry (Form -D5):
Annual Report in Form D5 is attached asAnnexure 7.

16. Env. Audit Report (if applicable) submitted?

Environmental Audit Report for year 2018-19 byCharusat Environmental Engineering Laboratory is attached
asAnnexure 8.

)
17. Status of Environment Statement [Form-V, E (P) Act]:

Environment Statement submitted for Year 2018-19 dated: 08th July-2019 is attached asAnnexure 9

For Hinda!::ofnda:stries S,
Unit : Biri; Copnar, Danegi,
K. M. Bigwt i pf@ccupier
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ANNEVEE A /)
ANNEXURE R8/19 (cty |

SHOW CAUSE NOTICE Paryavaran Bhavan, Sector 1A
. - Gandbinagar - 382010
PCBID : 1T g 3225700

Legal ID ;| 78

s Air, Water , H
ACT azardous Show Cause Notice DATE : 24/01/2020

WHE}:‘%:?'; the ?fﬁClal; :;f th«i GQujarat Pollution Control Board (hereinafler referred to as the Board, in short),
m‘dm“te . SP:‘; ’;"_‘ G“W “10/2019 in order 1o verify the statements made by you in your application for Consent to
%ﬂ er the |r., ater . Hazardons Act / to ascertain the Comphiances of Conditions specified in Consent
WHEREAS during the inspection it was observed that:-

Reason ;

(1) Stone pitching on the soil of the embankment is so far not careied out.

JR— [ e e

E] L] This indicates ‘h@} ¥ have failed (o fulfill the conditions mentioned in the Consent Order. Consequentiy , you have
._____me"_s‘"_‘i youssel! Lisble 10 be prosecuted under the provisions of the above mentioned Sections-Acts.

NOW THEREFORE 1 exenvise of the powers vested with this Board

Under Section 33(A) read with section 25126 of the Water(Prevention and Control of Pollution) Act. 1974

Under section 31 A) read with section 21 of the Air (Prevention and Control of Pollution) Act, 1981

Under Hazardous Waste (Management. Handling & Transboundary Movement) Rules 2008

notce 13 hereby senad on s ou, 1o show vause within 15 days front the date of receipt of this show eause soties in
view of the aon compliance obserned above and why legal action should net be initiated @ per the provision of the
Acts which may include rejection of vour application and suspension’ closure of your unit.

For and on behalf of
Gujarat Poltution Controf Board
oot
R
A.V.Shah, Uinit Head
NO ; SCN-552401 , 24{01/2020
Hindalco Industries Ltd,
2,10,11.43 GIDC, AT POST. DAHEJ-LAKHIGAM,
AL.VAGRA,
AHEJ, )

Dist : Bharuch, Tal ; Vagra, SIDC : Dahej
Phone : 02641662522

COPY TO --
The RO Head(P.C 8.), Bharuch

With a request 1o carryout menitoring and send the detailed LR, & A.R. for the sample collected to this office
tnmediately.

Printed On : 24/017/2020 1 - Throvgh XGN (NI

=

TRYE'COP
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j
SHOW CAUSE NOTICE Gujarat Pollution Contral Board
2 Paryavaran Bhavan, Sector-A0/A,
PCBID : [ 5T e
Legel ID : 7% '

ACT : Air , Water , Ha
zardous Show Cause Notice DATE ; 2440172020

WHEREAS, the Officiats of the Gujarat Pollution Coutrol Boa
conducted inspection on 19/09/2019 i order 1o verify the state

Operate under the Air » Water | Hazardous Act /
Order.

£d (hereinafier referred to as the Board, in short).

statements m_adc by you in your application for Consent to
to ascertain the Compliances of Conditions specified in Consent

WHEREAS during the inspection it was observed that:-
Reason ;.

() At the time of inspection heavy acidic fugitive emission in form of white cloud formation is observed from
Phosphoric acid plant(PAP). (2) It has been noticed that acidic fures being emitted shrough leakages in PAP

ﬂigegors and reactors (no. | & 3) and open manhole of one scrubber attached to PAP plant. (3) Severe eye imitation is
elt in nearby of PAP arca (4) acidic water being accumulated in storm water drain line of PAP plant area is observed
.(5) post closure SLF site cell number 2, 6 & 7 are observed damaged due to soil erosion during heavy rain

@ 1 | This indicates that you have failed 5o feifiil the coaditions mentioned in the Consent Order. Consequently , you have
i undcreg yo_gﬁt_:lf liable to be_ prosecuted under the provisions of the above memionoéﬂScc_tions_—_gcls. o

NOW THEREFORE. in ¢xercise of the powers vesied with this Board
Under Section 33(A) read with section 23 26 of (he Water{ Prevention and Control of Poflution) Act, 1974

Under section 31(A} read with section 21 of the Air {Prevention and Control of Pollution) Act, 1981

Under Hazardous Waste (Management, Handling & Transboundary Movement) Rules 2008

notice is hereby served on you, 10 show cause within |5 days from the date of receipt of this show cause notice in
view of the non compliance observed above and why legal action should not be initiated as per the provision of the
Acts which may include rejection of your application and suspension/ ctosure of your unit.

For and on behalf of
Gujarat Poliution Confrol Board

N

A A.V.Shah, Unit Head
NO : SCN-552400 , 24{01/2020
Hindalco industries Ltd,
2,10,11,43 GIDC, AT POST, DAREJ-LAKHIGAM,
TAL:VAGRA,
DAHEJ,
Dist : Bharuch, Tal ; Vagra, SIDC : Dahej
Phone : 02641662522

COPYTO .-
The RO Head{P.C.B.), Bharuch

With a request 1o carryant monitaimg and send the deteled LR & AR for the gample catleeted 1o this offiee
inmediately.

Printed On : 24/01/2020 1 - Through XGN ' (NI

.
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ADITY BIRLA

23 September, 2019
PCB ID 15178
To
The Regional Officer
Gujarat Poltution Control Board
C-1/119/3, GIDC Phase - 1I,
Narmada Nagar,
Dist. Bharuch - 392 015

Gujarat

Subject : Visit to Hindalco Industries Limited, Dahej on 19-09-2019
Reference : Visit Report dated 19 September 2019

Dear Sir,

This has reference to the visit of GPCB Officials to Hindalco Industries Limited, Dahej Unit on 19'"
September, 2019 and their observations.

We would like to submit our response as given below:
Observation No. 1

During the visit, from your Phosphoric Acid Plant reactor, digester and scrubbing
system’s manhole huge gquantity of acidic fumes forming white clouds was observed and
in the nearby areas irritation in the eyes was felt, regarding this details to be provided
and corrective steps to be taken.

Our Response

The Phosphoric Acid Plant (PAP) had developed choking in the scrubbing system and the plant was
stopped at around 3 pm. For carrying out dechoking, man hole was opened for inspection and
closed immediately after completing the inspection by maintenance team. The choking occurred
due to sudden failure of impeller fan. This has been replaced and system has been restored. Photo
of replacement is attached as Annexure 1.

Moreover, for long term solution, we are in the process of finding appropriate world class
technology for upgrading the scrubbing system in PAP - we are in dialogue with M/s Prayon,
Belgium the Original Equipment Manufacturer (OEM) and their Indian partner Thyssenkrupp. Once
technology is finalised we will be implementing the improvements.

Page 1 of 4
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Observation No. 2

In PAP areas’ storm water drain acidic wastewater accumulated was observed which
should be lifted and properly disposed and leakages to be controlled.

Our Response

As submitted earlier, the storm and process water drain renovation is under progress in PAP area.
These are yet to be connected to the overall plant drain network. The acidic water has been taken
into process and leakage has been arrested. We have stopped the drain construction work and will
be taken up post the monsoon. The photograph is enclosed as Annexure 2.

Observation No. 3

From your WIP area collection tank, water tanker No. G) 12 Y 7495 and GJ 03 AX 5096
transferring of bluish coloured acidic wastewater to PAP cooling tower was observed,
wastewater stream generation, transportation and cooling tower reuse details to be
submitted.

Our Response

Rain water which comes in contact with some copper containing “WIP" materials becomes bluish in
color due to copper. This water is collected in the collection tank near WIP area. The copper
content in this water is 16 ppm and is used as makeup water in PAP cooling tower which contains
around 15 ppm copper. The Phosphoric acid inherently as part of its process contains 100-250
ppm of copper. From a technical perspective, addition of this water results in no adverse impact in
PAP but helps in reducing fresh water consumption.

The water is getting transported in suitable tankers from the collection tank to the cooling tower.

To reduce the generation of such water, we have two action plans in place:

1) Covered Storage of WIP material- As an immediate measure, the material has been
covered with tarpaulin sheet. As a long term measure, a covered shed will be constructed
for storing these materials.

2) Sale of WIP material - We are looking to reduce the quantum of WIP stored onsite.
Towards this, we have identified overseas vendors who will take these materials for further
processing and recycling of metals. We are in the process to obtain NOC from MoEF&CC,
New Delhi.

Observation No. 4

In your premises closed SLF Cell No.2,6 and 7 stone pitching and washing of soil due to
rains have been observed, also the internal liners at many places is found torn,
corrective steps in this regard to be taken.

Our Response

Post the excessive rains in the month of August 2019, there has been partial damage to SLF 2,6
and 7. This has been identified by us and work towards repairing has been initiated. However, due

to continuing rains work progress has suffered. As an immediate corrective measure, the liner
repair work has been taken up on priority. Photo is attached as Annexure 3.

Page 2 of 4

1067



245 1068

Observation No. 5

SLF-8 which is currently in operation its leachate sump is submerged in water due to
rains, corrective steps in this regard to be taken.

Our Response:

Immediate corrective action has been taken, approach road has been constructed, increase of
leacahte sump height is in progress.

Sir, we have already taken different Enviromenment Improvement projects based on significant
aspects i.e. water conservation, waste water generation & recycling, better controlled emission and
mitigation of fugitive emission. We are very much commited to improve our environmental
performance. Some environment projects are already implemented such as TGS-3 and water
cooled hood in Smelter-1, some projects are in progress i.e. implenmetaion of Zero Liquid
Discharge and some environment improvement projects are in process.

We request to your esteemed office to kindly note that we will be installing and operating the below
mentioned environment improvement projects.

Sr. | stack attached to | Stack | Existing Proposed Remarks
No. height APCM Madification
75 5 stage New Proposed | In addition to latest Monsanto
DCDA Tail Gas /Dupont technology based
Main Stack system & Scrubber and plant, we are proposing
1 | Sulphuric Acid Mist associated additional Tail Gas scrubber
Plant-1 Eliminator effluent after 5th pass of catalytic
treatment. converter and Final Absorption
Tower
75 Two Stage Anode Furnace, Flash Smelting
Main Stack alkali heating gases, Tertiary Anode
2 | Secondary Gas scrubber furnace & Tertiary Scrap
Scrubber melting furnace gases will be

routed through new scrubber.

Copper Scrap
3 | melting furnace
(Cap 50 TPD)

Gases through Copper Scrap
melting furnace will be routed
through new scrubber.

Upgrading with
proposed 3 new

P S Converter Area 47 Technology alkali
scrubber

(Gases are to be Gases through P S Converter
4 | transferred to - ngtsirgas]taezd during emergency will be
H2S04 plant) only routed through new scrubber.

effluent
emergency vent treatment
75 Bag Filter ’ Instead of just Bag filter, we
are proposing new scrubber in
5 Main Stack Slag this stream after Bag filter.
cleaning Furnace Slag Cleaning Furnace gases

and Launder off gases will be
routed through new scrubber.

New proposed Instead of just Bag filter, we
45 Bag Filter additional are proposing new scrubber in
scrubber and this stream after Bag filter. The

Dore Furnace of
PMR plant

Page 3 of 4
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Sr. | Stack attached to | Stack | Existing Proposed Remarks
No. height APCM Modification
associated new stack after scrubber will
effluent have a height of 75 m.
treatment.
No maodification
in Main stack
line; however, | Additional Bag Filters in Coal
7 Captive Power 85 ESP dust reduction | Handling asea in screen house,
Plant (CPP-III) using bag filters | crusher house and transfer
being proposed | towers
in Coal Handling
Plant
Dust collection | We propose installation of Bag
8 fg:\igﬁ;r;tgwper _ suppDr[:esstsion and filtration Filters at all transfer points of
through Bag Copper concentrate conveyor
transfter towers system.

Filters.

system.

Sir, in case of any additional information / clarification, please do give us an opportunity to submit

the same.

Thanking you,

For Hindalco Industries Limited,

Dahej Unit
J

N

Dr. Sanjay Kumar
Head - Environment

CC: Shri. AV Shah
Gujarat Pollution Control Board,
Gandhinagar.

Page 4 of 4
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Annexure 1

Photo of PAP scrubber impeller fan replacement
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Annexure 2

PAP Drain Construction
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Annexure 3

Repair work in SLF




Narpfada Nagar,

st. Bharuch - 392 015

Gujarat

Subject:

Reference:

Dear Sir,

Achor 3

11.10.2019

PCB 1D:15178

Details desired during the visit on 09.10.2019.

This has reference to above mentioned subject, and observation given thereafter.

Our reply to the observation is furnished below.

Visit to Hindalco Industries Limited, Dahej on 09.10.2019.

Remedial Measures/Status Update

Timeline

Sr. | Observations mentioned in GPCB Visit
no. Qated 09/10/2019
1 In captive SLF site 3, 6 and 7 of your unit

a) For SLF-3 washed away soil from one

As per Annexure-1

due to rain washing away of soil,
damage to soil pitching had occurred.
For which details of corrective action
and time bound action plan for
revamping of washed off soil and stone
pitching to be submitted.

port of embankment has already
been refilled with fresh soil. Stone
pitching will be done as per the
timeline mentioned.

b) For SLF-6 necessary repair in
embankment will be done as per the
timeline mentioned.

¢) In SLF-7, washed away soil .in
embankment has already been filled
in at South-West corner. Balance of
repair has been going on and will be
done as per timeline mentioned.

We hope the above will suffice your query

Thanking you,

Yours faithfully,

For Hindalco Industries Limited,
Unit Birla copper Dahej

N

Dr. Sanjay Kumar
Head - Environment

/

SHer

GPCE,

A V. SHAH

P
el

M)

v
(7%
N

vy Mo, 10 A,

o

GANDH TNAGAR

arat Pollution Control Boarc



ADITYA BIRLA

HINDALCO

HIL/BC/Env./GPCB/BH-19-20

pCB 1D:15178

Date: 18.11.2019
Shri A. V. Shah = q
Sr. Environmental Engineer ’\@“\ \
Gujarat Pollution Control Board Gufarat Pokution Control Board
Paryavaran Bhavan, Sector-10-A Head Office
Gandhinagar- 382019 eactor No. 108,

Gandninagar-362010

Subject: Request for permanent revocation.

Reference: Direction under section 33 —A, water act-1974 dated 31/08/2019

Dear Sir,

This has reference to direction under section 33 -A, water act-1974 dated 31/08/2019 and

aforesaid subject. Through this letter, we would like to submit our compliance status against the
observations mentioned in the letter dated 31/08/2019 from your esteemed office and then

during subsequent visits by officials from Regional Office. Basis this, we request for the

permanent revocation of the closure notice.

We are proud to mention that, Hindalco has made its entry in the 2018 edition of the S&P Dow
Jones Sustainability Indices (DJSI). Its DISI score places Hindalco amung the world’s top 3

aluminium companies.

Our vision at Birla Copper Dahej is to establish best-in-class environment management practices

in copper manufacturing. In keeping with this vision, many proactive measures and projects are in

various stages of implementation.

Registered Office
Century Bhawan, Dr. Annie Besant Road, WORLI, MUMBAI - 400030 Telephone : + 91 22 66626666 Fax: +91 22 24227586

Corporation Identity Number : L27020MH1958PLC011238, E-Mail ID: hildalco@adityabirla.com

INDALCO INDUSTRIES LIMITED

INIT : BIRLA COPPER) Telephone: +91 26412 i www.hi
> il et ket pl 56004-6 Website .hindalco.com

jarat - 392 130 (India) Fax: +91 2641 251002-3
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detailed time based
We have taken up all your suggestions with due seriousness and developed

j ; ‘sioning. In keeping with
project plan right from conceptualization to implementation and commissioning

| ort term actions have
this plan, as updated earlier vide our letter dated 3 Sep, 2019 all the sh

i re 1. To make the
been completed. A list to this effect is attached herewith as Annexu

, ing long
| i ss of implementing lo
environment management even more robust, we are also in the proce

i iects are mentioned in
term projects and upgrading our system and processes. Details of these projects

ions as per time line.
Annexure 2. Sir, we assure you that we shall complete all the long term actions as p

i isi ici egional office
The present status of all observations made during the visit of officials from reg
ed office to
Bharuch are attached herewith as Annexure 3. We humbly request to your esteem
irection i . are ver
kindly grant us permanent revocation against direction issued dated 31.08.2019. We y

much committed to abide by the applicable Acts & Rules under Environmental laws.

Sir, we remain available for any clarification that you may require. Please do offer an opportunity

for personal hearing to put forward the explanations/clarifications provided by us.

Thanking you.
Yours faithfully,

For Hindalco Industries Limited,
Unit Birla copper Dahej

l&{fﬂ/
Dr. Sanjay Kumar
Head - Environment

CC : Regional Officer, GPCB, Bharuch

Registered Office
Century Bhawan, Dr. Annie Besant Road, WORLI, MUMBAI — 4

' _ 00030 Telephone : + 91 22 66626666 Fax: +91 22 24
Corporation Identity Number : L27020MH1958PLC01 1238, E-Mail ID: hildalco@adityabirla.éom S

HINDALCO INDUSTRIES LIMITED

(UNIT : BIRLA COPPER) Telephone:

PO: Dahej, Dist: Bharuch I T ST

Website ~ www.hindalco.com
Guijarat - 392 130 (India) Fax: +91 2641 251002-3




ANNEXURE R8/20  ~/2/%s3 44

- GUJARAT POLLUTION CONTROL B=ARD
PARYAVARAN BHAVAN

Sector-10-A, Gandhinagar 382 010

N NN’

=T T Phone : (079) 23222425

A\ | /4 (079) 23232152
GPCB Fax : (079) 23232156

Website : www.gpcb.gov.in

RP.A.D.
NOTICE OF DIRECTION UNDER SECTION 31-A OF THE AIR (PREVENTION AND
CONTROL OF POLLUTION) ACT-1981 (HERE IN AFTER REFERRED TO AS THE “AIR
ACT”) AS AMENDED FROM TIME TO TIME.

WHEREAS you M/s. Hindalco Industries Ltd. are having an industrial
plant at Plot No:2,10,11,43, At Post. Dahej-Lakhigam, Gidc Dahej, Tal: Vagra,
Dist: -Bharuch. '

AND WHEREAS you are having CCA No.AWH-62117 valid up to
02/03/2020 to manufacture various inorganic products (i.e. copper cathode,
DAP/NPK, phosphoric Acid, Sulphuric Acid, Gold, Silver, etc.)

AND WHEREAS during the inspection of your industrial plant on
21/01/2020 under Section -24 of the Air Act by the authorized officer of the
Board it has been noticed and required to attend following issues:

¢ During loading/unloading and transportation of phospho gypsum from
your unit to Bharuch Railway Yard dusting/fugitive emission were
observed.

e On the rail dock, phospho gypsum and grain are stored together so
phospho gypsum may be mixed with grains.

¢ Railway has not provided separate storage for phospho gypsum and other
goods

NOW THEREFORE Board proposes to issue directions under Section 31-A
of the Air Act-1981as under:

1. To prohibit you from the manufacturing of above said products and
upgrade APGM.

2. To close-the operation of your industrial plant on the above mentioned
site tilk.complying consented conditions.

3. To direct the concerned authority to stop supply of electricity and water
till that time.

4. Submit compliance report for above points.

\ (P.T.0.)

Clean Gujarat Green Gujarat
ISO-9001-2008 & ISO-14001 - 2004 Certified Organisation
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You are hereby directed to reply within 15 days from the date of service
of this notice failing which, it shall be presumed that you have nothing to say in
this matter and appropriate action will be initiated against you for the conduct of
the business of your industry, under the Air Act-1981for above non-compliance.

FOR AND ON BEHALF OF
GUJARAT POLLUTION CONTROL BOARD

Ny

>
7

(A.V.SHAH)
SENIOR ENVIRONMENT ENGINEER

NO: GPCB/BRCH-CCA-310/ID: 15178/ Date:___/02/2020

Issued to:

S. HINDALCO INDUSTRIES LTD.
PLOT NO: 2,10,11,43,
AT-PO: DAHE]-LAKHIGAM, TAL: VAGRA,
DIST: BHARUCH.

Copy To:

e Regional Officer,
Gujarat Pollution Control Board,
Regional Office,
Bharuch.... for monitoring & verification.

o Divisional Railway Manager,

69, Santosh Wadj Rd, <

Railway Colorg” Danteshwar,

Vadodara, ‘aﬁjarat 390004.......ccccoeee. A with respect to complaint
received Q’zgarding fugitive emission in Bharuch Railway Yard, you are
reque@ﬁ to take necessary action to prevent mixing of phospho gypsum and
grains which is stored within same premises and to stop fugitive
egﬁksion/dusting in Bharuch Railway Yard.



Date: 06% February,2020
HIL/BC/Env./GPCB/BH-20-21 PCB ID: 15178

To,

The Regional Officer

Gujarat Pollution Control Board
C-1/119/3, GIDC Phase - 1I,
Narmada Nagar,

Dist. Bharuch - 392 015 ( Guj.)

Subject: servati d 0Gth r 2

Dear Sir,

This has reference to your visit of our plant dated 06" February,2020 and observations
given thereafter. We would like to submit our reply as mentioned below:

Observation 1.

In your PAP plant acidic fumes are found from Reactor-3 and it seems that more dusting
during conveyance of the Rock phosphate. So take necessary improvement steps for that.

Our Response:

We are working on improving the entire phosphoric acid plant operation including scrubbing
system. A study will be conducted by M/s. Thysenkrupp, who is Indian partner to process
licensor M/s. Prayon, Belgium. This will take care of necessary system to control minor acidic fumes
noticed on the PAP Reactor-3. We will be taking necessary action based on the OEM recommendations.
For the dust control, we will install suitable dust abatement system.

Observation 2.

To construct wind breaking wall in Coal storage yard and make provision for storage of
coal as per the coal storage guidelines.

Our Response:

In line with the Coal Storage Guideline we are implementing wind screen along with green
belt surrounding the coal yard. This project is under execution and civil construction is going
on. This will be completed by July 2020. The photograph is attached as Annexure-1.

Observation 3.

To construct remaining drainage of phospho-gypsum yard & embankment wall on
immediate basis, and submit the action plan for that.

Our Response:

As observed the during visit today the drain surrounding the gypsum yard are empty and
dry. The embankment and drainage construction work is under progress and will be

completed by May 2020. ﬂ \Q/C'

1078
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Observation 4.

To take immediate necessary action for the broken stone pitching on SLF no. 6 & 7.

Our Response:

As submitted earlier the stone pitching work is in progress as per the plan it will be
completed latest by June 2020. The photograph is attached as Annexure-2.

For Hindalco Industries Limited
Nt ot

£
Krishanu Mahapatra

Authorized Signatory
to. Ma. AV Chan
Cr. Ehvlvmmvﬂw E"‘?’imbﬂ‘)’
QPC/E/ q%(lwb\ﬂ\f;’{Y‘
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Date: 06/02/2020

To,
The Gujarat Pollution Control Board,
Regional Office, Bharuch

Subject: GPCB Visited on 06/02/2020 and given the observation as follow.

Resected Sir,

1. In your PAP plant acidic fumes are found form Reactor-3 and it seems to found that more dusting
during conveyance of the Rock phosphate. So take necessary improvement steps for that.

2. To construct wind breaking wall in Coal storage yard and make provision for storage of coal as per
the coal storage guidelines.

3. To construct remaining drainage of phospho-gypsum yard & embankment wall on immediate
basis, And submit the action plan for that.

4. To take immediate necessary action for the broken stone pitching on SLFno. 6 & 7.

10
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ANNEXURE R8/21

inspection Report

Name of industry : Hindalco Industries Umited, py, ol GIDC, LakhIEo™ _

Date and Time of Inspection  : 18/03/2021 at 12:30 hus

Observations

»  This unit is Inspected on 18*,1" and 20" March 2021 with ref to the W“‘""”gf:g;mz
Sheikh, President, Brackish Water Research Centre, Olpay received throush
GPCH/prajasake/General-14{1)/585543 dated 10/03/203¢ via mail.

> During inspection, unit is found working. smelter plant 3,y iphuric acid PIaTt “an 3:
taken under monthly shut down on 18® March 21 angd restarted on :;9/03!:-"321'5""2f smelter
3and sulphuric acid plant 3 are taken under annual shyt gown, cleaning of furnaces sad shice
plant 3 is going on. phosphoric acid plant and Dl ammonjym phosphate plant are d:d o on
April 2020 for carrying out up gradation/modification wosk but, upgradation/m

work s yet riot started. Captive power plant 1 & 3 are obseryed in operation:

hode-Dec 20 to
Dec 20 to Feb
eb 21-34372
1,0.387 MY

> Production taken during Dec 20 to Feb 21 as per their record, 1) copper ¢t
Feb 21-18007 MT,31357 MT & 30659 MT respectively 2} syighuric acid during
21-69326 MT, 84881 MT & 89937 MT respectively 3) Oxygen during Dec 20t F
MT, 37099 MT & 37591 MT respectively 4) Gold during Dec 20 to Feb 21-0.595 M
& 0.577 MT respectively 5} Siiver during Dec 20 to Feb 214,109 MT,2.956 MT & 5.119 MT
respectively 6) CCR during Dec 20 to Feb 21-23327 MT, 23862 mMT & 18960 MT respectively 7)
Phasphoric acid during Dec 20 to Feb 21-nil 8) DAP/NPK during Dec 20-Feb 21-nil 9) Copper
wire {<4mm) during Dec 20 to Feb 21-1403 MT, 1572 Mt & 598 Mt respectively 10} electric
power during Dec 20 to Feb 21-49806 MWh,59483 MWh-& 56593 MWh. As per production
record submitted by unit, the production is observed within the consented quantity.

> Water consumed during Dec 20 to Feb 21 as per submitted record: 479796 KL 560565 KL &
575888K1 respectively.

» Ouring visit, continucus seepage of acidic greenish coloured wastewater is ohserved in

Sulphuric acid Plant 1{SAP 1) area. seeped wastewater is being accumulated in kutcha drain

! in about 15 meter® 0.5-meter area with 3 feet depth.one sample of wastewater is collected

| from the same. they have been instructed to lift seeped wastewater to ETP for the treatment

| and identify/trace out the source of seepage and rectify the same to prevent seepage and
percolation of acidic wastewater into underground strats.

Y/ P
R CO
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> Unit has two stage ETP : (1) First stage ETP consists of Raw effluent storage tanks (2 no's)
First stage precipitation Reaction tanks { 2nos) with lime siurry & FESO4 solution dosing
system, 1* stoge Primary clarifier, 2 stage precipitation reaction tanks{3 no’s) with lime
dosing system, 2™ stage Primary Clarifier, Intermediate tank, First stage treated w“"‘"“’;
holding tagoon, RVD#(for shuige dewatering) (2} second stage {Potishing) ETP consifstnk'
Polishing Neutralization cum Equalization tank, Pofishing ciarifjer, Clarified /W h“’;f:: ::nk.

PSF{ 3 w+ 1 standby), Filter w/w tank, Oual Medial Filter, s piltration unit, RO _
RO Plant{ 2nos. X 108 KL/hr each),permeate storage tank, R reject S107882 tank. First ;tase
Treated w/w from First stage treated wastewater holding {agoon is taken Into the secoﬁd.
stage ETP for further treatment. Final treated w/w (i.e. RO parmeate is revsed in plant w_hile
RO reject is discharged into deep sea through Discharge pipeling of the unit. During inspection,
all treatment sections are found in operation and back wagh of RO is going o™ Provided all
Existing ETP units are observed In operation,

During visit, RO rejected water is being discharged from fina) outlet of ETP into deep 53,
through pipeline.one sample of wastewater is collected from the final outlet of ETP.as per
their submitted record, total effluent generation during pec-20 to Feb 21 month 73970 KL,
77537 KL and 80993 KL respectively. RO permeate water from ETP recycled during Dec 2010
Feb 21 61825 KL, 65101 KL and 69525 KL respectively whereas RO rejected water discharged
during Dec20 to Feb 21 12161 KL,12436 K and 11468 k|, respectively.

Siudge deposition on tank internal walls is observed during visit. They have been instructed to
remove deposited sludge in ETP tanks to increase efficiency,

During inspection, heavy stack emission of SO2 gas and particutate matter is observed being
emitted through stack attached to centralized scrubbing system of smelter plant 3. provided
ESPs are found not working. only centralized alkali scrubber is observed in operation. stack
sampling is carried out for probable pollutants like SO2 arid PM during inspection. They have
been instructed to operate provided APCMs properly andigfficiently during regular operation
and start-up/shut down & cleaning operation period to avaid heavy stack emission. they have
alsc been Instructed to evaluate the efficiency and adequiey of all provided ESPs.

Heavy fugitive emission of SO2 gas is aiso observed through leakages at various location of
duct line of smelter plant 3, during visit. eye and nose irritation is felt due to heavy SO2 gas
emission in work zone area of smelter plant 3. They have been instructed to rectify all leakages

of duct line to avold fugitive gas emission,

Actual results of parameters like Particulate matter and SO2 are not reflected in OCEMS of
stacks attached to centralized scrubbing system of smeiter plant 3. other resuits of OCEMS
have not been fumished by person contacted during visit. they have been instructed to carry
out frequent and regular calibration of OCEMS provided in different stacks of industrial plants,

During inspection, stack sampling Is carried out from stack attached to smelter plant 1 and
SAP 1 through respective APCM. Provided alf APCM In Smeiter plant 1 and SAP 1 are observed
in operation,

During inspection, stack sampling is also carried out from stack attached to CPP 1 ¢fbe boiler

60 MW & CPP 3 cfbe boiler 35 MW for probable poflutants like SOE NOx and PM,

"TRUE COPY
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» Dusting is observed at various location of construction site area in factory premises. they have
been instructed to sprinkle water regularly during const .
C k i it
emission, Fuction activity to suppress the du

> During visit, all APCM attached to DAP and phosphorle scid plant are observed not in
operation as both plants are closed since April 2020.They haye been Instructed to submit time
bound action plant for modification/upgradation of DAP ang y3po4 plant.

» During visit, installation of wind breaking wall in coal storage/handiing area is going on. five
nos. bag fiiters for coal crusher plant are observeq newly instafled but still to be
commissioned. about 35,000 MT coal Is stored in coal handling area. water sprinkling system
in periphery of coal handing area Is not provided, they are using movable water
sprinkler/fogger machine to suppress the dusting. Distance petween the two heaps of coal is
not maintained as per coal handling guide lines. they haye peen instructed to implement coal
handiing guidelines properly in coal handling area. they haye also been instructed to submit

time bound action plan for the same.

> During inspection, Ambient air monitoring is carried out, in down wind direction (SW to NE),
at 16-hectare land area {behind the centralized scrubbing system of smelter plant 3).

> During visit, copper stag and Construction & Demolition waste {C & D waste) is observed being
dumped in open land area {16-hectare area} located north side of smelter plant 3. Ieachate
generated due to dumped copper slag is observed being accumulated in three small
wastewater ponding.one sample of leachate wastewater and copper slag ave collected from
the said location. they have been instructed to lift left over copper slag which was previously

dumped from sald area to dedicated storage area.

> During inspection, copper slag is cbserved being dumped in sbout 10-meter width area of
Reserved Forest, along the boundary wall of factory premises (outside the factory premises),
behind the 16-hectare land area. Leachate wastewater s observed being accumulated in
Reserved Forest area in the form of small wastewater ponding. {@ 2meter dia with 2 feet
depth) which are generated due to previously discharged wastewater and dumped copper
slag. Whitish spots due to salt precipitation/deposition is observed in huge area of Reserved
Forest. One wastewater sample and dumped copper siag sample are collected from the
Reserved Forest area. they have been instructed to fift previousiy dumped copper slag from
Reserved Forest area with permission from concerned authority i.e. Forest Department and
to ensure no topper slag should be dumped in Reserved Forest area. they have aiso been
instructed to ensure preventive and corrective actions to prevent any seepage/discharge of
wastewater or dumping of any solid waste in Reserved Forest area and CRZ area.

> During visit, Total 07 cells {cell no. 1 to 7} of captive solid waste land fill (SLF) site are found
closed by means of earth filling only. SLF no. 8 A is under aperation. Ceil no. 8 B is observed
under construction. ETP sludge, scrubber solid waste, spent catalyst generated from sulphuric
acid plant, spent resin generated from OM plant and contaminated fiiter cloth are disposed of
into SLF. Total 09 nos. water samples are collected from bore wells (test wells) of SLF site and

one leachate wastewater sample is collected from leachate collection pit of SLF celi 8 A, during
inspection.one dumped waste sludge sample is collected SLF cell no- 8 A.

- xRUE COP™




:: 8YPSum siudge presently as DAP and
Present stock m sludge is
3bout 1300000 MT in storage yard. Phasphogypsum shudge unt?o:mx‘:n industries
Le. Uhra tech, Acc cement, Ambuja Cement through sy Logistics by rattway and rosd
transportation during Dec20 to Feb 21 115178 MT, 197265 MT 8 213811 MT respectively.
Garland drain is constructed i the periphery of phosphor gYpsum storage yard.one collection
well is connected to this garfand drain, No wastewater discharge is observed from phosphor

8YPsum storage yard.

> Copper slag disposed during Dec 20 to Feb 21 as per submitted record 32202 MT,46973 MT &
38852 MT respectively. Present stock of copper slag in copper slag storage yard is sbout
1446458 MT, They have sent copper slag 10 Ashoks Bulideop for Vadodara- Mumbai Express
highway construction during previous calendar year, Presentiy, copper stag is sentto Ultratech
Cement, india Cement, Gujarat Siddhi Cement and Sauragp, Cement.

> Fly ash is sent to cement industry Ultratech Cement and kaniheria Bricks through butker. Fly
ash sent during Dec 20 to Feb 214728 MT,10867 MT & 9451 MT respectively. present fly ash
stock is 1107 MT.

> During visit, it is observed that copper slag was utitized in constructed road near GMB Port
area. one ruad is observed being constructed in creek area, person contacted informed that
this road was previously constructed by Sterfing group for Jetty project. They have been
instructed to furnish the details sbout utilization of copper $I3§ in road msgructioa in 03"‘9’
GMB Port area and also give clarification about the road constructed in creek area.

» They have been instructed to develop green beht and plantation area in periphery of factory
premises to contro} dust emission.

Crux for CTE amendment for proposed tertiary water recycling unit{TWRU

» They have proposed to treat 700 KLD RO rejected water to TWRU unit. Discharge quantity of
RO rejected water will be only 300 KLO after commissioning of TWRU. about 200 KLD
wastewater of existing ETP will be remaining with sludge. about 1600 KLD RO permeate water
of existing ETP will be recycled in piant after commissioning of TWRU. For that, they have
already installed Tertiary water recycling unit(TWRU) consist of a) Equalization tank b) High
rate solid contact clarifier{HRSCC} ¢} submerge UF d} SWRO e) De-aerator f) Crystallizer g)
centrifuge. Newly installed TWRU is still to be commissioned.

Date: 20/03/2021

R.P.Buha AH.Vasava R.R.Gackwad N.D.Pate! F.M,Modi
S5A AEE AEE AEE RO
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Translation of IR date: 18/03/2021

Gujarat Pollution Control Board

(Inspection Report)- Air, Water, Hazardous
(Under section 23 of The Water Act 1974, Under section 24 of The Air Act 198] and Under section 10 of EP Act 1986)

Compliance observed in this Inspections.

Instructions in Previous Visits and reply Insp Det Instruction Status

will not go into your site.

There is moisture observed more than the 396555(18/02/2021) | Partial Compliance
criteria in the waste disposed by you. Provide
the clarification that, whether the test js being
done or not before the waste disposal. And
shall be taken care of as the moisture waste




A cden cn,«)‘! e %ﬁe‘z t [:!1979 0

ADITYA BIRLA 473 Bhoed..

HINDALCO 31.03.2021

PCB ID 15178

T
\/{:e Regional Officer,

The Gujarat Pollution Control Board
Bharuch

Sub: Reply to the observations by the GPCB team from 18™ to 20t of March, 2021
Ref: GPCB Notice dated 18-20/03/2021 with observations

Respected Sir,

As you are kindly aware, we are the major producer of Copper in India. Out of total
Indian refined copper market of 750 KT (FY'20 data), we produce about 322 KT which is
about 43% of requirement in the country today. We are committed to play a pivotal role
in fulfilling the country’s vision of being “"Atmanirbhar”.

The custom smelter in our complex at Dahej (Gujarat) houses copper smeiters,
refineries, rod plants, by-product, captive power plant, a captive jetty and other utilities.
The complex also includes metals recovery plant which produces precious metals which
help in import substitution.

Copper is critical part of various industries like automobile, consumer durables, electrical
equipment’s, railways and wire and cable industries besides copper finds use in the
manufacture of continuous copper rods for wire, cable and transformer industries,
copper tubes for consumer durable goods and other applications in the form of alloys
and sheets.

We are happy to inform you that we were ranked as the sector leader globally for its
sustainability performance in the 2020 edition of the S&P Dow Jones Sustainability
Indices (DJSI) Corporate Sustainability Assessment (CSA) rankings. This award has been
achieved by Hindalco in stiff competition with other metal companies worldwide and
demonstrates Hindalco’s commitment towards sustainable production practices and
environment friendly manufacturing.

In line with our policies, our vision is to establish best-in-class environment management
practices in copper manufacturing. We have already taken up various Environment
Improvement projects in the areas of air, water and waste management by adopting the
3Rs approach i.e. Reduce, Reuse and Recycle.

The imprbvement projects are guided by renowned and competent technology experts
and Original Equipment Manufacturers. such as Dupont, MECON, Maxflow, Thermax,
SUEZ, Outotec, Recco Filters, etc and will help in achieving our vision for manufacturing
excellence.

; Yo Do Boada
HINDALCO INDUSTRIES LIMITED A
{(UNIT : BIRLA COPPERI
P.0.: Dahej, Dist. Bharuch, 1
Gujarat-392 130, INDIA. Regd. Ahura Centre. 1st Floor, B-Wing, Website www.hindalco.com
Telephone +912641256004-6 Mahakali Caves Road, Andheri [East), Mumbai 400 093 Email hindalcof@adityabirta.com

Fax +912641251002-3 Tetephone +9122 66917000/ Fax:+91226691 7001 | Corporate Identity No. L27020MH1958PLC011238
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In the last couple of years, we have taken constructive steps across Air, Water and
Waste Management:

Air i rov nt Projects:

1. Tail Gas Scrubber- We have commissioned Tail gas scrubber at our SAP3 (Sulphuric
Acid Plant) in the year 2019, with world class technology from Dupont, USA with a total
investment of around INR 34 crores. This is a high efficiency caustic based three stage
scrubber system with a reverse jet technology. This scrubber is instrumental in providing
sustainable solution to maintain SO2 level at or better than prescribed standards.

2. Bag Filters Revamping in CPP- In the year 2020, we have installed 4 Nos bag
filters across the coal transfer towers with an investment to the tune of INR 7 crores to
extract dust during coal transfer and the dust will be auto transferred back into coal
feeding system. This will control the fugitive emissions due to coal handling and
transportation from screening, crushing and up to coal feeding.

3. Wind Fencing around Coal Storage Yard:

In line with the Coal Handling Guidelines, we are implementing Wind Fencing around the
coal Yard. Out of 1100m, around 700m the structure erection is already completed and
remaining 400m erection is ongoing. This wind fencing project includes the garland drain
and pits that will help us prevent fugitive dust emission and Ambient Air Pollution in the
surrounding Coal Yard.
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4. Belt conveyor systems replacement:

We are installing new conveyor systems with covered galleries to prevent spillages.
About 30% of coal conveyor length is already under construction.

5. Upgradation of Conveyor Scrapper systems

We are upgrading more than 20 Nos of scrapping systems of conveyors with latest
technologies to prevent dust generation from the return beit.

6. Close loop handling of solids

For al the dust generation handling points, we have implemented dust collection trolleys
that collects with tractor to collect dust from chute directly instead of manual handling
and transfer back into the process in close loop system.



3

7. Dust Free Lime Dosing- We have already installed a pneumatic system for lime
handling instead of lime bags at our ETP Plant, thereby greatly mitigating fugitive
emission and reduction of dusty spillages. This has eliminated the manual lime handling
practice and helped in the control of fugitive emission and reduction of dust spillages.

8. Major focus on Housekeeping

In addition to above measures in last couple of years, we have made concerted efforts to
implement Ss in letter and spirit. Sort and Set in Order are our prime focus areas. In
terms of Good Housekeeping, in addition to manual cleaning activities, we are
implementing pneumatic dust collection systems in plant operation areas. In road
cleaning, we have implemented two Jumbo sized Vacuum Road Sweeping Machines for
continuous sweeping and dust collection.

9. Technological Upgradation of Gas Scrubbers
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We are working on upgradation of off-gas scrubbers in Smelter- 1 and Precious Metal
Recovery plants. Basic Engineering study for treatment philosophy and downstream is
completed with support of M/s MECON. Further, we are engaging US based copper
technology expert for off-gas reduction at source, gas convey to primary handling
system and bleed treatment process. The study is likely to be completed in about six
months. Implementation basis the recommendation will be commenced immediately
thereafter.

10. Revamping of Smelter 1 Gas Collection system- Water cooled hood has been
implemented in three converters of Smelter 1 for efficient collection and further
neutralization of off-gas generated during the charging process.

1 Im ment and R Ii

1. Secondary Water treatment - We have installed Brackish Water RO for recycling of
treated effluent from ETP which is enabling recycling of about 1600 KL/Day water.

2, Tertiary Water treatment - Further, to recycle Brackish water RO reject in the
process we have completed the construction and erection of a Tertiary Water Recycling
Unit (TWRU) with an investment of about of INR 60 crores. The commissioning and the
start-up of the TWRU is under progress.

3. Advanced Technology for Sewage Treatment: We have also implemented a
subrherged Ultrafiltration based membrane bio-reactor Sewage Treatment Plant for
treatment and recycling of sewage.

1094



4. Revamping of Drains — process and storm

The unit has undertaken multiple projects for revamping of storm and process water
drains inside and on the peripheral premises. More than 13km length of drains are
revamped already and additional 5km is under progress which is likely to be completed
by March, 2022.

1. Phosphogypsum yard upgradation and monsoon covering:

We have covered the entire gypsum yard (400X800m) with HDPE Liner in 2020 monsoon
to avoid generation of leachate and to directly transfer the rainwater in storm drain. This
has effectively arrested any possibility of potential contamination and as a best practice,
we intend to continue this process in every monsoon herein. ’

2. Value recovery from wastes
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As a part of manufacturing activities various kinds of wastes are generated. We have
been making consistent efforts to apply the waste management hierarchy to ali our
waste. It is meant to reduce the quantity of waste produced through our operations, by
following techniques to reuse and recycle generated waste in an environmentally friendly
manner.

Apart from Copper Slag, Solid Wastes generated from our Smelters, Refinery and
Precious Metal Recovery plants have valuable metals. We have been recycling these
through smelters to recover such metals internally through various stages of smeiting
process. We have also got permission from Ministry of Environment, Forest, and
Climate Change (MOEF&CC) for exporting Dore Slag, C- Slag, Dust & Lumpy and
Liberator Cake materials to overseas authorised recyclers.

In addition to the above initiatives focused on environmental performance, we are
undertaking major overhauling and revamps of two major production facilities.

1. Smelter 3 is under shutdown from 18t of March, 2021 for a period of roughly two
months. During this period, we will be replacing and revamping major equipment
at an overall cost of around INR 200 crores supported by major vendors such as
GE, Tata, Siemens, Dupont, Howden and L&T.

2. The Fertilizer plant consisting of Phosphoric Acid Plant and Di-ammonium
Phosphate plant (DAP) has been shut from 27™ April, 2020. M/s. ThysenKrupp,
M/s Prayon (Belgium), M/s Incro (Spain) have been engaged to study the plant
and recommend equipment and process upgradation to ensure sustainable plant
operations. The finalization of the technical study and subsequent way-forward
will take another 6 months.

Further to your visit dated 18.03.2021 and your subsequent observation notice, we
would like to submit that we have taken up all your suggestions with due seriousness
and developed a detailed project plan right from conceptualization to implementation
and commissioning. Pointwise response to the observation notice is as under:

Observation 1: Continuous seepage of acidic greenish colored wastewater is
observed in SAP-1 area. Seeped wastewater is being accumulated in kachcha
drain in about 15 m * 0.5 m area with 3 feet depth. To lift seeped and
wastewater to ETP and identify the source of seepage and rectify the same to
prove seepage and percolation of acidic wastewater into underground storage.

Reply: The observation is at sulphuric acid plant (gas processing and absorption area).
The seepage noticed at the time of inspection was at the acid handling area,
containment wall and floor joints. We would like to submit for your consideration that as
a part of the planned maintenance, the repair activities were started couple of weeks
back and is in progress. The source of acid has been identified to be on account of
pipeline leakage in the contained acid handling area. The seepage was minor in nature
and was accumulated in a single small puddle in that section and was pumped to ETP.
During inspection itself the seepage was arrested.

We would submit for your consideration that the containment area is almost 30 mtr x 30
mtr. The inspection and deliberation on repair methodology demand exposing the floor
and dyke joints. In order to do that, we had to break the outside area floor and expose
0.5 mtr area of floor in a section of 15 mtr at one side of the containment wall. The
channel of 1 to 2 ft depth is not the drainage, rather it is the excavated area to expose
the floor HDPE liner and containment wall joints. Temporary repairs have been done in
two places and the one noticed during inspection was in the process of being attended
to.
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Further, we would submit for your consideration that this activity is part of the various
planned upliftment and routine maintenance activities. We have already decided to
completely reconstruct the entire area from bottom soil with an upgraded design and
work in that direction has already started. The construction procedure involves taking
out contaminated soil to stabilize and re-develop the entire area. In order to start the
construction from virgin soil with a monolithic construction, HDPE liner and acid resistant
tiles etc. This work is likely to be completed between three to nine months.

Observation 2: To remove deposited sludge in ETP tanks to increase efficiency
of ETP.

Reply: In ETP 1, we have 5 Reaction Tanks with 4 in operation and 1 in maintenance.
The Lime scale observed in Reaction Tank #3 during the visit is of regular size for any
lime-based Reaction Tanks. We have not observed any drop in efficiency in pH
Neutralization. There is cycle of 6 moths with Reactions Tanks are taken-up
subsequently for cleaning. Currently Reaction Tank #1 is under maintenance and #3 will
be taken-up after this.

Observation 3: ESPs attached to smelter plant 3 area observed not in operation
during shutdown and cleaning period of smelter plant 3 furnace. Heavy dust &
S02 gas emission is observed being emitted through process vent of common
scrubber of smelter plant 3. To operate provided APCMs properly and efficiently
during regular operation and startup/shutdown & cleaning operation period to
avoiding heavy stack emission.

Reply:

During plant running conditions, when the Smelter feed is on, the off gas from furnaces
are passed through Waste Heat Recovery Boiler and ESP. After dust removal in ESP, SO2
rich gas are taken into SAP for gas cleaning, drying and catalytic conversion of SO2 to
s03, followed by absorption in water to produce Sulphuric Acid (Dupont Technology).
Post recovery of SO2 from the gases, the residual gas passes through the Tail Gas
Scrubber (DuPont Dyna wave technology).

As mentioned earlier, Smelter 3 was under shutdown for conducting major revamp
activities for a period of 57 days. During the visit, the shutdown was underway with feed
having been stopped at 3:50 AM on 18.03.2021. Post the stoppage of feed, the liquid
metal in the furnaces must be drained out and furnace to be subsequently cooled for
man entry to undertake the overhauling jobs. For draining the molten metal, the burners
have to be kept on which results into generation of residual flue gases. The volume of
this residual gas is low and therefore the residual gas cannot entirely heat up the off-gas
circuit above dew point. Due to this, the downstream off-gas circuit equipment (ESP and
ducts) remains at a lower temperature than its dew point leading to acid condensation
and associated equipment corrosion. During such condition if ESP is kept ON, it will
create sparks, trip frequently and lead to short-circuit in emitting electrodes.

The recommendation from OEM (Alstom, now GE) is to stop electrical circuit of ESP when
off-gas temperature drops below 230 Deg C. The SOP from OEM is attached herewith as
Annexure-01.

)

The residual gas during shutdown cannot be taken to SAP because of iower SO2
concentration which will lead to fouling and fast deterioration of catalyst. Also, it will lead
to problem of running the Wet ESP and lead to corrosions in the system and create more
operational and environmental issues. Therefore, the residue gas Wwas diverted to
common scrubber as per the standard practice.
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Taking into consideration the above two points, during shutdown the ESP electrical
system is switched off as well as the off gases are not taken into the SAP and diverted to
common scrubber,

The diversion duct to common scrubber is unutilised during normal operations and has a
dead zone inside the duct before the diverting valve/damper. The dead zone may have
had some dust deposits which travelled to the common scrubber when the residual gases
were diverted from the main circuit to common scrubber. This dust carryover has
impacted the common scrubber liquid circulation, thereby reducing the efficiency of
scrubbing. The common scrubber and slurry dewatering system are not designed for
such dust loads as dust accumulation in the duct and subsequent carry over was not
envisaged.

The root cause of dust deposition at the dead zone of diversion duct is due to dust
carryover from ESP over a period, whenever there is a drop in temperature of gas.
In this annual shutdown, we have a thorough revival plan for ESPs. The replacement of
both the ESPs are planned with technological upgradation as below.

a) change in MOC from MS to more corrosion resistant stainless steel,

b) conversion to high frequency transformers,

c) upgrade design based on computational fluid dynamic study for better off-gas
distribution,

d) improvement in rapping system

e) upgraded design with heaters in the hoppers for better temperature retention.

In addition to the above, we are taking steps to provide RAV (Rotary Air lock Valve) for
periodic draining of dusts from ducts. This process is likely to be completed by end of
May, 2021

Observation 4: During visit, heavy fugitive emission is observed from various
location of duct line of smelter plant 3 due to leakage in duct line. To rectify all
leakage to avoid fugitive emission.

Reply: We have smelting furnaces in Smelter3 connected with sulphuric acid plant
(SAP3) in the off-gas circuit with large diameter of ducts ranging from 1 to 2.4 meters.
During normal operation the off gas goes to SAP for Sulphuric Acid Production.

The entire system including ducts from the smelter to Sulphuric Acid Plant is kept in
negative pressure to ensure movement of off-gas from smelter to SAP and then to the
stack via Tail Gas Scrubber. This ensures that there is no fugitive emission from the
system during normal operation.

During the visit, the plant was under shutdown and the system was not under desired
negative pressure. Due to thermal shocks during operations and consequent contraction
and expansion of the ducting minor cracks occur in the bellows and expansion joints. As
the system was not under negative pressure, some amount of residual gas escapes
during the duration of shutdown activities. As part of the overall 57 days’ shutdown, 200
metre length ducts and bellows is planned to be replaced and which we believe will
address this situation from recurring.

During the visit, ongoing duct fabrication work was shown, and photographs of
fabrication, prefabricated ducts and installation work is furnished below.



Observation 5: Actual Results of parameters like PM & SO2 are not reflected in
OCEMS of stack of smelter 3 plant. Hence, frequent calibration of OCEMS
provided in different stack should be done.

Reply: Calibration of OCEMS is done every quarter as per the CPCB guidelines. However,
we have called engineers from vendor organizations to check for any erratic resulits and
re-calibrate the OCEMS sensors accordingly. This will be further validated after the
Smelter 3 start-up.

Observation 6: Evaluate the efficiency and adequacy of all provided ESPs.

Reply: We have started evaluation of the efficiency of all ESPs in power plant internally
and invited competent vendors for conducting technical evaluation. We will complete the
study by 6 months and initiate necessary improvements as required.

Observation 7: DAP & H3PO0O4 plant are closed since April’2020 for carrying out
modification work. Submit time bound action plan for modification/upgradation
of DAP and H3PO4 plant.

Reply: H3PO4 and DAP plants have been taken for maintenance/modernization
shutdown since 27th April 2020. M/s. ThysenKrupp, M/s. Prayon (Belgium), M/s. Incro
(Spain) have been engaged to study the plant and recommend equipment and process
upgradation to ensure sustainable plant operations. It will take another 6 months for
finalizing the technical study and deciding on way forward. Further details as may be
required will provided as required.

Observation 8: To implement coal handling guidelines properly for coal storage
yard. Also submit time bound action plan for the same.

Reply: In-conformance with coal handling guidelines, we are executing following
activities:

Activity Status - Timeline
InstaMation of Wind Screen North and west sides completed, | June 2021
South and East erection work in

progress
5 numbers of Bag filters at | 3 Nos - erection completed. 3 Nos: June 2021
Conveyor transfer towers | 2 Nos — erection in progress 2 Nos: Dec 2021
Dust suppression using | Completed Completed in Dec
mobile mist canon 2020
Upgradation of Drain and | Ongoing Mar 2022

Road

10
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Observation 9: Regular water sprinkling should be carried out in construction
area to prevent dusting.

Reply: Dust observed during the visit was observed in Smelter 3 shutdown related
fabrication area, the day of the visit was first day of annual shutdown of smelter 3.
Mobile sprinkling system mobilization got delayed by a day but was implemented on the
same day as the visit. Photograph of tanker Water Sprinkling is as below.

Observation 10: Copper slag and C & D waste is observed being dumped in open
land area (16-hectare area) located north side of smelter plant 3. To lift left
over copper slag which was previously dumped from said area to dedicated
storage area.

Reply: The traces of leftover quantity are currently being cleaned up and surface
compaction and dressing is under progress from the west end as observed during the
visit at said location. More than 50% of the area has already been completed and
remaining work is ongoing.

Construction and Demolition waste is kept for ongoing filling and levelling of the land and
for road and other infrastructure construction will be completed by October, 2021.

Observation 11: Copper slag is observed being dumped in about 10-meter width
area of reserved forest, along the boundary wall of factory premises behind the
16 hector land area. Leachate wastewater is observed being accumulated in
reserved forest area in the form of small wastewater pondings (@2meter
diameter with 2 feet depth) generated due to previously discharged
wastewater and dumped copper slag. Whitish spot due to salt precipitation is
observed in large area of reserved forest.

To lift previously dumped copper slag from reserved forest area and also
ensure no copper slag should be dumped in reserved forest area.

¥
Reply:

We would like to mention that there is no water discharge from our plant to Forest area.
Our water management is through closed network of pipelines and dedicated drains with
necessary treatment & recycling facilities.

In our continued commitment to ensure not only compliance to regulatory requirements
as also being conscious of taking proactive steps towards conservation of environment
11
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we are in the discussion with the forest department and shail initiate immediate steps to
carry out such activity as may be permitted/required. We wish to assure that since the
reinforcement of our premises as stated above no copper slag has escaped our premises
inadvertently or otherwise.

Observation 12: To ensure preventive and corrective actions to prevent any
seepage/discharge of wastewater or dumping of any solid waste in reserved
forest area and CRZ area.

Reply: We have complete pipeline and drainage network for wastewater handling,
treatment and recycling. We do not dispose any wastewater in open land.

Boundary wall on the northern side of Birla Copper was constructed a few years back.
After this, there is no possibility of material crossing into forest area from Birla Copper
premises.

Observation 13: To furnish the details about utilization of copper slag in road
construction in Dahej GMB port area and also give clarification about the same.

Reply: We understand that during 2009-11, M/s Sterling Port Limited has procured
Copper Slag from Birla Copper. On 20.03.2021 a joint visit was done by us along with
GPCB officials to GMB port which is 12 km away from our plant. We further understand
that discussions were held with local people and that the road was constructed by M/s
Sterling Port Limited. We have observed that the said road is constructed by utilizing
Copper Slag blended with Fly Ash which is in-line with the approvals and industry best
practice.

Observation 14: Green Belt and plantation area should be developed in periphery of
factory premises to control dust emissions.

Reply: Currently, we have about 33% of area covered under Green Belt. Further to
this, as mentioned above, we plan to develop significant area of 16 Ha into green belt.
The area development is under progress and plantation will start in few months.

We are very much committed to abide by all the statutory rules and regulations under
various environmental laws.

We remain available for any clarification that you may require, please do offer us an
opportunity for personal hearing to put forward the explanations/clarifications provided
by us. '

For Hindalco Indystries Limited

rishand Mahapatra

Head - Quality and Environment

Copy to:
A
Unit Head - Bharuch
CB-Gandhinagar

12
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GPCB stack analysis report
1 Stack attached to  Parameters

GPCB visit date 18-03-2021 to 20-03-2021

Stack No. Stack attached to Parameter Actual gsz;lt from Permissible limit

Centralized

1 Scrubbing System PM 390.40mg/Nm3 150 mg/Nm3
Smelter-11I S02 299.4 mg/ Nm3 40 mg/ Nm3
Main Stack Acid Mist 195 mg/Nm3 25 mg/Nm3

2 ?ulphurlc Acid Plant- 502 0.68 Kg/T 2.0 Kg per Ton of 100

% conc. Sulphuric Acid

Main stack

3 Secondary Gas $02 87 Nm? 40 Nm?
Scrubber of Smelter- mg/Nm mg/Nm
I
Captive Power Plant PM 131.05 150 mg/Nm*

4 (CPP-I) CFBC Boiler 502 97.96 600 mg/Nm®
35 MW NOx BDL 600 mg/Nm’
Captive Power Plant PM 89.35 50 mg/Nm3

5 (CPP-1II) CFBC 502 40.69 600 mg/Nm’
Boiler 60 MW NOx BDL 300 mg/Nm’




Waste water

analysis results declared by GPCB for the visit dated 18 to 20th March

Parameters ETP-RO reject | 16 ha land pond | SAP-1 internal drain | Lechate collection from SLF-8
Temperature 30 30 30 30
pH 8.27 8.42 1.1 7.81
Colour 2.5 50 70 30
Total Dissolved Solids (TDS) 5044 25682 48124 8746
Suspended solids 4 198 656 24
Ammonical Nitrogen BDL BDL 29.68 31.36
Chloride not given 8790 18630 not given
Chemical Oxygen Demand 270 94 651 27
Phenolic compounds BDL BDL BDL BDL
Copper Inprocess Inprocess inprocess Inprocess
Lead Inprocess Inprocess Inprocess Inprocess
Arsenic Inprocess Inprocess Inprocess Inprocess
Mercury Inprocess Inprocess Inprocess Inprocess
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Hand pump analysis results declared by GPCB for the visit dated 18 to 20th March

Parameters HP-01 HP-02 HP-03 HP-04 HP-05 HP-06 HP-07 HP-08 HP-09
Temperature 30 30 30 30 30 30 30 30 30

pH 8.31 7.87 7.7 7.37 8.18 7.52 7.28 6.14

Colour 10 2.5 2.5 25 25 10 15 40 7.63
Total Dissolved Solids (TDS) 15166 34502 56604 54174 7952 20926 65200 45830 50526
Suspended solids 36 46 38 44 16 48 52 84 88
Ammonical Nitrogen BDL BDL BDL BDL BDL BDL BOL 1.68 BDL
Chemical Oxygen Demand 31 | 26 | e | e | 22 23 | ‘e | merarnce | meroence
Phenolic compounds BDL BDL BDL BDL BDL BDL BDL BDL BDL
Copper Inprocess | Inprocess | Inprocess | Inprocess | Inprocess Inprocess | Inprocess | Inprocess | inprocess
Lead Inprocess | Inprocess | Inprocess | inprocess | Inprocess Inprocess | Inprocess | Inprocess [ Inprocess
Arsenic Inprocess | Inprocess | Inprocess | Inprocess | Inprocess Inprocess | Inprocess | Inprocess | Inprocess
Mercury Inprocess | Inprocess | Inprocess | Inprocess | Inprocess inprocess | Inprocess | Inprocess | Inprocess
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Analysis report by GPCB during vist Dt. 18 to 20 March-21

Ambient Air quality monitoring at 16 ha land b/h SM-3

Parameters | GPCB Norms UuoMm Results obtained
SOx 80 microgram/m3 2.5
Mercury Not given PPB in process
NOx 80 microgram/m3 15.8
RSPM 60 microgram/m3 276
Arsenic Not given microgram/m3 In process
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Soil and solid waste analysis results declared by GPCB for the visit dated 18 to 20th March

Top surface soil
collected from

Soil sample
collected from

Soil sample collected
near ponding at

Copper slag sample
collected from

Copper slag sample
collected from 16ha

Copper slag sample
collected from near

Hazardous waste sfudge
sample collected from SLF

Sr No. Parameters Reserved forest Reserved forest | Reserved forest area | Reserved forest area area GMB8 port area site no.8A
1 pH not given 7.42 7.42 7.11 7.20 6.87 7.04
2 Chemical Oxygen Demand 6.90 0.73 0.73 0.06 3.13 0.06 0.38
3 Phenolic compounds BDL not given not given not given BDL BDL not given
4 Copper Inprocess Inprocess Inprocess Inprocess Inprocess Inprocess Inprocess
5 Lead Inprocess Inprocess Inprocess Inprocess Inprocess Inprocess Inprocess
6 Zinc Inprocess Inprocess Inprocess Inprocess not given not given Inprocess
7 Asbestos Inprocess Inprocess Inprocess Inprocess not given not given not given
8 Totak Organic Carbon Inprocess Inprocess Inprocess Inprocess Inprocess Inprocess Inprocess
9 Mercury Inprocess Inprocess Inprocess Inprocess Inprocess Inprocess Inprocess
10 Arsenic not given not given not given Inprocess Inprocess Inprocess Inprocess
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TRANSLATION COPY

284-A

GUJARAT POLLUTION CONTROL BOARD
C-1/119/3, GIDC, Phase-2, Narmadanagar, Bharuch-392
015, Phone: (02642) 246333
Email: ro-gpcb-bhar@gujarat.gov.in

Website: www.gpcb.gujarat.gov.in

Notice for entry for inspection purpose

ID-15178
Date: 20/05/2021
I the undersigned have the authority to enter and
inspect your ©premise for the below mentioned
purpose, with assistance if required, under section
23 of the Water Act 1974, section 24 of the Air Act
1981 and section 10 of the Environment (Protection)-
1875 act.
1. For the acts directed to be undertaken by the
state board/Central government.
2. For deciding i1if any such acts are to be committed
and are to be committed in what manner or under
this particular act or under the relevant rules

or notice served under the rules or for



284-B
compliance of any order, direction or power
entrusted.

3. For inspection of any equipment, industrial
plant, record, register, document or other
important thing and for its examination or if at
any place there is reason to believe that, such
an offence is committed under the act or rules
framed under the same or there is preparation of
commission of such a crime, thereby for search of
the premise and if there 1is reason to believe
that, under this particular act or rules there
are chances of finding any evidence for crime,
such equipments, industrial plant, record,
register, document or other important item that
needs to be seized.

The time for entry into the industry/factory: 13-30

hours of 20/05/2021.

The below mentioned persons are present for my

assistance:

1. N. D. Patel (AEE)
2.

1107-B
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To,
M/s. Hindalco Industries Ltd.
Plot no. 2, 10, 11, 43
GIDC-Dahej Tal
Sd/- illegible
Name of officer: N. A. Patel
Designation: AEE
The signature of the person accepting this notice:

Dr. Sanjay Kumar, Ass. Vice President
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TRANSLATION COPY

285-A
GUJARAT POLLUTION CONTROL BOARD
C-1/119/3, GIDC, Phase-2, Narmadanagar, Bharuch-
392 015, Phone: (02642) 246333
Email: ro-gpcb-bhar@gujarat.gov.in

Website: www.gpcb.gujarat.gov.in

To,

Hindalco Industries Ltd.

P. No. 2, 10, 11, 43,

At Post: Dahej Lakhigam, Tal: Vagra, Bharuch

Subject: The visit by board on 20/05/2021 at your

unit.

Sir,

Your unit was visited today and the below mentioned

aspects came to light.

1. To comply by the instructions that are provided
on 18/03/2021 but not yet complied.

2. To submit the details with supporting documents
suggesting that which copper recycler are you to
give the Mill Scale h/w generated at vyour

premise.
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You are to provide the above mentioned details
within days-3 and provide the information at this
office as well as Gandhinagar. In case if you fail
to take steps in this regard, the legal steps shall
be taken. Take note of the above.
Sd/- illegible
Dr. Sanjay Kumar (Asst. UP)

Sd/- illegible

N.D. Patel AEE
Sd/- illegible

N. A. Patel AEE

Copy sent: Member secretary, GPC Board office,
Gandhinagar- for information purpose

Clean Gujarat Green Gujarat

1108-B
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ADITYA BIRLA

HINDALCCO

Date: 24-05-2021
PCB ID :15178

To

The Regional Officer

Gujarat Pollution Control Board,
C-1/119/3, GIDC Phase - 1I,
Narmada Nagar,

Dist.-Bharuch - 392 015

Sub: Submission of reply based on observations by the GPCB team dated 20 of May,2021
Ref: GPCB inspection dated 20" May 2021.
Dear Sir,

This has reference to above mentioned subject; we are submitting herewith point wise
reply as below:

Observation No.1. To complete the remaining instructions as per the instructions given
on 18/03/2021.

Reply No.1: The status of instructions given during 18" March 2021 visit is attached as
Annexure-1

Observation No.2. The Hazardous waste mill scale which is generated in your
industries, which you are going to sell to copper recycler, submit the details of vendor to
whom you are going to sell along with supporting documents (MOU).

Reply No.2.

We have identified one authorised recycler for CCR mil scale and identification of more
authorised recycler is under progress. The details about identified recycler is attached as
Annexure-2

We are very much committed to abide by all the statutory rules and regulations under
various environmental laws.

We remain available for any clarification that you may require, please do offer us an
opportunity for personal hearing to put forward the explanations/clarifications provided by
us.

For Hindalco Industries Limited

<,

Dr Sanjay Kumar

Head —-Environment @/ §- LW

Copy to: Unit Head - Bharuch, GPCB-Gandhinagar h ma
L0 Board

\,aularat } el :
BHARUCH
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Annexure-1

Observation 1: Continuous seepage of acidic greenish colored wastewater is
observed in SAP-1 area. Seeped wastewater is being accumulated in kachcha
drain in about 15 m * 0.5 m area with 3 feet depth. To lift seeped and wastewater
to ETP and identify the source of seepage and rectify the same to prove seepage
and percolation of acidic wastewater into underground storage.

Reply submitted dated 25.03.2021: The observation is at sulphuric acid plant (gas
processing and absorption area). The seepage noticed at the time of inspection was at the
acid handling area, containment wall and floor joints. We would like to submit for your
consideration that as a part of the planned maintenance, the repair activities were started
couple of weeks back and is in progress. The source of acid has been identified to be on
account of pipeline leakage in the contained acid handling area. The seepage was minor
in nature and was accumulated in a single small puddle in that section and was pumped
to ETP. During inspection itself the seepage was arrested.

We would submit for your consideration that the containment area is almost 30 mtr x 30
mtr. The inspection and deliberation on repair methodology demand exposing the floor
and dyke joints. In order to do that, we had to break the outside area floor and expose
0.5 mtr area of floor in a section of 15 mtr at one side of the containment wall. The channel
of 1 to 2 ft depth is not the drainage, rather it is the excavated area to expose the floor
HDPE liner and containment wall joints. Temporary repairs have been done in two places
and the one noticed during inspection was in the process of being attended to.

Further, we would submit for your consideration that this activity is part of the various
planned upliftment and routine maintenance activities. We have already decided to
completely reconstruct the entire area from bottom soil with an upgraded design and work
in that direction has already started. The construction procedure involves taking out
contaminated soil to stabilize and re-develop the entire area. In order to start the
construction from virgin soil with a monolithic construction, HDPE liner and acid resistant
tiles etc. This work is likely to be completed between three to nine months.

Current status:

Redevelopment of entire area is under progress as per plan.

Observation 2: To remove deposited sludge in ETP tanks to increase efficiency of
ETP.

Reply submitted dated 25.03.2021: In ETP 1, we have 5 Reaction Tanks with 4 in
operation and 1 in maintenance. The Lime scale observed in Reaction Tank #3 during the
visit is of regular size for any lime-based Reaction Tanks. We have not observed any drop
in efficiency in pH Neutralization. There is cycle of 6 moths with Reactions Tanks are taken-
up subsequently for cleaning. Currently Reaction Tank #1 is under maintenance and #3
will be taken-up after this.

Current Status: Completed

Observation 3: ESPs attached to smelter plant 3 area observed not in operation
during shutdown and cleaning period of smelter plant 3 furnace. Heavy dust &
S02 gas emission is observed being emitted through process vent of common
scrubber of smelter plant 3. To operate provided APCMs properly and efficiently
during regular operation and startup/shutdown & cleaning operation period to
avoiding heavy stack emission.
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Reply submitted dated 25.03.2021:

During plant running conditions, when the Smelter feed is on, the off gas from furnaces
are passed through Waste Heat Recovery Boiler and ESP. After dust removal'in ESP, SO2
rich gas are taken into SAP for gas cleaning, drying and catalytic conversion of SO2 to
S03, followed by absorption in water to produce Sulphuric Acid (Dupont Technology). Post
recovery of SO2 from the gases, the residual gas passes through the Tail Gas Scrubber
(DuPont Dyna wave technology).

As mentioned earlier, Smelter 3 was under shutdown for conducting major revamp
activities for a period of 57 days. During the visit, the shutdown was underway with feed
having been stopped at 3:50 AM on 18.03.2021. Post the stoppage of feed, the liquid
metal in the furnaces must be drained out and furnace to be subsequently cooled for man
entry to undertake the overhauling jobs. For draining the molten metal, the burners have
to be kept on which results into generation of residual flue gases. The volume of this
residual gas is low and therefore the residual gas cannot entirely heat up the off-gas circuit
above dew point. Due to this, the downstream off-gas circuit equipment (ESP and ducts)
remains at a lower temperature than its dew point leading to acid condensation and
associated equipment corrosion. During such condition if ESP is kept ON, it will create
sparks, trip frequently and lead to short-circuit in emitting electrodes.

The residual gas during shutdown cannot be taken to SAP because of lower SO2
concentration which will lead to fouling and fast deterioration of catalyst. Also, it will lead
to problem of running the Wet ESP and lead to corrosions in the system and create more
operational and environmental issues. Therefore, the residue gas was diverted to common
scrubber as per the standard practice.

Taking into consideration the above two points, during shutdown the ESP electrical system
is switched off as well as the off gases are not taken into the SAP and diverted to common
scrubber.

The diversion duct to common scrubber is unutilised during normal operations and has a
dead zone inside the duct before the diverting valve/damper. The dead zone may have
had some dust deposits which travelled to the common scrubber when the residual gases
were diverted from the main circuit to common scrubber. This dust carryover has impacted
the common scrubber liquid circulation, thereby reducing the efficiency of scrubbing. The
common scrubber and slurry dewatering system are not designed for such dust loads as
dust accumulation in the duct and subsequent carry over was not envisaged.

The root cause of dust deposition at the dead zone of diversion duct is due to dust
carryover from ESP over a period, whenever there is a drop in temperature of gas.
In this annual shutdown, we have a thorough revival plan for ESPs. The replacement of
both the ESPs are planned with technological upgradation as below.

a) change in MOC from MS to more corrosion resistant stainless steel,

b) conversion to high frequency transformers,

c) upgrade design based on computational fluid dynamic study for better off-gas
distribution,

d) improvement in rapping system

e) upgraded design with heaters in the hoppers for better temperature retention.

In addition to the above, we are taking steps to provide RAV (Rotary Air lock Valve) for
periodic draining of dusts from ducts. This process is likely to be completed by end of May,
2021.
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Current Status:

Required RAV (Rotary Air Lock Valve) have been procured, installation will be completed
within the ongoing shutdown.

Observation 4: During visit, heavy fugitive emission is observed from various
location of duct line of smelter plant 3 due to leakage in duct line. To rectify all
leakage to avoid fugitive emission.

Reply submitted dated 25.03.2021: We have smelting furnaces in Smelter3 connected
with sulphuric acid plant (SAP3) in the off-gas circuit with large diameter of ducts ranging
from 1 to 2.4 meters. During normal operation the off gas goes to SAP for Sulphuric Acid
Production.

The entire system including ducts from the smelter to Sulphuric Acid Plant is kept in
negative pressure to ensure movement of off-gas from smelter to SAP and then to the
stack via Tail Gas Scrubber. This ensures that there is no fugitive emission from the system
during normal operation.

During the visit, the plant was under shutdown and the system was not under desired
negative pressure. Due to thermal shocks during operations and consequent contraction
and expansion of the ducting minor cracks occur in the bellows and expansion joints. As
the system was not under negative pressure, some amount of residual gas escapes during
the duration of shutdown activities. As part of the overall 57 days’ shutdown, 200 metre
length ducts and bellows is planned to be replaced and which we believe will address this
situation from recurring.

Current Status:Replacement of duct line and bellows are in progress and will be
completed within the ongoing shutdown.

Observation 5: Actual Results of parameters like PM & SO2 are not reflected in
OCEMS of stack of smelter 3 plant. Hence, frequent calibration of OCEMS provided
in different stack should be done.

Reply submitted dated 25.03.2021: Calibration of OCEMS is done every quarter as per
the CPCB guidelines. However, we have called engineers from vendor organizations to
check for any erratic results and re-calibrate the OCEMS sensors accordingly. This will be
further validated after the Smelter 3 start-up.

Current Status: This will be further validated after start-up of Smelter 3.

Observation 6: Evaluate the efficiency and adequacy of all provided ESPs.

Reply submitted dated 25.03.2021: We have started evaluation of the efficiency of all
ESPs in power plant internally and invited competent vendors for conducting technical
evaluation. We will complete the study by 6 months and initiate necessary improvements
as required.

Current Status: Technical evaluation of ESP efficiency is under progress and will be
completed by August 2021. Due to COVID condition vendors are reluctant to travel and
visit the site.

Observation 7: DAP & H3PO4 plant are closed since April’2020 for carrying out
modification work. Submit time bound action plan for modification/upgradation
of DAP and H3P0O4 plant.

Reply submitted dated 25.03.2021: H3P0O4 and DAP plants have been taken for
maintenance/modernization shutdown since 27" April 2020. M/s. ThysenKrupp, M/s.
Prayon (Belgium), M/s. Incro (Spain) have been engaged to study the plant and
recommend equipment and process upgradation to ensure sustainable plant operations.
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It will take another 6 months for finalizing the technical study and deciding on way forward.
Further details as may be required will provided as required.

Current Status: Technical studies and way forward is under progress.

Observation 8: To implement coal handling guidelines properly for coal storage
yard. Also submit time bound action plan for the same.

Reply submitted dated 25.03.2021: In-conformance with coal handling guidelines, we
are executing following activities:

Activity Current Status Timeline
Installation of Wind Screen North and west sides completed, | June 2021
South and East erection work in

progress
5 numbers of Bag filters at | 3 Nos — erection completed. 3 Nos: June 2021
Conveyor transfer towers 2 Nos - erection in progress 2 Nos: Dec 2021
Dust suppression using | Completed Completed in Dec
mobile mist canon 2020
Upgradation of Drain and | Ongoing Mar 2022

Road

Observation 9: Regular water sprinkling should be carried out in construction
area to prevent dusting.

Reply submitted dated 25.03.2021: Dust observed during the visit was observed in
Smelter 3 shutdown related fabrication area, the day of the visit was first day of annual
shutdown of smelter 3. Mobile sprinkling system mobilization got delayed by a day but
was implemented on the same day as the visit.

Current status: Completed.

Observation 10: Copper slag and C & D waste is observed being dumped in open
land area (16-hectare area) located north side of smelter plant 3. To lift left over
copper slag which was previously dumped from said area to dedicated storage
area.

Reply submitted dated 25.03.2021: The traces of leftover quantity are currently being
cleaned up and surface compaction and dressing is under progress from the west end as
observed during the visit at said location. More than 50% of the area has already been
completed and remaining work is ongoing.

Construction and Demolition waste is kept for ongoing filling and levelling of the land and
for road and other infrastructure construction will be completed by October, 2021.

Current Status: Under progress as per the plan.

Observation 11: Copper slag is observed being dumped in about 10-meter width
area of reserved forest, along the boundary wall of factory premises behind the
16 hector land area. Leachate wastewater is observed being accumulated in
reserved forest area in the form of small wastewater pondings (@2meter
diameter with 2 feet depth) generated due to previously discharged wastewater
and dumped copper slag. Whitish spot due to salt precipitation is observed in
large area of reserved forest.

To lift previously dumped copper slag from reserved forest area and also ensure
no copper slag should be dumped in reserved forest area.

Reply submitted dated 25.03.2021:
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We would like to mention that there is no water discharge from our plant to Forest area.
Our water management is through closed network of pipelines and dedicated drains with
necessary treatment & recycling facilities.

In our continued commitment to ensure not only compliance to regulatory requirements
as also being conscious of taking proactive steps towards conservation of environment we
are in the discussion with the forest department and shall initiate immediate steps to carry
out such activity as may be permitted/required. We wish to assure that since the
reinforcement of our premises as stated above no copper slag has escaped our premises
inadvertently or otherwise.

Current Status: Under progress and impacted by COVID

Observation 12: To ensure preventive and corrective actions to prevent any
seepage/discharge of wastewater or dumping of any solid waste in reserved
forest area and CRZ area.

Reply submitted dated 25.03.2021: We have complete pipeline and drainage network
for wastewater handling, treatment and recycling. We do not dispose any wastewater in
open land.

Boundary wall on the northern side of Birla Copper was constructed a few years back.
After this, there is no possibility of material crossing into forest area from Birla Copper
premises.

Current status: Completed

Observation 13: To furnish the details about utilization of copper slag in road
construction in Dahej GMB port area and also give clarification about the same.

Reply submitted dated 25.03.2021: We understand that during 2009-11, M/s Sterling
Port Limited has procured Copper Slag from Birla Copper. On 20.03.202 a joint visit was
done by us along with GPCB officials to GMB port which is 12 km away from our plant. We
further understand that discussions were held with local people and that the road was
constructed by M/s Sterling Port Limited. We have observed that the said road is
constructed by utilizing Copper Slag blended with Fly Ash which is in-line with the
approvals and industry best practice.

Current Status: Completed

Observation 14: Green Belt and plantation area shouid be developed in periphery of
factory premises to control dust emissions.

Reply submitted dated 25.03.2021: Currently, we have about 33% of area covered
under Green Belt. Further to this, as mentioned above, we plan to develop significant area
of 16 Ha into green belt. The area development is under progress and plantation will start
in few months.

Current Status: The land development work in 16 ha area is almost 40% completed,
Plantation layout has been finalised. The sapling and other materials are being procured.
The plantation will be started shortly.
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WEST BENGAL POLLUTION CONTROL BOARD
‘Paribesh Bhawan’,
Bidg. No. - 10A, Block-LA, Sector-I11,
Salt Lake City, Kolkata-700 098

Consent Letier Number C0835‘2 20
Memo Number -.... , 'Lfsl" ......... /ka”c._“r/u/.z?? 3/‘ %er: ...... ,g ............

Consent to Operate

under Applicatisn ne,c20000000199830

Section 25 & 26 of the Water (Prevention and Contro! of Pollution) Act, 1974 and
Section 21 of the Air (Prevention and Control of Pollution) Act. 1981.

The West Beftgal Pollution Control Board (hereinafter referred to as State Board) under the provisions of
Section 25 & 26 of the Water (Prevention and Control of Pollution) Act. 1974, as amended and Section 21 of the Air
(Prevention and Control of Pollution) Act, 1981, as menacd. and Wiles and Orders made thereunder, hereby grants its
consentto:

to operate the industrial unit and to discharge liquid effluent and to emit gaseous effluent from the premises/lund of the
industrial unit. in accordance with the conditions as mentioned in the Annexure to this consent leter provided on any day at
any instance the quantity and quality of liquid discharge and gascous emission shall not exceed the permissible limit as
specified in the Table | & I of this consent letter and in the Environmental (Protection) Act. [980.

Breach of the conditions and / or failure to comply with the directions as set out in the Annexure shall render the
applicant liable for prosecution under the provisions of the Water (Prevention and Control of Pollution) Act. 1974 and Air
(Prevention and Control of Pollution) Act, 1981.

The State Board reserve the right to revoke. withdraw or make any reasonable variation / change / alter the

conditions of- it letter giving one month's notice to the applicant.
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ADITYA BIRLA

HINDALCO

05% August 2021
PCB ID 15178

To

The Regional Officer,

The Gujarat Pollution Control Board
Bharuch

Sub: Currents status of GPCB observations dated 18t to 20t of March 2021
Ref: GPCB Visit dated 05" August 2021

The Pointwise updates to the observation dated 18.03.2021 is as under:

Observation 1: Continuous seepage of acidic greenish colored wastewater is
observed in SAP-1 area. Seeped wastewater is being accumulated in kachcha
drain in about 15 m * 0.5 m area with 3 feet depth. To lift seeped and wastewater
to ETP and identify the source of seepage and rectify the same to prove seepage
and percolation of acidic wastewater into underground storage.

Current Status: Pipeline leakage attended, and seepage stopped by carrying out planned
civil activities. The internal process drain has been changed from kachcha drain to RCC,
As on date there is no acidic water in drain.

Observation 2: To remove deposited sludge in ETP tanks to increase efficiency of
ETP.

Current Status: We are currently following a six-monthly cleaning cycle. The reaction
tank no.1,4 and 5 are cleaned and in good condition, no.2 and 3 will be taken for cleaning
as planned. We will revisit the current cleaning cycle of frequency based on process
requirement.

Observation 3: ESPs attached to smelter plant 3 area observed not in operation
during shutdown and cleaning period of smelter plant 3 furnace. Heavy dust &
S02 gas emission is observed being emitted through process vent of common
scrubber of smelter plant 3. To operate provided APCMs properly and efficiently
during regular operation and startup/shutdown & cleaning operation period to
avoiding heavy stack emission.

Current Status: Planned shutdown jobs completed in ESP, Bag houses including
installation of RAV in ducts and all APCM are running properly. The Plant started on
18.06.2021 and currently operating in normal condition.

Observation 4: During visit, heavy fugitive emission is observed from various
location of duct line of smelter plant 3 due to leakage in duct line. To rectify all
leakage to avoid fugitive emission.

Current Status: Planned shutdown jobs completed in all ducts and there is no fugitive
emission observed in duct line. The Plant started on 18.06.2021 and currently operating
in normal condition.

6//272(
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Observation 5: Actual Results of parameters like PM & SO2 are not reflected in
OCEMS of stack of smelter 3 plant. Hence, frequent calibration of OCEMS provided
in different stack should be done.

Current Status: The calibration of all OCEMS equipment are done as per CPCB guidelines
and found running properly. Photo of Sm-3 OCEMS display is attached as Annexure -1

Observation 6: Evaluate the efficiency and adequacy of all provided ESPs.

Current Status: The Technical evaluation of powerplant ESPs completed, and report is
attached as Annexure-2. Ordering of equipment for recommended actions is in progress.

Observation 7: DAP & H3PO0O4 plant are closed since April’2020 for carrying out
modification work. Submit time bound action plan for modification/upgradation
of DAP and H3P0O4 plant.

Current Status: H3P0O4 and DAP plants are still closed and not in operation. Finalization
of way forward is in progress.

Observation 8: To implement coal handling guidelines properly for coal storage
yard. Also submit time bound action plan for the same.

Current Status :

Activity Status Timeline
Installation of Wind Screen Overall, 90% work completed Nov, 2021
4 numbers of Bag filters at | Completed Completed
Conveyor transfer towers

Dust suppression using | Completed Completed
mobile mist canon

Upgradation of Drain and | Ongoing Mar 2022
Road

Observation 9: Regular water sprinkling should be carried out in construction
area to prevent dusting.

Current Status: Mobile water sprinkling system is deployed and continued ( on non rainy
days). Currently there is no major construction activities and no fugitive emission
observed.

Observation 10: Copper slag and C & D waste is observed being dumped in open
land area (16-hectare area) located north side of smelter plant 3. To lift left over
copper slag which was previously dumped from said area to dedicated storage
area.

Current status: Copper slag and C&D waste have been shifted to designated areas. phot
attached as Annexure- 3.

Observation 11: Copper slag is observed being dumped in about 10-meter width
area of reserved forest, along the boundary wall of factory premises behind the
16 hector land area. Leachate wastewater is observed being accumulated in
reserved forest area in the form of small wastewater pondings (@2meter
diameter with 2 feet depth) generated due to previously discharged wastewater
and dumped copper slag. Whitish spot due to salt precipitation is observed in
large area of reserved forest.

To lift previously dumped copper siag from reserved forest area and also ensure
no copper slag shouid be dumped in reserved forest area.

Current Status: We have approached to Forest department on this subject and will
update progress from time to time.
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Observation 12: To ensure preventive and corrective actions to prevent any
seepage/discharge of wastewater or dumping of any solid waste in reserved
forest area and CRZ area.

Current status: Since 2011, we have constructed facilities such as boundary wall, proper
drainage and pipeline network. This robust system ensures there is no seepage/discharge
of wastewater or any waste dumping in surrounding reserve forest area, CRZ area or any
other areas adjoining factory boundary.

Observation 13: To furnish the details about utilization of copper slag in road
construction in Dahej GMB port area and also give clarification about the same.

Current Status: The details about utilization of copper slag in above mentioned road
construction in Dahej GMB port area and related clarification is attached as Annexure-4.

Observation 14: Green Belt and plantation area should be developed in periphery
of factory premises to control dust emissions.

Current Status: We are continuously involved in developing & expanding green belt in
out premises. Our total plant area is 342 Ha and out of that our greenbelt cover is 117 Ha.

We have dedicated team for Horticulture and green belt development in plant premises.
The plantation done during last financial year is 1676 Nos and during current financial year
till July is 573 Nos. We have also started doing plantation in Northern periphery and the
same will be completed within 5th June, 2022,

For Hindalco Industries Limited

Thanking You

[\

Dr. Sanjay Kumar

Head - Environment

Copy to:
Unit Head - Bharuch
GPCB-Gandhinagar
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Annexure-1

Date: 05-Aug-'21

Hindalco Industries LtdBirla Copper Unit, Dahej, Dist-Bharuch

Online Continuous Emission Monitoring Systems attached to CPCB Portal

Sr. No. Stack Name Parameter |OCEMS Result
PM 21.5
1 Dore Furnace of PMR Plant 50, 15.8
No, 9.1
PM 10.9
2 Suphuric Acid Preheater-I SO, 19.2
No, 1.1
PM 20.8
3 Suphuric Acid Preheater-II1 S0, 24.6
No, 8.9
Captive Power Plant (CPP-1) PM 39.2
4 | CFBC Boiter 35 MW 50, >48
No, 215
PM 18.1
5 Shaft Furnace of CCR Plant-I SO, 0
No, 0
PM
6 Captive Power Plant (CPP-II) S0
CFBC Boiler 15.34MW 2
No, Plant stopped
PM
7 Shaft Furnace of CCR Plant-II SO,
No, Plant stopped
Captive Power Plant (CPP-III) PM 294
8 | cFBC Boiler 60 MW 50 60.1
No, 18.2
PM 16.7
9 Shaft Furnace of CCR Plant-III SO, 0
No, 0
PM 31.6
10 Anode Casting of Smelter-1 SO, 0
No, 0
11 Main Stack Secondary Gas Scrubber of Smelter-I S0, 19.2
12 Main Stack Slag Cleaning Furnace of Smelter-I PM 14.1
SO, 10.9
. . . Acid Mist NIL
13 Main Stack Sulphuric Acid Plant-1 S02 18.2
14 Slag Granulation of Smelter-1 SPM 13.1
15 Steam Dryer of Copper concentrate of Smelter-I :(I: 2;'5
16 Centralized Scrubbing System Smelter-II1 M 186
SO, 21.4

1120
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70
Acid Mist NIL R
17 Sulphuric Acid Plant-Ii] S02
10.2
PM 20.3
18 PMR Plant Phase 111 SO, 12.3
No, 7.2
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Hindalco Industries Limited
Unit: Birla copper

Technical Evaluation of ESP in Power Plant

Hindalco Industries Limited has contact three expert agencies M/s Soil & Enviro Industries Ltd,
M/s Helios Enfrapro and M/s VT Corp for Technical evaluation / feasibility study of existing ESP.
The recommendation suggested by expert agency are as below:

1. Hopper heaters with thermostats and high- & low-level indicators for all hoppers are to be
changed

Change Collecting Electrodes and its rapping spares for all fields.

Change Discharge Electrodes and its rapping spares for all fields

Replace Inlet / outlet Gas Distribution screen instailation

Replace Purge Air Heater and Blower / seal air fan

o v op W

Existing single phase Transformer sets are to be change by new 3-Phase Transformer / High
Frequency Transformer sets

7. Gas Distribution testing is to be done.
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Annexure-3

Slag designated storage area :

C&D waste designated storage area:
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Annexure-4

Sale of Copper Slag to M/s Sterling Port Limited:

In the year 2009 M/s Sterling Port had approached us for copper slag for road
construction activity at their upcoming port near GMB, Dahej. The quantity sold
to them from Dec’10 to July’11 is mentioned in the table below.

We understand that during 2009-11, M/s Sterling Port Limited has procured 79659
MT Copper Slag from Birla Copper for the said road construction.

Sr. Year of dispatched Month Quantity ( MT)
No
1 2009-10 December 8347.41
2 January 18553.18
3 February 770.23
4 March 7694.58
5 2010-11 April 13142.79
6 May 18947.73
7 June 10746.78
8 July 1456.25
9 August Nil

Total 79658.95

As per our Environmental Clearance, Copper Slag is to be used for
construction of road and as building material.

We have not sold any slag to M/s Sterling Port Limited after 2010-11. As the end
use was proper, we have neither expected and nor come across any problem
regarding road construction with copper slag.

Copper Silag Non-hazardous Nature:
Conclusion of Industrial Toxicology Research Centre, Lucknow:

The Copper Slag characteristic has been studied at Industrial Toxicology Research
Centre, Lucknow. The conclusion of reports of Industrial Toxicology Research
Centre states that Copper Slag waste acute and subacute study indicates that in
10% leachate of both the samples prepared in water or within the range of
sediment samples did not show much difference in survival, reproductive
behavioural observations, etc. as compared to control studies. Most of these
parameters are not in alarming range, which can pose any hard to the fish and
fish food organism, aquatic environment and it's ecosystem. Furthermore , the
test results data on acute and subacute toxicity test performed of the 10%
leachate of slag found to be safe when tested to freshwater unicellular green algae
( Chlorella vulgaris), macrophyte duckweed ( Lemna minor) water flea ( Daphnia
magna), tabified or sludge worm ( Tubifex tubifex), common guppy fish (Poecilla
reticulata) and amphibians tadpole ( Bufo melanostictus). Sediment acute and
subacute test also show that the slag samples are not toxic to the bottom dwelling
test organism namely chironomid larvae ( Chironomus tentamus), pond snail (
Viviparus bengalenesis) and tubified worm (Tubifex tubifex)
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Central Pollution Control Board Opinion:

In the year of 2003 the Central Pollution control Board had also communicated to
Gujarat Pollution control Board about the manufacturing process of primary copper
and about slag as below.

Manufacturing process of “primary production of copper” is listed at sl. No.7 of the
Schedule 1 of the H.W. (M&H) Rules 1989, as amended in May 2003. In the
Column No.3 of the Schedule 1 hazardous wastes generated are listed. However,
this do not include slag which is generated during the process of primary smelting
for the production of copper. In this case, slag is generated during the separation
phase of pyro-metallurgical reaction which takes place at about 1300 degree
Celsius. At this stage, all toxic compounds (organic & inorganic) get mineralized.
Therefore, slag generated by M/s Hindalco Industries Ltd, Dahej may be
considered as non-hazardous waste unless it contains hazardous constituents
beyond the limits stipulated in Schedule 2 of the HW Rules. Since the report by
ITRC corroborates with the above, the slag may be considered as non-hazardous
waste as far as M/s Hindalco Industries Ltd, Dahej, is concerned.

Thus on the basis of the above studies conducted at IRTC, it may be finally
conclude that slag waste sample is environmentally safe and non toxic to aquatic
fauna and flora.

Central Scientific Research Institute : Feasibility study of fine copper slag in
road and structural fill applications study report for the utilisation of Copper :

Different materials viz. fine copper slag, granular copper slag and fly ash were
evaluated for their geotechnical characteristics. Fine copper slag was also mixed
separately with granular copper slag and fly ash in the proportion of 25-75 % and
their geotechnical characteristics were evaluated. Suitability of fine copper slag as
a replacement of fine aggregate was also assessed by carrying out design of
bituminous mixes and by carrying out volumetric analysis. The feasibility of its use
for structural fill application was assessed by carrying out plate load test on fine
copper slag-granular copper slag-fly ash mixes. Brief summary of the conclusions
are given below:

1. Fine copper slag, granular copper slag and fly ash were observed to be non
plastic and cohesionless materials in nature.

2. The geotechnical characteristics of fine copper slag satisfy the MORTH and
MORD criteria for use as an embankment and sub grade material. Therefore, this
material may be tried for the construction of experimental test track of limited.

length to study the performance of embankment and sub grade. However, this
material has to be protected with cover soil on both side slopes to reduce the
erosion as it is cohesion less material.

3. Fine copper slag + fly ash mix (75%) and fine copper slag +granular copper
slag mixes (25-75%) satisfy the specification requirements as per MORTH and
MORD criteria. Therefore, these mixes can also be tried for the construction of sub
grade in an experimental test track.
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4. Considering high values of CBR of mixes (fine copper slag + granular copper
slag, 25-50 % fine copper slag), may be tried for the construction of experimental

test track section in granular sub base layer.

5. About 15 % of fine copper slag can be used as a replacement of fine aggregate
in DBM (grade-2)

6.The high modulus of elasticity values and CBR of fine copper slag and its mixes
with granular copper slag (50:50) indicate their suitability for structural fill

application.

7. Utilization of fine copper slag and their mixes in embankment/sub
grade/granular sub base/bituminous layers/structural fill construction will
certainly create value addition in the form of avoiding accumulation of waste on
fertile land at one end and mining of resources at the other end. This initiative
shall have a tremendous value from environment conservation angle. This will
create a win-win situation for the user, for the generator and for the society at
large. Therefore, its utilization in road and structural fill applications is strongly
recommended. The Utilization of fine copper slag and their mixes in
embankment/sub grade/granular sub base/bituminous layers/structural fill
construction will certainly create value addition in the form of avoiding
accumulation of waste on fertile land at one end and mining of resources at the
other end. This initiative shall have a tremendous value from environment
conservation angle. This will create a win-win situation for the user, for the
generator and for the society at large. Therefore, its utilization in road and
structural fill applications is strongly recommended.

8. Before undertaking as test road construction, fine copper slag should be tested
to ensure that it does not has heavy metal/contaminants which may leach out and

poliute the environment

The report of Industrial Toxicology Research centre, Lucknow and communication
from CPCB New Delhi to GPCB Gandhinagar and Chemical analysis test report of
copper slag done by NABL and MOEFCC approved laboratory and CSRI report are
attached as Annexure-4A, Annexure-4B , Annexure-4C and 4d respectively.
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General Conclusion

Slag waste and phosphogypsum acute and sub-acute study indicates that in 10% leachate
of both the samples prepared in water or within the range of sediment samples did not
show much difference in survival, reproductive, beha_vioral observations, etc. etc. as
compared to control studies. Most of these parameters are not in alarming range, which
can pose any hazard to the fish and fish-food organisms, aquatic environment and its
ecosystems. Furthermore, the test result data on acute and sub-acuté toxicity test
performed of the 10% leachate of slag [SP-15(i)] and phosphogypsum [SP-15(ii)] found
to be safe when tested to freshwater unicellular green algae (Chlorella vulgaris),
macrophyte duckweed (Lemna minor L.), water flea (Daphnia magna), tubificid or
studge worm (Tubifex tubifex), common guppy fish (Poecilia reticulata), and amphibian
tadpole (Bufo melanostictus). Sediment acute and sub-acute tests also show that the slag
and phosphogypsum samples are not toxic to the bottom dwelling test organisms namely
chironomid larvae (Chironomus tentanus), pond snail (Viviparus bengalensis) and
tubificid worm (Tubifex tubifex). :
Thus, on the basis of the above studies conducted at ITRC, it may be finally concluded
that slag waste [SP-15(i)] and phosphogypsum [SP-15(ii)] samples are environmentally

safe and non-toxic to. aquatic fauna and flora, if released at lower concentrations in the .

Wvﬂ'r
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- \
Signature of Principal Investigator.

aquatic reservoirs.

Notes

@) The above results relate only to the test material indicated in item 1 and to the
extend received and analyzed in the laboratory.

(i), The report shall not be reproduced in fragments without the written approval of
ITRC.

(iiiy  This report shall not be used for any purpose other than declared by the sponsor.
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2. Slag =

Manutacturing process of “primary production of copper” is listed at sl. no. 7

of the Schedule 1 of the H.W. (M & H) Rules 1989 as emended in May 2003. In

the Column No. 3 of the Schedule 1 hezardous wastes generated are listed.
. However, this do not include slag which is generated during the process of
primery smelting for the production of copper. In this case, slag is generated
during the separation pkase of pyrometallurgical reaction which takes place at
about 1300 degrees. celsius. At this stage, all toxic compounds {organic &
inoi'ganic) get. minerlised. Therefore, slag generated by M/s Hindalco
Industries Ltd, Dahej may be considered as.non-huzardous waste unless: it IR
“contains hazardous constituents beyend the dimits stipulated in Schedule 2 of
the HW Rules. Since the report by ITRC corroborates with the above, the
slag may be cousidered as5 non-hazardous waste as far as M/s Hindalco
Industries Ltd., Dahej, is concerned.
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~ TEST REPORT
Report No. URC /21/06/1-0400
’C‘j::: r:e’:dd'ess of M/s. HINDALCO INDUSTRIES LIMITED. Date Of Report 30/06/2021
P.0.: Dahej, Dist. Bharuch,
Gujarat - 392 130, INDIA. Customer’s Ref. -
Sample Details Solid Sample (Slag — 1) Location -
Sample Qty. 1kg. Appearance Black Colour
Sampling Date 23/06/2021 Sample Received Date 25/06/2021
Test Started Date 25/06/2021 Test Completion Date 29/06/2021
Sampled By Party. Sampling Method -
UERL Lab iD. No. 21/06/L-0400
TEST RESULTS:
Sr. No. Parameters Unit Of Measurement Results
1. pH - 6.67
2. Chromium as Cr meg/| BDL(MDL:1.0)
3. Manganese as Mn mg/I BDL{MDL:1.0)
4. Iron as Fe mg/| 8.341
5. Nickel as Ni mg/| BDL{MDL:1.0)
6. Copper as Cu mg/l 17.71
7. Zinc as Zn mg/i 2.843
8. Lead as Pb mg/| BDL{MDL:1.0)
9. Phospharus as PO4 mg/kg 0.065
10. Arsenic as As mg/| BDL(MDL:0.05)
11. Moisture % 2.46

Remarks: BDL= Below Detection Limit, MDL = Minimum Detection Limit.

Opinion & Interpretation (If required): --

Checked By

i
e P,
(Niﬁzjsh C. Patel)

(Sr. Chemist)

Page No. 1

*3x¢%3% End of Repon REBEERE

Note: This report is subject to terms and conditions mentioned overleaf.

Authorized By

—
(Nitin B. Tandel)
(Technical Manager)

UERL/CHM/F-2/05

Regd. Office : 215, Royal Arcade, Near G..D.C.Office, Char Rasta,Vapi-396 195, Gujarat, India.
Extended Work Office : G.1.D.C., Dahej-ll, Bharuch, Gujarat.
CIN:U73100GJ2007PTC051463
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Laboratory under the EPA-1986 (12.01.2020 t017.03.2023) Consultant Organization Auditor (Schedule-!1} | Certified Company Certified Company
TEST REPORT
Report No. URC /21/06/L-0400
game & Address of M/s. HINDALCO INDUSTRIES LIMITED. Date Of Report 30/06/2021
ustomer

P.0.: Dahej, Dist. Bharuch,
Gujarat — 392 130, INDIA.

Customer’s Ref.

Sample Details Solid Sample (Slag - 1) Location -

Sample Qty. 1kg. Appearance Black Colour

Sampling Date 23/06/2021 Sample Received Date 25/06/2021

Test Started Date 25/06/2021 Test Completion Date 29/06/2021

Sampled By Party. Sampling Method -

UERL Lab ID. No. 21/06/L-0400

TEST RESULTS:

Sr. No. Parameters Unit Of Measurement Results

L Sodium as Na mg/kg 201.8
2. Phosphorus as P mg/kg 0.021
3. Calcium as Ca mg/kg 155.3
4. Magnesium as Mg mg/kg 235.3
5. Potassium as K mg/kg 9.7
6. Sodium as Na20 mg/kg 272
7. Phosphorus as P205 mg/kg 0.048
8. Magnesium as Mg0O mg/kg 390.2
9. Arsenic as AsO mg/l N.D.
10. Potassium as K20 mg/kg 11.69
11. Calcium as Ca0 mg/kg 2135
12, Chromium as CrO mg/| 0.089
13. Manganese as MnO mg/| 0.171
14. iron as FeQ mg/| 10.73
15. Nickel as NiO mg/l 0.066
16. Copper as Cu0 mg/| 2217
17. Zinc as ZnO mg/| 3.539
18. Lead as PbO mg/| 0.554
19. Total Solid % 97.54
20. Fixed Solid % 96.76
21 Volatile Solid % 0.77
22. Density Gm/cc 2.041

Remarks: BDL=, N.D. = Not Detected,

Opinion & Interpretation (If required): --

Checked By

7 Tach

e p

LA
(Nilesh C. Patel)
(Sr. Chemist)

Page No. 2

Note: This report is subject to terms and conditions mentioned overleaf.

Aok kR K End of Report hRkREKE

Authorized By

S
{Nitin B. Tandel)
{Technical Manager)

UERL/CHM/F-2/05

Regd. Office : 215, Royal Arcade, Near G.1.D.C.Office, Char Rasta,Vapi-396 195, Gujarat, India.

Extended Work Office : G.1.D.C., Dahej-l, Bharuch, Guijarat.
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e About 15 % of fine copper slag can be used as a replacement of fine aggregate
in DBM (grade-2) and BC (grade-2) mixes. Marshall Stability test results at OBC
and volumetric analysis indicate its feasibility in the two layers. Hence,
construction of test track and monitoring for a period of time is required before
recommending for large scale field application.

8.5 As a structural fill material

e The high modulus of elasticity values (17000 ~ 21400 kPa) and CBR (7-11 %) of
fine copper slag and its mixes with granular copper slag (50:50) indicate their

suitability for structural fill application.

9. Conclusions

Different materials viz. fine copper slag, granular copper slag and fly ash were
evaluated for their geotechnical characteristics. Fine copper slag was also mixed
separately with granular copper slag and fly ash in the proportion of 25-75 % and
their geotechnical characteristics were evaluated. Suitability of fine copper slag as a
replacement of fine aggregate was also assessed by carrying out design of
bituminous mixes and by carrying out volumetric analysis. The feasibility of its use

for structural fill application was assessed by carrying out plate load test on fine

copper slag-granular copper slag-fly ash mixes. Brief summary of the conclusions

are given below:

1. Fine copper slag, granular copper slag and fly ash were observed to be non
plastic and cohesionless materials in nature.

2. The geotechnical characteristics of fine copper slag satisfy the MORTH and
MORD criteria for use as an embankment and sub grade material. Therefore, this

material may be tried for the construction of experimental test track of limited
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length to study the performance of embankment and sub grade. However, this
material has to be protected with cover soil on both side slopes to reduce the
erosion as it is cohesion less material.

. Fine copper slag + fly ash mix (75%) and fine copper slag +granular copper slag
mixes (25-75%) satisfy the specification requirements as per MORTH and MORD
criteria. Therefore, these mixes can also be tried for the construction of sub grade
in an experimental test track.

. Considering high values of CBR of mixes (fine copper slag + granular copper slag,
25-50 % fine copper slag), may be tried for the construction of experimental test
track section in granular sub base layer.

. About 15 % of fine copper slag can be used as a replacement of fine aggregate in
DBM (grade-2) and BC mixes. However, construction of test track and monitoring
for a period of time is required before recommending for large scale field

application.

. The high modulus of elasticity values and CBR of fine copper slag and its mixes
with granular copper slag (50:50) indicate their suitability for structural fill

application.

. Utilization of fine copper slag and their mixes in embankment/sub grade/granular
sub base/bituminous layers/structural fill construction will certainly create value
addition in the form of avoiding accumulation of waste on fertile land at one end
and mining of resources at the other end. This initiative shall have a tremendous
value from environment conservation angle. This will create a win—win situation for
the user, for the generator and for the society at large. Therefore, its utilization in

road and structural fill applications is strongly recommended.
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8. Before undertaking as test road construction, fine copper slag should be tested to
ensure that it does not has heavy metal/contaminants which may leach out and

poliute the environment.
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?’ it & - : Bharuc
% WATER / WASTE WATER SAMPLE B
————— C-1/119/3, GIDC Phasc- 14 1 1 37
.
W Sample ID:304452 - Analysis Completion:09/06/2021 i Narmadanagar
Bharuch-392015
2 Copper Smelter / LAB Inward : 44076 Tele:(0264)2246333
’
. TEST REPORT S o 18] 51202

‘est Report No. : 44076

.. Name of the Customer
'. Address

i. Nature of Sample

I. Sample Collected By

i. Quantity of Sample Received

1. Code No. of the Sample

'. Date & Time of Collection & Inwarding
}. Date of Start & Completion of Analysis
). Sampling Point

0.
1

& W N

n

Flow Details (Remarks)

. Mode of Disposal
. Ultimate Receiving Body

perature on Collection

. Carboys Nos for

. Water Consumption & W.W.G (KL.PD)

Date: 10/06/2021

: Hindalco Industries Ltd - 15178
: 2,10,11,43 GIDC,AT POST. DAHEJ-LAKHIGAM, TAL:VAGRA

DAHEJ-392130, Taluka : Vagra, District : Bharuch, GIDC : Dahej

: REP-Representative/Grab, (Insp Type : APP-On Application)
: Ms Patel. Nancy. A, AEE

: Slit

: 304452

: 20/05/2021 , (1400 to 1401) & 21/05/2021

1 21/05/2021 & 09/06/2021

## Final Outlet of the ETP ~ From FKinal outlet of ETP

: Deep sea though multiple diffuser system

& pH Range on pH Strip :@7-8 on pH Strip

: Barcode & Color & Appearance :Light yellowish
: Ind :38374.000 , Dom :2336.000 & Ind :4729.000 , Dom :1300.000
: 12 ,Cap No & Weight :

5r Parameter Unit Test Method Range of Testing Result
1 Colour Pt.Co.Sc. 2120 B APHA Standard Methods 22nd edi. 2012 2 -to 99 Hazen & 1-50 <2.5
2 Copper mg/l 3111 B APHA Standard methods 21st edi) 0.01-150 mg/l 0.33
3 Lead mg/l (3111 B APHA Standard methods 21st edi) 0.05-150 mg/t 0.265
4 Arsenic mg/l (3111 B APHA Standard methods 21st edi) - NA
5 MERCURY mgft (3111 B APHA Standard methods 21st edi) NA
-aboratory Remarks : Approved By:236-lab_236 Dt.: 10/06/2021 , R

LN \

D. N. Vasadia, Lab Head

Note :

O~ WN S

Gujarat Jurisdiction only.

~N o

. The resuilts refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.

- Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

- This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.
. The Board is not responsible for the authenticity for the samples not collected by the Board's officials.

- Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to

. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA.

8. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.
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Accreditation Standards & NABL Certificate Details : -7 TC-7844 7 - ¢

Validity: 10/09/2021

‘est Report No. : 44076

. Name of the Customer

. Address

. Nature of Sample

. Sample Collected By

. Quantity of Sample Received

. Code No. of the Sample

. Date & Time of Collection & Inwarding
. Date of Start & Completion of Analysis
. Sampling Point

TEST REPORT

Date: 10/06/2021

: Hindalco Industries 1.td - 15178
: 2,10,11,43 GIDC,AT POST. DAHEJ-LAKHIGAM,TAL:VAGRA

DAHEJ-392130, Taluka : Vagra, District : Bharuch, GIDC : Dahej

: REP-Representative/Grab, (Insp Type : APP-On Application)
: Ms Patel. Nancy. A, AKE

: Slit

: 304452

: 20/05/2021 , (1400 to 1401) & 21/05/2021

: 21/05/2021 & 09/06/2021

## Final Qutlet of the ETP ~ From Final outlet of ETP

0. Flow Details (Remarks) ——

1. Mode of Disposal e

2. Ultimate Receiving Body : Dcep sca though multiple diffuser system

3. Temperature on Collection & pH Range on pH Strip :@7-8 on pH Strip

4. Carboys Nos for : Barcode & Color & Appearance :Light yellowish

.5. Water Consumption & W.W.G (KL.PD) : Ind :38374.000 , Dom :2336.000 & Ind :4729.000 , Dom :1300.000

6. Parameter : 12 ,Cap No & Weight :

5r Parameter Unit Test Method Range of Testing Result
1 Temperature Centigrade  1S: 3025 (Part — 9) — 1984(Reaffirmed 2006) Ambient oC - 60 oC 30
2 pH pH Units 4500 H+ B APHA Standard Methods 22nd edi.2012 1 -14 pH value As or 8.28
3 Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Method 10 — 200000 mg/L 12744
4 Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Method 2 — 10000 mg/L 106
5 Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standar 1 - 2000 mg/!. BDL
6 Chemical Oxygen Demand mg/! APHA (22nd Edition)- 5220 B Open Reflux Method-2 5.0- 50000 mg/! 110
7 Phenolic Compounds mg/t 4 Amino Antipyrene method without Chloroform Extra 0.1 — 50 mg/l| BDL

.aboratory Remarks : Approved By:236-lab_236 Dt.: 10/06/2021

N 2

-

D. N. Vasadia, Lab Head

Note :
. The resuilts refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.
. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.
. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.
. The Board is not responsible for the authenticity for the samples not collected by the Board's officials.
. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to
Gujarat Jurisdiction only.
. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA,
8. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.
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T % WATER / WASTE WATER SAMPLE Bharuc;}
° C-1/119/3, GIDC Phase-Z"% 75!
% Sample 1D:304450 - Analysis Completion:10/06/2021 1 Narmadanagar \%g ™. 7
Bharuch-392015 e
- Copper Smelter / LAB Inward : 44075 Tele:(0264)2246333 S
P yik ol Tcl-a Et&i
- Accreditation Standards & NABL Certificate Details : 7 FC-7844 7 -7 Validity: 10/09:2021 -
TEST REPORT

‘est Report No. : 44075 Date: 11/06/2021
. Name of the Customer : Hindalco Industries 1.td - 15178

.. Address : 2,10,11,43 GIDC,AT POST. DAHEJ-LAKHIGAM,TAL:VAGRA

DAHEJ-392130, Taluka : Vagra, District : Bharuch, GIDC : Dahej

i. Nature of Sample : REP-Representative/Grab, (Insp Type : APP-On Application)

l. Sample Collected By : Ms Patel. Nancy. A, AEE

i. Quantity of Sample Received : Slit

1. Code No. of the Sample : 304450

. Date & Time of Collection & Inwarding : 20/05/2021 , (1355 to 1356) & 21/05/2021

i. Date of Start & Completion of Analysis : 21/05/2021 & 10/06/2021

). Sampling Point : From Final outlet of Unit STP ~

0. Flow Details (Remarks) T -

1 ide of Disposal I

2. Ultimate Receiving Body : Deep sea though multiple diffuser system

3. Temperature on Collection : & pH Range on pH Strip :@6-7 on pH Strip

4. Carboys Nos for : Barcode & Color & Appearance :Colourless

.5. Water Consumption & W.W.G (KL.PD) : Ind :38374.000 , Dom :2336.000 & Ind :4729.000 , Dom :1300.000

6. Parameter : 4 ,Cap No & Weight :

5r Parameter Unit Test Method Range of Testing Result
1 pH pH Units 4500 H+ B APHA Standard Methods 22nd edi.2012 1 - 14 pH value As or 6.72
2 Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Method 2 — 10000 mg/L 8

3 B.0.D (3 Days 270C) mg/l 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirme( 05-50000 mg/| 10
-aboratory Remarks : Approved By:236-lab_236 Dt.: 11/06/2021 N

LN e e

D. N. Vasadia, Lab Head

Note :
. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.
. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.
. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.
. The Board is not responsible for the authenticity for the samples not collected by the Board's officials.
. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to
Gujarat Jurisdiction only.
. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA.
8. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.
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’ié WATER / WASTE WATER SAMPLE Bharus 1 7 1140
C-1/119/3, GIDC Phase-
% Sample 1D:304450 - Analysis Completion: 10/06/2021 | Narmadanagar

Copper Smelter / LAB Inward : 44075

‘est Report No. : 44075

.. Name of the Customer
'. Address

. Nature of Sample

. Sample Collected By

. Quantity of Sample Received

. Code No. of the Sample

. Date & Time of Collection & Inwarding
- Date of Start & Completion of Analysis
. Sampling Point

0. Flow Details (Remarks)

.1. Mode of Disposal

2. Ultimate Recciving Body

- we w = ws e

.3. Temperature on Collection
4. Carboys Nos for

5. Water Consumption & W.W.G (KLPD)

5r Parameter

Bharuch-392015
Tele:(0264)2246333

TEST REPORT

Date: 11/06/2021

: Hindalco Industries Ltd - 15178
: 2,10,11,43 GIDC,AT POST. DAHEJ-LAKHIGAM,TAL:VAGRA

DAHEJ-392130, Taluka : Vagra, District : Bharuch, GIDC : Dahej

: REP-Representative/Grab, (Insp Type : APP-On Application)
: Ms Patel. Nancy. A, AEE

: Slit

: 304450

: 20/05/2021, (1355 to 1356) & 21/05/2021

: 21/05/2021 & 10/06/2021

From Final outlet of Unit STP ~

: Deep sca though multiple diffuser system

& pH Range on pH Strip :@6-7 on pH Strip

: Barcode & Color & Appcarance :Colourless
: Ind :38374.000 , Dom :2336.000 & Ind :4729.000 , Dom :1300.000
: 4 ,Cap No & Weight :

Unit Test Method Range of Testing

Result

1 Fecal Coliform

MPN/100 mt  2.9221 E APHA 22nd Edition IS 1622-1981 <1.8 to >1600 MPN/10

-aboratory Remarks : Approved By:236-lab_236 Dt.: 11/06/2021

79

D. N. Vasadia, Lab Head

\ote :

PN

Gujarat Jurisdiction only.

~N O

. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.

. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

- This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.
. The Board is not responsible for the authenticity for the samples not collected by the Board's officials.

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to

. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA.

8. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.
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WATER / WASTE WATER SAMPLE

Sample 1D:304446 - Analysis Completion:10/06/2021
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1 Narmadanagar

Copper Smelter / LAB Inward : 44074

Bharuch-392015 .
VA N
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Accreditation Standards & NABL, Certificate Details © -/ TC-7844 / -/ Validity: 10/09/2021

‘est Report No. : 44074

. Name of the Customer
'. Address

. Nature of Sample

. Sample Collected By

. Quantity of Sample Received

. Code No. of the Sample

. Date & Time of Collection & Inwarding
. Date of Start & Completion of Analysis
. Sampling Point

0. Flow Details (Remarks)

..ode of Disposal

2. Ultimate Receiving Body

.3. Temperature on Collection

.4. Carboys Nos for

5. Water Consumption & W.W.G (KIL.PD)
6. Parameter

TEST REPORT
Date: 11/06/2021

: Hindalco Industries Ltd - 15178
: 2,10,11,43 GIDC,AT POST. DAHEJ-LAKHIGAM,TAL:VAGRA
DAHEJ-392130, Taluka : Vagra, District : Bharuch, GIDC : Dahej
: REP-Representative/Grab, (Insp Type : APP-On Application)
: Ms Patel. Nancy. A, AEE
¢ 5lit
: 304446
: 20/05/2021 , (1335 to 1336) & 21/05/2021
: 21/05/2021 & 10/06/2021
from final outlet of Township STP ~
: on land for irrigation / plantation
: Deep sca though multiple diffuser system
& pH Range on pH Strip :@7-8 on pH Strip
: Barcode & Color & Appearance :Light yellowish
: Ind :38374.000 , Dom :2336.000 & Ind :4729.000 , Dom :1300.000
: 4 ,Cap No & Weight :

5r Parameter Unit Test Method Range of Testing Result
1 pH pH Units 4500 H+ B APHA Standard Methods 22nd edi.2012 1 -14 pH value As or 73
2 Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Method 2 — 10000 mg/L 8
3 B.0.D (3 Days 270C) mg/l 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmec 05-50000 mg/l 11

_aboratory Remarks : Approved By:236-lab_236 Dt.: 11/06/2021

D. N. Vasadia, Lab Head

Note :

1. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.
2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.
4. The Board is not responsible for the authenticity for the samples not collected by the Board's officials.

5. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to

Guijarat Jurisdiction only.

6. Permissible Limits: as per Schedule V! of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
7. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA.
8. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.
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Sample 1D:304446 - Analysis Completion:10/06/2021 |

MAUNMAL L O1I0 INLLAWINL | UL

Vujarac s vnunen ot s g
WATER / WASTE WATER SAMPLE Bh“3‘1 9 1 1 42

C-1/119/3, GIDC Phase-2
Narmadanagar

‘est Report No. : 44074

.. Name of the Customer
'. Address

. Nature of Sample

. Sample Collected By

. Quantity of Sample Received

. Code No. of the Sample

. Date & Time of Collection & Inwarding
. Date of Start & Completion of Analysis
. Sampling Point

0. Flow Details (Remarks)

1. Mode of Disposal

2, Ultimate Receiving Body

3. Temperature on Collection
4. Carboys Nos for

5. Water Consumption & W.W.G (KLPD)

~

Sr Parameter

Copper Smelter / LAB Inward : 44074

Unit Test Method

Bharuch-392015
Tele:(0264)2246333

TEST REPORT

Date: 11/06/2021

: Hindalco Industries Ltd - 15178
: 2,10,11,43 GIDC,AT POST. DAHEJ-LAKHIGAM,TAL:VAGRA

DAHEJ-392130, Taluka : Vagra, District : Bharuch, GIDC : Dahej

: REP-Representative/Grab, (Insp Type : APP-On Application)
¢ Ms Patel. Nancy. A, AEE

¢ Slit

: 304446

: 20/05/2021, (1335 to 1336) & 21/05/2021

1 21/05/2021 & 10/06/2021

from final outlet of Township STP ~

: on land for irrigation / plantation
: Deep sca though multiple diffuser system

& pH Range on pH Strip :@7-8 on pH Strip

: Barcode & Color & Appearance :Light yellowish
: Ind :38374.000 , Dom :2336.000 & Ind :4729.000 , Dom :1300.000
: 4 ,Cap No & Weight :

Range of Testing

Result

1 Fecal Coliform

MPN/100 ml 2.9221 E APHA 22nd Edition IS 1622-1981

<1.8 to >1600 MPN/10

-aboratory Remarks : Approved By:236-lab 236 Dt.: 11/06/2021

94

D. N. Vasadia, Lab Head

Note :

A WN -

Gujarat Jurisdiction only.

~N O

- The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.

. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

- This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.
- The Board is not responsible for the authenticity for the samples not collected by the Board's officials.

- Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to

. Permissible Limits: as per Schedule Vi of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
- Physicochemical and microbiological parameters, Std Methods for Water and Waste Water- 23nd Edition by APHA.

8. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.
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- UJARAT P=LLUTESN C2INTR=%. B=wARD
PARYAVARAN BHAVAN
—_ Secter-10-A. Gandhinagar 382 010
. ot T il ey Phone = (079) 23222425
N (079) 23232152
GPCB Fax @ (079) 23232156
Website : www.gpcb.gov.in
BY R.P.A.D,

NOTICE OF DIRECTION UNDER SECTION-5 OF ENVIRONMENT (PROTECTION) ACT-
1986 FOR THE VIOLATIONS OF THE HAZARDOUS & OTHER WASTE
(MANAGEMENT & TRANSBOUNDARY MOVEMENT) RULES -2016 AS AMENDED
FROM TIME TO TIME.

WHEREAS you M/S. HINDALCO INDUSTRIES LTD are having an industrial plant
at Plot No: 2,10,11,43 GIDC Estate Dahej, At Po: Dahej-Lakhigam, Tal: Vagra, Dist:
Bharuch.

AND WHEREAS the Gujarat Pollution Control Board has issued Consolidated
Consent & Authorization AWH- 108216 valid up to 02/03/2026 subject to conditions
mentioned therein for manufacturing Copper Cathode, Sulphuric Acid (98%), Oxygen
(tech.), Phosphoric Acid (as P20s) etc. products.

AND WHEREAS during the inspection of your industrial plant on 18/03/2021,
19/03/21, 20/03/21 and 05/08/2021 by the Authorized officer of the Board, it has
been noticed that:

1. Copper slag is observed being dumped in about 10-meter width arca of Reserved Forest,
along the boundary wall of factory premises (outside the factory premises) behind the 16-
hectare land area. As per analysis report of top surface soil sample collected from reserved
forest area, copper concentration is 28.71 mg/l.

2. Copper slag and Construction & Demolition waste (C & D waste) is observed being dumped
in open land area (16-hectare area) located narth side of smeiter plant.

3. AR of sample collected from Leachate generated due to dumped copper slag shows pH: 8.42,
COD: 94 mg/! and AR of sample collected from Leachate wastewater observed being
accumulated in Reserved Forest area shows pH: 8.42, COD: 2812 mg/I.

4. Analysis Report dated 18/063/2021 and dated 05/08/2021 of sample collected frem Final
outlet of ETP shows COD: 270 mg/], SS: 106 mg/! which is more than CCA limit.

5. Analysis Repot of Ambient Sampling Point ~ AAQM carried out at 16 hector land area
shows, RSPM ; 276 microgram / m3 which is more than limit.

6. Analysis report of Samples collected from stacks shows unit is not complying emission

norms prescribed in CCA as helow:
r_v_w ,

____ Sample collected from 7 Parameters obsorved Permlssyhle Limit |
i Stack attached to centralized <;c:ubbm;, PM:390.4 mg/Nm? ' PM: 150 mg/Nm? 1
system of smelter-I1{ 502:299.32 mg/Nm3 l S02: 40 mg/Nm3 !
Main stack attached to Sulphuric Acid Acid Mist: 195 mg/Nm3 | Acid Mist: 25 1
| Plant-l N S | mg/Nm3
Main stack attached to sec ondary gas $02: 87 mg/Nm3 : 502: 40 mg/Nm3

|
| scrubber of Smelter-i plant O N
| Stack attached to CPP-1 CFBE boiler 35 | PM: 131.05 mg/Nm3 U PM: 100 mg/Nm3 i
MW 1 - ‘ i
|
I

| Stack attached to CPP-111 CFBC boiler 60 | PM: 89.35 ; mg/Nm3 ! PM: 50 mg/Nm3
MW r ’

e SR R U U pe

Clean Gujarat Green Gujarat
1IS0O-9001-2008 & ISO-14001 - 2004 Certitied Organisation
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7. Sludge deposition on tank internal walls of ETP is observed.
8. Unit has partly complied coal handling guideline framed by Board.

Now, therefore, | AV.SHAH, Member Secretary of Gujarat Pollution Control Board
in exercise of the power conferred on file no. Legal-G-28 under section (5) of the
Environment (Protection) Act -1986 propose to issue Notice of directions as under:

1. To close down your industrial activity under the section (5) of The
Environment (Protection) Act - 1986.

2. To close down your industrial activity under said act if industrial activity
runs by Captive Power Plant or N.G.Set.

3. To direct the concerned authority to disconnect electrical supply and Water

supply of your unit.

You are hereby directed to reply within 15 days from the date of service of this
notice failing which, it shall be presumed that you have nothing to say in this matter and
appropriate action will be initiated against you for the conduct of the business of your
industry, under the Environment (protection) Act 1986 for non-compliance of
Hazardous and Other Waste (Management and Trans boundary Movement) Rules -
2016 & amendments thereof.

For and on behalf of
Gujarat Pollution Control Board

RN
(-

(A.V.SHAH)
MEMBER SECRETARY
NO: GPCB/BRCH-B/CCA-310(20)/1D;15178/ Date; 202

Issued to:
\y/s. HINDALCO INDUSTRIES LLTD
Piot No: 2,10,11,43,
GIDC Estate Dahej,
At Po: Dahej-Lakhigam,
Tal: Vagra, Dist: Bharuch.

Copy To:
e The Regional Officer,

Gujarat Pollution Control Board,
Regional Office, Bharuch....... for monitoring & verification.
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ADITYA BIRLA
FPAS Bhaom Lo

HINDALCO

17t September 2021
PCB- 15178
To,

Shri A.V. Shah A

Member Secretary

Gujarat Pollution Control Board
Paryavaran Bhavan, Sector-10-A
Eandhinagar- 382019

Subject : Reply to Notice of Direction under Section 5 of Environmental protection Act-1986
dated 04t September 2021.

Reference : Visit of GPCB officials dated 18®-20t% March 2021 & 5% August 2021

Dear Sir,

This has reference to mentioned Notice of Direction and observations therein. We are submitting herewith
pointwise reply as below:

Observation No. 1

Copper slag is observed being dumped in about 10-meter width area of Reserved Forest, along the
boundary wall of factory premises (outside the factory premises) behind the 16- hectare land area.
As per analysis report of top surface soil sample collected from reserved forest area, copper
concentration is 28.71 mg/L.

Our Response:

As informed earlier vide letter dated 05.08.2021 and 26.08.2021, since the inadvertent incident in 2009
relating to solid waste/effluent run-off in the Reserved Forest area along the boundary wall (northern
periphery), we had constructed the Boundary wall to arrest any such possibility going forward and also
worked with the Forest Department for removal of the material. A perusal of the attached letters would also
show that the Forest Department had levied compensation in the sum of INR 94,20,000/- which was paid by
us in the year 2013 (Annexure-A1). As informed earlier vide letter dated 05.08.2021, we continue to be in
discussion with the Forest Department for further remedial steps for carrying out soil amelioration including
plantation and the recent letters exchanged with the Forest Department are attached for your review. We
shall keep you informed of the progress in this regard. The request letter from Hindalco to Forest
department, Forest Department’s communication and our further communication to Forest department are

attached as Annexure A2, A3 and A4 respectively.
2
A

Post R ecelvea

s . .
oujarat Poiluiion Control Board Page 1 of 7

HINDALCO INDUSTRIES LIMITED BHARUC H
(UNIT : BIRLACOPPER]
P.0. : Dahej, Dist. Bharuch,
Gujarat-392 130, INDIA. Regd. Ahura Centre, 1st Floor, B-Wing, Website www.hindalco.com
Telephone +91 2641 256004-6 Mahakali Caves Road, Andheri [East), Mumbai 400 093 Email hindalco@adityabirta.com
Fax +91 2641 251002-3 Telephone +9122 6691 7000/ Fax : +9122 6691 7001 :
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Observation No. 2

Copper slag and Construction & Demolition waste (C & D waste) is observed being dumped in open
land area (16-hectare area) located north side of smelter plant.

Our Response:

The Copper slag and Construction & Demolition waste (C & D waste) observed located north side of smelter
plant had been removed and shifted to designated areas.

Observation No. 3

AR or sample collected from Leachate generated due to dumped copper slag shows pH: 8.42, COD: 94 mg/L
and AR of sample collected from Leachate wastewater observed being accumulated in Reserved
Forest area shows pH: 8.42, COD: 2812 mg/L.

Our Response:

We understand that the results of AR Sample reflecting pH of 8.42 and COD of 94 mg/L is within the norms.
In so far as, sample collected from the Reserve Forest area, while pH continues to be within the norms, higher
COD in the test result (2812 mg/L) could possibly be due to stagnant rain water with possible interplay with
organic material present at various stages of decomposition.

Observation.4:

Analysis Report dated 18/03/2021 and dated 05/08/2021 of sample collected from Final outlet of
ETP shows COD: 270 mg/L, SS: 106 mg/L which is more than CCA limit.

Our Response:

The latest water sample collected by GPCB officer on dated 05/08/2021 is well within the limit. The same is
enclosed as Annexure-B1.

The subsequent monthly analysis by MoEFCC approved and NABL accredited third party also within limit
and is attached as Annexure- B2.

Our effluent passes through ultrafiltration and reverse osmosis membrane systems. The reject water after
passing through ultrafiltration and reverse osmosis goes to final discharge. The entire reject water is passing

through multiple membranes, which has a design that does not allow high COD and TSS reject water to pass
through.

Observation No. 5

Analysis Repot of Ambient Sampling Point - AAQM carried out at 16 hector land area
shows, RSPM : 276 microgram / m3 which is more than limit.

Page 2 of 7
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Our Response:

The AAQM carried out at 16 hector land area shows, RSPM : 276 microgram / m3 which is more than limit
was due to temporary arrangement for fabrication and movement of material for ongoing scheduled Sm-3
shutdown work. The vehicular movement was more due to initiation of shutdown activities on that day and
the incremental fugitive dust emission generated is due to increased vehicular movement for a short period
of time. The frequency of water sprinkling through tanker was increased to minimize the dusting from the
road due to vehicular movement. The photograph is enclosed as below.

Currently, the SM-3 shutdown work is over and required fabrication is finished. Vehicular movement in 16
Ha due to shutdown activities have been stopped and has reduced dusting from the road.

Observation No. 6

Analysis report of samples collected from stacks shows unit is not complying emission norms
prescribed in CCA.

a. Sample collected from Stack attached to centralized scrubbing system of smelter-lll: Parameters

observed PM: 390.4 mg/Nm3 502: 299.32 mg/Nm3 against Permissible Limit PM: 150 mg/Nm3
502:40 mg/Nm3.

Our Response:

As mentioned earlier, Smelter 3 was under shutdown for conducting major revamp activities for a period of
57 days. During the visit, the shutdown was underway with feed having been stopped at 3:50 AM on
18.03.2021. Post the stoppage of feed, the liquid metal in the furnaces must be drained out and furnace to be
subsequently cooled for man entry to undertake the overhauling jobs. For draining the moiten metal, the
burners have to be kept on which results into generation of residual flue gases. The volume of this residual
gas is low and therefore the residual gas cannot entirely heat up the off-gas circuit above dew point. Due to
this, the downstream off-gas circuit equipment (ESP and ducts) remains at a lower temperature than its dew
point leading to acid condensation and associated equipment corrosion. During such condition if ESP is kept
ON, it will create sparks, trip frequently and lead to short-circuit in emitting electrodes.

Page 3 of 7
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The residual gas during shutdown cannot be taken to SAP because of lower SO2 concentration which will
lead to fouling and fast deterioration of catalyst. Also, it will lead to problem of running the Wet ESP and lead
to corrosions in the system and create more operational and environmental issues. Therefore, the residue
gas was diverted to common scrubber as per the standard practice.

Taking into consideration the above two points, during shutdown the ESP electrical system is switched off
as well as the off gases are not taken into the SAP and diverted to common scrubber.

The diversion duct to common scrubber is unutilised during normal operations and has a dead zone inside
the duct before the diverting valve/damper. The dead zone may have had some dust deposits which travelled
to the common scrubber when the residual gases were diverted from the main circuit to common scrubber.
This dust carryover had impacted the common scrubber liquid circulation, thereby reducing the efficiency
of scrubbing. The common scrubber and slurry dewatering system are not designed for such dust loads, as
dust accumulation in the duct and subsequent carry over was not envisaged.

We have already implemented the preventing action for evacuation of dust deposited in duct during the
shutdown period. The two Rotary Air valves have been installed to evacuate the dust deposited in dust, which
will not carry over to scrubber and finally to stack emission.

The subsequent monthly analysis by MoEFCC approved and NABL accredited third party also within limit
and is attached as Annexure- C.

b. Sample collected from Main stack attached to Sulphuric Acid Plant-1. Parameters observed Acid Mist:
195 mg/Nm3 against Permissible Limit 25 mg/Nm3.

Our Response:
Our Sulphuric Acid plant is designed with Dupont (Monsanto). Double contact double absorption (DCDA)

process and runs with automatic control through DCS. We have been monitoring the stack periodically by
thimble method (IS-11255 part-2) the analysis for the last few months and till today is as below:

Month March, | April,21 | May,21 June,21 July,21 Aug,21
21

Acid Mist | BDL BDL BDL BDL BDL BDL

(mg/Nm3)

The above mentioned monthly analysis by MoEFCC approved and NABL accredited third party also within
limit and is attached as Annexure- D.

c. Sample collected from: Main stack attached to secondary gas scrubber of Smelter-1 plant.
Parameters observed S02: 87 mg/Nm3 against Permissible Limit S02: 40 mg/Nm3.

Our Response:

Page 4 of 7
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On investigation, we have found one out of four circulation pump was choked. We have carried out necessary
maintenance and all the four circulation pumps are fully operational now. The stack parameter monitored
thereafter in the month of April-21 was within limit. The latest stack reports for the month of Aug-21 are also
showing that the parameter is within limit. The copy of the April and Aug 2021 reports from M/s Greenleaf

Envirotech Pvt. (NABL accredited and MOEFCC approved third party laboratory) are enclosed as Annexure-
E.

d. Sample collected from Stack attached to CPP-1 CFBC boiler. Parameters observed PM: 131.05 mg/N
m3 Permissible Limit.

Our Response:

As per our earlier CCA with validity till last year, we are within limit in PM. After renewal of CCA, the limit
has been reduced and we are in the process of upgrading our system to comply the same. We have conducted
studies for our Boilers and ESPs to meet the reduced PM norms. Based on the study, we are upgrading the

ESPs to comply with the norms. We have already placed order for modification of ESPs and the upgradation
work will be executed by Jan'22.

However, during the of month April-May 2021 annual shutdown we have carried out maintenance and
cleaning activities for the internals, which is helping to control the PM. The subsequent monthly analysis by
MoEFCC approved and NABL accredited third party is attached as Annexure- F.

e. Sample collected from Stack attached to CPP-1I CFBC boiler 60MW: Parameters observed PM: 89.35
mg/Nm3, Permissible Limit PM: 50 mg/Nm3.

Our Response:

As per our earlier CCA with validity till last year, we are within limit in PM. After renewal of CCA, the limit
has been reduced and we are in the process of upgrading our system to comply the same. We have conducted
studies for our Boilers and ESPs to meet the reduced PM norms. Based on the study, we are upgrading the

ESPs to comply with the norms. We have already placed order for modification of ESPs and the upgradation
work will be executed by Jan'22.

However, during the of month April-May 2021 annual shutdown we have carried out maintenance and
cleaning activities for the internals, which is helping to control the PM. The subsequent monthly analysis by
MOEFCC approved and NABL accredited third party is attached as Annexure- G.

Observation no. 7

Sludge deposition on tank internal walls of ETP is observed.

Our Response:

In ETP 1, we have 5 Reaction Tanks with 4 in operation and 1 in maintenance cleaning. The Lime scale
observed in Reaction Tank #3 during the visit is of regular size for any lime-based Reaction Tanks producing
calcium sulphate at lower pH. The ETP department maintains period cleaning schedule based on pH
balancing and the cycle is of 6 months. Currently, all operating Reaction Tanks are in cleared condition.

Page 5 of 7
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Observation no. 8

Unit has partly complied coal handling guideline framed by Board.

Our Response:
Coal handling guideline related initiatives are implemented now. Photograph of Coal Yard is enclosed as
below.

We have already taken up multiple Environment Improvement projects covering all the aspects i.e. water
conservation, waste water generation & recycling, better controlled emission and mitigation of fugitive
emission. We are very much committed to improve our environmental performance. Some environment
projects are already implemented such as TGS-3, bag filter for transfer towers, wind screen and water-cooled
hood in Smelter-1. Some of the other projects are in progress i.e. implementation of tertiary water recycling
and evaporation system, and many other technology improvement projects for better environmental
performance, spanning across the unit.

Page 6 of 7
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Sir, in case of any additional information / clarification, please do give us an opportunity to submit the same.

Thanking you,

For Hindalco Industries Limited,
Dahej Unit

. o

Dr. Sanjay Kumar
Head - Environment

_CE-GPCB Regional Office, Bharuch

Page 7 of 7
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TRANSLATION COPY

329-A
OUTWARD NO. K/SURVEY/SP/8/1488-90/11-12
The office of Assistant Forest Conservator
Sub-Forest Division, Bharuch
Date: 04/03/2013
To,
Hindalco Industries Ltd.
Birla Copper Unit, Dahej
Subject: 1) Diversion of 16.00 Hs. OF Reserved
forest land for setting up of 60 MW Power Plant
DAP/NPK and Pap Projects along with Copper
Smelter Expansion Project Phase-III in favour of

Hindalco Industries in Bharuch District of

Gujarat.

Ref.: 1) Ad.Pri.c.c.f, 1 and letters No. FCA/10-
15/06/5799-5801/Dt. 2-3-2013
2) GOI Letter No. 6-GJC075/2006-BHO/319 Dt. 21-2-

13

It 1is hereby stated with regards to the above
subject and reference that, on the basis of the
instructions received Dby the above mentioned

letter, the forestation user agency is to pay a



1152-B

329-B
penalizing compensation for the 50 heactor area
degraded forest area expenses. At present, under
the prevailing rate of Rs. 191-40, the amount comes
to Rs. 1,88,400/- for cultivation for 1 heactor. As
per the same, for the 50 heactor area the penalizing
compensation comes to Rs. 94,20,000 (Rupees ninety
four lacs twenty thousand only) and thereby the user
agency 1is required to deposit this particular amount
in the below mentioned account. It is a request to
deposit this amount on immediate basis so that the
further proceedings can be initiated.

State Bank of India Udhyog Bhavan Branch Gandhinagar
Account No: 6601342316
In the Name of: NODAL OFFICER FCA GUJARAT
Sd/- illegible
(D. K. Patel)
Assistant Forest Conservator
Sub-Division Forest Region, Bharuch
Copy sent to the Add. Chief Forest Conservator,
land, Gujarat state, Gandhinagar - for information
purpose
Copy sent to the Chief Forest Conservator, Surat

division, Surat for information purpose
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The Asslstant Cansorvatar of Forest
Crod Hosoutat R3,

Raisvay Caiony

Bharuces,

Quisras 392001

Sub: Reguest for nermission 1o carry-out plartaton in resene forest aredxs agjacent 1o our toundaty

Bear Sy,

At the outser, we thank vou for your valuable time ang growicing us an oppertunity 10 express our

'Herestin catrying out plantation in reserve forest arras ad;acert to our boyndary

?{‘ " all our aperations across the country, we are guides By Our purpose= ‘Greener StTonReT
| o

1Mantes’s ang to achveve that cnd we have been working intiusiveiy with nature through sustainad.e

Protesses, canservaton eflarts, ang WALTe MAnagement imt-avives

Ademanstration of qur aforesad commitment across all our aperatians locaticns, we have expanded

Ouf green cover this year by 6.38%. which currently stands lush at 4,672 acres, with the addition of
more than 5.5 iakh saphngs

In line with above saig commitment, we would like (0 do plantaticn n Reserve Forest areas agjacent

10 our boundary covering about $-10Ha Kindly aow us to colizborate with your good cHice n doing,
Plantation along with Sail Preparation and ather necessary measures.

We seek your valuatile guidance and Support on this eco-friendiy sndiative.
Looking {orward far your early favoratle response.

For Hindalco Industries timited

Anil Tiple

Joint President-HR

HINDALCQIMDUSTRIES LIMITED
[UNIT  BIRLACOPPERI]
P.0.:Dahey, Orsh Bharuch,
Gujarat-3¥2 138, INDIA.
Tolephene +91 24841 2640046
Fax 71 2841251002-0

fegd. Ahura Centre, 15t Floor, B Wing,
MataistCaves Read, Andhert [Eact), Mumba, 408093
Tetephone +51 22 6491 2000 Fax: « ) 22 6891 7601

Websie
Email

voerw hinda\eg ¢ am
) hmdatcoamw.wh

e
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TRANSLATION COPY

331-A
Assistant conservator of forest, sub-division
forest Bharuch
Collector office compound, Kanbiwaga, Bharuch
Email: acfnbh@yahoo.in
Telephone no.: 02642-250430

FAX No.: 02642-250430

No. A/PVY/3/57071/2021-22

Bharuch, Dated 07/09/2021

Subject: Request for Permission to carry-out

Plantation in reserve forest areas adjacent to
our boundary.

Reference: Your office correspondence no. A/PY/241

dated 26/08/2021

It is hereby stated to the forest zonal office,
Bharuch that, the Aditya Birla Hindalco has
requested for cultivation 1in the reserve forest
that is adjacent to their boundary. It is mentioned
in the referred letter that, upon site wvisit

jJointly



331-B
with Aditya Birla Hindalco, it has come to notice
that a cultivation in 5 to 10 heactor area is
possible. It is hereby stated in this context that,
a soil testing be carried out and specific scheme
be prepared and provided with opinion whereby it
is signified that in how much heactor what modal
based cultivation is possible.

Sd/- illegible
(P. J. Chaudhary)
Assistant Conservator of Forest
Sub-Division Bharuch
To,
Regional Forest officer
Bharuch
Copy sent to: Joint President (HR), Hindalco
Industries limited (Unit-Birla Copper), Dahej,

district Bharuch - for information purpose
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ADITYA BIRLA

i

HINDALCO N

To, 16.09.2021
Range Forest Officer i
Maktampur, Bharuch ;1

i
41

Sub: Permission to carry-out Plantation in Keserve Forest Area adjacent to our
boundary : o

Reference : Letter No. A/ PVY/3/57071/2021-22 dated 07.09.2021

We are extremely thankful for your abovementioned letter.

Based on the joint inspection stated in the letter, we remain available for any
support/necessary actions to be initiated from our end: -

Do let us know earliest convenient date and time when we can visit the site together
to carty out the site inspection to enable you to initiate next steps soonest.

. We remain available for any further clarifications/suggestions from your end.

Thanking You
For Hindalco Industries Limited ) T

- —Un-it:'Bil‘-I_a—'vC(;pi)‘ér.— o Tt L, T N e -

b

Anil Tiple
Jt. President (HR)
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HINDALCO INDUSTRIES LIMITED

{UNIT : BIRLA COPPER}
,0.: i, Dist. Bharuch,
233,3:2?2 12:0 INDIA. Regd. Ahura Cenlre, 1stFloor, B-Wing,
Telephone +91 éau 256004-6 Mahakall Caves Road, Andheri {Eastl, Mumbai 400 093
Fax +912641251002-3 Telephone +9122 66917000/ Fax : +91 22 6691 7001




{i—.—u—.\- ANALYSIS REPORT FOR Gujarat Pollution C ‘-k hhnexove - 15 1
— i WATER / WASTE WATER SAMPLE
ossss— C-1/119/3, G 1 1 56
v Sample 1D:309788 - Analysis Completion:27/08/2021 [ | B:a'
ar
Copper Smeiter / LAB inward : 44837 Tele:(02¢
Acereditation standards & SABL Certitieaie Thotab - - 7 PR 0 Saliding i 202
TEST REPORT

| Test Report No. : 44837

1. Name of the Customer : Hindalco Industries Ltd - 15178
2. Address : 2,10,11,43 GIDC,AT POST. DAHEJ-LAKHIGAM,TAL:VAGRA
DAHEJ-392130, Taluka : Vagra, District : Bharuch, GIDC : Dahej

3. Nature of Sample : REP-Representative/Grab, (Insp Type : HOR-H.O.Reference)

4. Sample Collected By : Shri B.D.Prasad,DEE

S. Quantity of Sample Received : 0

6. Code No. of the Sample : 309788

7. Date & Time of Collection & Inwarding : 05/08/2021 , (1600 to 1600) & 06/08/2021

8. Date of Start & Completion of Analysis : 06/08/2021 & 27/08/2021

9. Sampling Point : ## Final Outlet of the ETP ~

10. Flow Details (Remarks) D e—

11. Mode of Disposal : Into Sea through unit's pipeline

12. Ultimate Receiving Body : Deep sea though muitiple diffuser system

13. Temperature on Collection + 29 & pH Range on pH Strip :@ 7

14. Carboys Nos for : barcode & Color & Appearance :colorless

15. Water Consumption & W.W.G (KLPD) : Ind :38374.000 , Dom :2336.000 & Ind :4729.000 , Dom :1300.000

16. Parameter : 12 ,Cap No & Weight :

Sr Parameter Unit Tast Method Range of Testing Resuit
1| Temperature Centigrade  |1S: 3025 (Part — 9) — 1984(Reaffirmed 2006) Ambient oC - 60 oC 29
2|pH pH Units 4500 H+ B APHA Standard Methods 22nd edi.2012 |1 - 14 pH value As or] 7.26
3 | Total Dissolved Solids mgh Gravimetric method. (2540 C APHA Standard Method 10 ~ 200000 mg/L 3060
4 | Suspended Solids mgh Gravimetric method. (2540 D APHA Standard Method 2 — 10000 mgt. 18
5 { Ammonical Nitrogen mg/ 1).Titrimetric method (4500 NH3 B & C APHA Standa} 1 - 2000 mg/. BOL
6 | Chioride mgll Argentometric method. (4500 CI? B APHA Standard § 1 - 50000 mg/A 1773
7 | Sulphate mgi APHA(22nd edi}4500 SO4 E 2-40mgh 276
8 [ Chemical Oxygen Demand mah APHA (22nd Edition)- 5220 B Open Reflux Method-2 5.0- 50000 mgA 8
9 | Oil & Grease mg/t Liquid - Liquid Partition Gravimetric method. (5520 B| 01 — 1000 mg/l BDL
10| Phenolic Compounds mgnt 4 Amino Antipyrene method without Chloroform Extrq 0.1-50 mg1 BDL
11| B.0.D (3 Days 270C) mgl 3 - Day BOD test. (IS 3025 (Part 44) 1993 Reaﬂirme{ 0550000 mgA <5

Laboratory Remarks : Approved By:399-ab_399 Dt.: 28/08/2021 —

R.C.VASAVA,S.0

Note :

1. The resuits refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.
2. Samples will be destroyed after 10 days from the date of issue of test report uniess otherwise specified.
3. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.
4. The Board is not responsible for the authenticity for the samples not collected by the Board's officials.
5. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to
Gujarat Jurisdiction only.
. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effuents
- Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA.
. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.

oo~

28/08/2021 09:05:07 76B813B5-FFD7-4A62-AATF-47837E122576 Page 1 of 1
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ANALYSS REPORT

r~(?t:Jstomer‘s Name & Address: Report No: GLEP1/160821/01 1i
Hindalco Industries Ltd.
{Unit: Birla Copper)
Post, Nahey, Dist Bharuch. :
Contact Person: Dr Sanjay Kumar HQOD {Envircnment) tssue Date: 21/08/2021 J'
Lab ID Code I 1 GLerL/160821/wL, -
“Sample Description RO Reject o 1 Date of Sampling i " 16/08/2021
RESULT TABLE
Sr. ! Test Parameters Test Method ! Unit l GPCB Norms Results
Mo, | i Obtained
BT - 153025 (P 11)1983 pHUNE 55-90 769
HE: Temperature iS 3225 {P-9) 1984 °C | 45°C 310
Y “Color - o IS 3025 (P-4) 1983 " Hazen | 100 101
a4 Ssuspended Solids L 153025(p-17) 1984 me/L 1 100 189
s | coo ‘ T U 153025(P-58) 2006 me/i 250 327
6 | BOD(3daysat27°Ci ’_h—ls 3025(P-44)1993 | meit 200 81
T hdﬁ_&—é;;ésg - 5 3025 (P-39) 1991 T mg/l 2060 <01
Ty Phenalic Compound 1S 392 (P-43) 1592 o mg/t 5.00 <01
T Ammorxlca-l_&l—frogerx 15 3025 (P-g;li;SS- B B —'1'\;/1'. <00 930 i
| 10. | Sulphides 153025 P26} 1986 el 530 <D.2
11 cvaﬁfééé IS 3025 (P27} 1986 ma/t ¢ 20 f Nil :
12 T floride APHA 23" Ed. 2017 4500 F D (4-90) mg/L_{__l'o.o' YT
13, Hexa Chromium 15 3025 (P-57) 2003 T mgl | 100 1 035
14 Toral Chromium T '7152-5:5 (P-52j 2003 BTy 200 043 |
15. " Copper T 15 3025 (P-42) 1992 ma/L 300 | 022
16 Wickel - 153025 {P 54] 2003 me/l soo 007 !
17 zinc 153025 (P-491 1954  mgh 150 0.22
18, Mercury T 153025 p-38) 1994 mg/t 0.01 <0.005 |
19 tesd 153025 .p- mi 1994 T gt “1.00 T <0.005 |
200 Arsenic T 5302 P37 1588 | mer 020 | 0035 !
21 Cadmium 153025 P-41) 1992 Pomet 200 <001 |
77 Insecticides JPesticides  USLPA Method he 8081 A | TAbsent  Absent |
23, selenium T 15202516 56) 2003 Twgt 005 <001
| 24, BioAssay Test CAPHA 22" Ed 2017 10600410-97)  %eSurvwalof T 90 :
; F sh a“ter 96 96.52
s i hoursin 100 5
i ) | wetfuent. !

iy >

Chemist Austhorized Signatary
Rekha Dare
Note:
- . Tha results petain L{D tested items only

......................... seremimesoeeneemeenoene- ENd of Test Report

This ~epert shal not be reproduced. except 111 without wotten approva! of the faboratery
Autinenticity of this'Report could be viidatad wath offiee copy 31 Grearteaf Enviretach Pvi Ld

Porishubic samp:es wiil be destroyed a'ter tost ng, others after 7 days fram the date o
wilh the costomer or as requ ed by the apgiicable epp lat a0

sovae of the report, unless ¢iherw s agreed
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TEST REPOKT
STALK SATAPLE ANALYSIS REPORT
Customer’s Name & Address: ‘ Report No: GLEPL/%:3520/17
Hirde uonducties i ‘
issue Date 22020 7020
Lo o
Sr. - Test Paramaters : Tes: Method LouUnit . Rasult - GRCE
No. ' Limit
! 7: ULy "fnl‘r‘.i' Plant Shus » ]—5“( B
N Soapboer I i down 40
Name Of instrument Calibration On ! Calibration Due On
Vi, cahodt CeSartniar nN L ap e, TES DT 0D R E-Y2SEVIRIS I T

Chemit Authorized Sigriatary
Rekha Dare

oeeeeeee-End of Test Raports e

11




TEST REPOR|
STACK SAMPLE AINALYSIS REPORT
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Groent gq;

I R
! Customar's Name & Acdress:

Report No: ¢

G

CRIda e sdiat e
S R RS N N SO
g St [v'd""l . NG '
i :
; : . .
i Comtact Person:Ur sa . sy Foamiar HL basroyant issue Date: 14/

[SERES S AV St
‘ wraened iy b oy Areiant |
i v T T
o STICK LHa (o oy isd
! - 1 . v |
! STk Hepght iy ; = :
H : - 1. R Tt T . :
UStagx lype ;. Stack Temperature {70 j SRR X

RESULT TABLE

Sr.
No

Test Parameters Test Method

Unit

< RN 1o0n SERE
R SV

: « A Mt WGy
i
i
; R
! Core AREE TR K
i

Result GPCB
Limit
'S
7 - - ZOKI/Tof
B Zei 1085 12504
r _

—— e

Calibration Due On

1

Note: B Below Cetostable Uimit

CRads
Chemist

u

fT

-Ead cf Test Report--- oo

R
[

/

Authorizes Signatory
Rext 1 Care
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TRATRLPORI
STACK SAMPLE ANALYSIS REPORT

I Customers Name & Acdregs:

P Hinddloo ol

¢

\
]
|
Rt
Sy EOange il oy IRV BTI ©bsue Date; 0y, e }

Report No: - 0011

ey
Lol

jate of tampli

3
Leed o

HESULT TAELZ

S5r. ! Test Paramoter Teet Mathod Unit Resu't SPCB
No. Limi:
I TR T I a [N nas N ! 10
Lk“: LILhE TR . N
Name Of Instrument - Calibration On ; Talibratior Cue On |
N SO —— ——
orae ot [ A [N DU . [P ‘

t
Authonzed Senatory
Rekha Dare

ceEna sf Test Repoito e - - R
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STACK SAMPLE ANALYS!S REPORT

I Customer's Name & Addrecs:
Findalen ng atries 1)

it Sl vy
S R Coappe

i

Dot Darieg s

: !
: {
: Contact Person. [ Sanay fung: Pl tLn e
H T R I
I 3
’;‘ S S e . e —
i n of Stack ! o o Zaptive Fower Plant
! URUTRRY IR S mEE Y FLAT Hant

1\551 of bampling o o

wie collected gy )

‘ Rt S N

e

r e
[ S Test Paramaoters ZPCB
| No. Limi:
f
| aiter 100
Lo 50 600
§ W0, 500
| . - - e
i et e ! Y L. -
l Name Of Instrument Calitrat on On " Caiiciatan Due On :
I A T Vo, U3l TN :

Authored Signatory
Reicha Dare

End of Test Repoite o eeeee e
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TEST REPORT

STACK SAMPLE ANALYSIS REPORT

ecenlegf

ENVIROTECH BVT. LTD

Hindalco Industries Ltd.
{Unit: Birla Copper)
Post, Dahej, Dist. Bharuch.

Customer’s Name & Address:

Contact Person:Dr Sanjay Kumar HOD {Environment)

Report No: GLEPL/030821/03

Issue Date: 04/08/2021
Lab ID Code < | GLEPL/030821/5T,
Description of Stack Stack Attached to Captive Power Plant (CPP-1) CFBC Boiler 35 MW
Date of Sampling 03/08/2021 Stack Dia (cm) ;| 300
Sample collected by GLEPL Team Stack Height (m) 75
Stack Type Flue Stack Temperature (°C) 118
Gas flow { Nm3/hr) 168356.23
RESULY TABLE
Sr. Test Parameters Test Method Unit Result GPCB
No. Limit
1. ! Particulate Matter 15:11255(P-1);1985 mg/Nm® 4323 100
2. | Sulphur Dioxide (SO,) 1S:11255(P-2):1985 mg/Nm? 96.00 600
3. | Oxides of Nitrogen (NO,) 15:11255({P-7):2005 mgNm3 23.00 600
Name Of Instrument Calibration On Calibration Due On
Vayubodhan Stack Sampier VSS1 Sr. No. 183- DTC-2019 | 16/03/2021 15/03/2022
@ r{ '\1’,9]2/__
Chemist Authorized Signatory
Rekha Dare
Note:
*  The resuits pertain to tested items only.
*  This report shail not be reproduced, except in full, without written approval of the laboratory.
¢ Authentidity of this Report could be validated with office copy at Greenleaf Envirotech Pvt.Ltd.

Perishable samples wiil be destroyed after testing, others after 7
with the customer or as required by the appiicable regutations.

End of Test Report

days from the date of issue of the report, unless otherwise agreed

Recotmised by MoES fovt. ot india. IF Act 1086 MABL acc-adited: GPCB Senacule & Environnian: 442w BHSAS-15004:2012. 150 0012018 Teriier

PAGE1OF 1

Lancrainn,

Bl +91.072

Branch Ofﬁce C204 Ka

Greenlzaf Envirotech Pvt. Lid ., Nr. Rangol Flats, Radhanpur Road, Mehsana - 384007, Gujarat, India.
7. It ~
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TEST REPORT
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STACK SAMPLE ANALYSIS REPORT

Customer’s Name & Address:
Hindalco Industries Ltd.

(Unit: Birla Copper)

Post, Dahej, Dist. Bharuch.

Contact Person: Dr Sanjay Kumar HOD (Environment)

| Report No: GLEPL/200521/08

|

Issue Date: 31/05/2021

Lab ID Code - | GLEPL/200521/ST, -
: Description of Stack Stack Attached to Captive Power Plant  ( CPP-1II)CFBC Boiler 60 MW
 Date of Sampling - [20/05/2021 " Stack Dia {cm) 1300
Sample collected by i - | GLEPL Team Stack Height (m) | |85 ;
_ Stack Tvpe o ] “1Flue 1 Stack Temperature (°C) . 1120
w
Sr. | Test Parameters ‘ Test Method Unit Resuit = GPCB
No. . - Limit
| 1. | Particulate Matter 15:11255:(P-1):1985 | mg/Nm’ 36.78 50
" 2. Sulphur Dioxide (5O;) 15:11255:(P-2):1985 mg/Nm’ | 107.38 600
© 3. 1 Oxides of Nitrogen (NO.) 15:11255:(P-7):2005 mg/Nm’ 2464 | 300
4. | Mercury EP method 29 ) mg/l\im_?;_ BOL ; 0.03
5 [ Gasflow 15:11255(P-3):2008 Nm3/Hr | 95051.39 -
Name Of Instrument Calibration On Calibration Due On
Vayubodhan Stack Sampler VSS1 Sr. No. 183- DTC-2019 16/03/2020 15/03/2021

The results pertain to tested iterms onty.

Authorized Si'gna'tor\;
Rekha Dare

Authenticity of this Report could be valioated with office copy at Greenleaf Lavirotech Pvi.Ltd.

Ld

®  Thisreport shafl not be reproduced, except in full, without written approval of the laboratory
-

.

Penshable samples will be destroyed after testing, others after 7 days from the date of issue of the repart, unless otherwise agreed
with the customer or as required by the applicable regulations. .

End of Test Report

PAGE 1 OF |

had
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ADITYA BIRLA

HINDALCO

HIL/BC/Env./GPCB/BH-20-21
PCB ID:15178
Date: 11t Nov 2021

Regional Office

Gujarat Pollution Control Board
C-1/119/3, GIDC Phase — I,
Narmada Nagar,

Dist.-Bharuch — 392 015

Subject: Submission of reply based on observations by the GPCB team dated
08* Nov, 2021

Reference: GPCB visit dated 8th November 2021

Dear Sir,
This has reference to GPCB official visit dated 08th November 2021 and observation given
subsequently. We are submitting here with our reply as below:

Observation No. 1: Intermittent uneven emission is observed from the smelter -1
stack. One sample is collected from the same. Submit clarification in this regard
and take necessary action for the same.

Reply: The intermittent uneven emission noticed during the visit was due to certain issues in
the draft management equipment and control system in Smelter-1. The issue has been
promptly addressed by adding additional scrubber recirculation pumps in line by making
provision after thorough overhauling. We are closely monitoring the process parameters on
regular intervals. Also, damper seals (flow regulating valve seat) are being improved for better
draft management.

Since, this system has been in operation for close to 20 years, we have been constantly
evaluating contemporary technological options to modernize entire off-gas management
system. As communicated earlier, we engaged M/s. MECON (reputed engineering solutions
consultant) who carried out pre-feasibility study, technology assessment as well as evaluating
globally renowned technology supplier such as MECS, ABB, DUCON, HATCH etc. This
exercise was carried out 2018-2020.
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We have also been engaged with internationally renowned experts for copper metallurgical
industry on Integration Master Plan, Pre- Basic and Basic engineering as well as planning the
equipment ordering and other ancillary support. As you would appreciate, owing to
restrictions, both domestic and international travel due to COVID-19, our plans were adversely
impacted. Notwithstanding, we have released the order to M/s. Gas Cleaning Technologies
LLC, USA in July, 2021 and the expert conducted a site visit in August, 2021. We envisage the
entire execution would cost around INR 150 crore (approx.) which would require not only
delivery of hundreds of equipment but also mobilization of about 1000(+) manpower etc. We
will continue to keep tight timelines for early completion of this project which given the
current limitations on travel, mobilization etc. appears to be achievable by the end of 2022.

Observation No.2: Copper slag is still observed lying dumped in about 10-meter
width area of Reserve forest along the boundary of the factory premises.

Reply: As informed earlier vide letter dated 05.08.2021, 26.08.2021and 18.09.2021, since the
inadvertent incident in 2009 relating to solid waste/effluent run-off in the Reserved Forest
area along the boundary wall (northern periphery), we had constructed the Boundary wall to
arrest any such possibility going forward and also worked with the Forest Department for
removal of the material. A perusal of the attached letters would also show that the Forest
Department had levied compensation in the sum of INR 94,20,000/- which was paid by us in
the year 2013 (Annexure-A1). As informed earlier vide letter dated 05.08.2021, we continue
to be in discussion with the Forest Department for further remedial steps for carrying out soil
amelioration including plantation and the recent letters exchanged with the Forest Department
are attached for your review. We shall keep you informed of the progress in this regard. The
request letter from Hindalco to Forest department, Forest Department’s communication and
our further communication to Forest department are attached as Annexure A2, A3, and A4
respectively.

Observation No.3: Contaminated water/ water ponding is observed in the
reserved forest area along the boundary wall of the premises. One sample of the
same is collected to check the contamination level.

Reply: We have observed severe rainfall (Almost two times to average yearly rainfall) in the
region and September 2021 being the highest rainfall in any month. Therefore, the reserve
forest area, which acts as catchment area to significant forest land, is observed with huge
monsoon accumulation. The area is not approachable and full of grass land and water bodies.
The photograph of the area is enclosed as Annexure-B1. As per our observation in earlier
years, the natural evaporation for the entire area will take approximately five months.
Therefore, we have requested forest department vide our letter dated 11.11.2021 to allow us to
evacuate the monsoon accumulation in the Reserve Forest area (copy enclosed as Annexure-
B2). As soon as we get the permission from forest department, the water evacuation will take
about a month and subsequently soil amelioration followed by plantation activities will start in
supervision of forest department.

Observation no. 4: Submit the details about generation and disposal of Arsenic
bearing waste.

Reply: In Copper Smelting process, the source of Arsenic is Copper Concentrate procured

1167



345

from international market. Copper concentrate is the enriched form of Copper ore.

Copper is most commonly present in the earth’s crust as copper-iron-sulphide and copper
sulphide minerals, such as chalcopyrite (CuFeS.) and chalcocite (Cu.S). The concentration of
these minerals in ore relatively lower from 0.5% Cu to 2% Cu and is enriched through froth
flotation process to produce copper concentrate (20-35% copper). Arsenic is one of the
elements found in copper concentrates, due to sulphide mineralogy of ores. The main Arsenic
containing mineral species in the copper concentrates are obtained from the ore deposits like,
enargite (CusAsS,) and luzonite (CusAsS,), while realgar (As,S,) and arsenopyrite (FeAsS) are
present in lesser amounts.

Since, Arsenic in associated with sulphide deposits, during froth flotation process, it stays with
the copper concentrate.

Pure copper metal is produced from copper concentrate by smelting, converting, fire refining,
anode casting and electrorefining process. In electrorefining process, Arsenic is required as an
essential element in electrolyte, for which the source of Arsenic is copper anode, which is
produced by smelting copper concentrate. Role of Arsenic in electrolyte is to maintain molar
ratio of As/(Sb+Bi) with the minimum value of 3.5. This ratio is required to ensure impurity
free LME grade Copper Cathode product, which in turn ensures proper conductivity and wire
drawability for cable and conductor related end use.

We ensure optimal concentration of Arsenic in the Copper concentrate blend with responsible
and diligent sourcing during import of Copper Concentrates from various mines across the
globe. Thus, the Copper Concentrate as procured has a relatively purer concentrate with
optimal Arsenic concentration.

If input through copper concentrate is considered 100% for the basis of Arsenic, the exit route
of Arsenic and potential end-use/ disposal from the system is as follows:

Component Source of Typical Typical Potential method of
P Generation | Distribution | Concentration | Disposal/End Use
Colzgirn?lag Cement Industry, Road
Hazardous- Smelting 53% 250 to 350 ppm | Construction, Abrasive
Byproduct) Industry
ETP
ETP (Neutralization
sludge/Gypsum of SAP gas o o Captive Secured Land
(Hazardous cleaning and 39% 1.5t0 2% Fill
Waste) Refinery
effluent)
Cu-As Refinery
Sludge/Residue Liberator 4% 10 t0 15% Recycling to own
(Hazardous Section Smelter
Waste)
Dore Slag .
P Metal 1d t
OtherWaste- | "5 gooe | 4% HOLS% | o ehers in Tndi
Schedule B)
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346

and Abroad with
MOEF approval

Observation no. 5: Develop green belt and plantation in the periphery of factory
premises.

Reply : As suggested during the visit we have initiated dialogue with the stakeholders in the
periphery of our premises and will take all necessary steps to develop a Green Belt/Plantation.
We would also like to state that currently we have about 117 ha under Green Belt. Every year,
we do replantation and develop new plantation for the areas affected due to natural events
such as cyclone. As an example, we have also done plantation in about 1000sqm since April
this year and we have plans to cover additional 5000sqm by March next year.

We are committed to abide by all the statutory rules and regulations under various
environmental laws.

Sir, we remain available for any clarification that you may require. Please do offer an

opportunity for personal hearing to put forward the explanations/clarifications provided by
us.

Thanking you.
Yours faithfully,

For Hindalco Industries Limited,
Unit Birla copper Dahej

Dr. Sanjay Kumar
Head — Environment

CC : Regional Officer, GPCB, Bharuch
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TRANSLATION COPY

347-A
OUTWARD NO. K/SURVEY/SP/8/1488-90/11-12
The office of Assistant Forest Conservator
Sub-Forest Division, Bharuch
Date: 04/03/2013
To,
Hindalco Industries Ltd.
Birla Copper Unit, Dahej
Subject: 1) Diversion of 16.00 Hs. OF Reserved
forest land for setting up of 60 MW Power Plant
DAP/NPK and Pap Projects along with Copper
Smelter Expansion Project Phase-III in favour

of Hindalco Industries in Bharuch District of

Gujarat.

Ref.: 1) Ad.Pri.c.c.f, 1 and letters No. FCA/10-
15/06/5799-5801/Dt. 2-3-2013
2) GOI Letter No. 6-GJC075/2006-BHO/319 Dt. 21-2-

13

It is hereby stated with regards to the above
subject and reference that, on the basis of the

instructions received by the above mentioned



1170-B

347-B
letter, the forestation user agency is to pay a
penalizing compensation for the 50 heactor area
degraded forest area expenses. At present, under
the prevailing rate of Rs. 191-40, the amount
comes to Rs. 1,88,400/- for cultivation for 1
heactor. As per the same, for the 50 heactor area
the penalizing compensation comes to Rs. 94,20,000
(Rupees ninety four lacs twenty thousand only) and
thereby the user agency 1is required to deposit
this particular amount in the below mentioned
account. It is a request to deposit this amount
on immediate basis so that the further proceedings
can be initiated.
State Bank o0of India Udhyog Bhavan Branch
Gandhinagar
Account No: 6601342316
In the Name of: NODAL OFFICER FCA GUJARAT
Sd/- illegible
(D. K. Patel)
Assistant Forest Conservator

Sub-Division Forest Region, Bharuch
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347-C
Copy sent to the Add. Chief Forest Conservator,
land, Gujarat state, Gandhinagar - for information
purpose

Copy sent to the Chief Forest Conservator, Surat
division, Surat for information purpose
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Bharues,

Qujarat 382001

Sub: Renuesr for PBrmistion {a carrp-out plantation i resenve Torest 3reas adjacent 1o aur Loundary

Dear Sir,

f:i e sutser, we thank you for your valysble tme and prowding us an oppartunily 10 express our
FEFEst A careving out plantation in reserve forest aspas ad;acent to our boundary.

Sie, in al aur apera
Smarter'.
Professes

{10ns across the Counlry, we are guided By our purpose— ‘Grosner Strongers
ang 1@ acheeve that end we have been warkng inciuswely with nature through sustainable
«SOnservauon effarts, and waspe managemont impanves '
A 5 - + .
demansiration of our afgresaid commiiment across alf our aperations locations, we have expanded

OuT BrEEN caver this year by §.38%. which rurrently stands lush 3t 4,672 atres, with the addition of
maore than .5 1akh saplings.

In line wiy !
& with ghove said tommitament, we would like 10 do ptantation in fleserve Forest areas agjacent

1o ; i
o GU: boundary co.vermg about 3-10Ha. Kindly afiow us to coltaborate with your good ctfice indoing
antation along with Soil pregaration and ether necessary measures.

We seek your valuahie guidance and support on this eco-friendiy intiative.
Looking forward far your carly favorable respense.

For Hindalce industries Limited

Anil Tiple
lolnt Fresident-HR
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fUNIT | BIRLACOPPER]
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TRANSLATION COPY

349-A

Assistant conservator of forest, sub-division
forest Bharuch
Collector office compound, Kanbiwaga, Bharuch
Email: acfnbh@yahoo.in

Telephone no.: 02642-250430
FAX No.: 02642-250430

No. A/PVY/3/57071/2021-22

Bharuch, Dated 07/09/2021

Subject: Request for Permission to carry-out

Plantation in reserve forest areas adjacent to
our boundary.

Reference: Your office correspondence no.

A/PY/241 dated 26/08/2021

It is hereby stated to the forest zonal office,
Bharuch that, the Aditya Birla Hindalco has
requested for cultivation in the reserve forest
that 1is adjacent to their Dboundary. It 1is
mentioned in the referred letter that, upon site
visit jointly with Aditya Birla Hindalco, it has

come to notice
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349-B
that a cultivation in 5 to 10 heactor area 1is
possible. It 1is hereby stated in this context
that, a soil testing be carried out and specific
scheme be prepared and provided with opinion
whereby it is signified that in how much heactor
what modal based cultivation is possible.

Sd/- illegible
(P. J. Chaudhary)
Assistant Conservator of Forest
Sub-Division Bharuch
To,
Regional Forest officer
Bharuch
Copy sent to: Joint President (HR), Hindalco
Industries limited (Unit-Birla Copper), Dahej,

district Bharuch - for information purpose
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ADITYA BIRLA
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:
To, ! 16.09.2021
Range Forest Officer i
Maktampur, Bharuch '_'

/1

- i
Sub: Permission to carry-out Plantation in Reserve Forest Area adjacent to our
boundary o "

Reference : Letter No. A/PVY/3/57071/2021-22 dated 07.09.2021

Sir, .

We are extremely thankful for your abovementioned letter.

Based on the joint inspection stated in the letter, we remain available for any
Support/necessary actions to be initiated from our end: - i -

Do let us know earliest convenient date and time when we can visit the site together
to carry out the site inspection to enable you to initiate next steps soonest.

- We remain available for any further clarifications/suggestions from your end.

Thanking You |
FQrHilldalCOInd}istﬁes'ljmited = o e R -

‘Unit:Birmt;pi;;Er‘ " = E S R 5 ;:‘f e e e

Anil Tiple _
Jt. President (HR)
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HINDALCO INDUSTRIES LIMITED

(UNIT : BIRLA COPPER}
gﬁargf.';?z?;; : ﬁ;ﬁd" Regd. Ahura Centre, 1st Floor, B-Wing, Website www.hindalco.com

Telephone +912641256004-6 Mahalatl Caves Road, Andheri |East), Mumbai 400093 Email o Ahqua_l@@adilvabirla.cnm
Fax ° +912641251002-3 Telephone +9122 4691 7000/ Fax: +9122 6691 7001
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Photograph of Water Accumulation in Reserve Forest Area (Annexure-C1)
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ADITYA BIRLA

TO,_ 11.11.2021
Assistant Conservator of Forest

Collector Office Compound

Kanbiyaga, Bharuch

Sub: Permission to evacuate in Reserve Forest Area adjacent to our boundary

Reference :
1. Letter No. A/PVY/3/57071/2021-22 dated 07.09.2021
2. Our reply to the letter dated A/PVY PVY/3/57071/2021-22 dated

Sir,

This refers to the abovementioned communication for permission to carry out soil

amelioration and plantation in the Reserve Forest Area adjacent to our northern side
boundary.

In last monsoon, we have observed severe rainfall (Almost two times to average yearly
rainfall) in the region and the month of September 2021 recording the highest rainfall in any

month. Therefore, the reserve forest area, which acts as catchment area to significant forest
land, is observed with huge accumulation of monsoon water.

To initiate soil amelioration and plantation activity, it is necessary to evacuate the monsoon
water under your supervision and guidance.

Please allow us and guide us and in evacuating the water accumulated in the area.

We remain available for any further clarifications/suggestions from your end.

Thanking You

For Hindalco Industries Limited

h
[ @)
4%
S .)//

Anil Tiple.
Jt. President (HR)

CC: Range Forest Officer, Maktampur, Bharuch

A vrr of Forest
‘—‘[{\?c’.\f“mﬁ?-”a'{’.' i onaneh
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HINDALCO INDUSTRIES LIMITED

[UNIT : BIRLA COPPER)

P.0.:Dahej, Dist. Bharuch,

Gujarat-392 130, INDIA. Regd. Ahura Centre, 1st Floor, B-Wing, Website www.hindalco.com
Telephone +912641256004-6 Mahakali Caves Road, Andheri [East), Mumbai 400 093 Emoail hilj@lco@ddllynhlrla com

Fax +912641251002-3 Telephone +9122 66917000/ Fax:+9122 66917001 | ~



ADITYA BIRLA

HINDALCO

May 28, 2019

AUTHORITY LETTER

Hindal!co Industries Limited , a company incorporated and registered under the Companies
Act, 1956 (hereinafter referred to as the "Company"} and having its Registered Office at 6™
Floor, Birla Centurion, Pandurang Budhkar Marg, Worli, Mumbai -400030 has vide Power of
Attorney dated 2" September, 2017 nominated and appointed Mr. V. R Shankar, S/o Late
Mr. V J Ranganathan, as the true and lawful attorney of the company and has further
authorized him to commence, prosecute, enforce, defend, answer, oppose or appear or
appeal in all actions and other legal proceedings and demands whether civil, criminal,
political, administrative or revenue, or proceedings relating to the litigations, legal matters
or otherwise and to retain, appoint, engage any advocates and to sign Vakalatnamas and
other necessary authorities for defending/representing in relation to above actions, on
behalfofthe Company.

Whereas for better and more effectively doing, effectuating, executing and performing his
responsibility vide the same power of Attorney Mr. V R Shankar has been authorized to
delegate any of the powers and authorities as specified in the above paragraph to any other
person.

1. Accordingly, in exercise of the said power he hereby authorizes Dr. Vinod K Verma
S/o Shri Dharampal Verma to sign, execute, file and institute Writs, applications,
affidavits, petitions, suits, appeal, written statements, rejoinder and all other
necessary pleadings, as may be required, in the civil/criminal proceedings to be
initiated by/ on behalf of the Company before the Hon'ble Supreme Court of India,
Hon'ble High Court of Delhi at New Delhi and Tribunals at New Delhi .

2. Any action done or taken by Dr. Vinod K Verma pursuant to this authority shall be
deemed to have been ratified by the Company and authorized to do all necessary or

incidenta eeds, things and matters while representing the Company.

vV ankiar
resident [legal & Duly Constituted Attorney

HindalcoIndustriesLimited
6th & 7th Floor, Birla Centurion, Pandurang Budhkar Marg, Worli, Mumbai 400030, India.
T:+9122 66626666/62610555(|F:+912262610400/62610500|W: www.hindalco.com
Registered Office: Ahura Centre, B-Wing, 1st Floor, Mahakali Caves Road, Andheri (East), Mumbai 400093, India.
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